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ORAL ANSWERS TO QUESTIONS 

माननीय अ�य� :  ��  221, �ी सदािशव िकसान लोखंडे । 

 (Q. 221) 

अनेक माननीय सद�य : अ�य� जी, आपको ज�मिदन क� हािद�क शभुकामनाए ं। 

SHRI KODIKUNNIL SURESH: Sir, we have given notice for an Adjournment 

Motion. …(Interruptions) 

�ी सदािशव िकसान लोखंडे : अ�य� महोदय, देश म� मोबाइल क� स�ंया बढ़ती जा रही है । देश म� 

हर आदमी के पास एक-दो मोबाइल उपल�ध ह� । आज भी देश म� लगभग 5 लाख 54 हजार लाइस�स 

मोबाइल टावस� के िलए िदए गए ह� । मेरा एक ही सझुाव है िक िजस टावर �टेशन के िलए मोबाइल 

टावर लगाए गए ह�, उनसे िविकरण� िनकलती ह�, िजनसे बीमा�रयां बढ़ रही ह� । इसके िलए मेरा �� है 

िक सरकार �ारा मोबाइल िविकरण के �भाव से उ�प�न खतर� के डर को भारतीय� के िदमाग से 

िनकालने के िलए कौन से �यास िकए गए ह�? अगर �यास नह� िकए गए ह� तो उनके �या कारण ह�? 

ससंदीय काय� म�ंालय म� रा�य म�ंी तथा भारी उ�ोग और लोक उ�म म�ंालय म� रा�य म�ंी 

(�ी अजु�न राम मेघवाल): अ�य� महोदय, मेरी और सदन क� ओर से ज�मिदन क� बधाई  �वीकार 

कर� । आपको ज�मिदन क� बह�त-बह�त शभुकामनाए ं। 

�ी रिव शंकर �साद : माननीय अ�य� जी, मेरी ओर से आपको ज�मिदन क� हािद�क शभुकामनाए ं। 

महोदय, म� बताना चाह�गंा िक देश म� िपछले 18-19 वष� पहले जहा ं3.58 परस�ट टेली ड�िसटी थी, 

आजकल वह बढ़कर 88.90 हो गयी है । �वाभािवक है िक मोबाइल फोन के इस िव�तार से िडिजटल 

इंिडया क�यूिनकेशन को काफ� फायदा ह�आ है । लेिकन एक बात सदन को भी समझनी होगी िक 

मोबाइल के िलए टावर ज�री है और टावर के िबना मोबाइल नह� चल सकता है । हम लोग� ने �या 

िकया है? म� बताना चाहता ह� ंिक व�ड� हे�थ ऑग�नाइजेशन क� �टडी भी है, जो िपछले 25-30 साल 
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क� है, िक इसका कोई �ितकूल �भाव �वा��य पर नह� पड़ता है । लेिकन हमने िह�द�ुतान म� इसके 

जो नॉ�स� रखे ह�, वे व�ड� के नॉ�स� से टेन टाइ�स अिधक कड़े रखे ह� । हमने पेन�टी का भी �ावधान 

रखा है । हम उसक� जाचं करते ह� और अभी तक हमने करीब 20 करोड़ �पये क� पेन�टी लगाई है, 

जो 20 लाख �पये �ित बीटीएस है । हमने करीब 12.50 करोड़ �पये �रकवर भी िकए ह� । यह सतत 

�ि�या है और इस िदशा म� और भी काम करने क� आव�यकता है । लेिकन हम� एक बात समझनी 

होगी िक अगर मोबाइल का िव�तार करना है तो टावर ज�री ह� और टावर नॉ�स� के अनसुार चल�, 

इसक� हम िचतंा कर�गे । 

�ी सदािशव िकसान लोखंडे: अ�य� महोदय, मेरा दूसरा �� है िक बीटीएस के सबंधं म� दूर सचंार 

मं�ालय �ारा िनद�श बनाए गए ह� । इन िनद�श� के उ�लंघन के िलए दस लाख �पये जमुा�ने का �ावधान 

िकया गया है । बीटीएस मािलक� को से�फ सिट� िफकेट देना होता है । इन �टेशन� पर िविकरण� के 

िनयम� के अनसुार अगर इनसे िविकरण िनकलते ह�, सबंिंधत मोबाइल हे�डसेट का िनमा�ण करने वाली 

क�पनी क� िज�मेदारी है । इससे पता चलता है िक कोई भी िज�मेदारी नह� लेना चाहता है । लोग� का 

कहना है िक बीटीएस �टेशन� के आस-पास के छोटे-छोटे गावं� म� िचिड़या नह� रही है । वहा ंके गरीब 

लोग� को बीमारी हो रही है, बजुगु� को बीमारी हो रही है । मेरा �� है िक मोबाइल िविकरण का �भाव 

पि�य�, छोटे जानवर�, ब�च� पर पड़ रहा है तो इस सबंधं म� सरकार क� �या �िति�या है? मेरा एक 

सझुाव है िक म� िजस गावं म� रहता था, वहा ं छोटी-छोटी िचिड़या रहती थ�, लेिकन आज गावं� म� 

िचिड़या नह� है । मोबाइल टावर� क� वजह से गावं� म� िचिड़या नह� रही ह�, इसका कारण �या है? 

�ी रिव शंकर �साद : अ�य� जी, म� बह�त ही िवन�ता से माननीय सद�य को यह बताना चाह�गंा िक 

उनके �� के दो अंग ह� । हमने टे�नोलॉजी के मा�यम से इस बात का �ावधान िकया है । हमारी 

वेबसाइट है । अगर िकसी भी �ाहक को लगता है, तो टे�नोलॉिजकल �लेटफाम� से जाचं करके हम� यह 

बता सकते ह� िक इनके यहा ंअिधक एिमशन हो रहा है । हम उस पर कार�वाई कर�गे ।  
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 महोदय, जहा ंतक िचिड़य� का सवाल है । म� इस सदन को बह�त ही िवन�ता से कहना चाह�गंा 

िक िह�द�ुतान म� िचिड़या बह�त �व�थ ह� । िचिड़य� का माइ�ेशन होता रहता है । यह एक िफनािमना 

है, बाक� हम इस पर बताएगें । आप िद�ली म� हम लोग� के बगंल� म� देिखए, म� सबुह देखता ह�,ं तो नई-

नई िचिड़या भी िदखाई पड़ती ह� । इसिलए इसके आधार पर िन�कष� �ा� करना ठीक नह� है । लेिकन 

आपके गावं म� िकसी के पास एिवड�स है िक उसको िद�कत ह�ई है, तो आप हम� बताइए और हम 

उसक� जाचं कराएगें । 

SHRI BRIJENDRA SINGH : Sir, given the sensitivity around EMF radiation, has 

the Government taken any steps to identify the sites for common use by all 

telecom operators instead of each one setting up his site everywhere?  

दूसरा, आपने कहा है िक जो ना�स� ह�, हमने उनको वष� 2011 से दस गनुा इ��लीम�ट िकया है । 

�या इससे जो टावस� क� उपल�धता है, उस पर फक�  नह� पड़ेगा? जैसे कॉल �ाप उससे सीधे-सीधे 

�भािवत होता है । 

SHRI RAVI SHANKAR PRASAD: Sir, the question of the hon. Member is in 

distinction to the question of the earlier hon. Member. I quite see his point that we 

need to have one tower catering to many licences so that there is no proliferation 

of towers. Therefore, we have already allowed the tower sharing principles.  

 As regards the specific problem about the issue not being settled, this norm 

not being followed, I can only tell you that my Department undertakes audit and a 

hefty penalty of Rs.20 crore has been imposed upon delinquent operators and 

nearly Rs.13 crore have been recovered. If the hon. Member has any specific 

suggestion to give, I am willing to consider that.   
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(Q. 222) 

�ी राकेश िसहं: माननीय अ�य� जी, म� सबसे पहले माननीय मं�ी जी को ध�यवाद देना चाह�गंा िक 

उ�ह�ने बह�त ही िव�ता�रत और अ�छा उ�र िदया है, िजससे मेर ेमूल �� का समाधान हो गया है । 

लेिकन िफर भी मेरी जानकारी म� और इजाफा हो, इसके िलए मेर ेदो �� ह� । 

 माननीय अ�य� जी, हर देश का अपना एक सचंार तं� होता है और होना भी चािहए । लेिकन 

देश म� �व�थ �ित�पधा� और ऐसा वातावरण बना रह,े इसके िलए िनजी �े� का नेटवक�  होना भी 

आव�यक है, तािक िदन-�ितिदन इसम� सधुार होते रह� । इसी �ित�पधा�  से िनपटने के िलए सरकार ने 

बीएसएनएल और एमटीएनएल के सि�मलन क� िदशा म� जो कदम आगे बढ़ाए ह�, वह �वागत यो�य ह� । 

इसके कारण जहा ंपर �बंधन के खच� म� कमी होगी, वह� तकनीक का �तर भी सधुरगेा ।  

म� माननीय मं�ी जी से यह जानना चाहता ह� ंिक इस सि�मलन के प�ात् कम�चा�रय� म� गणुव�ा 

सधुार और पफा�म�स बढ़ाने के साथ-साथ िवशेष �प से कॉल �ाप को रोकने के िलए मोबाइल नेटवक�  

के रगेलुर ऑि�टमाइजेशन का कोई �लू ि�टं �या सरकार तैयार करगेी? 

�ी रिव शंकर �साद : म� माननीय सद�य को उनक� िट�पिणय� के िलए बह�त-बह�त ध�यवाद देता ह� ं। 

माननीय अ�य� जी, हमारी सरकार क� सोच बह�त �प� है िक हम िनजी �े� का �वागत करते ह� । 

लेिकन एक �व�थ �ित�पधा� के िलए एक पीएसयू का रहना बह�त ज�री है । म� बीएसएनएल क� 

तारीफ इसिलए क�ंगा िक अगर क�मीर म� बाढ़ आती है, तिमलनाडु म� बाढ़ आती है, नेपाल म� भूकंप 

आता है या ओिडशा म� तूफान आता है, तो ऐसे म� हम� यह समझना पड़ेगा िक बीएसएनएल ही �� सेवा 

करता है ।  

 दूसरी बात, जो िडफ� स का पूरा नेटवक�  है, वह भी बीएसएनएल ही मेनटेन करता है । इसिलए, 

हमारी सरकार क� माननीय �धान मं�ी मोदी जी क� अगवुाई म� साफ सोच है िक बीएसएनएल और 

एमटीएनएल ��ैिटिजक एसेट्स ह�, इसिलए हम� इनको मजबूत करना है और हम कर भी रह े ह� । 
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लेिकन म� सदन को यह बताना चाह�गंा िक बीएसएनएल म� 1,65,000 कम�चारी ह� और एमटीएनएल म� 

21,000 कम�चारी ह� । हमको इ��लॉयी कॉ�ट रवेे�यू का 75 �ितशत खचा� करना पड़ता है और 

एमटीएनएल को रवेे�यू का 87 �ितशत करना पड़ता है । जबिक एयरटेल 2.95 �ितशत खचा� करता 

है, वोडाफोन 5.59 �ितशत और िजयो 4.27 �ितशत करता है । इसम� कैसे �व�थ कंिपटीशन होगा । 

इसिलए हमने �रवाइवल म� एक बह�त ही अ�छा लोकि�य वीआरएस पैकेज िदया है । मझेु सदन को यह 

बताते ह�ए �स�नता हो रही है िक बीएसएनएल और एमटीएनएल के कम�चा�रय� ने �वे�छा से लगभग 

92 हजार वीआरएस ऑ�ट िकया है, कल अंितम तारीख थी । हम उनको बह�त ही अ�छा वीआरएस द े

रह ेह� । इसी म� माननीय राकेश िसहं जी ने �� िकया है, हम बीएसएनएल और एमटीएनएल को मज� भी 

कर रहे ह� । मज�र क� वैधािनक औपचा�रकताओ ं म� समय लगेगा, इसिलए हम पहले उनक� एक 

सि�सडरी बना रहे ह� । गणुव�ा के सधुार के �ि�कोण म� यही है । जैसा म�ने पहले सदन म� कहा था, 

मेरी सरकार का एक किमटम�ट है िक हम इ�ह� �ोफैशनल �ोिफटेबल बनाएगें । आपको याद होगा िक 

सन् 2016 म� भी हमने इनको ऑपरिेटंग �ॉिफट म� लाया था । हमारी सरकार पूरी कोिशश करगेी ।  

�ी राकेश िसहं: माननीय अ�य� जी, म� एक बार िफर से सरकार को बधाई देना चाह�गंा । िजस जज�र 

अव�था म� बीएसएनएल और एमटीएनएल सरकार को िमले थे, उसके बावजूद भी उसको लगातार 

�ित�पधा� म� बनाए रखना और इस ि�थित म� ला कर खड़ा करना िक मेर े जैसा �यि� आज भी 

एमटीएनएल और बीएसएनएल पर ही िव�ास रखे, यह देश म� एक अ�यंत मह�वपूण� पहल है ।  

 अ�य� जी, सन् 2004 से 2014 तक जब देश म� सचंार नैटवक�  के �े� म� �ित�पधा� का 

वातावरण बन रहा था और िनजी �े� क� कंपिनयां तकनीक के मामले म� लगातार अपडेट हो रही थ�, 

तब बीएसएनएल और एमटीएनएल नई तकनीक और नई �बधंन �यव�था न िमलने के कारण लगातार 

िपछड़ रही थ� । तमाम कोिशश� के बावजूद भी उसका प�रणाम अभी भी िदखाई द ेरहा है । िजसके 

कारण आज सरकार को किठनाई हो रही है । मेरा �� माननीय मं�ी जी से यह है िक अब वॉयस का 
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�थान डेटा ने ले िलया है । डेटा का उपयोग बढ़ाने के िलए या रवे�य ुबढ़ाने के िलए फाइबर टू द होम 

को अिधक �भावी �प से लागू करने के िलए सरकार क� काय�योजना �या है, कृपया �प� कर� । 

�ी रिव शंकर �साद : अ�य� जी, अगर सरकार का यह किमटम�ट है और सदन के स�मािनत 

सद�य� क� यह भावना है, अगर इस हाऊस क� �ि�या को बीएसएनएल और एमटीएनएल के 

कम�चारी देख रह ेह�गे तो म� उनसे भी अपे�ा क�ंगा िक अ�छा काम कर के इस सदन क� अपे�ाओ ंके 

अन�ुप उतर� । जहां तक तकनीक का सवाल है, यह म� बह�त ही पीड़ा से कह�ंगा िक बीएसएनएल और 

एमटीएनएल को 4जी नह� िमल पाया । हमने इस रीहैिबिलटेशन म� एक फैसला िकया है िक सरकार 

उनको 4जी �पे��म उपल�ध कराएगी, तािक वे तकनीक� �प से आगे बढ़ पाए ं। 

 जहा ंतक ऑि�टकल फाइबर टू द होम क� बात है, कभी अलग से िव�तार से सवाल पूछ�गे । 

हमारा एक भारत नेट का काय��म चलता है, िजसम� हम देश क� सारी ढाई लाख �ाम पचंायत� को 

ऑि�टकल फाइबर से जोड़ रहे ह� । उसम� हमको काफ� सफलता िमली है । हम लोग� क� पूरी कोिशश 

है िक भारत क� जो िडजीटल दिुनया है, यह मजबूत भी हो, �ोफैशनल भी हो, कं�यूमस� के िहत म� भी 

हो और देश को िवकास म� भी आगे बढ़ाए ।  

माननीय अ�य�: माननीय सद�यगण, मेर ेपास सि�लम�टरी �� पूछने क� लंबी सूची रहती है । यह तो 

सदन को तय करना है, मेरा तो एक सझुाव है िक �� भी हम बह�त शॉट�  म� टू द पॉइंट पूछ� और जवाब 

भी उतना हो, तािक हम �यादा से �यादा सि�लम��ी लोग� को अलाऊ कर सक�  । तब �याद िडबेट हो 

पाएगी और �यादा ��� क� स�ंया ले पाएगें । सदन अगर सहमत हो तो इस पर एक बार िवचार करना 

चािहए । मेरा मत है िक हम सि�लम�टरी भी �यादा से �यादा पूछ सक� , �यादा लोग� का उसम� 

इनवॉ�म�ट हो और सभी लोग� का नबंर भी आए । इसिलए मेरा माननीय सद�यगण से इस स� के बाद 

अगले स� म� …(�यवधान) आप बैठ जाइए । आपको अभी सलाह देने को नह� कहा था म�ने । जब 

आपको सलाह देने के िलए कह�ं, तब देना । अभी म� सदन से सहमित मागं रहा हूॅ ं। म� बीएसी के अंदर 
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और सभी राजनैितक दल� से इसक� चचा�  क�ंगा िक सभी दल� के नेता अपने-अपने सद�य� को 

इसका िफर अ�यास करने क� कोिशश कर� । 

�ी राजीव रजंन उफ�  ललन िसहं: महोदय, माननीय मं�ी जी ने जवाब िदया है, लेिकन सही बात यह 

है िक ईमानदारी पूव�क माननीय मं�ी जी को यह �वीकार करना चािहए िक आज गावं� म� और आम 

लोग� म� बीएसएनएल का एक नाम पड़ गया है िक ‘भाई साहब नह� लग�गे । ’  ‘भाई साहब नह� लग�गे’, 

यह आम बात है । कॉल �ॉप क� अगर सबसे �यादा िशकायत िकसी नेटवक�  म� है, तो वह बीएसएनएल 

के नेटवक�  म� है ।…(�यवधान) एमटीएनएल के नेटवक�  म� भी यह िशकायत है । िद�ली म� हम लोग� के 

पास एमटीएनएल का फोन है, अगर उससे 50 बार फोन लगाते ह� तो मा� 5 बार फोन लगता है और 5 

सेक� ड बात करने के बाद कट जाता है ।…(�यवधान) आप �ी जी क� बात कर रह े ह�, तो �ी जी 

�पे��म सबसे पहला बीएसएनएल को िमला था । �ी जी को श�ु करने म� अगर सबसे �यादा िवलंब 

िकसी ने िकया, तो वह बीएसएनएल ने िकया । आज पि�लक से�टर अंडरटेिकंग क� आपक� योजना 

है, आप �ित�पधा� का �वागत करते ह� । हम आपसे यह जानना चाहते ह� िक इस �ित�पधा� म� आपका 

एमटीएनएल और बीएसएनएल भी पूरी मजबूती के साथ खड़ा रहे, इसके िलए आप कौन सा कदम 

उठा रहे ह�?  

�ी रिव शंकर �साद : महोदय, अनभुवी सद�य राजीव बाबू क� पीड़ा को म� समझता ह� ँ। म�ने इस बात 

को कभी अ�वीकार नह� िकया िक कमजो�रया ँह� और उ�ह� सधुारने क� ज�रत है ।  

 सर, पीएसयू क� एक सम�या रही है, जो म� सदन के सामने बह�त ईमानदारी से �वीकार क�ँगा 

िक जब �ाइवेट से�टस� आए, तो उनसे �ित�पधा� के िलए जो आउटलकु होना चािहए, उसम� कमी   

थी ।  
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राजीव जी, म� आपको एक बात बह�त िवन�ता से कह�गँा िक जब नेपाल म� भूक�प आता है, 

क�मीर म� बाढ़ आती है, वहा ँके लोग फंसते ह�, तो �� सेवा बीएसएनएल ही देता है, �ाइवेट वाले नह� 

देते ह�, यह हम� समझना पड़ेगा ।…(�यवधान) आप मझेु उ�र देने दीिजए ।  

महोदय, माननीय सद�य ने जो एक बात कही, टे�नोलॉिजकल अप�ेडेशन और होना चािहए 

था । �य�िक यह पूरा िडिजटल व�ड� टे�नोलॉजी का व�ड� है, इसिलए �ी जी के बाद फोर जी क� 

आव�यकता थी । अब उनको फोर जी नह� िमला, उसके कारण� म� जाएगें तो बह�त गंभीर बात� सामने 

आएगंी । हमने पूर ेइस पनु��थान क� �ि�या म� यह फैसला िकया है िक उनको फोर जी भी िमले, 

उनका वक�  लोड भी कम हो, वे �ोफेशनल ह�, सरकार का उ�ह� सहयोग हो । हम� लगता है िक इसके 

बाद इसका अ�छा नतीजा आएगा । 

SHRI N. K. PREMACHANDRAN : Thank you very much, Mr. Speaker, Sir. In the 

last part of the answer, the hon. Minister has stated that 5G services will also be 

made available to BSNL and MTNL on the same principle followed for allotment of 

spectrum for 4G services.  

 Sir, the poorest connectivity is in national capital in Delhi. We are not even 

getting connectivity especially as far as BSNL is concerned. Can the Government 

assure that the 4G/5G services will be provided within a stipulated time?  

 The second part of my supplementary question, Mr. Speaker, Sir, is this. As 

far as BSNL and MTNL are concerned, there is a custom and tradition that a 

Telecom Advisory Committee is chaired by the Member of Parliament. Six months 

have elapsed. So far, the TAC has not been constituted. Formerly, it was being 

chaired by the Member of Parliament from Lok Sabha. Unfortunately, last time, 
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you changed the criteria by which it will be rotated by Rajya Sabha and Lok 

Sabha. In this regard, will an assurance be given in the House because we are 

representing the constituency? We are directly answerable to the public at large. 

So kindly give an assurance. Will the Government give an assurance that TAC 

will be constituted at the earliest in which the Lok Sabha Member will be the 

permanent Chairman of TAC? 

SHRI RAVI SHANKAR PRASAD: As far as 5G is concerned, it is an evolving 

scenario …(Interruptions) He talked about 5G. Let the technological parameters 

be concretised. Surely, it will be open also for BSNL.  

 As far as Delhi experience is concerned, hon. Premchandranji is a very 

experienced Parliamentarian. I know him for the last so many years. You please 

also appreciate one problem. Installing a tower in Delhi is very difficult. Earlier I 

was the Minister of this Department in 2014-19. I had to run so much to get a 

tower installed in the Reception of the Parliament to improve the connectivity 

here. Security issues are there; other issues are there. आप जरा शातं रिहए । आप कभी 

तो शातं रिहए ।…(�यवधान)  

�ी असादु�ीन ओवैसी: महोदय, ये आप पर अंगलुी उठा रह ेह� ।…(�यवधान)  

SHRI RAVI SHANKAR PRASAD: …(Interruptions) I am only explaining. Why is 

he interrupting? I fail to understand.   

माननीय अ�य� : म� आपको भी मौका दूगँा । 
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SHRI RAVI SHANKAR PRASAD: Therefore, Sir, I am only giving a suggestion 

that installation of tower also requires a lot of other consultation process. We are 

working to further improve the installation so that Delhi’s network becomes more 

and more improved. By the way, you should not blame only BSNL. I have always 

been telling that other operators also need to improve their services for which we 

are taking meetings with them. …(Interruptions) 

 As regards the TAC part asked by the hon. Member and which was left out, 

I must reply to it. We are in the process of finalizing the TAC, but I cannot, as a 

Minister, discriminate between a Rajya Sabha MP and a Lok Sabha MP. They are 

also representatives, but I take your point. …(Interruptions) 

SHRI N. K. PREMACHANDRAN: This is the right of the Lok Sabha. 

…(Interruptions) 

माननीय अ�य�: माननीय मं�ी जी, जो दोबारा खड़े हो रह ेह�, उनका जवाब नह� देना है ।  

�ी असादु�ीन ओवैसी: अ�य� महोदय, मेरा सवाल यह था िक जवाब के दौरान वजीर साहब ने कहा 

िक पािल�याम�ट म� टॉवर लगाने के िलए िकतनी तकलीफ उठानी पड़ी, म�ने कहा िक �पीकर साहब पर 

ऊंगली मत उठाइए, यह मेरा सवाल था, और कुछ नह� ।  

माननीय अ�य�: आपको बह�त-बह�त ध�यवाद ।  

�ी रिव शंकर �साद: माननीय सद�य को बताना चाह�गंा िक म� ससंद और अपने अ�य� जी का बह�त 

ही स�मान करता ह� ंइसिलए आपको िचतंा करने क� ज�रत नह� है । 
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SHRIMATI NUSRAT JAHAN: Thank you, Sir. As we all know the revenue 

generation of BSNL is degrading and the organisation is getting weakened day-

by-day due to non-availability of 4G spectrum. I would like to ask this from the 

hon. Minister. Has the Government received any request from BSNL 

Management to allocate 4G spectrum to provide better data services to the 

consumers? If so, has the Government taken any action in this regard? If not, 

then why not? Thank you, Sir. 

SHRI RAVI SHANKAR PRASAD: Hon. Speaker, Sir, as I had explained in the 

earlier part of my reply, in the whole package of reviving BSNL, absence of 4G 

was itself noted as an important reason for not very satisfactory services. 

Therefore, the Government is committed to give them proper 4G spectrum also 

for which a decision has been taken. 
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(Q. 223) 

SHRIMATI PRATIMA MONDAL : Sir, hon. Railway Minister, in his reply, stated 

that various steps have been taken by the Zonal Railways to curb death of 

animals while crossing railway track including provision of fencing at isolated 

locations and Honey bee sound systems have been installed at locations, which 

are prone to crossing of elephants. 

 I would like to draw the attention of this House that Jalpaiguri, Darjeeling 

and Cooch Behar areas in West Bengal have a large wildlife population, and 

comprise nine forest Divisions. So, I would like to know this from the hon. Railway 

Minister, through you. Have these areas been fenced and protected? How many 

of the Honey bee sound systems have been installed? Is any work still left to be 

done? Thank you, Sir. 

SHRI SURESH C. ANGADI : Sir, this is an ongoing process in all the forests 

throughout the country. The Railways has taken proper care to safeguard the 

interest of animals including in the wildlife areas mentioned by the hon. Member. I 

can get the figures from the concerned Zone. मेर ेपास अभी फ�गर नह� है । अभी फ�गर 

लेकर I can provide it to the hon. Member. 

�ो. सौगत राय: अ�य� महोदय, वहा ंर�ेयलेुर बेिसस पर हाथी मरते ह� । 

अ�य� महोदय: �ीमती पूनम महाजन  

    स�कड स�लीम�टरी  
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SHRIMATI  PRATIMA  MONDAL: Sir, though, I have specifically asked with 

regard to the West Bengal forest areas, I am not satisfied with the answer that 

you have given. 

SHRI SURESH C. ANGADI : I have replied to the query asked by the hon. 

Member. I had been to the North-East Zone, and I spoke to the General-Manager 

during my visit over there. They have practically shown to me, in the exhibition, as 

to how the elephants can be made to stay away from those areas. 

…(Interruptions) As regards the figures that she has sought from me, I will provide 

it to her after collecting the same. …(Interruptions) 

रले म�ंी तथा वािण�य और उ�ोग म�ंी (�ी पीयूष गोयल): माननीय अ�य� जी, माननीय सद�य 

ने बह�त गंभीर आरोप लगाया है िक उनका �� पि�म बगंाल के बारे म� था और जवाब नह� िमला, 

इसिलए वे सेिटसफाइड नह� ह� । 

 आप �� अ�छी तरह से पढ़ लीिजए, इसम� पि�म बगंाल के िलए कुछ नह� है, इ�ह�ने पूर ेदेश 

के बार ेम� पूछा है । अभी आपने �प� जलपाईगड़ुी के बार ेम� कहा है । देश म� सवा लाख िकलोमीटर 

रलेवे लाइन� ह�, सवा लाख िकलोमीटर रलेवे लाइन� का डाटा मं�ी जी यहा ंलाकर पेश नह� कर सकते 

ह� ।…(�यवधान)    आप आरोप लगा रह ेह� िक मं�ी जी ि�पेयड�  नह� ह� । …(�यवधान) 

�ी क�याण बनज�:  अभी तो मं�ी जी ने जवाब िदया है । …(�यवधान) 

�ी गौरव गोगोई:  माननीय सद�य को अपने �े� के बार ेम� पूछने का अिधकार है । …(�यवधान) 

अगर ि�पेयर नह� ह� तो बोल दीिजए ।…(�यवधान) 

माननीय अ�य�: �ीमती पूनम महाजन । 

SHRI  KALYAN BANERJEE:  Why are you so arrogant? …(Interruptions) 
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SHRIMATI PRATIMA MONDAL: Sir, especially in the winter season, due to 

smog, visibility is almost nil, which creates problems for the drivers. This is the 

main reason for such accidents. In order to avoid such accidents, guards are 

supposed to be present for alerting the drivers to avoid accidents. So, I would like 

to know how many such cases have been reported. What action has been taken 

against them? 

SHRI  SURESH C. ANGADI: In this regard, I would like to state that the Ministry 

of Railways has been using fog safe devices. Apart from this, railway authorities 

have made arrangements for  the environment staff  to sit in the Railway 

Department. Whenever they come across any information of animals entering the 

track, automatically by way of  the sound system, an alert is made. Fencing and 

other arrangements have also been made in this regard. Compared to earlier 

years, accidents involving elephants have come down.  

SHRIMATI  POONAM MAHAJAN: I will be very quick. As a wildlife enthusiast, I 

have been working with a lot of NGOs like WTI, Wildlife SOS, and WCT. We have 

also studied now that to safeguard human lives, we have to work on nature, forest 

and wildlife because we coexist. Without that, it is not going to work. म� इतना ही 

पूछना चाहती ह�,ं ि�व�शन इज़ बैटर दैन �योर, आपका बह�त अ�छा जवाब आया है । Can we work 

more with the Forest Department on prevention? When we talk about future 

planning, can the Forest Department and Railway Department sit together to 

create a budgetary allocation so that a wildlife corridor can be worked out? We 
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lost 32,000 animals in train accidents in the last three years. This is what I read in 

a newspaper report. So, I cannot even confirm it. It is 35,000. Thank you, 

Kanimozhi ji.  But what I am trying to explain here is this. Can we have this kind of  

future planning where the Forest Department and the Railway Department can 

work together on the lines of Kana-Pench Corridor of the Ministry of Road 

Transport & Highways? I hope the Railway Department can do that. Prevention is 

better than cure. Can we work on prevention with proper budgetary allocations 

and take it forward?  

SHRI  SURESH C. ANGADI: The hon. Member has given a very good 

suggestion. The Ministry of Railways in consultation with the Ministry of 

Environment has issued an advisory to the Zonal Railways. The advisory 

prescribes guidelines to the Railways and Forest officials which would help in 

preventing incidents of animals hit by trains. Already, Railway Department is 

acting on these lines. Apart from this, as suggested by the hon. Member, with the 

coordination between the Railways and the members of the local villages, we can 

do more on this.  

SHRIMATI  KANIMOZHI  KARUNANIDHI: I am happy to know that in the reply 

the Minister has said that they are planning to construct underpasses and ramps 

for the movement of wildlife at identified locations. It has worked very well in many 

countries. Can you give me a list of places where you have already constructed 

underpasses and ramps and also a list of places where you are planning to do? 
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SHRI SURESH C. ANGADI: The hon. Member is very much concerned as she 

also comes from South India. We will send the details to her.  
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(Q. 224) 

�ी राजे�� अ�वाल: अ�य� जी, माननीय मं�ी जी ने जो उ�र िदया है, वह कई बार सदन म� िदया 

जा चकुा है िक हाई कोट�  क� ब�च रा�य सरकार क� स�ंतिुत से और सबंिंधत हाई कोट�  क� स�ंतिुत से 

ही बनाई जा सकती है । वष� 1955 से उ�र �देश सरकार के त�कालीन म�ुय मं�ी सपूंणा�न�द जी ने 

यह मागं रखी । वष� 1976 म� हाई कोट�  क� ब�च क� मागं क� गई । इसके बाद वष� 1978, 1979, 1981 

म� भी हाई कोट�  क� ब�च क� चार बार मागं क� गई, िकंत ुहाई कोट�  �ारा िकसी भी �कार क� मागं होना 

इसिलए मिु�कल है, �य�िक हाई कोट�  के वक�ल� का अपना इंटर�ेट है । वे दबाव बना देते ह� और हाई 

कोट�  से स�ंतिुत नह� आती है । यह बह�त गंभीर िवषय है । 

माननीय अ�य� : सदन के सभी सद�य अपने रा�य के िलए हाई कोट�  क� मागं करते ह� । 

�ी राजे�� अ�वाल: अ�य� जी, मेरी मागं है िक इस ि�थित म� जब हाई कोट�  क� स�ंतिुत �ा� करना 

मिु�कल है, आम आदमी या वादी का जो िहत है, उसक� र�ा कैसे क� जाए? उ�र �देश क� आबादी 

उसम� तीन और हाई कोट�  क� ब�च क� �थापना क� बात जसवंत िसहं आयोग ने क� है । उसके बाद लॉ 

किमशन क� 230व� �रपोट�  म� भी पूर ेदेश म� इस �कार क� ब�चेज क� स�ंतिुत क� है । म� जानना चाहता 

ह� ं िक माननीय मं�ी जी इस �कार क� प�रि�थित म� गरीब वािदय� के िहत क� र�ा िकस �कार से 

कर�गे? 

�ी रिव शंकर �साद : महोदय, माननीय सद�य मेरठ के बह�त ही अनभुवी सासंद ह� और उ�ह�ने इस 

िवषय को कई बार उठाया है । म� उनक� भावनाओ ं और िवषय के मह�व को भी समझता ह� ं । म� 

समझता ह� ं िक उ�र �देश जैसे बड़े रा�य म� हाई कोट�  क� केवल एक ब�च है और महारा�� म� चार 

ब�चेज ह� । यह एक पीड़ा क� बात है और इसम� वजन है । म�ने पहले भी कहा था िक इसक� एक �ि�या 

है और सदन को यह जानना ज�री है िक हाई कोट�  क� एक नई ब�च बनाने के िलए िबि�डंग चािहए, 
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जजेज के बगंले चािहए, रिज��ी चािहए । इसके िलए पूरा इं�ा���चर ज�री है । इसके िलए रा�य 

सरकार का किमटम�ट चािहए और ि�िंसपल हाई कोट�  क� फुल ब�च क� रकेम�डेशन चािहए । ये दो चीज� 

अभी तक उपल�ध नह� ह�, लेिकन म� सदन म� बह�त िवन�ता से कह�गंा िक उनक� बात म� वजन है । 

उ�र �देश क� इस मागं पर चचा� क� आव�यकता है, लेिकन नई ब�च के िलए इसक� औपचा�रकताओ ं

को पूरा करना आव�यक है । 

�ी राजे�� अ�वाल: अ�य� जी, जैसा म�ने कहा िक अ�य �देश� से भी इसक� मागं� उठी ह� । हमारी 

नर�े� मोदी जी के नेत�ृव क� सरकार ने िस�टम क� जड़ता को समा� करके ऐसे अनेक िनण�य िकए ह�, 

िजनसे आम आदमी को राहत िमली है । मेरा माननीय मं�ी जी से सवाल है िक �या इस िवषय के अंदर 

भी उस जड़ता को समा� करते ह�ए पािल�याम�ट के मा�यम से, सरकार के �तर पर, स�पूण� �याय 

�यव�था क� समी�ा करते ह�ए, कोई रा�ता िनकालने का �यास सरकार करगेी? हमारा िनवेदन है िक 

हम� हाई कोट�  क� ब�च चािहए । 

�ी रिव शंकर �साद : माननीय अ�य� जी, इस बात को समझना बह�त ज�री है िक स�ुीम कोट�  का 

भी िनण�य है िक नई ब�च बनाने म� सबंिंधत हाई कोट�  क� ि�ंिसपल ब�च क� अनशुसंा आव�यक है । यह 

एक कानून है । माननीय सद�य क� सलाह है, सझुाव है, इसे देखना पड़ेगा । म� सदन को एक बात 

िवन�ता से, और स�ेंप म� बताना चाहता ह� ंिक हर �देश म� हाई कोट�  क� ब�च क� �थापना का आ�ह 

आता है । कई बार एक �देश म� तीन-तीन, चार-चार जगह आता है । मझुसे भी वक�ल िमलते ह� । हम� 

एक बात समझनी पड़ेगी िक हाई कोट�  क� ब�च कहां हो, कैसे हो, यह तो �देश सरकार को तय करना 

पड़ेगा । यह जानना ज�री है िक इसम� मेरा काम कानून के �प म� सहयोग करना है । 

SHRI KALYAN BANERJEE: Sir, I find that today’s hero Minister is Shri Ravi 

Shankar Prasad, all questions are related to him and he is very smilingly giving 

answers.  
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 I have only one thing to say. In Calcutta High Court, there are two Circuit 

Benches, one is at Port Blair and another one is at Jalpaiguri which is newly 

constituted. Two judges are going to Port Blair and four judges are going to 

Jalpaiguri. So, six judges are gone. वष� 2014 से हम ने आपका कदम-कदम पर साथ िदया  

है । हम ने नेशनल �यूिडिशयल अपॉइ�टम�ट्स किमशन िबल से आपका कदम-कदम पर साथ िदया है, 

लेिकन अभी मेरा यह �� है िक the Supreme Court collegium has also recommended so 

many names. Many names are pending before you. You are a very erudite 

person; you are a big-hearted man; and you are also in the practice. You 

understand the problem. Insofar as Calcutta High Court is concerned, so many 

names are pending for long. Kindly clear the vent. They should be cleared. Kindly 

clear it. 

SHRI RAVI SHANKAR PRASAD: Sir, hon. Member is my very esteemed friend 

and a learned lawyer. I have great regard for him and I really thank him for the 

kind words he has used. But, I think, he needs to understand that this particular 

question does not flow from this Question. This Question is related only to the 

creation of the benches. 

 As regards appointment process is concerned, he knows there is a 

collegium of the High Court, of the Supreme Court, and, Sir, I have said it very 

clearly – and I am repeating on the floor of the House – this Law Minister and this 

Government will not be a post office. We are also a stakeholder and we will our 
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convey views in the appointment process. That is what I have to say. But yes, I 

take your point. We are expediting it. We will look into it. 
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(Q. 225) 

SUSHRI DIYA KUMARI: Hon. Speaker, Sir, through you, I would like to ask a 

question to the hon. Minister. Through his answer, I have been informed that in 

Rajasthan, one gauge conversion project of 152 kms. has been included in the 

previous three budgets. I assume it is the Mavli-Marvar railway line. This railway 

line passes through five districts of Rajasthan, namely, Pali, Jodhpur, Rajsamand, 

Chittorgarh, and Udaipur. It connects two regions of Rajasthan, Marwar and 

Mewar, which are huge tourist destinations. We have also the marble industry 

there. 

It is my request to the hon. Minister if he could let me know when the work 

will start on this project. There is an issue with the Forest Department. The DPR 

and alignment are being made and they are going through the process. There has 

to be some kind of solution to this problem. So, I would like to ask the hon. 

Minister what is the progress of this project. 

SHRI SURESH C. ANGADI : Hon. Speaker, Sir, here, the problem is huge land 

acquisition, including forest area, and around 10 tunnels and long viaducts will 

have to constructed. After examining all the issues, the Railway Board has 

decided to retain the MG section as a heritage railway tourism center. The 

Railways has made it a heritage center at present. So, it may not happen at 

present. 
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SUSHRI DIYA KUMARI: Sir, that is not a very encouraging answer. I am sorry 

about that. But since it was sanctioned, and alignment, and DPR are also being 

made, the heritage line that is going can continue. My suggestion is that the 

conversion can happen on the same line which is there. They are making 

alignment and DPR. So, either they can make it there or they can convert the 

existing line. At present, we are neither here nor there. It is a sanctioned project. 

For the last three budgets, it is being sanctioned. The people are suffering 

because of this. It is no fault of theirs. 

SHRI SURESH C. ANGADI: Sir, the hon. Member is very much interested for the 

development of her State. For the broad-gauge line, the alignment will have to be 

modified, which will be around 40 kms. long, which will be passing through the 

forest area. The forest clearance is also required. In my State also, there is a big 

problem of the forest areas. Many projects have not been cleared.  Two wildlife 

sanctuaries named Todgarh Wildlife Sanctuary and Barkhan-Sathu Khera Wildlife 

Sanctuary are also there. A revised alignment would involve huge land acquisition 

and other expenditure. Hence, it has been kept as a heritage monument for the 

Railways. So, it cannot be taken up now.  

SHRI GAURAV GOGOI: Hon. Speaker, Sir, we all want our railway projects to be 

successful. As told by the hon. Minster in his answer, all of these railway projects 

have a cost item. The CAG report for the year 2017-18 says that the Railways’ 

operating ratio is 98.7% which is quite poor, and had the Ministry of Railways not 
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received advance payment, the cost would have overrun the revenue. That shows 

the financial performance of the Railways is quite worrisome. My question to the 

hon. Minister is: what is the projected operating ratio for this year and for the next 

three years? We want the financial health of our Railways to be safe and secure 

under this Government. 

THE MINISTER OF RAILWAYS AND MINISTER OF COMMERCE AND 

INDUSTRY (SHRI  PIYUSH GOYAL) : Thank you, hon. Member, for raising this 

important issue. A lot of people have been wanting to know and I could not 

respond outside because it is a CAG report and I have to first present its Action 

Taken Report in the Parliament. But this gives me an opportunity to share with the 

House that after the implementation of the 7th Pay Commission, the cost on the 

Railways, particularly for pensions and pay-outs for nearly 12.5 lakh employees of 

the Railways has shot up in the last three years. The 7th Pay Commission itself 

has had an impact of over Rs. 22,000 crore on the expenditure of the Railways 

which is more than 10 per cent of the total revenue that is collected in the 

Railways. The Railways being a public utility, we try to restrain ourselves from 

making any significant increases in the passenger fares which also results in huge 

gross subsidy where the passenger fares do not recover over 43 per cent of the 

cost that is incurred in providing passenger services. Suburban services in 

different parts of the country like Kolkata, Mumbai and Hyderabad are in a way 

daily means of transport for the people of these cities and their significant cost is 
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under-recovered. Then there are several routes in the North-East, in the State 

from where the hon. Member comes, which will never show economic viability. 

There is a social cost. There is social objective of the public utility. We are 

investing large amounts in the North-East, in the defence regions and in the hilly 

areas where cost recovery is never going to be possible.  

Similarly, there are over 100 aspirational districts all across the country. We 

have sanctioned and we are implementing several projects which reach out to 

these aspirational districts. When we collectively look at all of this, ideally this cost 

should not come in the operating ratio. There is a social cost of running a 

Government utility as a service to the people of India. Therefore, we should take 

into consideration the fact that large amounts are being invested in all these social 

obligations besides the financial impact of the 7th Pay Commission. If one was to 

look back at the 6th Pay Commission which came probably in 2006, the operating 

ratio deteriorated by about 15 per cent in one year itself. So, it is a natural 

phenomenon that happens every time the Pay Commission comes in. Over a 

period of time, as you are able to increase your revenues, you start improving the 

operating ratio. But I think the time has also come for the nation to consider 

whether the social cost should be separately considered as a part of the Budget 

for which Government also gives budgetary support and the operating ratio 

should clearly reflect what is the cost of running the efficient portions of the 
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Railways or the commercial portions of the Railways. The time has come for all of 

us to reflect how long the Railways will be able to provide good services.  

I am sure everybody has experienced the improvement in cleanliness, 

punctuality, quality of rolling stock, and quality of trains.  …(Interruptions) It is an 

on-going process. It is not going to happen overnight in every train. But the on-

going process is clearly evident and visible. …(Interruptions) With the kind of 

cleanliness that is there on stations, you will never find any dirt or mess. You will 

find that toilets are working and operational. All of these steps involve a cost 

which we have to ultimately look at in improving the revenue of the Railways.  

SHRI ADHIR RANJAN CHOWDHURY: What is the present operating ratio?  The 

present operating ratio also needs to be known. 

SHRI PIYUSH GOYAL: Obviously, the operating ratio is calculated at the end of 

the year. 

माननीय अ�य� : माननीय मं�ी जी, म�ने आपको माननीय सद�य का जवाब देने के िलए नह� कहा   

है । 

…(�यवधान) 

SHRI T. R. BAALU : Sir, 24 lakh electors of Sriperumbudur have elected me and 

sent to this House to find out whether the Avadi-Sriperumbudur-Guduvancheri 

railway line will ever be constructed.  For the past six years the sanctioned project 

is just lying idle. It seems, in September the Railway Board has instructed the 

Southern Railway not to proceed with the work on this project.  Any shrewd 
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businessman or professional would have seen its viability and IRR.  The IRR of 

this project is 16 per cent.   Generally, a project having 14 per cent IRR is taken 

up but this project has 16 per cent IRR.  Moreover, for the first time the Tamil 

Nadu Government has agreed to bear 50 per cent of the cost of this project.  To 

apprise my friend, a lot of religious temples fall in this route.  Rajiv Gandhi 

Memorial is there.  It is also the birth place of Bhagwan Ramanuja.  Three clusters 

of industry; Oragadam, Sriperumbudur as well as Ambattur, are there.  But the 

hon. Minister is not at all yielding.…(Interruptions)  

माननीय अ�य� : माननीय सद�य, मं�ी जी जवाब दे रहे ह� ।  

…(�यवधान) 

SHRI T. R. BAALU: You should know that the people of Tamil Nadu are finding 

fault with the Modi Government only.…(Interruptions) 

माननीय अ�य� : माननीय सद�य, जब आप बैठ�गे, तभी मं�ी जी जवाब द�गे ।  Please sit down.  

Please calm down. 

…(Interruptions) 

SHRI PIYUSH GOYAL: Sir, I am very happy to see that the hon. Member has 

suddenly found a lot of interest in the religious places of Tamil Nadu.  It is a very 

good change that will augur well for the country.  Particularly when some people 

and some Parties are losing their identity with religion, here we have a Party 

which is now talking about connectivity to religious places.  It is a matter of great 
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satisfaction and happiness for a person like me who is committed to provide 

connectivity to religious places of all religious denominations.  

 As regards this particular project is concerned, the hon. Member has 

suddenly expressed his desire that the project should be implemented quickly.  I 

am sure, the hon. Member recognises that in that particular project the land 

acquisition has gone through a judicial process because of which the project has 

got stalled.  My Office will be very happy to share the specific details with the hon. 

Member. 

 The interesting part of his question was that he is able to work out the IRR 

of a railway project better than our Department or we are able to work out.  Sir, I 

think, no railway line in the country is showing 16.5 per cent IRR.  I would really 

like to be educated and I am open to learning from you, Sir, as to how that 16.5 

per cent IRR has been calculated.  If 16.5 per cent IRR is possible in a railway 

line, especially without carrying any freight because there is no freight traffic on 

that route, we will be able to make all the railway lines in the country 

profitable.…(Interruptions) An hon. Member has alleged that it is an arrogant 

answer.  I have humbly submitted that I would like to be educated how any 

railway project can give 16.5 per cent IRR.  I would love to be educated by you, 

Sir. 
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SHRI  DAYANIDHI  MARAN: You can prove that it is wrong.…(Interruptions) 

SHRI T. R. BAALU : Sir, the hon. Minister has become very 

argumentative.…(Interruptions) First of all, he should be polite.…(Interruptions) 

THE MINISTER OF LAW AND JUSTICE, MINISTER OF COMMUNICATIONS 

AND MINISTER OF ELECTRONICS AND INFORMATION TECHNOLOGY 

(SHRI RAVI SHANKAR PRASAD): You are a very senior leader.  We all have a 

great regard for you. 
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 (Q.226) 

SHRI ABDUL KHALEQUE: Hon. Speaker, Sir, the Government has taken 

various initiatives to attract investments over a period of time. These include, 

organising investment summits in the States and events to attract investments. 

 What is the percentage of investments in the North-Eastern region, out of 

the total FDI inflow in the country since 2000? If it is low in comparison to the 

national percentage, kindly give the reasons therefor. 

 Moreover, it is being seen that in certain sectors, the FDI inflow is more 

compared to others. For various reasons, FDI inflow is also poor in far-off areas 

like the North-Eastern region, where there is ample scope for growth and 

development. Has the Government come up with any plan to attract investment in 

far-off areas? If yes, please lay the plan before the House. 

SHRI SOM PARKASH: As has already been mentioned in the answer itself, the 

State-wise data on FDI invested is not centrally maintained. It is only at the 

Central level that the investment has increased. The State-wise data is not 

centrally maintained.  

SHRI ABDUL KHALEQUE: Foreign Direct Investment is coming from various 

countries across the globe. But there are a few countries from where regular 

investment is coming into the country. Will the Government inform the House 
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which are the top five countries from where investment is coming in and their 

percentage, out of the total investment over the last ten years? 

SHRI SOM PARKASH: The first five countries from where Foreign Direct 

Investment is coming in are Mauritius, Singapore, Japan, Netherlands and United 

Kingdom. 

SHRI T. N. PRATHAPAN: Hon. Speaker, Sir, the unemployment rate in India is at 

a 45-year high. Around 20 million Indians are jobless in our country. Five million 

Indians have lost their jobs in the last two years. If FDI is increasing and if the 

Make-in-India programme is benefitting everyone, as all of you are claiming, how 

has the unemployment rate reached this level? Can you provide the data showing 

employment being generated by FDI and the Make-in-India programme in our 

country? 

THE MINISTER OF RAILWAYS AND MINISTER OF COMMERCE AND 

INDUSTRY (SHRI PIYUSH GOYAL): We have larger amounts of investment 

coming in with FDI. We have seen almost 50 per cent increase in FDI in the last 

five years compared to the previous five years. Obviously, that results in 

investments, more economic activity and also work opportunities for people, both 

directly and indirectly, many in the form of jobs and many in the form of the 

ecosystem that is created around FDI. So, there can be absolutely no hesitation 

on anybody’s part in accepting that job or work is obviously created with FDI. But 

the country is moving more and more towards entrepreneurship and towards 
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different areas and avenues of work across the sectors. Take the example of 

Tourism. Tourism is a sector where you do not literally have job calculations. So 

many people have become tour operators and so many people have become 

guides, etc. But it is recognised world-wide that tourism provides a lot of work 

opportunities for every rupee being invested. The country has seen huge increase 

in tourism, both domestic and international, in the last few years, which obviously 

has resulted in employment generation in the country.  Almost more than Rs. 6 

crore MUDRA loans have been given. So, employment and work are an outcome 

of not only FDI but also several other factors. …(Interruptions) 

माननीय अ�य�: �� स�ंया 227 – �ी असाद�ुीन ओवैसी । 

…(�यवधान) 

माननीय अ�य�: एक िमनट �िकए । माननीय सद�य म� आपको समझाता हूॅ ं। �� म� जो सैक� ड नबंर 

पर नाम होता है, वे एक ही �� पूछते ह� । पहले नबंर से दो �� पूछे जाते ह� । 

…(�यवधान) 
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(Q. 227) 

SHRI ASADUDDIN OWAISI: Sir, I need your protection in this answer that has 

been given. 

माननीय अ�य�: सरं�ण है न, आपको बलुा िदया, आपका नबंर ले आए साथ म� । 

…(�यवधान) 

�ी असादु�ीन ओवैसी: सर, और सरं�ण चािहए । मं�ी जी को मत दीिजए, मझेु                    

दीिजए ।…(�यवधान) 

माननीय अ�य�: आपको ही सरं�ण है ।  

…(�यवधान) 

SHRI  ASADUDDIN OWAISI : In the answer that has been given, the 

Government is accepting that 355 projects have shown cost overrun. The hon. 

Minister and the Government are not mentioning the year-wise data. Now, you 

are in the power for the last nearly six years.  Clearly, he is accepting that 

overall cost overrun is Rs.3.88 lakh crore which comes to 20.07 per cent.  Does 

this not debunk this Government’s so called slogan and commitment of minimum 

government and maximum governance?  It has fallen flat.  That is why, you see 

that there is a huge cost overrun which comes to about Rs.3.88 lakh crore.  Will 

the Minister be kind enough to tell us year-wise how many projects have been 

stalled? 
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राव इं�जीत िसहं: सर, 355 कॉ�ट ओवर रन के �ोजे�ट्स का �यौरा म�ने जवाब म� िदया है । 552 

�ोजे�ट्स का टाइम ओवर रन है और बोथ टाइम एडं कॉ�ट ओवर रन के 178 �ोजे�ट्स ह� । यह वष� 

2018 का िज� है । जनाब ने पूछा है िक �या आज के िदन हमारी सरकार इन �ोजे�ट्स को ठीक ढंग 

से मॉनीटर कर पा रही है िक नह� कर पा रही? माच�, 2010 से लेकर िसत�बर, 2019 तक का �यौरा 

म� द ेरहा ह�,ँ जो िक कुल िमलाकर 10 साल का �यौरा है । 

 जब हमारी सरकार स�ासीन ह�ई थी, उसके पहले वष� 2014 के अंदर कुल �ोजे�ट्स देश के 

अंदर 150 करोड़ �पये से अ�वल थे, वे 710 थे । उनक� ए�टीिसपेटेड कॉ�ट 9,24,307 करोड़ �पये 

थी । इनम� से केवल 454 �ोजे�ट्स ऐसे थे, जो मकु�मल हो चकेु थे । जब से हमारी सरकार स�ासीन 

ह�ई है, उसका िज� अगले पाचँ साल का, म� और साथ-साथ देना चाहता ह� ँिक वष� 2014 के बाद वष� 

2015 म� हमारी सरकार स�ासीन ह�ई तो 751 �ोजे�ट्स वष� 2015 म� िलए और जो माच�, 2018 है, 

वह बढ़ते गए । माच�, 2018 के अंदर 1315 �ोजे�ट्स, माच�, 2019 के अंदर 1405 �ोजे�ट्स, यानी 

िक िसत�बर, 2019 तक कुल िमलाकर 1635 �ोजे�ट्स ऐसे थे, जहा ँ पर 150 करोड़ �पये से 

अ�वल पैसा भारत सरकार खच� करने लग रही है । यह 710 से बढ़ कर 1635 ह�ए, यह �ो-एि�टवनैस 

इस सरकार क� दशा�ता है । इनम� से म� आपको यह भी बताना चाहता ह� ँिक जो मकु�मल हो चकेु ह�, 

जहा ँवष� 2014 तक केवल 454 �ोजे�ट्स मकु�मल ह�ए थे, हमारी इस सरकार ने इन पाचँ साल� के 

दौरान 604 �ोजे�ट्स मकु�मल कर िलए, िजनक� कुल िमलाकर लागत 7,022,12 करोड़ �पये है । 

म� �ीमान जी से यह कहना चाहता ह� ँिक हमने िपछले वष� म� �ो-एि�ट�ली काम िकया है । यह सरकार 

�ो-एि�ट�ली काम करने लग रही है । कई वजह� ह�, िजनक� वजह से �ोजे�ट्स िडले हो जाते ह�, 

िजसके अंदर फोर�ेट ि�लयर�सेज़, इनवायन�म�ट ि�यलर�सेज़, िवदेशी म�ुा का भाव बढ़ना, ये सारी 

चीज� फे�टर-इन िकए जाने के बावजूद, आज के िदन पहली सरकार के बिन�पत इस सरकार ने 

अ�वल और बेहतरीन काम िकया है । 
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SHRI ASADUDDIN OWAISI: Will the hon. Minister inform the House how this 

Government intends to augment its finances on account of increased expenditure 

on the projects mentioned in his reply?  If the delay in projects is because of price 

inflation and environment clearance, is it not a failure of his Government? 

12.00 hrs 

RAO INDERJIT SINGH: I have mentioned the reasons for the time overruns. To 

monitor the projects, the Government has taken an initiative through a project 

called `Pragati’ which the hon. Prime Minister himself monitors. In this project, the 

Chief Secretaries of States are on call, the Secretaries of the various 

Departments are on call. They all sit down together in the presence of the hon. 

Prime Minister and all the issues of time and cost overruns and all such things are 

monitored. About 300 projects so far have been monitored which include railways, 

road transport, highways, power, steel, coal, etc. I think, on the whole, this 

Government is taking a more serious view of how these projects should be 

monitored than the previous Government.  
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माननीय अ�य�: माननीय सद�यगण, मझेु कुछ िवषय� पर माननीय सद�य� के �थगन-��ताव क� 

सूचनाए ं�ा� ह�ई ह� । म�ने िकसी भी �थगन-��ताव क� सूचना को अनमुित �दान नह� क� है ।  

�ी अधीर रजंन चौधरी (बहरामपुर): सर, हम� बोलने का मौका िदया जाना चािहए । …(�यवधान) 

 

12.01 hrs 

PAPERS LAID ON THE TABLE 

 माननीय अ�य�: अब प� सभा पटल पर रखे जाएगें । 

 आइटम न.ं 2 - �ी �ीपाद येसो नाईक जी ।  

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND 

NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) AND 

MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD 

YESSO NAIK): Sir, I, on behalf of Shri Rajnath Singh, beg to lay on the Table:-  

(1) A copy of the Annual Report (Hindi and English versions) of the Defence 

Institute of Advanced Technology, Pune, for the year 2018-2019, 

alongwith Audited Accounts.  

(2) Statement regarding Review (Hindi and English versions) by the 

Government of the working of the Defence Institute of Advanced 

Technology, Pune, for the year 2018-2019.  

[Placed in Library, See No. LT 1062/17/19] 
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िविध और �याय म�ंी; सचंार म�ंी तथा इले��ोिनक� और सूचना �ौ�ोिगक� म�ंी (�ी रिव शंकर 

�साद): महोदय, म� भारत के िविध आयोग के �ितवेदन स�ंया 277-सदोष अिभयोजन (�याय क� 

हािन) िविधक उपचार – अग�त, 2018 क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) सभा पटल पर 

रखता ह� ँ। 

[Placed in Library, See No. LT 1063/17/19] 

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF COAL AND 

MINISTER OF MINES (SHRI PRALHAD JOSHI): Sir, I beg to lay on the Table:- 

(1) A copy of the Memorandum of Understanding (Hindi and English versions) 

between the National Aluminium Company Limited and the Ministry of 

Mines for the year 2019-2020. 

[Placed in Library, See No. LT 1064/17/19] 

(2) A copy each of the following papers (Hindi and English versions) under 

sub-section (1) of Section 394 of the Companies Act, 2013:- 

(a) (i) Review by the Government of the working of the National Aluminium 

Company Limited, Bhubaneswar, for the year 2018-2019.  

 (ii) Annual Report of the National Aluminium Company Limited, 

Bhubaneswar, for the year 2018-2019, alongwith Audited Accounts 

and comments of the Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1065/17/19] 

(b) (i) Review by the Government of the working of the Hindustan Copper 

Limited, Kolkata, for the year 2018-2019.  
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 (ii) Annual Report of the Hindustan Copper Limited, Kolkata, for the 

year 2018-2019, alongwith Audited Accounts and comments of the 

Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1066/17/19] 

(c) (i) Review by the Government of the working of the Mineral Exploration 

Corporation Limited, Nagpur, for the year 2018-2019.  

 (ii) Annual Report of the Mineral Exploration Corporation Limited, 

Nagpur, for the year 2018-2019, alongwith Audited Accounts and 

comments of the Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1067/17/19] 

 (d) (i) Review by the Government of the working of the Singareni Collieries 

Company Limited, Khamman, for the year 2018-2019.  

 (ii) Annual Report of the Singareni Collieries Company Limited, 

Khamman, for the year 2018-2019, alongwith Audited Accounts and 

comments of the Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1068/17/19] 

(e) (i) Review by the Government of the working of the NLC India Limited, 

Neyveli, and its subsidiary companies NLC Tamilnadu Power 

Limited and Neyveli Uttar Pradesh Power Limited for the year 2018-

2019.  
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 (ii) Annual Report of the NLC India Limited, Neyveli, and its subsidiary 

companies NLC Tamilnadu Power Limited and Neyveli Uttar 

Pradesh Power Limited for the year 2018-2019, alongwith Audited 

Accounts and comments of the Comptroller and Auditor General 

thereon. 

[Placed in Library, See No. LT 1069/17/19] 

(f) (i) Review by the Government of the working of the Bharat Gold Mines 

Limited, Kolar Gold Fields, for the year 2018-2019.  

 (ii) Annual Report of the Bharat Gold Mines Limited, Kolar Gold Fields, 

for the year 2018-2019, alongwith Audited Accounts and comments 

of the Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1070/17/19] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 

National Institute of Rock Mechanics, Bengaluru, for the year 2018-

2019, alongwith Audited Accounts.  

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of Rock 

Mechanics, Bengaluru, for the year 2018-2019.  

[Placed in Library, See No. LT 1071/17/19] 
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(4) (i) A copy of the Annual Report (Hindi and English versions) of the 

National Institute of Miners’ Health, Kolar Gold Fields, for the year 

2018-2019, alongwith Audited Accounts.  

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of Miners’ 

Health, Kolar Gold Fields, for the year 2018-2019.  

[Placed in Library, See No. LT 1072/17/19] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the 

Jawaharlal Nehru Aluminium Research Development and Design 

Centre, Nagpur, for the year 2018-2019, alongwith Audited 

Accounts.  

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Jawaharlal Nehru Aluminium 

Research Development and Design Centre, Nagpur, for the year 

2018-2019.  

[Placed in Library, See No. LT 1073/17/19] 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION AND MINISTER OF STATE OF THE 

MINISTRY OF PLANNING (RAO INDERJIT SINGH): Sir, I beg to lay on the 

Table:- 
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(1) A copy of the Annual Report (Hindi and English versions) of the Indian 

Statistical Institute, Kolkata, for the year 2018-2019.  

(2) A copy of the Annual Accounts (Hindi and English versions) of the Indian 

Statistical Institute, Kolkata, for the year 2018-2019, together with Audit 

Report thereon. 

(3) Statement regarding Review (Hindi and English versions) by the 

Government of the working of the Indian Statistical Institute, Kolkata, for 

the year 2018-2019.  

[Placed in Library, See No. LT 1074/17/19] 

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND 

NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) AND 

MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD 

YESSO NAIK): Sir, I beg to lay on the Table a copy each of the following papers 

(Hindi and English versions) under sub-section (1) of Section 394 of the 

Companies Act, 2013:- 

(1) (i) Review by the Government of the working of the Bharat Electronic 

Limited, Bengaluru, for the year 2018-2019.  

 (ii) Annual Report of the Bharat Electronic Limited, Bengaluru, for the 

year 2018-2019, alongwith Audited Accounts and comments of the 

Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1075/17/19] 
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(2) (i) Review by the Government of the working of the BEL Optronic 

Devices Limited, Pune, for the year 2018-2019.  

 (ii) Annual Report of the BEL Optronic Devices Limited, Pune, for the 

year 2018-2019, alongwith Audited Accounts and comments of the 

Comptroller and Auditor General thereon. 

[Placed in Library, See No. LT 1076/17/19] 

उ�र पूव� �े� िवकास म�ंालय के रा�य म�ंी; �धानम�ंी काया�लय म� रा�य म�ंी; कािम�क, लोक 

िशकायत और प�शन म�ंालय म� रा�य म�ंी; परमाणु ऊजा� िवभाग म� रा�य म�ंी तथा अतं�र� 

िवभाग म� रा�य म�ंी (डॉ. िजते�� िसहं): महोदय, म� िन�निलिखत प� सभा पटल पर रखता ह�:ँ- 

(1) कंपनी अिधिनयम, 2013 क� धारा 394 क� उपधारा (1) के अंतग�त िन�निलिखत प�� क� एक-

एक �ित (िह�दी तथा अं�ेजी स�ंकरण) : - 

(क) (एक) यूरिेनयम कॉरपोरशेन ऑफ इंिडया िलिमटेड, जादूगोड़ा के वष� 2018-2019 के 

काय�करण क� सरकार �ारा समी�ा  ।  

 (दो) यूरिेनयम कॉरपोरशेन ऑफ इंिडया िलिमटेड, जादूगोड़ा का वष� 2018-2019 का 

वािष�क �ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-महालेखापरी�क क� 

िट�पिणया ं । 

[Placed in Library, See No. LT 1077/17/19] 

(ख) (एक) इलै��ोिन�स कॉरपोरशेन ऑफ इंिडया िलिमटेड, हैदराबाद के वष� 2018-2019 

के काय�करण क� सरकार �ारा समी�ा  । 
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 (दो) इलै��ोिन�स कॉरपोरशेन ऑफ इंिडया िलिमटेड, हैदराबाद का वष� 2018-2019 

का वािष�क �ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-महालेखापरी�क 

क� िट�पिणया ं । 

[Placed in Library, See No. LT 1078/17/19] 

(ग) (एक) आईआरईएल (इंिडया) िलिमटेड (पूव� म� इंिडयन रयेर अ�स� िलिमटेड), मुंबई के 

वष� 2018-2019 के काय�करण क� सरकार �ारा समी�ा  । 

 (दो) आईआरईएल (इंिडया) िलिमटेड (पूव� म� इंिडयन रयेर अ�स� िलिमटेड), मुंबई का 

वष� 2018-2019 का वािष�क �ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-

महालेखापरी�क क� िट�पिणया ं । 

[Placed in Library, See No. LT 1079/17/19] 

(2) (एक) हरीश-च�� �रसच� इंि�टटय़ूट, इलाहाबाद के वष� 2018-2019 के वािष�क �ितवेदन क� 

एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा लेखापरीि�त लेखे । 

 (दो) हरीश-च�� �रसच� इंि�टटय़ूट, इलाहाबाद के वष� 2018-2019 के काय�करण क� 

सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in Library, See No. LT 1080/17/19] 

(3) (एक) इंि�टटयूट फॉर �ला�मा �रसच�, गाधंीनगर के वष� 2018-2019 के वािष�क �ितवेदन क� 

एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा लेखापरीि�त लेखे । 

 (दो) इंि�टटयूट फॉर �ला�मा �रसच�, गाधंीनगर के वष� 2018-2019 के काय�करण क� 

सरकार �ारा समी�ा क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in Library, See No. LT 1081/17/19] 

 



04.12.2019  54 
 
(4) (एक) स��ल िसिवल सिव�सेज क�चरल एडं �पोट्�स बोड� , नई िद�ली के वष� 2016-2017 

और 2017-2018 के वािष�क �ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) 

तथा लेखापरीि�त लेखे । 

 (दो) स��ल िसिवल सिव�सेज क�चरल एडं �पोट्�स बोड� , नई िद�ली के वष� 2016-2017 

और 2017-2018 के काय�करण क� सरकार �ारा समी�ा के बार े म� िववरण (िह�दी 

तथा अं�ेजी स�ंकरण) । 

 

(5) उपयु�� (4) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवलंब के कारण दशा�ने वाले दो 

िववरण (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in Library, See No. LT 1082/17/19] 

(6)    (एक) सेमी - कंड�टर लेबोरटेरी, एस .ए.एस.  नगर के वष� 2018-2019 के वािष�क 

�ितवेदन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) तथा लेखापरीि�त लेखे  ।  

       (दो)  सेमी - कंड�टर लेबोरटेरी, एस .ए.एस.  नगर के वष� 2018-2019 के काय�करण क� 

सरकार �ारा समी�ा के बार ेम� िववरण (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in Library, See No. LT 1083/17/19] 

(7) अिखल भारतीय सेवा अिधिनयम, 1951 क� धारा 3 क� उपधारा (2) के अंतग�त अिखल 

भारतीय सेवा    (िन�पादन मू�याकंन �ितवेदन) सशंोधन िनयम, 2019 जो 23 जलुाई, 2019 

के भारत के राजप� म� अिधसूचना स�ंया सा .का.िन. 519(अ) म� �कािशत ह�ए थे, क� एक �ित 

(िह�दी तथा अं�ेजी स�ंकरण)  । 

[Placed in Library, See No. LT 1084/17/19]
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRI SOM PARKASH): Sir, I, on behalf of Shri Hardeep Puri, beg to 

lay on the Table a copy of the Tea Waste (Control) Amendment Order, 2019 

(Hindi and English versions) published in Notification No. S.O.3954(E) in Gazette 

of India dated 31st October, 2019 under sub-section (3) of Section 49 of the Tea 

Act, 1953.  

[Placed in Library, See No. LT 1085/17/19] 

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS AND 

MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI V. MURALEEDHARAN): Sir, I beg to lay on the Table: - 

(1) A copy of the Annual Report (Hindi and English versions) of the Research 

and Information System for Developing Countries, New Delhi, for the year 

2018-2019, alongwith Audited Accounts.  

(2) A copy of the Review (Hindi and English versions) by the Government of 

the working of the Research and Information System for Developing 

Countries, New Delhi, for the year 2018-2019.  

[Placed in Library, See No. LT 1086/17/19] 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRI SOM PARKASH): Sir, I beg to lay on the Table: 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the India 

International Convention and Exhibition Centre Limited, New Delhi, 

for the year 2018-2019, alongwith Audited Accounts.  

 (ii) A copy of the Review (Hindi and English versions) by the Government 

of the working of India International Convention and Exhibition Centre 

Limited, New Delhi, for the year 2018-2019.  

[Placed in Library, See No. LT 1087/17/19] 

(2) (i) A copy of the Annual Report (Hindi and English versions) of the 

National Council for Cement and Building Materials, Ballabgarh, for 

the year 2018-2019, alongwith Audited Accounts.  

 (ii) A copy of the Review (Hindi and English versions) by the Government 

of the working of the National Council for Cement and Building 

Materials, Ballabgarh, for the year 2018-2019.  

[Placed in Library, See No. LT 1088/17/19] 

 (3) A copy each of the following papers (Hindi and English versions) under 

sub-section (1) of Section 394 of the Companies Act, 2013: - 

 (i) Review by the Government of the working of the Delhi Mumbai 

Industrial Corridor Development Corporation Limited, New Delhi, for 

the year 2018-2019.  
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 (ii) Annual Report of the Delhi Mumbai Industrial Corridor Development 

Corporation Limited, New Delhi, for the year 2018-2019, alongwith 

Audited Accounts and comments of the Comptroller and Auditor 

General thereon. 

[Placed in Library, See No. LT 1089/17/19] 

(4)    A copy of the Notification No. G.S.R.410(E) (Hindi and English versions) 

published in Gazette of India dated 6th June, 2019, appointing the 6th June, 2019 

as the date on which Section 2 of the Patents (Amendment) Act, 2002 in so far as 

it amends section 71 of the Patents Act, 1970 shall come into force, issued under 

Section 160 of the said Act.  

(5)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (4) above. 

[Placed in Library, See No. LT 1090/17/19] 
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12.02 hrs 

MESSAGE FROM RAJYA SABHA 

SECRETARY-GENERAL: Sir, I have to report the following message received 

from the Secretary-General of Rajya Sabha:- 

“In accordance with the provisions of rule 127 of the Rules of 

Procedure and Conduct of Business in the Rajya Sabha, I am 

directed to inform the Lok Sabha that the Rajya Sabha at its sitting 

held on the 2nd December, 2019, agreed without any amendment to 

the Prohibition of Electronic Cigarettes (Production, Manufacture, 

Import, Export, Transport, Sale, Distribution, Storage and 

Advertisement) Bill, 2019 which was passed by the Lok Sabha at its 

sitting held on the 27th November, 2019.” 
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12.02 ½ hrs 

AMENDMENTS TO DIRECTIONS BY THE SPEAKER, LOK SABHA 
(DIRECTIONS 27 AND 42) UNDER THE RULES OF PROCEDURE AND 

CONDUCT OF BUSINESS IN LOK SABHA 
 

SECRETARY-GENERAL: Sir, I am to lay on the Table a copy of the 

amendments to Directions (Hindi and English versions) issued by the 

Speaker under the Rules of Procedure and Conduct of Business in Lok 

Sabha.  

[Placed in Library, See No. LT 1091A/17/19] 
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12.03 hrs 

STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS 
Action Taken Statements 

 

DR. MANOJ RAJORIA (KARAULI-DHOLPUR): Sir, I beg to lay on the Table the 

following Final Action Taken Statements (Hindi and English versions) of the 

Standing Committee on Chemicals and Fertilizers: -  

1. Final Action Statement on the Fifty-second Action Taken Report (16th Lok 
Sabha) on the observations/recommendations contained in the Forty-fourth 
Report (16th Lok Sabha) on the subject `Demand for Grants 2018-19’ of the 
Ministry of Chemicals and Fertilizers (Department of Chemicals and 
Petrochemicals).  

2. Final Action Statement on the Fifty-third Action Taken Report (16th Lok 
Sabha) on the observations/recommendations contained in the Forty-ninth 
Report (16th Lok Sabha) on the subject “Assam Gas Cracker project” of the 
Ministry of Chemicals and Fertilizers (Department of Chemicals and 
Petrochemicals).  

3. Final Action Statement on the Fifty-fifth Action Taken Report (16th Lok 
Sabha) on the observations/recommendations contained in the Forty-sixth 
Report (16th Lok Sabha) on the subject `Promotion and Coordination of 
Basic, Applied and Other Research in Areas Related to the 
Pharmaceuticals Sector’ of the Ministry of Chemicals and Fertilizers 
(Department of Pharmaceuticals).  
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12.03 ½ hrs 

STANDING COMMITTEE ON COAL AND STEEL 
1st and 2nd Reports 

 

SHRI RAKESH SINGH (JABALPUR): Sir, I beg to present the following Reports 

(Hindi and English versions) of the Standing Committee on Coal and Steel:- 

1. First Report on action taken by the Government on the 

observations/recommendations contained in the Forty-eighth Report 

(Sixteenth Lok Sabha) of the Standing Committee on Coal and Steel on the 

subject, `CSR Activities in Steel PSUs’ relating to Ministry of Steel.  

2. Second Report on the action taken by the Government on the 

observations/recommendations contained in the Forty-ninth Report 

(Sixteenth Lok Sabha) of the Standing Committee on Coal and Steel on the 

subject, `CSR Activities by PSUs under Ministry of Mines’.  
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12.04 hrs 
 

STATEMENT BY MINISTER 
Status  of implementation of the recommendations contained in the 143rd 
Report of the Standing Committee on Commerce on Action taken by the 
Government on the recommendations/observations contained in 137th 
Report of the Committee on 'Trade with Association of South East Asian 
Nations (ASEAN)' pertaining to the Department of Commerce, Ministry of 
Commerce and Industry 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRI SOM PARKASH): Sir, I, on behalf of Shri Hardeep Puri, beg to 

make a statement regarding the status of implementation of the recommendations 

contained in the 143rd Report of the Standing Committee on Commerce on Action 

Taken by the Government on the recommendations/observations contained in 

137th Report of the Committee on `Trade with Association of South East Asian 

Nations (ASEAN)’ pertaining to the Department of Commerce, Ministry of 

Commerce and Industry.  

[Placed in Library, See No. LT 1091/17/19] 
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12.05 hrs 

SUBMISSION BY MEMBER 

Re: Reported Chinese incursion into the territory of India 

�ी अधीर रजंन चौधरी (बहरामपुर): सर, हमार े र�ा मं�ी जी भी यहा ं बैठे ह� । मझेु थोड़ा बोलने 

दीिजए ।  

सर, म� एक ग�भीर म�ुा आज सदन के सामने रखना चाहता ह� ं। India is destined to be 

surrounded  by two hostile neighbours, especially Pakistan and China; and they 

are always posing inimical attitude towards our country.  We can change the 

history but cannot change the geography.  We are simply wedged between the 

two nuclear power nations. इस सदन म� सब देखते ह� िक हम बार-बार पािक�तान के िखलाफ 

आवाज़ उठाते ह� �य�िक पािक�तान हमार ेसाथ द�ुमनी करता है, पािक�तान आतंकवािदय� को पनाह 

देता है । उसके िखलाफ हम केवल आवाज़ ही नह� उठाते, बि�क हमारी फौज लड़ाई लड़ती ह� और 

कामयाबी हािसल करती ह� । लेिकन, इसके साथ-साथ एक और बात हम� �यान म� रखनी चािहए िक 

पािक�तान का मददगार कौन है? आतंकवाद को पािक�तान पनाह देता है और पािक�तान को पनाह 

देता है चीन, लेिकन चीन के िखलाफ हमारा �ख सतंिुलत होता है जबिक पािक�तान के िखलाफ 

हमारा �ख आ�ामक होता है, हम� इसे देखना चािहए । चीन अंडमान-िनकोबार तक जहाज भेजने लगा 

है और हमारी नेवी उनके पीछे धावा बोलती है । 

 सर, इस सदन म� 19 तारीख को अ�णाचल �देश के एम.पी. तािपर गाव ने एक बड़ा ग�भीर 

म�ुा उठाया, िजसे हम सबको देखना चािहए । उ�ह�ने इस सदन के अ�दर कहा िक ‘ऑनरबेल �पीकर 

सर, म� िह�द�ुतान क� मीिडया हाउस को यह भी कहना चाह�गंा िक िकसी भी इ�यू पर मीिडया का 
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फोकस नह� होता । चाइना �ारा िकतनी टेरीटरी पर क�जा ह�आ, यह म� सदन म� �रकॉड�  पर बताना 

चाह�गंा ।’   

माननीय अ�य�: अधीर रजंन जी, आप अपनी बात बोिलए । उ�ह�ने उठा िदया, सदन ने सनु िलया । 

�ी अधीर रजंन चौधरी: सर, उ�ह�ने यह भी कहा िक हम सबको इस िवषय पर �यान आकिष�त 

करना चािहए ।…(�यवधान)  

 उ�ह�ने कहा िक ‘सदन म� म� �रकॉड�  म� यह बताना चाह�गंा िक जसव�त िसहं, फॉम�र िमिन�टर 

ऑफ ए�सटन�ल अफेयस�, जो आम� म� कै�टेन भी थे, वे िजस जगह पर कै�टेन थे, वह ऑलमो�ट 

चाइना के क�जे म� आ गया । आत-ुपतूु िदवागं वैली म� एक �रलीिजयस �लेस है । वह भी आ गया ।’ 

 सर, उनका यह दावा है िक ‘आज पचास से साठ िकलोमीटर से �यादा हमारी टेरीटरी पर 

चाइना ने क�जा करके रखा है । अपनी सरकार को इस सदन म� और मीिडया हाउस को आपके 

मा�यम से �यान आकिष�त करना चाहता ह� ं।’ 

माननीय अ�य�: माननीय सद�य, अगर आपका कोई िवषय हो तो बताए ं। तािपर गाव जी यहा ंबैठे  

ह� । �या म� उ�ह� बोलने के िलए इजाजत द ेदू?ं 

�ी अधीर रजंन चौधरी: सर, इस पर चचा� होनी चािहए । िवषय यह है । यहा ंर�ा मं�ी जी भी ह� । 

पािक�तान के िखलाफ हमारी आवाज़ म� िजतना आ�ामक �ख रहता है, चाइना के िखलाफ �य� हम� 

नरमी बरतनी पड़ती है? यह हम सबको जानकारी िमलनी चािहए । हम कोई कमजोर देश नह� ह� । 

हमारी फौज कमजोर नह� ह�, लेिकन आपके रवैये म� यह फक�  हम� हताश करता है । आपके रवैये, �ख, 

तेवर म� यह फक� , यह अ�तर हम सबको पीड़ा देता है ।…(�यवधान)  

 सर, �या हम चाइना से डरते ह�? अगर नह� डरते ह� तो हम� ख�ुलम-ख�ुला बोलना चािहए । म� 

िकसी क� िशकायत नह� कर रहा ह� ं। 
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माननीय अ�य�: माननीय र�ा मं�ी जी जवाब द�गे, अब आप जवाब सनु लीिजए । आपने पूरा बोल 

िलया । अब माननीय र�ा मं�ी जी बोल�गे । 

�ी अधीर रजंन चौधरी: सर, मझेु बस दस सेके�ड का समय दीिजए । 

 सर, यह म�ुा हमार े िह�द�ुतान क� आन, बान और शान का है । चाइना हमार े िखलाफ 

पािक�तान को पनाह देता है और चाइना के साथ जो आपका रवैया है, यह रवैया मझेु अ�छा नह� 

लगता ।…(�यवधान) 

र�ा म�ंी (�ी राजनाथ िसहं): अ�य� महोदय, सीमा सरु�ा को लेकर अधीर रजंन चौधरी जी ने 

अपनी िचतंा �य� क� है, लेिकन चनुौती िजसे दी जानी चािहए, उसे चनुौती नह� द ेरह ेह�, बि�क सीधे 

मझेु ही चनुौती द ेरहे ह� । 

�ी अधीर रजंन चौधरी : हम आपको आगाह करना चाहते ह� ।  

�ी राजनाथ िसहं: अ�य� महोदय, म� आपके मा�यम से सदन को आ��त करना चाहता ह� ंिक सीमा 

सरु�ा को लेकर हमारी सेनाए ंपूरी तरह से चौकस ह� और पूरी म�ुतैदी से हमारी सीमाओ ंक� सरु�ा 

कर रह े ह� । म� यह भी आ��त करना चाहता ह� ं िक हमारी सेनाए ं िकसी भी �कार क� चनुौती का 

सामना करने म� भी पूरी तरह से स�म ह� । िकसी को इस पर स�देह नह� होना चािहए । 

 महोदय, इस सबंधं म� म� एक िडटे�ड जानकारी देना चाहता ह� ं िक भारत और चीन के बीच 

सीमा को लेकर परसे�शनल िडफर�सेज ह� । ये पहले से ही चले आ रह ेह�, बह�त पहले से चले आ रहे   

ह� । उनका यह कहना है िक हमारी सीमा यहा ंतक है । भारत का कहना है िक हमारी सीमा यहा ंनह� है, 

बि�क हमारी सीमा यहा ंपर है । एल.ए.सी को लेकर एक पस��सनल िडफर�सेस ह�, जो दोन� देश� के 

बीच बह�त पहले से चली आ रही ह� । इसका मूल कारण यह है िक भारत और चीन के म�य साझा �प 

से अंिकत कोई वा�तिवक िनयं�ण रखेा नह� है, यानी कोई इस �कार क� वा�तिवक एल.ए.सी. नह�  

है । भारत-चीन सीमा के साथ लगे ऐसे �े� है, जहां दोन� प�� एव ंएल.ए.सी. क� अपनी अलग-अलग 
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अवधारणाए ंभी ह� । दोन� प�� �ारा एल.ए.सी. क� अपनी-अपनी अवधारणा तक ग�त िकए जाने के 

कारण अित�मण क� घटनाए ंकभी-कभी हो जाती ह� । इसे म� �वीकार करता ह� ं। 

 कभी-कभी पी.एल.ए. कुछ भीतर आती है, लेिकन म� यह भी बताना चाहता ह� ं िक कभी-कभी 

हमार ेलोग भी उधर चले जाते है । ऐसा नह� है । …(�यवधान) 

�ी अधीर रजंन चौधरी :  जब …  …(�यवधान) 

माननीय अ�य�: माननीय सद�य क� कोई बात अिंकत न हो । 

… (�यवधान) * 

माननीय अ�य�: माननीय र�ा मं�ी जी । 

…(�यवधान) 

माननीय अ�य�: माननीय अधीर रजंन जी, �लीज । इनक� कोई बात अंिकत नह� ह�ई है । 

…(�यवधान) 

�ी राजनाथ िसहं: अ�य� महोदय, अगर उनक� बात अंिकत नह� ह�ई है, तो उसका उ�र देने का 

कोई औिच�य नह� है ।…(�यवधान) 

माननीय अ�य�: माननीय र�ा मं�ी जी, एक िमनट के िलए �िकए । 

…(�यवधान) 

माननीय अ�य�: माननीय सद�यगण, जब कोई चीज �रकॉड�  म� नह� आएगी और आप यहा ंबोल�गे, 

तो भी �ेस म� जाने वाली नह� है । आज गंभीर िवषय हो गया िक िबना �रकॉड�  के कोई बात �ेस म� जाती 

है तो उसके िलए कई सार े िवषय उठ गए ह� । म�ने आपको पूरा िवषय बोलने के िलए मौका िदया है, 

इसिलए आप र�ा मं�ी क� पूरी बात सनु लीिजए । 

…(�यवधान) 

                                                           
 Not recorded. 



04.12.2019  67 
 
�ी राजनाथ िसहं: वैसे तो म� सीमा क� सरु�ा को लेकर अधीर रजंन जी को ही नह�, बि�क पूर ेसदन 

को और सदन के मा�यम से पूर ेदेश को आ��त कर चकुा ह� ं । म� पनु: आ��त करना चाहता ह� ंिक 

उसको लेकर िचिंतत होने क� ज�रत नह� है । म�ने पहले ही कहा िक लाइन ऑफ ए�चअुल कं�ोल को 

लेकर एक पस��सनल िडफर�सेज दोन� देश� के बीच है । कभी-कभी ऐसी ि�थित पैदा होती है िक 

पी.एल.ए., यानी जो चाइना क� आम� है और हमार ेभारत क� जो आम� है, इन दोन� के बीच कभी-

कभी का���टेशन क� ि�थित हो जाती है ।…(�यवधान) 

�ी असादु�ीन ओवैसी (हैदराबाद): आप ऑ�साई चीन के बार ेम� �या बोल�गे? …(�यवधान) 

�ी राजनाथ िसहं: आप �क जाइए । …(�यवधान) जब कभी का���टेशन के हालात पैदा होते ह� तो 

बाद म� सभी को इस बात क� जानकारी होगी िक िकतनी सझुबूझ से दोन� तरफ क� सेनाए ंअपना 

प�रचय देती ह� और का���टेशन को कभी ए�कलेट नह� होने देती है । वहा ंजो सघंष� होता है, उसको 

कभी बढ़ने नह� देती है । कम से कम इतनी सावधानी बरती जा रही है । 

 अ�य� महोदय, जब भी इस �कार क� ि�थितया ंपैदा होती ह� तो उनसे िनपटने के िलए भारत 

और चीन के बीच कई �कार के मैकिनज�स ह�, जैसे दोन� सेनाओ ं के �थानीय कमाडंस� के बीच 

पसन�ल मीिटं�स होती ह�, �लैग मीिटं�स होती ह� । जो हॉट लाइन है, उससे incursions, 

transgressions and face-off जैसी ि�थितय� को िनयंि�त िकया जाता है । इसके अलावा, कुछ 

लागँ टम� जो इ�यूज़ ह�, उनको भी िड�लोमैिटक लेवल पर �रजॉ�व करने का मैकिनजम हमार ेपास है, 

जैसे �पेशल �र�जेन्टेिट�स टॉ�स होती ह�, उसम� एस.एस.ए. भाग लेते ह� । कभी-कभी विक� ग 

मैकिनजम फॉर क�स�टेशन एडं कोऑिड�नेशन होती है, िजसे हम ड��यू.एम.सी.सी. के नाम से जानते 

ह� । इस �तर पर भी बात होती है । कभी-कभी �वाइंट से�ेटरी लेवल पर भी बातचीत होती है ।  
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 अ�य� जी, म� आपके मा�यम से कहना चाहता ह� ं िक भारत सरकार देश क� सरु�ा क� 

आव�यकताओ ंके बार ेम� पूरी तरह से जाग�क है । हम लोग समय-समय पर इसक� समी�ा करते 

रहते ह� एवं उिचत िनण�य भी लेते रहते ह� । भारत-चीन सीमा पर इं�ा���चर जैसे सड़क, टनल, रलेवे 

लाइन और एयर फ��ड को डेवलप िकया जा रहा है । िजससे देश क� एकता, अखंडता और सरु�ा 

पूरी तरह से सिुनि�त हो सके, इसिलए ये सब काम वहां तेजी से हो रहे ह� । इस समय जो भी हालात 

ह�, म�ने उसक� जानकारी सदन को दी है । म� पनु: सदन को आ��त करना चाहता ह� ंिक सीमा सरु�ा 

को लेकर िकसी को कोई िचतंा करने क� आव�यकता नह� है ।  
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�ी सतंोख िसहं चौधरी (जालधंर): अ�य� महोदय, पजंाब अ�न भडंार और उ�ोग �े� म� सार ेदेश 

म� बह�त बड़ा योगदान देता है । मेर ेससंदीय �े� का उ�ोग �े� म� बह�त बड़ा योगदान दे रहा है �य�िक 

�पोट्�स, ह�ड टु�स, ऑटो पाट्�स और लेदर के िलए सारी दिुनया म� जालाधंर को जाना जाता है । 

जालाधंर का बना ह�आ ि�केट बैट, हॉक� �टीक और फुटबॉल आिद से अंतरा���ीय �तर के िखलाड़ी 

खेलते ह� ।  

 म� कहना चाहता ह� ंिक जीएसटी के कारण पजंाब क� इंड��ी को बह�त भारी नकुसान ह�आ है । 

मेर े�ातं के प�चीस हजार इंड��ी के यूिनटस बदं हो चकेु ह� । मेर ेअपने �े� म� भी बह�त सार ेयूिनट्स 

बदं हो चकेु ह� । एक तरफ जीएसटी क� वजह से उ�ोग को भारी नकुसान हो रहा है, वह� दूसरी तरफ 

के�� सरकार नॉन-बीजेपी गवन�म�ट्स के साथ भेदभाव कर रही है �य�िक अग�त-िसत�बर से पजंाब 

सरकार का जीएसटी क�पनेशेसन चार हजार एक सौ करोड़ �पये पेि�डंग है, जो �रलीज नह� हो रहा है 

। इससे पजंाब का डे-टु-डे फाइनेि�शयल काम भी �कता जा रहा है ।  

 म� आपके मा�यम से भारत सरकार से कहना चाहता ह� ंिक मेर े�टेट का पेि�डंग क�पेनसेशन 

फौरी तौर पर �रलीज िकया जाए ।  

मेर े�े� म� इंड��ी को बह�त भारी नकुसान ह�आ है इसिलए एक हैवी इंड��ी पैकेज जालाधंर 

�े� को िदया जाए ।  

�ी िनशीथ �ामािणक (कूचिबहार): अ�य� महोदय, आज सदन म� लंबे समय से िवलंिबत एक म�ेु 

को उठाना चाहता ह� ं। यह िसफ�  एक म�ुा नह� है, यह ज�रत है । इससे कई वष� तक राजवंशी लोग� 

को वंिचत रखा गया है ।  

 28 अग�त, 1949 लेि�टेन�ट कन�ल िहज हाइनेस महाराजा सर जगत दीपे�� नारायण भूप 

बहादरु एवं त�कालीन रा�य मं�ालय के मं�ी वी.पी.मेनन के बीच कूच िबहार का भारत म� िमलन के 

बार ेम� राजीनामा ह�आ था । िमलन के समय कूच िबहार के गौरव के �तीक महाराजा क� नारायणी सेना 
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को भारतीय सेना म� शािमल करने क� बात क� गई थी । कूच िबहार के पास त�कालीन सेना के मूल 

�व�प को न बदलते ह�ए भारतीय सेना म� शािमल िकए जाने क� बात ह�ई थी, लेिकन लंबे समय बीत 

जाने के बाद भी सिंध के समय िकए गए वाद ेको पूरा नह� िकया गया । मेरी मागं म� कुछ नया नह� है, जो 

उस समय वादा िकया गया था, म� उसको अमल म� लाने क� मागं कर रहा ह� ं।  

 महोदय, मेरा आपके मा�यम से भारत सरकार के र�ा मं�ी जी से िवन� िनवेदन है िक ज�द से 

ज�द नारायणी सेना रजेीम�ट क� �ि�या श�ु के जाए और बगंाल के सभी यवुा को धम�  और जात-पात 

को भूलकर शािमल होने का मौका िदया जाए ।  

बगंाल म� काफ� यवुा बेरोजगार है । अगर नारायणी सेना को चालू िकया जाए तो यवुा को 

रोजगार के साथ-साथ भारतीय सेना को भी एक मजबूत रजेीम�ट िमलेगी और बगंाल को भी एक नया 

रजेीम�ट िमलेगा ।  

इसको िसफ�  एक रोजगार के म�ेु से मत देिखए, इसके मा�यम से एक बगं इितहास और कूच 

िबहार तथा सम� राजवंशी स��दाय को आपस म� जोड़ने का काम करगेी । आपके मा�यम से र�ा मं�ी 

जी से िवन� िनवेदन है िक ज�द से ज�द नारायणी सेना रजेीम�ट को लेकर उिचत और आशा के 

अन�ुप कदम उठाया जाए ।  

माननीय अ�य�: �ी कृपानाथ म�लाह, डॉ. राजदीप राय, �ी तािपर गाव, और �ी प�लब लोचन 

दास को �ी िनशीथ �ामािणक �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती 

है । 

�ी राजू िब� (दािज�िलगं): अ�य� महोदय, मेर े�े� म� रोजगार हेत ुम�टी इंड��ीज इकोनॉिमक जोन 

के िनमा�ण के िवषय पर आपका और सदन का �यान आकिष�त कराना चाहता ह� ं । आप भारत के 

िकसी भी बड़े शहर म� जाए,ं वहा ंआईटी या आईटीएस कंपनी म� देख�गे तो दािज�िलंग, िसलीगड़ुी और 

नाथ� ई�ट के बह�त सार ेलोग काम करते ह�ए िमल�गे, चाहे गड़ुगावं, नोएडा, ब�गल�ु, हैदराबाद या पणेु  
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हो । दािज�िलंग एक तरह से एजकेुशन हब है । यहा ं टैल�ट क� कोई कमी नह� है । यह �े� टैल�टेड 

यवुाओ ंसे भरपूर है, लेिकन दूसरी तरफ बेरोजगारी क� मार काफ� समय से चल रही है । पढ़े-िलखे 

यवुा रोजगार क� तलाश म� प�रवार और बूढ़े मा-ंबाप से दूर शहर क� तरफ पलायन करने के िलए 

मजबूर ह� । अगर मेर ेससंदीय �े� म� िसलीगड़ुी के पास एसईजेड जोन िवकिसत होता है तो इससे जॉब 

और ए�पलाएम�ट का ि�एशन होगा और �ेन �ेन रोका जा सकेगा । यहा ंभरपूर मा�ा म� टैल�ट मौजूद है, 

यह देश के िहत म� काम आएगा और वै�ट बगंाल क� खराब आिथ�क ि�थित को सधुारने का मौका 

िमलेगा । दािज�िलंग लोक सभा �े� रले माग� , एयर कनैि�टिवटी और रोड कनैि�टिवटी क� �ि� से 

बह�त अ�छा है ।  

 माननीय अ�य� जी, म� आपके मा�यम से माननीय मं�ी जी को कहना चाहता ह� ंिक एसईजेड 

जोन िसिलगड़ुी के आसपास िवकिसत िकया जाए । 

माननीय अ�य�: कंुवर पु�पे�� िसहं च�देल को �ी राजू िब� �ारा उठाए गए िवषय के साथ सबं� 

करने क� अनमुित �दान क� जाती है । 

�ी मनोज कोटक (म�ुबई उ�र-पूव�): माननीय अ�य� जी, म�ुबई जैसे अंतरा���ीय शहर म� ई�टन� 

ए�स�ैस हाईवे साई ं बाबा मंिदर से लेकर गोड़बदंर थाणे तक जाता है । यह 20 िकलोमीटर का ��ैच है 

और 15 लाख क� आबादी म� मूलन पूव�, भाडुं पूव�, िबकरौली पूव� ए�रया ह�, जहा ंपे�ोल प�प� क� कमी 

है । इस �े� म� पे�ोल प�प क� िनतातं आव�यकता है और बड़ी मा�ा म� लै�ड सॉ�ट किम�र के पास  

है । 

 मेरा आपके मा�यम से िनवेदन है िक सरकार अपनी तरफ से �य�न कर ेिक सा�ट किम�र से 

लै�ड का एि�विजशन करके सरकारी पे�ोल प�प का तरुतं िनमा�ण कराया जाए तािक इस बड़ी 

आबादी वाले �े� म� लोग� को राहत िमल सके । 



04.12.2019  72 
 
�ी राजबहादुर िसहं (सागर): माननीय अ�य� जी, आपने मझेु मह�वपूण� िवषय पर सदन म� चचा�  

करने का मौका िदया । म� आपके मा�यम से सरकार का �यान सागर म� रले सेवा क� तरफ आकिष�त 

करना चाहता ह� ं । सागर से नागपरु जाने के िलए �ेन क� आव�यकता है । वत�मान म� सागर से सीधे 

नागपरु क� ओर जाने के िलए अभी कोई �ेन नह� है । 

 नागपरु मेिडकल सिुवधाओ ं के िलए हब के �प म� जाना जाता है । म� आपके मा�यम से 

माननीय रले मं�ी जी से आ�ह करना चाहता ह� ं िक सागर से सीधी नागपरु के िलए कोई �ेन चलाई 

जाए ।  

माननीय अ�य�: �ी उदय �ताप िसहं को �ी राजबहादरु िसहं �ारा उठाए गए िवषय के साथ सबं� 

करने क� अनमुित �दान क� जाती है । 

�ी सुनील बाबूराव म�ढे (भ�डारा-ग�िदया): माननीय अ�य� जी, म� आपके मा�यम से सरकार का 

�यान महारा�� म� भ�डारा, जहा ंवेनगंगा नदी बहती है, के कारण बढ़ते ह�ए �दूषण क� ओर आकिष�त 

करना चाहता ह� ं।  

 हाल ही म� माच� 2019 म� ही स��ल पॉ�यूशन बोड�  ने सव��ण िकया, इसम� 53 निदया ंमहारा�� 

म� दूिषत पाई गई ं । इसम� वेनगंगा नदी भी शािमल है । इस नदी म� नागपरु क� ओर से सीवेज वाटर, 

एनटीपीसी और अ�य उ�ोग� से इंडि��यल वाटर िमलता है । इस कारण नदी का काफ� पानी  

�दूिषत होता है । दूिषत पानी म� ऑ�सीजन क� मा�ा क� कमी हो जाती है । नदी िकनार ेभ�डारा और 

अ�य शहर� म� बसने वाले गावं� म� यही पानी पीने के िलए यूज़ होता है । 

 म� आपके मा�यम से सरकार से अनरुोध करता ह� ंिक नदी को दूिषत करने वाले �ोत� को कम 

िकया जाए । यहा ंभारी मा�ा म� आयरन का उ�खनन होता है, उसम� भी कमी लाई जाए ।  

माननीय अ�य�: �ीमती सिु�या सदानदं सलेु और �ी कुलदीप राय शमा� को �ी सनुील बाबूराव म�ढे 

�ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है । 
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�ी जामयांग �से�रगं नाम�याल (ल�ाख): माननीय अ�य� जी, म� आपके मा�यम से सरकार का 

�यान ल�ाख म� टेली कॉ�यिुनकेशन क� ि�थित क� तरफ आकिष�त करना चाहता ह� ं । ल�ाख का 

बाड�र चीन और पािक�तान के साथ लगता है । यहा ं िवलेजेज़ और हैमलेट्स 350 ह�, जहा ंमोबाइल 

और टेली कॉ�यिुनकेशन िब�कुल नह� है । अब िवंटर सीज़न आ रहा है, इस मौसम म� यहा ं12-15 

फ�ट तक बफ�  होती है । इसम� लोग� के माल-मवेशी दब जाते ह�, पूरा चारागाह ख�म हो जाता है और 

वहा ंएक पेश�ट को इवै�यएुट करने के िलए क�यिुनकेशन तक उपल�ध नह� हो पाता है । िपछले साल 

तक जो 344 डीएसपीटीज चलते थे, वे सार ेबदं हो गए ह� । इस बार के िवंटर म� हम कैसे जीिवत रह�गे 

इसका अनमुान नह� लगा सकते ह� । म� आपका बताना चाहता ह� ंिक मेर ेससंदीय �े� दरास म� आज 

का तापमान -24.8 है । ऐसी दगु�म ि�थित म� लोग� के िलए क�यिुनकेशन का साधन होना बह�त ज�री 

है । वहा ंकमिश�यल वायिबिलटी नह� होने के कारण �ाइवेट से�टर तथा बीएसएनएल का सेटअप नह� 

हो पा रहा है, �य�िक वहा ंऑपरशेनल कॉ�ट हाई है और �रटन� लेस है । इसिलए मेरा भारत सरकार से 

िनवेदन है िक यिुनवस�ल सिव�स ऑि�लगेशन फंिडंग के तहत पूर ेल�ाख को टेलीक�यिुनकेशन के साथ 

जोड़ िदया जाए । म� माननीय मं�ी जी का आभारी ह� ं�य�िक म�ने िपछले पाचं महीन� म� िजतने प� भेजे, 

मझेु सबके जवाब िमले, लेिकन ए�शन िब�कुल नह� ह�आ । म� आपके मा�यम से माननीय मं�ी जी क� 

जानकारी म� लाना चाहता ह� ंिक िपछले पाचं साल� म� यूएसओएफ ने ल�ाख को िकतना पैसा िदया है- 

वष� 2014 से 2015 और वष� 2015-2016 म� शू�य, वष� 2016 से 2017 म� 914000, वष� 2017 से 

2018 म� 134000 तथा वष� 2018 से 2019 म� 154000  । अगर िडपाट�म�ट मझेु बोल देता तो म� 

िकसी सरपचं से इससे �यादा पैसा िदलवा देता । म� सरकार क� आलोचना नह� कर रहा ह� ं। सरकार 

पूरा �यान रख रही है, पूर ेदेश को िडिजटल इंिडया के साथ जोड़ रही है । लेिकन, िडपाट�म�ट म� कुछ 

ऐसे अिधकारी बैठे ह� जो इस काम को ठीक तरह से नह� कर रह ेह� ।  
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 यह शेम क� बात नह� है । अगर म� यूपीए क� ि�थित को बता दू ंतो ये लोग पूर ेदेश के सामने आ 

जाएगें िक इ�ह�ने �या िकया है । अभी आलोचना करने का समय नह� है । 

 िडिजटल क�यिुनकेशन नह� होने के कारण िजतनी भी सरकार क� �क��स ह�, चाहे वह 

मनरगेा, ओ�ड एज प�शन, िवडो प�शन, उ��वला योजना, ऑनलाइन ट�डर आिद ह�, वहा ं ये सारी 

�क��स �ास �ट लेवल तक नह� पह�चं पाती ह� । इसिलए, मेरा सरकार से िनवेदन है िक क� � शािसत 

�देश बनने के बाद इसको �ॉयो�रटी देकर पूर ेल�ाख �े� को िडिजटल ल�ाख बनाने क� कृपा कर� । 

यह मेरा आपके मा�यम से माननीय मं�ी जी से िनवेदन है । बह�त-बह�त ध�यवाद । 

माननीय अ�य�: िफर हर शू�य काल का माननीय मं�ी जी को जवाब देना पड़ेगा । 

�ी हरीश ि�वेदी (ब�ती): ध�यवाद अ�य� महोदय । म� आपका �यान अपने ससंदीय �े� ब�ती 

समेत सपूंण� उ�र �देश म� छु�ा पशओु ंसे होने वाली सम�याओ ंक� ओर िदलाना चाहता ह� ं । छु�ा 

पशओु ंक� वजह से िवशेषकर िकसान भाइय� को अनेक सम�याओ ंका सामना करना पड़ रहा है । ऐसे 

पश ुमेर ेससंदीय �े� ब�ती के �ामीण �े�� म� िकसान भाइय� क� खरीफ फसल� को �यापक नकुसान 

पह�चंा रहे ह�, िजससे िकसान� क� गाढ़ी कमाई और खून-पसीने क� मेहनत बबा�द हो जाती है । छु�ा पश ु

गली-मोह�ले से लेकर �य�त सड़क� तक, िवशेषकर हाइवे आिद पर यातयात जाम का कारण बन रहे 

ह� । इससे राहगीर� को यातायात म� किठनाइय� का सामना करना पड़ रहा है । अत: म� आपके मा�यम 

से सरकार से यह मागं करता ह� ं िक छु�ा पशओु ं क� सम�याओ ं का समाधान त�काल �भाव से 

िनकालने क� कृपा कर� । ध�यवाद । 

माननीय अ�य� : कँुवर प�ुपे�� िसहं च�देल को �ी हरीश ि�वेदी  �ारा उठाए गए िवषय के साथ 

सबं� करने क� अनमुित �दान क� जाती है । 
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SHRI BALLI DURGA PRASAD RAO (TIRUPATI): Thank you very much for 

giving me this opportunity to speak on a very important issue in respect of a 

project in the backward region of Rayalaseema in Andhra Pradesh.  

 Sir, the NTPC-BHEL Power Projects Limited (NBPPL) project was 

sanctioned during UPA Government and foundation stone was laid in 2010 by the 

then Prime Minister, Shri Manmohan Singhji with a promise to provide Rs. 6000 

crore and an assurance for creating 6000 direct and about 25,000 indirect 

employment for the local people. 

 To my surprise, as of now, the Government could sanction only Rs.100 

crore for the project. A piece of land of 753 acres has been allotted to the 

promoter companies, i.e., NTPC and BHEL by the State Government of Andhra 

Pradesh. But after the sad demise of my beloved leader and the former Chief 

Minister of Andhra Pradesh, Dr. Y.S. Rajasekhar Reddy, this project has been put 

on the back burner. 

 The construction of compound wall is already completed. People of my 

constituency are eagerly looking upon the new Government in Andhra Pradesh. 

Completion of this project would generate employment for local youth in big way 

in Venkatagiri, Srikalahasti and Tirupati of Tirupati Parliament Constituency.  

 The hon. Chief Minister of Andhra Pradesh has also requested several 

times to the Central Government to provide a new alternative project at the same 

place, if this project is not going up. Thank you, Sir. 
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DR. (PROF.) KIRIT PREMJIBHAI SOLANKI (AHMEDABAD WEST): Hon. 

Speaker, Sir, thank you very much for allowing me to raise an important issue 

regarding Scheduled Castes and Scheduled Tribes.  

 The issue is regarding the vacancy in the faculty position under reserved 

category in Central Universities and other universities of national importance, like 

the IIMs, IITs, and NITs.  

 At the outset, I would like to thank our hon. Prime Minister, Shri Narendra 

Modi ji’s Government for having passed the order to fill up the reserved seats in 

the faculty position across all the IIMs in the country. The Government has rightly 

identified the poor representation of faculty members belonging to Scheduled 

Caste and Scheduled Tribe categories in these institutions and has directed them 

to comply with the reservation rules.  

 It is very appalling that there are no Scheduled Caste/Scheduled Tribe 

faculty members in twelve of the top IIMs in the country. Similar situation of very 

low representation of Scheduled Castes/Scheduled Tribes is prevailing in other 

universities, like the IITs, NITs and other institutes of national importance. At 

present, Scheduled Castes, Scheduled Tribes and OBCs make up just six per 

cent of the total faculty members in the IIMs and nine per cent in IITs.  

 I would request the Government to continue monitoring this situation and fill 

up the Scheduled Caste/Scheduled Tribe faculty positions in all these Central 

Universities and institutes of national importance. The Government should 
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encourage and provide incentives to youth from Scheduled Caste/Scheduled 

Tribe community to join doctoral programmes so that they can become 

professors. 

माननीय अ�य�: �ी कुलदीप राय शमा� एवं �ी उदय �ताप िसहं को डॉ. िक�रट पी. सोलंक� �ारा 

उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है । 

�ी अरिवदं सावतं (म�ुबई दि�ण): आदरणीय अ�य� महोदय, आप जानते ह� िक मुंबई शहर क� 

घनी ब�ती है, उसम� रोजाना रले से सफर करने वाले 75 लाख लोग ह� । ऐसी ि�थित म� मुंबई को पूव� 

और पि�म से जोड़ने वाले सार े ि�जेज और पलु� क� मर�मत क� बात आती रही है, जो अं�ेज� के 

जमाने के बने ह�ए ह� । उनम� से बह�त से ि�जेज के बार ेम� �रपोट�  आई है िक उनक� मर�मत करनी पड़ेगी 

या नया ि�ज बनाना पड़ेगा । इस तरह से वहा ंयातायात क� �यव�था बह�त गंभीर हो रही है । रलेवे ने 

पहले स��ल रलेवे पर एक ह�कॉक ि�ज था, उसे तड़ुवाया, उसका काम अभी तक पूरा नह� ह�आ है । 

अग�त, 2018 म� लोअर परले का ि�ज तड़ुवाया गया, िडसीजन ले िलया, उसके चार-पाचं महीने बाद 

उसे िडसम�टल िकया गया और अब िदस�बर, 2019 आ गया है, वहा ंपर अभी भी काम श�ु नह� ह�आ 

है । इसिलए म� इस शू�य �हर म�, आपके मा�यम से रले मं�ी और सरकार से �ाथ�ना करता ह� ं। आगे 

चलकर दादर के ितलक ि�ज के बार ेम� भी गंभीर बात� सामने आ रही ह�, अगर वह ि�ज टूटा तो बह�त 

ही गंभीर सम�या िनिम�त होगी । इसिलए मेरी �ाथ�ना है िक पहले पया�� �यव�था का िनमा�ण कर�, बाद 

म� पलु तोड़�, िजससे लोग� को तकलीफ न हो ।  

इसिलए म� आपके मा�यम से शू�य �हर म� सरकार का �यान आकिष�त कर रहा ह� ंिक इस पर 

�यादा गंभीरता से �यान िदया जाए । 

माननीय अ�य�: �ी राह�ल रमेश शेवाले एवं �ी िवनायक भाउराव राऊत को �ी अरिवंद सावंत �ारा 

उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है । 
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�ी रमेश च�� कौिशक (सोनीपत): माननीय अ�य� महोदय, म� आपके �ित आभार �य� करता ह� ं।  

महोदय, मेरा आपके मा�यम से माननीय रले मं�ी से िनवेदन है िक मेर ेससंदीय �े� - सोनीपत 

और ज�द म� ए�सीलरटेस� पास ह�ए नौ महीने हो गए ह� । उस समय िशला�यास भी िकया गया था, 

लेिकन आज तक वे नह� लग सके ह� । उनके िलए फ�ड भी �रलीज हो चकुा है । म� आपके मा�यम से 

कहना चाहता ह� ं िक उनको ज�दी से ज�दी लगवाया जाए तािक लोग� को, खासकर मिहलाओ ंऔर 

है�डीकै�ड लोग� को आसानी हो सके । सोनीपत से लगभग 80 हजार लोग डेली िद�ली आते ह� । यही 

मेरा आपसे िनवेदन है । 

माननीय अ�य�: कँुवर प�ुपे�� िसहं च�देल को �ी रमेश च�� कौिशक �ारा उठाए गए िवषय के साथ 

सबं� करने क� अनमुित �दान क� जाती है । 

�ीमती �वीन ओझा (गौहाटी): अ�य� जी, म� सदन के मा�यम से शू�य काल के अंतग�त अपने 

ससंदीय �े� गवुाहाटी (पि�म) िवधान सभा �े� से मेघालय बाड�र क� लि�बत पड़ी पीएमजीएसवाई 

सड़क योजना क� ओर �यान िदलाना चाहती ह� ं । िजिमरगावं से बाखलापारा रोड पैकेज स�ंया –  

एएस-॥ 347/419/665, मदुकु� पीड��यूडी रोड पैकेज स�ंया – एएस-॥ 242, मातीखार पीड��यूडी 

रोड से रानीबारी पैकेज स�ंया एएस-॥ 249 का काय� लगभग 80 से 90 �ितशत तक पूरा हो चकुा है, 

पर�त ुएक �यि� िवशेष �ारा पीआईएल डालकर भूभाग को िववािदत करने के उदद्े�य से माननीय 

उ�च �यायालय से काय� को �कवाने का आदेश लाकर पूर े�े� के नाग�रक� के आने जाने को किठन 

बना िदया है । इसके कारण मेर ेससंदीय �े� गवुाहाटी पि�म िवधान सभा �े� म� िलया गया काय� दोन� 

�देश� - असम और मेघालय म� िववािदत होने के कारण पीएमजीएसवाई का काय� अब तक �का ह�आ 

है ।  

अत: आपके मा�यम से मेरा �ामीण िवकास मं�ी भारत सरकार से आ�ह है िक एक क� �ीय 

उ�च �तरीय सिमित का गठन कर माननीय उ�च �यायालय से �के काय� के आदेश को िनर�त कराया 
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जाए, िजससे �क� ह�ई भारत सरकार क� असम से मेघालय तक पीएमजीएसवाई सड़क योजना को 

चालू कराया जा सके । 

माननीय अ�य� : माननीय सद�य, समय देख ल� और एक-एक िमनट म� अपनी बात पूरी कर� । 

कँुवर पु�पे�� िसहं च�देल (हमीरपुर): अ�य� जी, बुदंेलखंड �े� एक िवशेष स�ंकृित वाला �े� है 

और वहा ंक� अपनी एक बुदंेली भाषा है । देश म� करीब 60 करोड़ लोग िहदंी भाषा बोलने वाले ह� और 

इन लोग� म� से करीब 12 �ितशत लोग बुदंेली भाषा बोलते ह� । भाषा से ही ि�याओ ंऔर िविभ�न 

स�ंाओ ंका �ान होता है और भाषा के �ारा ही मन�ुय क� सवेंदनाओ ंऔर िवचार� को �य� िकया 

जाता है । इस कारण से भारतीय स�ंकृित म� भाषा पर हर सभंव �कार से िवचार िकया गया है । यह 

उसी का �माण है िक भारतीय स�ंकृित के पास सािह�य और भाषा का िवपलु भडंार है । स�ंकृत भाषा 

भारतीय भाषाओ ंसिहत िव� क� सभी भाषाओ ंक� जननी है । इसके प�रणाम�व�प भारतवष� म� 22 

भाषाए ंअनसूुिचत ह� और सैकड़� भाषाए ंतथा बोिलया ंह� । इन बोिलय� �ारा ही भारत के पास असीम 

वैचा�रक शि� है । स�ंकृत क� तरह इन भाषाओ ं के पास भारत के उ�थान और िवकास के िलए 

माग�दश�क शि� है िजसको और �यादा सहजने तथा सवंारने क� ज�रत है । यिद इनम� कुछ भाषाओ ं

को िवशेष सवैंधािनक सरं�ण �ा� होगा, तो नए भारत का िनमा�ण और तेजी से होगा । 

 महोदय, मेरी मागं है िक बुदंेलखंड म� ‘आ�हा’ गायन बुदंेली भाषा म� होता है । यह दिुनया का 

एकमा� ऐसा खंड का�य है जो हजार� वष� से आज तक जीिवत है । दिुनया के िवकिसत देश� के हजार� 

छा� वहा ंगाई जा रही वीरता क� गाथाओ ंपर शोध कर रहे ह� । महारानी ल�मी बाई हमार ेयहा ं से   

आई ं । आपने हमेशा सनुा होगा – ‘बुदंेले हर बोल� के मुंह हमने सनुी कहानी थी, खूब लड़ी मदा�नी वह 

तो झासंी वाली रानी थी ।’ मेरा िनवेदन है िक आठव� अनसूुची म� भारत सरकार बुदंेली भाषा को जोड़े, 

तािक वहा ंअपनी भाषा समझने वाले छा� �ितयोगी परी�ाओ ंम� उ�च �तर पर पह�चं सक�  और उ�च 

पद� पर सशुोिभत हो सक�  । 
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माननीय अ�य� : �ी कुलदीप राय शमा� , �ी अनरुाग शमा� और �ी िवनोद सोनकर को कँुवर प�ुपे�� 

िसहं चदंेल �ारा उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है । 

�ी िवजय कुमार (गया): महोदय, हाल ही म� समाचार प�� म� खबर आई िक िजनके पास आय�ुमान 

भारत काड�  है, उ�ह� भी इलाज नह� िमल पा रहा है । देश के नामी िगरामी सरकारी अ�पताल� म� 

उनका इलाज करने तथा उ�ह� समिुचत जानकारी दनेे क� �यव�था के अभाव म� उ�ह� दर-दर भटकना 

पड़ता है । सरकार ने आय�ुमान भारत काड� के मा�यम से गरीब� के क�याण के िलए तथा गंभीर रोग� 

के इलाज के िलए उ�ह� समिुचत सिुवधा उपल�ध कराने का �भावी कदम उठाया है । इस योजना से 

लोग� को लाभ भी िमला, लेिकन जानकारी के अभाव म� अभी भी लोग इस काड�  के समिुचत लाभ से 

वंिचत ह� । 

 म� सरकार से मागं करता ह� ं िक िजला �तर पर नोडल अिधकारी नािमत कर�, िजससे इसके 

लाभाथ� आपात प�रि�थित म� स�पक�  करके उिचत माग�दश�न �ा� कर सक�  । इस योजना से एससी, 

एसटी वग� के छूटे ह�ए �यि�य� को जोड़ा जाए । म� आपसे आ�ह करता ह�,ं चूिंक गया ससंदीय �े� के 

लोग दिलत और शोिषत समाज से आते ह� । आपने जीरो ऑवर म� मझेु बोलने का मौका िदया, इसके 

िलए आपको बह�त-बह�त ध�यवाद । 

�ी �वेश सािहब िसहं वमा� (पि�मी िद�ली): अ�य� जी, म� आपका �यान सीएजी क� �रपोट� , जो 

िद�ली सरकार के ऊपर आई है, क� ओर िदलाना चाहता ह� ं । उस �रपोट�  म� यह कहा गया है िक 

िद�ली सरकार के अधीन जो 18 �टेट पीएसयूज ह�, उनम� से 13 पीएसयूज म� 18,119 करोड़ �पये 

का नकुसान ह�आ है । एक तरफ, जहा ंउनका रवेे�यू चार हजार करोड़ �पये बढ़ा है, िजसम� से भारत 

सरकार ने उनको 2,184 करोड़ �पये िदये ह� । जहा ंउनका रवेे�यू बढ़ रहा है, वहा ंपीएसयूज क� खराब 

नीितय� के कारण िद�ली क� जनता को नकुसान उठाना पड़ रहा है ।  
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 अ�य� महोदय, म� आपके मा�यम से यह कहना चाहता ह� ं िक ऐसा कोई मेकैिन�म बनना 

चािहए िक कोई भी सरकार जो अपने वायद ेकर,े वह उनको िकतना पूरा कर,े यह कम से कम जनता 

के बीच म� जाना चािहए । उ�ह�ने अपनी घोषणाओ ंम� 70 वायद े िकए थे । उ�ह�ने कहा था िक जन 

लोकपाल िबल बनेगा, नह� बना । उ�ह�ने कहा था िक �वराज िबल बनेगा, नह� बना । उ�ह�ने कहा था 

िक िद�ली सोलर िसटी बन जाएगी, नह� बनी । उ�ह�ने कहा था िक यमनुा क� सफाई होगी, नह� ह�ई । 

उ�ह�ने कहा था िक दो लाख टॉयलेट्स बन�गे, नह� बन� । उ�ह�ने कहा था िक पाचं सौ �कू�स बन�ग�, 

एक भी �कूल नह� बना, बीस नए कॉलेजेज बन�गे, एक भी नया कॉलेज नह� बना, मिहला सरु�ा के 

िलए फोस� बनाएगें, नह� बनी । यहा ंतक िक उ�ह�ने अनऑथराइ�ड कालोनी को पास करने के िलए 

कहा था, वह भी भारत सरकार ने पास िकया है । अगर हम भारत सरकार क� बात कर� तो हमने अपनी 

घोषणाओ ं म� कहा था िक धारा 370 हटाएगें तो धारा 370 हटाई । हम ने कहा था िक राम मंिदर 

बनाएगें तो हमारी सरकार के काय�काल म� राम मंिदर बना । ऐसा कोई मेकैिन�म होना चािहए, िजससे 

सरकार क� … घोषणाओ ंपर रोक लगे ।  

 म� कहना चाहता ह�ं िक आज िद�ली के म�ुय मं�ी पूरी तरह से िवफल हो चकेु ह� । यहा ंपर 20 

साल� म� एक भी यूिनविस�टी नह� बनी, चार िदन पहले उ�ह�ने एक नई �पोट्�स यूिनविस�टी क� घोषणा 

कर दी और कल उ�ह�ने ि�कल यूिनविस�टी क� घोषणा कर दी । केवल घोषणाओ ं से िद�ली नह� 

चलती, उनको कुछ करके िदखाना चािहए । 

डॉ. सघंिम�ा मौया� (बदायू)ं: अ�य� महोदय, आज म� आपसे िमड डे मील के बार ेम� अनरुोध करना 

चाहता ह� ंिक िमड डे मील सरकारी �कूल� म� शायद इसिलए लाया गया, तािक गरीब ब�चे िश�ा �ा� 

करने के साथ-साथ कुपोषण से भी बच सक� , लेिकन आज जो िमड डे मील एनजीओ या स�ंथाओ ंके 

मा�यम से स�लाई िकया जाता है, वे इस पर पानी फेरने का काम कर रही ह� । आए िदन िमड डे मील 

                                                           
 Not recorded. 
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से सबंिंधत िशकायत� आती ह� । कह� पर िमड डे मील के खाने म� िछपकली िनकलती है, कह� पर चूहा 

िनकलता है, कह� पर खाने म� काचं िनकलता है तो कह� पर पानी जैसी दाल होती है । कह� पर एक 

लीटर दूध म� 84 ब�च� को िपलाने क� बात होती है । आदरणीय �धान मं�ी जी के नेत�ृव म� सरकार 

लगातार कुपोषण जैसी गंभीर बीमा�रय� से लड़ने के िलए ‘पोषण पखवाड़े’ के मा�यम से लोग� को 

जाग�क करके कुपोषण से दूर करने का �यास कर रही है, वह� ये स�ंथाए ंऔर एनजीओज हमार ेइस 

काय� पर पानी फेरने का काम कर रही ह� ।  

 म� आपके मा�यम से अनरुोध करना चाह�गंी क� ऐसे िमड डे मील क� स�ंथाओ ंऔर एनजीओ, 

िजनको हम ट�डर देते ह�, उनक� पूरी तरह से जाचं-पड़ताल करके ही उनको ट�डर िदया जाए, िजससे 

हमार ेब�च� का भिव�य सरुि�त हो सके और आदरणीय मोदी जी के नेत�ृव वाली सरकार का सपना 

साकार हो सके । ध�यवाद । 

माननीय अ�य�:  कँुवर प�ुपे�� िसहं च�देल और �ी कुलदीप राय शमा� को डॉ. सघंिम�ा मौया� �ारा 

उठाए गए िवषय के साथ सबं� करने क� अनमुित �दान क� जाती है । 

SHRI ABU HASEM KHAN CHOWDHURY (MALDAHA DAKSHIN): Hon. 

Speaker, through you, I would like to bring to the notice of the Central 

Government the tragic situation caused due to flood and erosion caused by 

Ganga River in my Parliamentary Constituency Maldaha this year, particularly, in 

Maldaha and parts of Murshidabad, particularly Farakka, Shamsherganj and 

Dhulian.  

The erosion caused due to the shift in the course of the river has been 

causing havoc in the region for past many years on both sides of the Ganga 

River. However, this year, the situation is extremely problematic, especially, in 
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Dhulian. Continuous shifting of river course and erosion has introduced vulnerable 

conditions on physical as well as social environment. The Government of West 

Bengal does whatever it can but it is not adequate. In the past, the UPA 

Government decided to take the responsibility of erosion control for 80 km. 

downstream and 40 km. upstream but that has been given up by this 

Government.  

Through you, Sir, I would like to request the Central Government that work 

in this regard should be carried out. Otherwise, in the entire area of Dhulian, there 

would be a terrible catastrophe and it would be very difficult to manage the 

catastrophe. Repair work has been done in the past by the Farakka Barrage. That 

is why, I am asking the Central Government to direct the officials of the Farakka 

Barrage to undertake these activities again.  

DR. A. CHELLAKUMAR (KRISHNAGIRI):  I would like to bring to the notice of 

the Government, through you, Sir,  that the present economic slowdown has 

affected the  automobile industry heavily in our country particularly Tamil Nadu 

industries and led to loss of thousands of jobs and also loss of crores of revenue 

to the Government.  

Tamil Nadu is the 'Detroit of India' since 30 per cent of the automobile 

industries and 35 per cent of the auto components manufacturing industries are 

having the manufacturing facility in Tamil Nadu. The total automobile and auto 

components industries are employing more than 30 lakhs people and giving 
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almost 25 per cent of the State revenue.  

In Tamil Nadu, more than 25 automobile OEM's manufacturing plants and 

more than one lakh MSMEs involved in auto components manufacturing units are 

facing severe threat of financial losses that force the closure of units and it will 

lead to social unrest. 

 

Hence, I would like to request the Union Government, through you, Sir,  to 

save MSMEs by taking suitable measures  like by reducing the GST for auto 

components to 18 per cent from 28 per cent; GST rates in engineering job works 

should be reduced to five per cent from 12 per cent;  MSMEs to be declared as a 

priority sector like agriculture and the interest rates to be fixed between five per 

cent and six per cent;  for the imports of the latest technology machineries, all 

taxes should be exempted to improve the technology and productivity; and  NPA 

norms for the MSME sector should be increased to 180 days from 90 days.  

माननीय अ�य�: �ी कुलदीप राय शमा� को डॉ. ए. चै�लाकुमार �ारा उठाये गये िवषय से सबं� करने 

क� अनमुित �दान क� जाती है । 

�ी राह�ल रमेश शेवाले (म�ुबई दि�ण-म�य): माननीय अ�य� महोदय, शू�यकाल म� एक मह�वपूण� 

िवषय उठाने का समय देने के िलए आपका बह�त-बह�त ध�यवाद । 

 यह सव�िविदत है िक िहमालय म� ि�थत कैलाश मानसरोवर िह�दओु ंका सव��च धािम�क �थल 

है, जहा ँकम से कम एक बार या�ा करने का हर िह�दू का सपना होता है । पर�त,ु दभुा� �य से धन क� 

कमी और वहा ँक� या�ा करने के बार ेम� उिचत जानकारी उपल�ध न होना एक द:ु�व�न जैसा है । अभी 
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तक मानसरोवर या�ा का आयोजन िवदेश मं�ालय �ारा िकया जाता है, िजसके िलए एक गहन �ि�या 

और �वा��य जाचँ के बाद एक वष� म� िसफ�  960 याि�य� का चयन िकया जाता है । यह या�ा परुातन 

काल से चले आ रहे माग� से ही क� जाती है, िजसम� किठन और खतरनाक माग� से पैदल ही जाना 

पड़ता है । इसम� 15 हजार फ�ट पर ि�थत खतरनाक और किठन िलप ुदर� से होकर किठन एव ंसीधी 

चढ़ाई करनी होती है, िजसम� ित�बत तथा चीन से होकर जाना होता है । इस पर लगभग एक लाख 

�पये का खच� आता है । अ�य माग� नेपाल होकर सड़क माग� से है, िजस पर वाहन �ारा या�ा करने पर 

एक लाख पचास हजार �पये से भी �यादा खच� आता है । आम आदमी के िलए इस महान या�ा पर 

इतना भारी खच� उठाना अ�य�त ही किठन है । वष� से मानसरोवर या�ा के िलए सरकारी सहायता के 

िलए समय-समय पर मागँ होती रही है, पर के��ीय सरकार ने कभी भी इस मागँ पर कोई �यान नह� 

िदया । उपल�ध जानकारी के अनसुार कुछ रा�य सरकार�- िद�ली, गजुरात और राज�थान सरकार 

सीिमत स�ंया म� याि�य� को 25 हजार �पये क� सहायता के अलावा गम� कपड़े और �ेिकंग जूते �दान 

करती ह� ।  

 म� आपके मा�यम से सरकार से अनरुोध करना चाहता ह� ँिक पय�टन मं�ालय इस काय�  म� पहल 

करके सभी मे�ोपोिलटन शहर� म� रा�य सरकार� के सूचना के�� म� अलग से कैलाश मानसरोवर 

िवभाग बनाने के िनद�श जारी िकए जाए,ँ जो याि�य� को कैलाश मानसरोवर क� या�ा के िलए उिचत 

एव ं�यापक जानकारी �दान कर सके ।  

 सरकार से मेरी मागँ है िक इस िदशा म� एक उ�च�तरीय सिमित का गठन िकया जाए, जो 

कैलाश मानसरोवर या�ा के �बधंन और सरकारी सहायता के बार े म� िवचार करके िह�दओु ं क� 

भावनाओ ंको �यान म� रखकर इस या�ा को आसान और िकफायती बनाने क� िदशा म� उिचत िनद�श 

जारी कर,े िजससे �यादा-से-�यादा िह�दू धमा�िथ�य� को इस या�ा का लाभ िमल सके । 
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माननीय अ�य�: सव��ी अरिवंद सावंत, िवनायक भाऊराव राऊत, सजंय ह�रभाऊ जाधव, डॉ. 

�ीकातं िशदंे, �वेश सािहब िसहं वमा� और राह�ल क�वा ंको �ी राह�ल रमेश शेवाले �ारा उठाये गये 

िवषय से सबं� करने क� अनमुित �दान क� जाती है । 

SHRIMATI SARMISTHA SETHI (JAJPUR): Sir, I rise to speak on a very 

important issue pertaining to my constituency of Jajpur in the State of Odisha. The 

issue is regarding the creation of a separate railway division in Jajpur, Odisha. 

 Sir, Odisha has the maximum resources of almost all minerals from coal to 

iron and from bauxite to manganese. Odisha is also the highest producer of steel 

and aluminium in the country. Ninety-eight per cent of chromite in India comes 

from Jajpur. The Central Government has also declared Kalinga Nagar of Jajpur 

District, which is one of the largest industrial hubs in Asia, as a National 

Investment Zone. Thanks to the economic development of the State and the 

thrust for industrialization by our able State Government. We have significant 

footprints of noted industries and foreign companies. Besides, the District has 

also a vast potential for tourism. 

 Jajpur District has four railway junctions, six goods train sheds and twenty-

one stations. The centrality of the District can be understood from the fact that, on 

the one hand, it is around 100km from the capital city of Bhubaneshwar and, on 

the other hand, the distance from Paradip and Dhamra port is also more or less 

same. 



04.12.2019  87 
 
 Considering the importance, our hon. Chief Minister of Odisha, Shri Naveen 

Patnaik ji, has also requested for the same. Sir, Odisha Government has always 

been supportive of the railway projects and development of railway infrastructure 

in terms of providing land and other logistics. The commitment of our Government 

to railway projects stands in excess of Rs. 5000 crore which speaks of our priority 

to this sector. 

 Sir, I have elaborated in detail why we need and why we deserve a 

separate railway division in Jajpur. Through you, Sir, I request the hon. Minister to 

positively consider our case on priority basis.  

SHRI P. K.  KUNHALIKUTTY (MALAPPURAM): Sir, recently, the Union Health 

Ministry has directed the Central Institute Body of all AIIMS to begin the process 

of review of their tuition fee. The tuition fee of all AIIMS is going to increase. Even 

the aid given to the important medical colleges by the Central Government is 

either not given in time or not given at all.  If the Government withdraws the aid 

like this in all types of welfare activities or privatise everything, the medical 

treatment will become expensive. The medical aid is a primary necessity of the 

people. Everything would become difficult for the people. The people who depend 

on AIIMS should get cheap medical treatment. Otherwise, how are they going to 

get such a good medical treatment. Ninety per cent of our people depend on the 

Government hospitals. If the Government increases the medical fee of the AIIMS 

like this, it is going to affect the poor people. 
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SHRIMATI SANGEETA KUMARI SINGH DEO (BOLANGIR): Sir, the 

Government of India from 1996 to 2009-10 approved eight irrigation projects 

under the Accelerated Irrigation Benefit Programme in Odisha, out of which three 

projects in Ret, Telengiri and Rukura were completed just before these elections. 

The rest, Subarnarekha, Lower Suktel, Lower Indra, Kanunpur and Anandpur 

Barrage are just languishing in the dust. The combined original cost of these 

projects was Rs. 2,698.89 crore. The project cost has increased to Rs. 12,864.18 

crore which is of 4.76 per cent escalation. By March 2014, Rs. 6,250 crore had 

already been spent. However, these irrigation projects are nowhere near 

completion. The C&AG report has pointed out several times about the 

unnecessary delay and cost escalation. 

 Earlier, I had raised the issue of the Lower Suktel Irrigation Project in my 

constituency. Over the last 15 months, no work has happened there. I had 

requested Government of India to set up a monitoring Committee to look into the 

centrally sponsored projects so that the work could be expedited and completed. 

These projects once completed would go a long way towards mitigation of 

drought, poverty alleviation, and would also relieve farmers’ distress. 

 There is a problem in many projects where the persons occupying the land 

have been ousted and the compensation has not been given to the oustees. With 

your intervention, Sir, I would appeal to the hon. Minister of Jal Shakti to intervene 
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and hold a review with the officers of the State Government and find a solution to 

this problem. 

 Thank you very much, Sir. 

SHRI K. SUDHAKARAN (KANNUR): Sir, would like to express my strong 

objection against the recent Gazette notification dated 6th November, 2019, which 

amends the Drugs and Cosmetics Rules, 1945. 

 The serial number 23, under schedule K of Drugs and Cosmetics Rules, 

1945, contradicts section 42 of the Pharmacy Act 1948 which says, “No person 

other than a registered pharmacist shall compound, prepare, mix or dispense any 

medicine on the prescription of medical practitioner”. 

 The present amendment allows community health officers from nurses to 

ASHA and Anganwadi workers to prescribe drugs besides pharmacists. This is an 

important point in this amendment. By allowing people with no professional 

knowledge about medicines to dispense them, this Government is putting public 

health at risk. 

 Pharmacists have earned this privilege by studying intensively about 

medicines through various pharmacy courses which extend up to six years, which 

is equivalent to MBBS. At present, there are about 1 million registered 

pharmacists in our country. Their duty is to dispense medicines so that right 

medicines reaches the right person. During dispensation, pharmacists do patient 

counselling through which they come to know about the prescription, dosage, 
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drugs, etc. Only a person having essential knowledge in preparing and dispensing 

medicines is capable of doing this. …(Interruptions) Sir, this is a very important 

matter. 

माननीय अ�य� : माननीय सद�य, ए���ा वालो को पढ़कर नह� बोला जाता है । 

…(�यवधान) 

SHRI K. SUDHAKARAN : Sir, I request the Government to withdraw the 

amendment with immediate effect and take necessary steps to save the patients 

in our country. 

�ी मोहन म�डावी (काकेंर) : माननीय अ�य� महोदय, मेर ेब�तर िजले म� रले का अभाव है । धमतरी 

से कांकेर और काकेंर से क�डागावं और जगदलपरु को जोड़ने का �यास िकया जाए, �य�िक 

छ�ीसगढ़ को ब�तर िजला सबसे �यादा आय दतेा है । आज भी ब�तर के 95 �ितशत लोग� ने रले 

को नह� देखा है । वे हमसे यह पूछते ह� िक रले और �ेन म� �या अंतर है? आज लोग� म� बह�त िव�ास है 

िक मेर े आने से और माननीय मोदी जी नेत�ृव म� िनि�त �प से रले लाइन का िवकास                

होगा ।…(�यवधान)  

“देत लेत मन सकं न धरई, बल अनमुान सदा िहत करई, 

  िवपित काल कर सतगनु नेहा, �िुत कह सतं िम� गनु एहा ।” 

 माननीय मोदी जी, देने-लेने म� कह� सकंोच नह� करते ह� । लेिकन हमारा ब�तर िजला अभी भी 

अछूता है । 

   

“दैिहक दैिवक भौितक तापा, मोदी राज, निह ंकाह�िह �यापा ।” 
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 माननीय मोदी जी, के राज म� िकसी को भी िकसी �कार क� तकलीफ नह� होनी चािहए । 

ब�तर िजले को सबसे �यादा मह�व देना चािहए । हमार ेब�तर म� ससंार का सबसे अिधक लोहा होता 

है । 

SHRI KALYAN BANERJEE (SREERAMPUR): Sir, I am deeply obliged that you 

have given me the opportunity to speak. Everyone in our country today is very 

much concerned about the factum of committing rapes all over the country. 

 Sir, through you, I will request the hon. Minister and our hon. Prime Minister 

to bring in a legislation prohibiting rape scenes, molestation scenes, and use of 

vulgar languages in the movies. 

13.00 hrs 

 Similarly, the Government should bring a legislation prohibiting the use of 

any vulgar words in novels, etc. I would request the hon. Ministers headed by the 

hon. Prime Minister to think about it.  

 

माननीय अ�य� : �ीमती लॉकेट चटज� । 

 आज आपका ज�मिदन है । लेिकन आज आप रा�य के िवषय पर मत बोलना । म�ने आपके 

रा�य िवषय को हटा िदया है ।  

…(�यवधान) 

�ीमती लॉकेट चटज� (ह�गली): सर, आपको भी ज�मिदन क� बधाई । …(�यवधान) दादा, आज 

अ�य� जी का भी ज�म िदन है । …(�यवधान) 
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अनेक माननीय सद�य: अ�य� जी, आपको ज�मिदन क� बधाई । है�पी बथ�डे । …(�यवधान) आप 

जीयो हजार� साल । …(�यवधान) 

माननीय अ�य�: मेरा तो रोज ज�मिदन रहता है । 

…(�यवधान) 

 

SHRIMATI  LOCKET  CHATTERJEE: Respected Speaker Sir, today everybody 

is highly concerned about the condition of the women in the country, particularly in 

Hyderabad, and Kalyanji has very rightly raised the issue.  He has talked about 

removing the vulgar dialogues and obscene shots from the movies.  Very true.  

But what pains me more is the fact that when the entire country is fuming against 

the Hyderabad incident, in our state West Bengal, just near the house of our Chief 

Minister, two women foothpath dwellers were gang raped and nobody talked 

about that.  Why?  Because they were from the footpath.  They don’t get justice, 

no intellectual stages a protest march for them.  Sir, today, in Cooch Behar, 

Alipurduar mostly the tribal people are being attacked; the Hindu organizations 

are being attacked.  The RSS office-bearer Bir Bahadur Singh has been shot at in 

Garden Reach, which is known as mini-Pakistan.  Infact the Mayor of Kolkata 

himself had called it mini-Pakistan.  The RSS person was shot at in broad daylight 

just outside a mosque and he is now struggling for his life in hospital.  The RSS 
                                                           
 English translation of the speech originally delivered  in Bengali. 
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workers are being intimidated.  They are under serious threats.  We have grown 

up under such fear psychosis.  We have witnessed the fearful situation during the 

Left regime; now the same is true with the Trinamool Government.  We are used 

to violence and we are no longer afraid of it.   But Sir, I have visited Balurghat 

myself, I have gone to Birbhum too.  Particularly the tribal women are being 

targeted everywhere.  They are raped, killed and their bodies are hushed up in 

the forests.  No justice is meted out to these hapless people.  The incident of Park 

Street is still relevant and there was no justice for that.  The rape vicitim has 

already died but she did not get any justice.  And today the party in power in the 

state is talking of death penalty for the rapists.  How contradictory!  

…(Interruptions) 

 

कंुवर दािनश अली (अमरोहा): अ�य� महोदय, आपने मझेु एक बह�त ही मह�पूण� िवषय को उठाने 

का मौका िदया है, इसके िलए आपको ध�यवाद ।  

 सर, सारा सदन जानता है िक 2 अ�ैल, 2018 क� जो घटना पूर ेदेश म� घटी, जो एससी एवं 

एसटी ए�ोिसटीज़ ए�ट को डायलूट िकया गया था, उसके िवरोध म� जो �दश�न ह�ए थे, उन �दश�न� म� 

कई जान� भी गई थ� । लेिकन उस व� के�� सरकार ने और िविभ�न �देश� क� सरकार� ने भी यह 

आ�ासन िदए थे िक जो झूठे मकुदम� दज� ह�ए ह�, वे वापस िलए जाएगें, लेिकन दभुा��य क� बात यह है 

िक कई रा�य� म� और खास तौर से उ�र �देश म� …(�यवधान) 

माननीय अ�य�: िफर रा�य� का िवषय आ गया ।  

…(�यवधान) 
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कंुवर दािनश अली: िवशेषकर दिलत� के जो नौजवान ह�, उनको झूठे मकुदम� म� फंसाया जा रहा है । 

दिलत� के ऊपर अ�याचार िकए जा रहे ह� । …(�यवधान) 

  ہی بہت ایک مجھے نے اپٓ صاحب اسپیکر   محترم ):امروہہ( علی دانش کنور

  ہوں۔ کرتا ادا شکریہ کا اپٓ میں لئے کے اس ، دیا موقع کا اٹُھانے مُدعہ اہم 

 میں ملک پورے واقعہ جو کا 2018 اپریل، 2 کہ ہے جانتا ایوان پورا جناب، 

 کے اس تھا، گیا اکی ڈایلیوٹ کو ایکٹ ایٹروسِٹیز ایس۔ٹی، ایس۔سی۔، جو ایٓا، پیش

 لیکن تھی۔ گئیں بھی جانیں کئی میں مظاہروں ان تھے، ہوئے مظاہرے جو خلاف

 یقین یہ بھی نے سرکاروں کی ریاستوں مختلف اور نے سرکار مرکزی وقت اس

 جائیں لئے واپس وه ہیں، ہوئے درج مقدمات جھوٹے جو کہ  تھی کروائی دہانی

 سے طور خاص اور میں ریاستوں کئی کہ ہے یہ بات کی افسوس بڑے لیکن گے،

 جھوٹے کو ان ہیں، جوان نو جو کے دلتوں کر خاص ، ۔)مداخلت( میں پردیش اتُر

 ہیں۔۔ رہے جا ڈھائے ستم و ظلم اوپر کے دلتوں ہے۔ رہا جا پھنسایا میں مقدموں

  ۔۔۔)مداخلت(

माननीय अ�य�: रा�य� के िवषय नह� ।  

…(�यवधान) 

माननीय अ�य� : सभा क� काय�वाही दो बजे तक के िलए �थिगत होती है । 

13.04 hrs 

The Lok Sabha then adjourned till Fourteen of the Clock. 
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14.03 hrs 

The Lok Sabha reassembled at Three Minutes past  Fourteen of the Clock. 

(Hon. Speaker in the Chair) 

MATTERS UNDER RULE 377 

 माननीय अ�य� : अब हम िनयम 377 के अधीन मामले ल�गे । 

�ी राह�ल गाधंी । 

(i) Need to start construction work on Nanjangud-Wayanad 
-Nilambur rail line 

 

SHRI RAHUL GANDHI (WAYANAD): The Nanjangud-Wayanad-Nilambur rail 

line was been a long-held dream of the people of my constituency.  Unfortunately, 

the project has been in the pipeline for several years now.  As the you are aware, 

poor railway connectivity coupled with the night traffic ban on sections of NH-766 

has severely reduced mobility and restricted interstate trade and commerce. 

 Unlocking Wayanad’s potential is contingent on improving both intra and 

inter State connectivity.  This project will considerably reduce the travel time 

between Bangalore and Thiruvananthapuram, and create new opportunities for 

the people of Wayanad parliamentary constituency.  Given the socio-economic 

significance of the project, I urge the Government of India to lend all possible 

support to the Government of Kerala to take up this crucial infrastructure project. 
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(ii) Need to make Maternity Benefit Scheme more beneficiary friendly 

 

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): The financial 

assistance to pregnant women was initially provided nationally under the National 

Food Security Act and now under PM’s Maternity Benefit Scheme. The maternity 

benefit entitlement under NFSA, 2013 is Rs. 6000 per child. But under PM’s 

scheme PMMVY, it was reduced to Rs. 5000 per woman and restricted only to the 

first living child. A budget provision of Rs. 2,700 crore was made in 2017-18, and 

Rs. 1200 crore in 2018-19, against the requirement of Rs. 15,000 crore for full 

implementation of the scheme.  

 Based on the RTI replies and JABS survey conducted in six states of 

Northern India revealed that entitlement under PMMVY scheme reaches only 

one-third of the beneficiaries. Implementation challenges for the scheme are a 23-

page application, mother-child protection card, Aadhaar card, husband’s Aadhaar 

card, bank passbook, updated marital home address and the linking of bank 

account with Aadhar card. Frequent technical glitches in the application and 

payment process and the lack of effective grievance redressal mechanism 

discourages the beneficiaries as well. 
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 I urge the Government to make it beneficiary-friendly by adopting best 

practices in some of already successful maternity benefit schemes like the Tamil 

Nadu’s Dr. Muthulakshmi Reddy Maternity Benefit Scheme brought by Dr. 

Kalaignar during DMK Government which provides Rs. 18,000 per child for the 

first two births. 
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(iii) Need to make Gorakhpur a centre for UPSC examinations 

�ी रिव िकशन (गोरखपुर): महोदय, सघं लोक सेवा आयोग �ारा रा��ीय र�ा अकादमी परी�ा और 

सि�मिलत र�ा सेवा परी�ा वष� म� दो बार तथा अ�य परी�ाय� वष� म� एक बार आयोिजत क� जाती ह� । 

वत�मान म� गोरखपरु को मा� िसिवल सेवा (�ारिंभक) परी�ा का ही के�� बनाया जाता है । अ�यिथ�य� 

को अ�य परी�ाओ ंके िलए लखनऊ अथवा �यागराज जाना पड़ता है । जैसा िक सरकार अवगत है 

िक गोरखपरु पूवा�चल के िव�ािथ�य� के िलए �मखु िश�ा का के�� है, जहा ँपर आसपास के करीब 20 

िजल� के अित�र� पड़ोसी रा�य िबहार के भी िव�ाथ� िश�ा �ा� करने आते ह� । गोरखपरु म� 

दीनदयाल उपा�याय िव�िव�ालय के अित�र� महामना मदनमोहन मालवीय तकनीक� िव�िव�ालय, 

िचिक�सा महािव�ालय म� भी िव�ाथ� तकनीक� िश�ा एव ं िचिक�सा िश�ा म� �ान अज�न करते ह� । 

गोरखपरु, भारतीय वायसेुना और भारतीय सेना का बड़ा के�� होने के कारण बड़ी स�ंया म� यहा ँ

सेवारत एव ंपूव� सैिनक� के प�रवार भी िनवास करते ह�, जो पूवा�चल के लोग� के िलए सेना म� जाने क� 

�ेरणा �दान करता है । वत�मान म� माननीय �धान मं�ी मोदी जी क� सरकार �ारा मिहलाओ ंको सेना 

म� शािमल होने के अ�छे अवसर भी �दान िकए जा रहे ह�, िजससे बड़ी स�ंया म� इस �े� क� मिहलाए ं

सेना म� जाने का ज�बा भी िदखा रही ह� । 

 महोदय, पूवा�चल क� एक बड़ी स�ंया अपने जीिवकोपाज�न हेत ुघर से दूर अ�य �देश� म� काम 

करती है, िजनके लड़के एवं लड़िकया ंगोरखपरु या पास के नगर� म� रहकर िश�ा �ा� करते ह� । सघं 

लोक सेवा आयोग का परी�ा के�� दूर होने के कारण एवं अिभभावक क� अनपुि�थित तथा आिथ�क 

ि�थित अनकूुल न रहने क� वजह से ढेर सार ेब�चे म�ुयत: लड़िकया ँइन परी�ाओ ंम� शािमल होने से 

वंिचत रह जाते ह� ।  

अत: सदन के  मा�यम माननीय मं�ी, कािम�क एवं �िश�ण िवभाग से िनवेदन है िक गोरखपरु 

को सघं लोक सेवा आयोग क� सभी परी�ाओ ंका के�� बनाने क� कृपा कर� । ध�यवाद ।  
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(iv) Need to take steps to revive jute industry in West Bengal 

SHRIMATI  LOCKET CHATTERJEE (HOOGHLY): West Bengal has always 

been famous for its jute production. Our State accounts for eighty per cent of the 

jute produced in India and employs one-fourth of its population in jute mills. 

Hooghly, the place I belong to, has the maximum concentration of jute mills and is 

known as the jute belt of West Bengal. I want to bring before this House, the 

hardships faced by the jute mill workers of not only Gondapara but of West 

Bengal. The management and the owners of the jute mills are to be held 

responsible for these hardships. They exploited the workers by giving them dismal 

wages and increased their working hours long time back before closing the mills 

down completely and forcing them into unemployment. Neither the owners run the 

mill nor do they sell it to others. The mills that are running, pay no gratuity or 

provident funds and the skilled labour are paid less than unskilled labour. 

Agitation and strikes are common but none of their demands are met. Lack of 

modernisation and the industry’s failure to evolve is also a major reason for 

closing down of mills. An awareness campaign is also required to promote the 

eco-friendly jute. I want the Government to take necessary steps to revive the jute 

industry of West Bengal.       
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(v) Need to provide employment to locals by public sector undertakings 

 

SHRI DEVUSINH CHAUHAN (KHEDA): I want to bring to your kind notice that in 

Government PSUs particularly under the Ministry of Petroleum and Natural Gas, 

no or negligible employment is given to local people.  The Government PSUs like 

ONGC which is doing work in my constituency, Kkeda, Gujarat, came out with a 

tender, but the contractor is not giving employment to the local people of my 

constituency or district, whereas it is mandatory to give employment to local 

people in works.  Sometimes the contractor provides petty employment to the 

local people but after a few days with some excuses the contractor throws out the 

local people from the work site.  The Ministry should look into this grave issue and 

ONGC may be asked to provide the details of employment it gave to local people 

in my constituency, grade wise in the last two years and till November, 2019.  
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(vi) Regarding establishing two new Indian Reserve Batallions (IRBs) 
 at Davangere in Karnataka 

 

SHRI G.M. SIDDESHWAR (DAVANAGERE):  I would like to draw the attention of 

the Union Government towards the need to establish two new Indian Reserve 

Batallions (IRBs) at Davangere in Karnataka. 

 

माननीय अ�य�: �ी हरीश ि�वेदी - उपि�थत नह� । 

 

(vii) Need to revive the closed cotton mill in Etawah Parliamentary 
Constituency, Uttar Pradesh 

 

डॉ. रामशंकर कठे�रया (इटावा): महोदय, मेर ेलोक सभा �े� इटावा, उ�र �देश म� के�� सरकार के 

सहयोग से एक सूत िमल इंड��ी क� �थापना क� गई थी, जो वत�मान म� के�� सरकार का आिथ�क 

सहयोग न िमलने के कारण बदं हो गई है । 

 आपके मा�यम से मेरी सरकार से मागं है िक उ� बदं पड़ी सूत िमल को पनु: चालू िकया   

जाए । 

 

माननीय अ�य�: �ी �तापराव पािटल िचखलीकर- उपि�थत नह� । 
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(viii) Need to take steps to start construction of  
Pune-Ahmednagar-Jalgaon Railway Line 

 

डॉ. सुजय िवखे पाटील (अहमदनगर): अ�य� महोदय, मेरा के�� सरकार से आ�ह है िक पणेु-

अहमदनगर-जलगावँ रलेवे लाइन को शी� श�ु करने क� िदशा म� कदम उठाए जाए ं। 

 

(ix) Need to formulate an action plan to weed out `Vilayati Babul’ in the 
country, particularly in Rajasthan. 

 

�ी रामचरण बोहरा (जयपुर): अ�य� महोदय, हमार े देश म� एक हािनकारक वन�पित िजसे 

िवलायती बबूल के नाम से जानते है, िजसका लैिटन नाम जूिलस फलूरा है, इस वन�पित ने धीर-ेधीर े

पूर ेदेश को, िवशेषकर राज�थान को अपनी िगर�त म� ले िलया है, िजसके कारण पया�वरण, व�य जीव 

ज�तओु,ं पेड़-पौध�, उपजाऊ भूिम आिद पर इसका द�ु�भाव पड़ रहा है । इस वन�पित के सबंधं म� 

वै�ािनक� �ारा िकए गए शोध से पता चला है िक यह वन�पित हमारी उपजाऊ भूिम को बजंर कर रही 

है, िजसके कारण इसके आसपास कोई भी पेड़-पौधे नह� पनपते ह� । इसक� जड़� पानी क� तलाश म� 

जमीन म� 175 फ�ट तक चली जाती है । िजसके कारण धरती का भू-गभ�य जल काफ� नीचे चला 

जाता है । साथ ही इस वन�पित क� लकड़ी िकसी भी उपयोग म� नह� आती है और इस लकड़ी के 

जलाने से काब�न डाइआ�साइड का उ�सज�न होता है । एक तरफ तो माननीय �धान मं�ी जी �ारा 

उ�जव्ला योजना चलाई जा रही है, िजसके तहत 30 करोड़ गैस कने�शन जारी िकए जा चकेु ह�, 

दूसरी तरफ िवलायती बबूल, िवशेषकर राज�थान म� तेजी से बढ़ता जा रहा है, िजसे दूर-दराज के �े�� 

म� लोग काटकर जलाने के काम म� लेते ह� और यह पेड़ मले�रया एवं म�छर जिनत अ�य बीमा�रय� को 

पनपने म� योगदान करता है, �य�िक इसक� पि�य� म� मौजूद त�व म�छर� के पोषण का काय� करते ह� । 



04.12.2019  103 
 
 महोदय, अत: आपके मा�यम से माननीय पया�वरण, वन एवं जलवाय ु मं�ी जी से अनरुोध 

करता ह� ं िक इस वन�पित को ख�म करने एवं रोकथाम के िलए यथाशी� एक �भावी काय� योजना 

बनाई जाए, तािक पया�वरण एवं जल सरं�ण हो सके तथा उपजाऊ भूिम को बजंर होने से बचाया जा 

सके । 

 

14.19 hrs           (Shri A. Raja in the Chair) 

 

(x)  Regarding  refund of people’s money who invested in PACL Limited,  
a Pearl Group company 

 

�ी भान ु�ताप िसहं वमा� (जालौन):  महोदय, प�स� �पु क� पीएसीएल िलिमटेड, जो िक पूर ेदेश म� 

भूखंड के नाम पर एकम�ुत जमा योजना एवं िक�त भगुतान के मा�यम से काय� कर रही थी, इस 

योजना के मा�यम से कंपनी ने देश भर के गरीब, मजदूर, िकसान� एवं म�यम वग�य लगभग 6 करोड़ 

िनवेशक� का लगभग 49,100 करोड़ �पये जमा करवाया था  । 21 अग�त, 2014 को सेबी ने इस 

कंपनी को �ितबंिधत कर िदया था । AISO ने िनवेशक� को पैसे वापस िदलाने हेत ुउ�चतम �यायालय 

म� प� रखा । माननीय उ�चतम �यायालय ने 2 फरवरी, 2016 को कंपनी क� सपंि� को नीलाम करके 

पैसे देने का आदेश िदया । मेर ेससंदीय �े� के लगभग 2 लाख िनवेशक� का पैसा भी इसम� लगा ह�आ 

है । पैसे न िमलने के कारण िनवेशक परशेान ह� । अत: मेरी के�� सरकार से मागं है िक PACL कंपनी 

क� चल-अचल सपंि� को नीलाम करके िनवेशक� के जमा धन को वापस िदलाने का क� कर� ।   
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(xi)  Regarding  building multi-specialty Hospital in Siliguri 

SHRI RAJU BISTA (DARJEELING): The districts of Darjeeling, Kalimpong, and 

North Dinajpur are among the most deprived regions in India. Majority of the 

people here are dependent on tea garden, farming or collection of Forest 

Products for their livelihood, and the average family income is only around 

Rs.6000/month. 

 Due to low income, people from our region cannot afford treatment in 

expensive private hospitals, and government run facilities are inadequately 

equipped and critically understaffed. During my recent visit to the North Bengal 

Medical College, I was shocked by the general condition of filth and criminal lack 

of amenities for the patients.  

 Because of this, our region urgently needs an upgrade in its healthcare 

system and facilities so that our people won’t be forced to travel to Vellore, Delhi 

and Mumbai for treatment.  

 Therefore, I request the Union Health Ministry to build at least a 1000-

bedded multi-specialty hospital on the lines of AIIMS in Siliguri 
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(xii)  Regarding  eviction of families residing near railway property 

SHRI N. K. PREMACHANDRAN (KOLLAM): The railway authorities issued 

notice for the eviction of families residing at Thenmala, Aryankavu, 

Kazhuthuruthy, Punalur etc. The notice was issued to the families residing near 

by the railway property. The families occupied the land for long period during 

several generations. The State Government and Revenue authorities are 

examining their claim for ownership in the aforesaid land. Without considering 

their legal claims for ownership, the railway is initiating action for eviction that too 

by not complying with the legal formalities for eviction. The eviction without 

complying with the legal formalities is against the principle of natural justice. The 

matter was not considered in its true spirit.  

Hence, I urge upon to stop the further proceedings of eviction.  
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(xiii)  Regarding  vaccination for Foot and Mouth Disease (FMD)  
in West Bengal 

 

DR. SUBHAS SARKAR (BANKURA): Foot and Mouth Disease (FMD) is a highly 

contagious viral disease of cloven—footed animals. In terms of economic impact, 

it is the most important livestock disease in the world.  

As per estimates given by the ICAR (Indian Council of Agricultural 

Research) the direct financial loss due to disease is estimated at Rs. 20,000 crore 

per annum.  

Therefore, in order to control FMD in the country FMD-CP was taken up by 

the Government of India. 

In West Bengal, in the year 2018-19, only one round of mass vaccination 

has been done in the month of Sept to Nov, 2018. The second round of 

vaccination which was scheduled in March, 2019 was not undertaken. For this 

programme Rs. 2634.94 lakh was released by the Government of India. So, the 

discontinuity has its impact on the Vaccination done in 2018.                                                                
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(xiv) Regarding pending projects of Godda Parliamentary 
Constituency, Jharkhand 

 
डॉ. िनिशकातं दुबे (गोड्डा): सभापित महोदय, यह अं�़ेजी म� है लेिकन म�ने िह�दी म� बोलने क� 

परिमशन ली है । मेरा लोक सभा �े� म� देवघर है । पय�टन मं�ालय ने इसे एक मह�वपूण� शहर के तौर 

पर अपनी िल�ट म� इन�लूड िकया है । धािम�क और पय�टन क� �ि� से यह इतना मह�वपूण� है िक 51 

शि�पीठ और �ादश �योित�िलंग देवघर म� है इसिलए उसे मनोकामना िलंग भी कहते ह� । ��येक साल 

वहा ं पाचं करोड़ लोग दश�न के िलए आते ह� । इस कारण पूर े ई�टन� इंिडया क� इसे सा�ंकृितक 

राजधानी कहा जाता है ।  

 म� आपके मा�यम से मं�ी जी और सदन से और खासकर र�ा मं�ी जी से �र�वे�ट करना 

चाहता ह� ं । वहा ंएक ��ेटेिजक डीआरडीओ का स�टर है, उस स�टर को बचाने के िलए एक िमिल�ी 

�टेशन क� बड़ी आव�यकता है । 

मेरी पहली िडमाडं है िक देवघर म� एक िमिल�ी �टेशन हो । दूसरा, ��ेटेिजक लोकेशन होने के 

कारण डीआरडीओ क� एक लैब देवघर म� हो । तीसरा, वहा ंके लोग� को रोजगार नह� है तो िमिन��ी 

ऑफ िडफ� स एक आिड�न�स फै��ी �थािपत कर े। चौथा, वहा ंगोड्डा म� एक सैिनक �कूल स��शन है 

जो अभी तक चालू नह� ह�आ है, वह चालू हो जाए । पाचंवां, जब मनोहर प�र�कर साहब र�ा मं�ी थे तो 

वहा ंिडफ� स �र�ुटम�ट स�टर �थािपत करने क� बात ह�ई थी । मेरा इलाका न�सलवाद और आतंकवाद 

से �िसत है । उस न�सलवाद और आतंकवाद के कारण वहा ंके लोग� के िव�थापन और पलायन के 

चलते वे देश के िखलाफ सोचने को मजबूर हो रहे ह� । मेरा इलाका सथंाल परगना एक �ूरतापूण� 

ि�थित म� खड़ा है, जहा ं के लोग� का ए�स�लॉयेटेशन ह�आ है । They have not only been 

systematically marginalized, but also cruelly exploited and dispossessed.  

Jharkhand Government is more than willing to extend a helping hand for the 
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above mentioned projects. इसिलए आपके मा�यम से मेरी �र�वे�ट है िक िमिन��ी ऑफ 

िडफ� स के सभी �ोजे�ट ज�दी से ज�दी पूरा कर े।                    

                                                

(xv) Need to develop jaigaon in Alipurdwars Parliamentary Constituency, 
West Bengal as a Smart City 

 
�ी जॉन बला� (अलीपुर�ारस): सभापित महोदय, म� आपके मा�यम से अपने ससंदीय �े� 

अलीप�ुारस पि�म बगंाल म� ि�थत जयगावं शहर को �माट�  िसटी के �प म� िवकिसत करने क� मागं 

रखना चाहता ह� ं। मेर ेससंदीय �े� म� ि�थत जयगावं शहर हमार ेपड़ोसी देश भूटान से लगता ह�आ एक 

छोटा सा शहर है िजसका नाम जयगावं है । �यवसाय और टू�र�म दोन� के िलए जयगावं बह�त 

मह�वपूण� है । भूटान के िनवासी िविभ�न �कार क� चीज� क� खरीदारी के िलए जयगावं आते ह� । 

भारतीय पय�टक भी इसी सीमा से होकर भूटान जाते ह� ।  

 िकंतु आज एक तरफ सीमा से उस पार सुदंर और �व�छ फंूनलोिचगं शहर है, वह� इस तरफ 

गदगंी से भरा हमारा जयगावं शहर है । �ेनेज िस�टम ही नह� है िजससे बरसात के मौसम म� पानी हर 

तरफ भर जाता है और बाढ़ क� ि�थित बन जाती है । रा�त� क� हालत भी जयगावं म� बेहद खराब है । 

गाब�ज मैनेजम�ट िस�टम नह� है और कूड़ा रा�त� म� हर तरफ िबखरा ह�आ िमलता है । अ�पताल क� 

भी अ�छी �यव�था नह� है । भूटान ससंार का एकमा� काब�न िनगेिटव देश है । वहा ंके लोग शहर आते 

ह� तो हमार ेदेश के बार ेम� न जाने �या सोचते ह�गे । जयगावं को �माट�  िसटी बनाना देश के स�मान के 

िलए बह�त ही मह�वपूण� है ।  

 जयगावं म� �माट�  िसटी बनने से मेर ेयहा ंके चाय बागान� के िपछड़े और गरीब बेरोजगार लोग� 

को भी नौक�रयां िमल�गी और वे अपने प�रवार का पालन-पोषण कर सक� गे, अपने ब�च� को अ�छी 

िश�ा द ेसक� गे । वे भी अथ��यव�था क� म�ुयधारा से जड़ु पाएगें और मेर े�े� का िवकास हो पाएगा ।  
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(xvi) Need to undertake repair of New Delhi-Lucknow  National Highway-24   
and also construct flyovers at various places in the National Highway 

 

�ी राजेश वमा� (सीतापुर): माननीय सभापित जी, आपका �यान नई िद�ली-लखनऊ रा��ीय 

राजमाग� स�ंया-24 क� तरफ आकृ� करना चाहता ह� ं । इस माग� पर जनपद सीतापरु के अंतग�त 

महोली रलेवे �ॉिसगं, कमलापरु, �लाईओवर, िसघंौली �लाईओवर, अठ�रया �लाईओवर का िनमा�ण 

काय� नह� ह�आ है िजससे आये िदन सीतापरु म� जाम क� ि�थित बनी रहती है । यह रा��ीय राजमाग� 

अ�यंत �ित��त भी है । 

 म� आपके मा�यम से रा��ीय राजमाग� मं�ी जी से अनरुोध करना चाह�गंा िक �ाथिमकता पर 

उ� �लाईआवर एवं �ित��त माग� का िनमा�ण जनिहत म� अिवल�ब करने का क� कर� । 
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(xvii)  Need to provide salary, allowances and other facilities 
           to wardens of ‘Nagrik Suraksha Corps’ in Uttar Pradesh 

�ी राजे�� अ�वाल (मेरठ): माननीय सभापित जी, नाग�रक सरु�ा कोर के वाड�न� का देश क� 

आंत�रक सरु�ा और कानून �यव�था को बनाए रखने म� बह�त बड़ा योगदान है, पर�त ुइसके एवज़ म� 

उ�र �देश के नाग�रक सरु�ा कोर के वाड�न� को सरकार �ारा िकसी भी �कार का ड्यूटी भ�ा, 

वेतन, मानदेय एवं �िश�ण �ा� नह� होता है । भारत के अनेक रा�य� म� नाग�रक सरु�ा कोर के 

वाड�न� को यह सिुवधाए ं�ा� होती ह� पर�त ुउ�र �देश म� यह अभी तक लागू नह� ह�ई है । 

 मेरा आपके मा�यम से सरकार से अनरुोध है िक वह नाग�रक सरु�ा कोर के वाड�न� का 

मनोबल बढ़ाने तथा देश सेवा के काय�  के िलए और �े�रत करने के उ�े�य से इ�ह� ड्यूटी भ�ा, वेतन व 

मानदेय �दान करवाने क� �यव�था सिुनि�त करवाए ंतथा उनके िलए �थानीय �तर पर होम गाड्�स 

जैसी वद� भी उपल�ध करवाए ं।  
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(xviii)  Regarding  NRC in Assam 

SHRI ABDUL KHALEQUE (BARPETA): Mr. Chairman, Sir firstly, I wish a very 

Happy Birthday to hon. Speaker Saheb on his birthday today.  

 On the 2nd September, 2019, the Ministry of External Affairs stated that ‘The 

updating of NRC is a statutory, transparent and legal process mandated by the 

hon. Supreme Court of India.’ The status governing NRC updation are The 

Citizenship Act, 1955 and The Citizenship (Registration of Citizens and Issue of 

National Identity Cards) Rules, 2003, as amended by 1.G.S.R.803 E, dated 9th 

November, 2009  (with effect from 9/11/2009).  The entire exercise was monitored 

by the hon. Supreme Court. 

 NRC was executed on the ground by the Centre and State Government. A 

number of 55,000 State Government employees worked for four years for the 

updation of NRC. 

 Sir, Rs. 1,600 crore have been released to the NRC Secretariat so far by 

the Central Government.  This does not include salaries of employees. 

 The Ministry of External Affairs further stated that, “NRC is a fair process 

based on scientific methods.  Inclusion in the NRC is unique process as it is 

based on “application” rather than “house to house enumeration”.  It can be seen 

from the application form for data entry in NRC, there was no column in the 

application asking for religion of the applicant.” 
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 I, therefore, urge the Government that no new exercise should be done in 

the name of NRC again in Assam.  I also urge to issue Gazette notification on the 

Final List of NRC, which was published on 31.08.2019 and make necessary 

arrangement to include the names of genuine Indian citizens irrespective of caste, 

creed and religion whose names were dropped from the final list. Thank you. 

 

HON. CHAIRPERSON : Hon. Members, I would request you to kindly read the 

text, which has already been approved.  Only this portion will go on record. 
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(xix) Regarding waste management solutions for Hyderabad 

 

SHRI ANUMULA REVANTH REDDY (MALKAJGIRI): Almost all Indian States 

are facing the problem of waste management, air and water pollution.  It is high 

time that waste management and pollution control measures are taken on priority 

basis by the Centre and all the State Governments.  

 I want to raise my concern over long-term waste management solutions for 

Hyderabad, which is one of the leading IT cities of the country.  Professionals 

from India and all over the world come and settle in the city.  It is important that 

we have clean water to drink and fresh air to breath.                                                      
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(xx) Need to boost Indian textile industry 

DR. T. R. PAARIVENDHAR (PERAMBALUR): The Indian textile industry is the 

second largest employment generating sector that is giving employment for both 

skilled and unskilled labourers. India’s overall textile exports during financial year 

2017-18 is US $ 39.2 billion and is expected to increase to US $ 82 billion by 

2021. This industry contributed 2 per cent of country’s GDP and employs more 

than 45 million people. The sector contributed 15 per cent to the export earnings 

of India. The Indian textile industry is expected to become a $ 300 billion industry 

by 2030 and it can create additional job opportunities to 35 million people in the 

country. This can be achieved if the industry enhances its focus on exporting 

higher value-added products by modernizing with sustainable business practices. 

The Indian textile industry has the capacity to produce a wide variety of products 

suitable to different market segments, both within India and across the world.  

 I would urge upon the Union Ministry of Textiles, through you, Sir, to 

establish mega apparel cities in port cities of our country, particularly, in Tamil 

Nadu to increase the production of textiles to compete with the countries like 

China in textile exports and thereby millions of job opportunities will be created 

and giving boost to exports. In this respect the Union Ministry of Finance has to 

cooperate by reducing the GST on synthetic fibers from 18 per cent to 12 per 

cent, which may increase Indian textile sales in the US market.             
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(xxi) Need to redress grievances of Fair Price Shop Dealers 

 

PROF. SOUGATA RAY (DUM DUM): The Fair Price Shop Dealers Federation 

announced a nation-wide agitation to redress their grievances. They demand Rs. 

250 per quintal as margins for rice, wheat & sugar with a minimum guaranteed 

income of Rs. 30,000- per month for their livelihood. 

There is a need to restore kerosene quota and appoint erstwhile kerosene 

dealers as LPG dealers who have since lost their business on account of some 

States being declared as Kerosene Free by Government of India in order to 

ensure their livelihood since they had so far been living solely on Kerosene retail 

business. Frequent increase of retail kerosene price is forcing the general public 

to buy the same from open market. This reduces the income of Fair Price Shop 

dealers. Government has to ensure sufficient supply of pulses and edible oil at 

Rs. 20 per kg and iodized salt at Rs. 5 per kg, less than market prices to arrest 

the exorbitant hike in its open market prices. Government’s move to privatize PDS 

may cause exploitation, unemployment and further disaster to the FPS dealers 

including their loss of business and hunger to them and their respective families. 

The proposed concept of ‘One Nation One Card’ will create serious operational 

complications for many States like West Bengal, Jharkhand and Tamil Nadu, 

which are making subsidized distribution from their State exchequer. The failure 

of Direct Benefit Transfer, especially in some States is also causing a lot of 
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problems to the smooth functioning of Public Distribution System. The 

Government must intervene in the matter and take corrective steps to redress the 

grievances of Fair Price Shop dealers. 

 

(xxii)  Regarding  withdrawing MEIS benefits for spices 

 

SHRI LAVU SRIKRISHNA DEVARAYALU (NARASARAOPET): Hon. 

Chairperson, in August the DGFT issued orders to suspend the duty credits up to 

7 per cent under the Merchandise Export from India scheme. The  

removal of this incentive has come as a rude shock to those dependent on the 

spice trade for their livelihood.  

This will hurt the industry which contributes up to 15 per cent of Andhra 

Pradesh’s GDP and Lakhs of farmers in the State which is the largest producer of 

spices in the country. Sir, in my own state of AP, weak monsoon rains have led to 

lower Chili production despite an increase in sowing area.  

Sir, Sudden changes cause loss of customers and contracts. Moreover, the 

produce is exported usually around the month of December which is after the 

effective date of the order. The Government must also pay heed to international 

factors.  

Therefore, I would like to appeal to the Government to review its decision to 

withdraw MEIS benefits for spices.  
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(xxiii) Need to provide compensation to farmers  who suffered loss of 
sugarcane due to flood and unseasonal rains in Maharashtra. 

 

�ी धैय�शील सभंाजीराव माणे (हातकणगंले): सभापित महोदय, मेरा के�� सरकार से आ�ह है िक 

बाढ़ और बेमौसम वषा� से महारा�� म� ग�ना िकसान� को ह�ए नकुसान क� �ितपूित� के �प म� पया��  

आिथ�क सहायता मआुवजे के �प म� �दान क� जाए । 
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(xxiv)  Regarding  vacancies in Maulana Azad National 
 Urdu University at Gachibowli, Telangana 

 

DR. G. RANJITH REDDY (CHEVELLA): The academic and research activities of 

any institution – it becomes more important when it is an institution of national 

importance - solely depend on the strength of faculty. And, no institution or 

university can flourish or its students bring laurels if they do not get proper 

guidance.  This is exactly what is happening in Maulana Azad National Urdu 

University at Gachibowli in Ranga Reddy district of Telangana which falls within 

my Parliamentary Constituency.  

 Sir, you will be shocked if you see the number of faculty vacancies in this 

university.  Out of total 47 sanctioned posts of Professors, 23 posts are lying 

vacant; out of 95 posts of Associate Professors and 266 Assistant Professors, 

nearly 90 posts are lying vacant. It means, there are more than 100 vacancies. It 

is not acceptable to have such huge number of vacancies on academic side 

because it will cripple the academics and bring disrepute to the institution.  I am 

told that these vacancies are lying since long. Apart from vacancies on the 

academic side, there are also vacancies in non-teaching staff.  

 In view of huge vacancies, I request the Minister of HRD to take personal 

interest and undertake a special recruitment drive and fill in all vacancies within a 

time-bound manner.  
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(xxv)  Regarding  setting up an airport at Rameswaram 

 

SHRI K. NAVASKANI (RAMANATHAPURAM): Rameswaram stands for national 

integration. Daily, a huge number of people all over the country as also from 

different parts of the world are visiting Rameswaram and Rameswaram comes 

under my Constituency.  Ramanathapuram itself is a famous place from where so 

may multi-millionaires are doing variety of business all over the world, particularly, 

in places like Dubai, Saudi Arabia, Hong Kong, Taiwan, Sri Lanka. They play a 

very important role in the economy of our country. People are doing cotton 

production business, spices and sea-based product business.  The nearest airport 

to Rameshwaram is Madurai which is 200 kilometres far away. I would urge upon 

the Government to provide an airport under Regional Air Connectivity Scheme 

also known as UDAN scheme at my Constituency, which is the need of the hour.  
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(xxvi) Need to include 11 communities of Sikkim in the list 
of Scheduled Tribes 

 

SHRI INDRA HANG SUBBA (SIKKIM): Sikkim is geographically small but a 

beautiful state with population just around 7 lakhs.  Sikkim is amongst one of the 

eight North Eastern States, it is rich in traditions, culture, customs and cuisines 

like other NE states, which adds a unique feature to the diversity of our nation and 

we are proud of it.  

 But nonetheless, there are a number of socio-economic and political issues 

unresolved and pending since the very inception of its statehood in year 1975.  

Among other demands, inclusion of 11 left out communities namely Khas 

(Chhetri, Bahun), Rai, Magar, Gurung, Sanyasi/Giri, Thami, Dewan/Yakkha, 

Newar, Sunwar/Mukhia, Jogi and Bhujel in the list of Scheduled Tribes have been 

pending for many years now.  Only about 40 percent of people of Sikkim are 

included in the list of Schedule Tribes.  Remaining 60 per cent of them are either 

categorised as OBC or in General category.  

 The importance and urgency of including 11 left out communities in the list 

of Scheduled Tribes lies in the fact that these communities are also socio-

educationally backward and economically weak at par with other Scheduled 

Tribes of Sikkim.  All 11 communities belong to Sikkimese of Nepali origin as 

defined in the Tripartite Agreement signed on 8th May, 1973 and are protected by 
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371F.  It was a historic mistake when all these communities were not included in 

the list of Scheduled Tribes at par with other tribes of Sikkim.  

 Therefore, for greater justice and equality, the 11 left out communities be 

included in the list of Scheduled Tribes under article 342 of the Indian Constitution 

at the earliest.  
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(xxvii)  Regarding  producing artificial meat 

 

SHRIMATI POONAM MAHAJAN (MUMBAI-NORTH-CENTRAL): Producing 

artificial meat is a great alternative to traditional meat producing and processing 

methods, which have proven to contribute more towards environmental 

degradation than most other large-scale industries due to their large amounts of 

carbon dioxide emissions.  Plant and fungal ingredients (in the case of plant-

based meat) or meat harvested from cells (in the case of cultivated meat) are 

used to produce artificial meat.  Artificial meat like plant-based meat and 

cultivated meat has successfully been produced in countries like the USA and 

Singapore, and companies working in this industry have managed to garner up to 

$9 billion dollars in market capital and 20 million euros in funding.  Artificial meat, 

in theory, is a great alternative for a country like India with an abundance of 

protein-based millets and pulses. 

SHRI RAJIV PRATAP RUDY (SARAN): We would like to understand this subject 

further because this is a very interesting subject. I think the idea is something very 

interesting and we can discuss this in the House also. 
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(xxviii)  Need to develop Sant Ravi Das Van Vihar in Basti Parliamentary 
Constituency, Uttar Pradesh 

 

�ी हरीश ि�वेदी (ब�ती): सभापित महोदय, आपको सादर अवगत कराना है िक मेर ेससंदीय �े� 

ब�ती, उ�र �देश के िजला म�ुयालय से लगभग 1 िक.मी. दूरी पर ि�थत सतं रिवदास वन िवहार 

पाक�  वष� 1988 म� �थािपत ह�आ था । �थापना काल से ही यह पाक�  ब�ती सिहत इसके आस-पास के 

जनपद के लोग� के िलए एक आकष�ण का के�� रहा है । पूव�  म� यहा ंआकष�क बाल उ�ान, झील�, 

फ�वारा, झूला, नौकायन आिद �यव�था थी । साथ ही साथ िविभ�न �कार क� वन�पितय� व नदी के 

घाट पर बसे होने के कारण यहा ंआने वाले लोग� को �व�छ एवं स�ुदर वातावरण �ा� होता था । 

िक�त ुमहोदय िपछले कुछ वष� से यह पाक�  अपने अि�त�व के संकट से जूझ रहा है । पूरा पाक�  जीण�-

शीण� अव�था म� आ चकुा है । 

अतः आपसे अनरुोध है िक इस पाक�  के मह�व को देखते ह�ए इसे आधिुनक �प से िवकिसत 

कर इसे इसके परुाने �व�प म� लाने हेत ुआव�यक काय�वाई करने क� कृपा कर� । 
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(xxix) Need to set up an industrial unit in Nanded Parliamentary 
Constituency, Maharashtra 

 

�ी  �तापराव पािटल िचखलीकर (नादेंड़): सभापित महोदय, मेरा ससंदीय �े� नादंेड़ जो िक 

�िस� धािम�क �थल है । यहा ं�ी ग�ु गोिव�द िसहं जी क� ग�ुता ग�ी, एवं �िस� ग�ु�ारा है तथा यहा ं

देश-िवदेश से ��ालओु,ं �यापा�रय�, एवं आमजन� का आवागमन वष� भर लगा रहता है । 

महोदय, नादंेड़ म� तथा आसपास �े� म� कई िश�ण स�ंथाए,ं �िश�ण के�� कॉलेज आिद चल 

रहे ह� तथा काफ� स�ंया म� यहा ंिव�ाथ� अपनी िश�ा पूण� करते ह� । मेरी सरकार से मागं है िक नादंेड़ 

म� एक बड़ी उ�ोग ईकाई खोली जाए, तािक �थानीय बेरोजगार िशि�त, उ�च िशि�त लोग� क� 

�थानीय रोजगार �ा� हो तथा �थानीय �िमक� को भी रोजगार �ा� हो । सरकार इसके म�ेनजर एक 

बड़ा उ�ोग नादंेड़ म� खोलने हेत ुइस िदशा म� सकारा�मक कार�वाही करने का क� कर े। 
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14.53 hrs 

DEMANDS FOR SUPPLEMENTARY GRANTS – 2019-2020 

 

HON. CHAIRPERSON: The House will now take up the discussion on Voting on 

Supplementary Demands for Grants for the year 2019-20.  

 Prof. Saugata Ray has tabled seven cut motions to the Supplementary 

Demands for Grants. If the hon. Member wants to move his cut motions, he may 

send a slip at the Table within 15 minutes indicating the serial numbers of the cut 

motions he would like to move. 

A list showing the serial number of cut motions treated as moved will be put 

up on the Notice Board shortly thereafter. In case the Member finds any 

discrepancy in the list, he may kindly bring it to the notice of the Officer at the 

Table immediately. 

Motion moved: 

“That the respective supplementary sums not exceeding the amounts 
on Revenue Account and Capital Account shown in the third column 
of the Order Paper be granted to the President of India, out of the 
Consolidated Fund of India, to defray the charges that will come in 
course of payment during the year ending the 31st day of March, 
2020, in respect of the heads of Demands entered in the second 
column thereof against Demand Nos. 1 to 4,7,8,10,11, 14 to 17, 19, 
20, 22 to 27, 29, 32 to 34, 38, 40 to 44, 46 to 49, 51, 53, 56 to 58, 60 
to 62, 64, 68, 69, 71, 72, 74, 75, 79, 82 to 84, 86, 89 to 91, 93, 94 
and 96 to 100 ” 
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HON. CHAIRPERSON:  Now, the hon. Minister. 

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS 

(SHRIMATI NIRMALA SITHARAMAN): Sir, I thought you are going to call the 

hon. Members to speak. Or, are you asking me to speak? 

HON. CHAIRPERSON: Dr. Shashi Tharoor. 

DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Sir, this request by the 

Government is seemingly routine but unfortunately, it masks a dismaying record 

of economic mismanagement and budgetary failure. The 2019-20 Budget ushered 

in by this Finance Minister had proposed an expenditure of Rs.27,86,349 crore 

and in the Supplementary Demands for Grants, she is now seeking approval for a 

gross expenditure of Rs.21,246 crore more which will be 0.7 per cent increase 

from the approved Budget. It is not unreasonable. But if we were to look at all of 

this, the incremental cash outgo in the Supplementary Demands will have to be 

met through an increase in either borrowings or an increase in revenue.  

 Now, during the actual debate on the Budget in this House, I had pointed 

out that that the Government’s projections for revenue were unduly optimistic. I 

am sorry to say and  no one likes to do that ‘I told you so’ but that is exactly what 

we are seeing today. During the seven months of this new Government, the 

Government has collected a revenue of Rs.9.3 lakh crore out of the budget 

estimate of Rs.20.8 lakh crore for the current fiscal year, not counting borrowings. 
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In seven months, the figure should have been well above 50 per cent of their 

projections, close to 60 per cent, instead the figure is only at 45 per cent. As I 

said, I told you so, I am sorry, we were shown a budget which was always based 

on unrealistic revenue projections.  

 Now, let me come to the collections under the various components of 

revenue during this period. Let us look at the Central Government net tax 

revenue. It is at 41 per cent, that is, Rs.6.8 lakh crore. Corporate tax is at 36 per 

cent in seven months, income tax is at 43 per cent in seven months, and 

disinvestment, which is the other possible source of money coming into the 

Government, is Rs.17,365 crore on 17 per cent of the budgeted target for this 

fiscal year of Rs.1.05 lakh crore. So, the numbers speak for themselves.  

 During the presentation of the Budget last time, the Government had 

mentioned that they would stick to a target of 3.3 per cent for the fiscal deficit. 

Now, this was always a long shot at best. I must say that every year the Finance 

Minister’s hon. predecessor had also regularly made commitments and failed to 

meet them. As I pointed out during the Budget debate, late Shri Arun Jaitley, a 

good friend kept having to adjust the fiscal deficit target every single year that he 

was the Finance Minister. For another, there was always an assumption of a 

growth in tax revenue to offset increased Government spending on schemes like 

PM-Kisan which was conceived in time for the elections.  
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 In the present scenario, even the Finance Minister has admitted to the 

media that there is a possibility of fiscal slippage in the current fiscal year. 

....(Interruptions)  

SHRIMATI NIRMALA SITHARAMAN : I have never said it. ....(Interruptions)  

DR. SHASHI THAROOR: I have been told as a quote from you in the media. 

....(Interruptions)  

SHRIMATI  NIRMALA SITHARAMAN: Please give me the source where you are 

quoting from. ....(Interruptions)  

DR. SHASHI THAROOR : Okay, I will ask my staff where it has come from. 

....(Interruptions). But there will be a slippage, Madam. ....(Interruptions)  

SHRIMATI NIRMALA SITHARAMAN: No, I am sorry. ....(Interruptions)  

DR. SHASHI THAROOR: Okay, we will get the exact quote. ....(Interruptions) I 

believe your exact quote is ‘difficult to maintain fiscal discipline’. ....(Interruptions)  

 But let me put it in my words, you will have a slippage in your fiscal deficit 

this year. ....(Interruptions)   

SHRIMATI NIRMALA SITHARAMAN: It is alright. ....(Interruptions) Don’t put your 

words into my mouth. ....(Interruptions)   

DR. SHASHI THAROOR : That is my argument. ....(Interruptions) But I think you 

will have to readjust your figure as your predecessor has had to do. That is, 

unfortunately, the reality we are facing today.  
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 Now, on the economic conditions under which the supplementary demands 

are coming in – we all know that the traditional economic wisdom dictates that the 

GDP of the country will grow only if the key contributors to it such as investment, 

manufacturing, consumption and exports expand. But here we have a peculiar 

situation where all of these are going down and have in fact hit rock bottom, but 

the Government still believes that it can sell the idea of a five trillion-dollar 

economy without offering us a roadmap of exactly how this will happen. At least, 

the Prime Minister keeps talking about five trillion-dollar GDP, but the hon. 

Nishikant Dubey believes that GDP is not important and I am not sure who is the 

more reputed economist amongst the two of them. But the fact is that the GDP 

growth rate in the most recent quarter has been considerably lower than such 

fevered fantasies at a tepid 4.5 per cent, the sixth consecutive quarter of slowing 

growth. The new figures represent a stunning decline. The country’s GDP was 

growing by more than 9 per cent at the start of 2016, a legacy of the Manmohan 

Singh years, and today 4.5 per cent has become the new normal.  

 With GDP growth at a 16-year low, unemployment at a 46-year high, 

household consumption at a 4-decade low, with bad loans and rising number of 

non-performing assets, we are also witnessing an all time high in terms of a drop 

in private investment. If we look at unemployment today, it is 7.48 per cent in 

November. The labour participation rate is the lowest it has been in recent 

memory and, in fact, the unemployment rate has touched a 3-year high in October 
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of 8.45 per cent. In rural areas, it has doubled from  the 2013-14 fiscal year to 

2017-18 fiscal year. There has been an over 50 per cent increase in 

unemployment in many sectors in the urban areas and urban males in particular 

have suffered.  

15.00 hrs 

 As per a working paper published by the Azim Premji University, we have 

seen nine million people losing jobs between 2012 and 2018. That is an average 

of about a couple of millions a year between this crucial period that the BJP was 

largely in power. This clearly calls for remedial measures under the 

Supplementary Demands for Grants to do something about employment 

generation, but these are not forthcoming.  

 Instead, what do we have? We have salaries for police and Armed Forces 

under which the Government proposes to spend Rs. 3,387 crore to pay salaries 

and the cost of rations for the police and Rs. 2,000 crore for payment of salaries 

and allowances for the Armed Forces, but Supplementary Demands for Grants 

are meant for expenditures that could not have been anticipated in the regular 

Budget, but these are standard exercises. These salaries and ration costs have 

not gone up since the Budget was approved. Why was this not anticipated, 

instead of coming back to us four months after the Budget was approved?   
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 If you look at the situation that we are seeing in the country, the National 

Statistical Office tells us that rural poverty has risen nearly four percentage points 

to 30 per cent and that given the size of the rural population, the overall estimated 

poverty rate has gone up nearly a percentage point to 23 per cent which means, it 

is simple mathematics, that about 30 million people have fallen behind or below 

the India’s official poverty line in the last six years that the BJP has been in power. 

They have presided over increasing poverty where 30 million people, who were 

above the poverty line, have fallen below it.  

With growing unemployment and increasing poverty, surely, the one thing 

the Minister could have thought about in her Supplementary Demands for Grants 

would have been more allocations for the MGNREGS because there, we are 

facing a situation in which many people – I think, MPs have already complained 

during Question Hour – working in the Scheme have not been given their salaries. 

I have met workers in my constituency who have not been paid their MGNREGS 

wages for seven months.  

15.02 hrs   (Shri P.V. Midhun Reddy in the Chair)  

 In this situation, the Union Budget as well as the Supplementary Demands 

for Grants have ignored issues of social security and employment. They have 

shown no intention of boosting rural India’s needs. It was a disappointment, of 

course, for 13 crore rural households that are dependent on MGNREGS. The 

2019-20 Budget has a lower figure than the revised estimate for the previous 
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fiscal. In 2018-19, Rs. 61,084 crore were allocated and this year, only Rs. 60,000 

crore have been allocated. After reducing the budget from one year to the next, 

nothing has been added in the Supplementary Demands for Grants.  

Sir, this is incomprehensible because in fact all experts have said that for 

this Scheme to work and benefit the intended targets, you cannot do it for less 

than Rs. 88,000 crore. The Centre had to allocate Supplementary Budgets for 

three straight years after original allocations were exhausted in the first few 

months of the respective financial years because the workers need the jobs, but 

those allocations in the past were delayed, people did not get their wages on time, 

work slowed down and nobody got the guaranteed 100 days of employment 

under MGNREGS under BJP rule. On top of that, I see that in the fiscal year 

2018, below 50 days of employment was provided on average at the all India 

level. In these circumstances, surely, what we need is more Supplementary 

Demand for MGNREGS so that people can get their wages on time.  

By the way, 78 per cent of all MGNREGS wages have been paid late. What 

is more is that they have not been paying compensation for delayed payments. 

These are the people who need this money from their employment to be able to 

live, but they are not being given their money by this Government. Unfortunately, 

the last figure I have is of 2017 fiscal where Rs. 11,000 crore in wages were 

unpaid by the Central Government. In the first two quarters of 2017-18, 32 per 

cent of the payments were all that was made. An activist filed an RTI that 
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revealed that in the fiscal year 2018, there were 13.17 crore people registered 

under MGNREGS, but only 5.73 crore workers sought work and 5.1 were given 

work, with the result that obviously the Government was not spending the money 

it should have been spending. I would have said that this was a missed 

opportunity to increase the allotments to the MGNREGS in order to benefit people 

who are getting increasingly poor with the passage of time. 

 Coming back to the question of the Government’s challenges, where will 

the revenue come from? It is not going to come from manufacturing because the 

manufacturing growth rate has now been so subdued. We all know that for our 

economic growth to reach the kinds of levels we once used to routinely take for 

granted, our manufacturing sector would need to grow in double digits. Instead it 

has seen a very subdued rate of growth around three per cent for the last five 

years, from 2.8 per cent in fact to 4.6 per cent averaging just about three per cent. 

The Indian automobile sector is in a disastrous shape. It has seen worst-ever half-

yearly performance. Two-wheeler sector is plummeting, registering a major dip. 

Auto components, which, I think, the Finance Minister’s own State was leading 

the country in manufacturing, has seen a dip of 22 per cent. So, the result is we 

are looking at the worst figures in the automobile sector in the last two decades. 

This is the crisis we are facing. 

 At the same time, revenue is not going to come from consumer spending 

because consumer spending fell for the first time in more than four decades. 
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Every year, for each of the last forty years our consumers have been spending 

more. Especially after MNREGA came and rural demand went up, people had 

more purchasing power in the rural areas. All that has gone. We have seen a 

decline for the first time in forty years, according to the latest Consumption 

Expenditure Survey by the National Statistical Office. What we are seeing is that 

the average amount of money spent by an Indian in a month has fallen by 3.7 per 

cent. What is shocking is that there appears to be a dip in food consumption, 

including on essential food items. The most disconcerting fact to economists has 

been that this is the first time this has happened in decades. The former Planning 

Commission Member, Shri Abhijit Sen said that the fall in food spending 

especially in villages shows that malnutrition has increased. It would be fair to say 

that poverty has increased significantly. But there are, as I said, no new welfare 

schemes envisaged in the Supplementary Demands for Grants by the hon. 

Finance Minister.  

What does the Government wish to spend the money on? We are told that 

allocations for the new Union Territories of Jammu and Kashmir and Ladakh are 

going to get Rs. 8,821 crore. We all know that it has been nearly four months 

since on the 5th of August the Home Minister introduced the Jammu and Kashmir 

(Reorganisation) Bill in the Upper House of Parliament. Since that time our own 

citizens, our own political leaders, one of our own Members has been living under 

a clamp down, living in detention. In the absence of any return to normalcy in 
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Kashmir, these allocations to the areas would mean very little. We know that 30 

political leaders were kept under detention, some of them in solitary, including a 

former Minister of State in the Government of Shri Vajpayee, a former Chief 

Minister in the coalition Government with the BJP and a currently serving MP.  

What are we seeing? These people as well as other leaders are being shunted 

from one location to another. There have been allegations of manhandling by the 

police. Meanwhile, terrorism keeps going up. According to the Government’s own 

data provided here by the MoS, Ministry of Home Affairs, cross border infiltration 

along the Line of Control has gone up by almost 50 per cent since the provisions 

of Article 370 were abrogated and Kashmir was put under lockdown. So, with all 

the attempts of  infiltrations that have been reported in this House, with tourism 

going down – our own Prime Minister said to the youth of Kashmir, ‘Go for tourism 

and not terrorism’ – with communications lockdown and loss of income for 

telephone companies, with on-line merchants not able to sell their Kashmiri 

handicrafts and goods to the world because there is no internet, we are looking at 

a situation in which Jammu and Kashmir is in dire straits and routine 

supplementary expenditures are not going to help. 

I will make a mention about the missing allocations and then I will conclude. 

I have already mentioned about MNREGA. Fisheries is an important issue. There 

has been a repeated demand from the Members of the coastal areas for 

additional funding for our coastal areas. There is a rampant coastal erosion. 
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There have been severe climatic attacks on our country. We have heard about 

cyclone Ockhi, and we have heard about cyclone Gaja in Odisha. There have 

been floods in many parts of our country. Kerala suffered terrible floods in August 

2018 and 2019. 

 We are shocked that the Government broke its campaign  promise of 

creating a dedicated fisheries Ministry for this area. But the very least they can do 

is to have a focus on the needs of our coastal communities, particularly our fishing 

communities to provide a comprehensive economic package to offset the losses 

they are suffering from cyclones, floods, coastal erosion and strengthen their 

coastal sea walls. This could have been easily allocated on the supplementary 

Demand for Grants, but it has not.  

 For instance, in my own constituency, we have a premier hospital which 

used to give free service to the poor.  

HON. CHAIRPERSON: Tharoorji, please conclude now.  

DR. SHASHI THAROOR : The name of the hospital is Sree Chitra Tirunal 

Institute and the Government is apparently giving so little money now that they 

have to charge poor people for services in their hospital which used to be free 

until 1st of December.  

 So, this Government is trying to pinch pennies at the expense of the Aam 

Admi, poor persons of this country but it is not actually doing anything to help the 

larger picture.  
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 Let me stress whether we grow at 9 per cent, as we once did in the UPA 

regime, or at 4.5 per cent as we are now growing today, the fact is that our 

fundamental commitment must be to the bottom 25 per cent of our society. This 

Government has sadly been pushing more and more people below the poverty 

line without addressing it.  

 They have talked about new India …(Interruptions) I am going to conclude. 

I just want to stress that you must have new India that both promotes high 

economic growth whether some Members believe  that  GDP matters or not. 

Clearly, you need higher economic growth. But please ensure that the benefits of 

this growth are enjoyed by the poor and disadvantaged sections of our society. 

 The truth is, as our former Prime Minister said, you need trust in society to 

create a healthy economy. That also needs to restored.  

 HON. CHAIRPERSON: Tharoorji, please conclude now. There are eight 

speakers from your party. 

 DR. SHASHI THAROOR : All this requires a vision which is sadly missing from 

the original Budget and is still absent in the supplementary Demand for Grants.  

 I just want to conclude by saying that it is time for the Government to 

correct course and steer this country in the right direction which, it has not been 

doing in the economy all this time. Thank you.  
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डॉ. िनिशकातं दुब े(गोड्डा): सभापित महोदय, मेरा नाम उ�ह�ने अपने भाषण म� िलया है और यह 

मेरा राइट है िक म� �र�लाई क�ं । …(�यवधान) सर, उस िदन म�ने अपने भाषण के दौरान दो लोग� को 

कोट िकया था । एक सन् 1934 म� साइमन कटले, िज�ह�ने िक जीडीपी बनाया था । दूसरा यह �रपोट�  

कोट क� थी । उ�ह�ने कहा िक कौन इकोनॉिम�ट है, म� इकोनॉिम�ट हूॅ ंिक �धान मं�ी इकोनॉिम�ट ह� 

या िम�टर थ�र इकोनॉिम�ट ह�, यह पूरा देश तय करगेा । यह �रपोट�  है - �रपोट�  बाय द कमीशन ऑन 

द मेज़रम�ट ऑफ इकोनॉिमक परफॉम�स । �ासं के रा��पित सरकोजी ने सन ्2008 म� एक कमेटी 

बनाई थी । सर, यह नया, लेटे�ट है । उसम� �ो. जोसेफ एफ. ि�टगी, िजनको इकोनॉिम�स का नोबल 

�ाइज़ िमला था, �ो. अम��य सेन, जो िक का�ेंस के बड़े नज़दीक� माने जाते ह�, उनको इकानॉिम�स 

का नोबल �ाइज़ िमला और �ो. जीन पॉल । उसम� जो सद�य थे, यह पूरी दिुनया को जानने वाला 

िवषय है – बीना अ�वाल, िद�ली यूिनविस�टी क�, केनेग जे. एरो, �टेनफॉड�  यूिनविस�टी के, एथंनी 

एटि�सन, वॉड�न ऑफ नफ��ड कॉलेज के, ब�ग्डसन �कूल ऑफ इकानॉिम�स के, …(�यवधान) 

सिुनए, उ�ह�ने मेरा नाम िलया है । …(�यवधान) 

HON. CHAIRPERSON: Let him conclude. 

डॉ. िनिशकातं दुबे: यह मेरा राइट है । …(�यवधान) इसके बाद रॉजर थे, कॉलेज द े�ासं के, िशकागो 

यूिनविसट� …(�यवधान) अ�डर द �ल – 352 व 353 यह मेरा राइट है । …(�यवधान) 

HON. CHAIRPERSON: Nishikantji, please be very brief.  

डॉ. िनिशकातं दुब:े म� कह रहा हूॅ ं िक ये सार ेइकोनॉिम�ट्स ह� – हाव�ड� यूिनविसट� के, ि�ं�टन के, 

कोलंिबया के, लंदन �कूल ऑफ इकानॉिम�स के इ�ह�ने यह �रपोट�  दी है । …(�यवधान) 

HON. CHAIRPERSON: Okay, make your point and conclude. 
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डॉ. िनिशकातं दुबे: दूसरा, सन ्2018 म� ओएसीडी कं�ीज़ ने । …(�यवधान) Under Rules 252 

and 253, I have every right to defer.  

HON. CHAIRPERSON: Nishikantji, please conclude note.  

डॉ. िनिशकातं दुबे: उसके बाद ओएसीडी ने ठीक इसी तरह का जॉसेफ �टील, िजसक� यह कमेटी 

क� �रपोट�  है, उसने यह कहा । …(�यवधान) 

HON. CHAIRPERSON: Your point is taken.  

डॉ. िनिशकातं दुबे: उसका जो �र�म�डेशन नबंर 6 और 7 है । …(�यवधान) म� पॉइंट यह कहना चाह 

रहा हूॅ ंिक पूरी दिुनया म� जीडीपी के ऊपर एक �वे�न माक�  है, चाहे वह यूएन जहा ंिक िम�टर थ�र 

काम करते थे, 2011 म� 192 म� देश� क� बैठक ह�ई और उन देश� ने एक �लेज िलया िक जीडीपी के 

पूर ेमापदडं को बदलने के बार ेम� हमको सोचना चािहए । …(�यवधान) गावं, गरीब, िकसान तक यह 

जा रहा है िक नह� जा रहा है । …(�यवधान) 

HON. CHAIRPERSON: Now, this debate is going nowhere.  

�ी राजीव �ताप �डी (सारण): िनिशकातं जी को अपनी बात रखने का अिधकार है । ये �य� पीिड़त 

हो रह ेह�, बेचैन हो रह ेह� ।…(�यवधान) आपने बोला, उ�ह�ने जवाब िदया । अब आप बैिठए । आप मेरी 

बात सिुनए । पढ़े-िलखे आदमी के बार ेम� आप इस तरह क� िट�पणी क�िजएगा ।…(�यवधान) 

HON. CHAIRPERSON: Mr. Tharoor, please take your seat. 

… (Interruptions) 

HON. CHAIRPERSON: You have made your point, and he has made his point. 

Please let the debate go on. 

… (Interruptions) 

�ी राजीव �ताप �डी: सर, यह जो �रसच� टीम का सकंट है…(�यवधान)  
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HON. CHAIRPERSON: Shri Rudy, please do not divert into all these things. 

Please go ahead with your speech. 

… (Interruptions) 

�ी राजीव �ताप �डी: सर, मेर े47 सैक� ड कम कर िदए जाए,ं टाइम वे�ट हो गया । उसको ज़ीरो कर 

िदया जाए । 

HON. CHAIRPERSON: I can extend it. Please go ahead. 

… (Interruptions) 

�ी राजीव �ताप �डी: ऐसे थोड़े ना होगा । एक िमनट तो ये लेकर चले गए । हमार ेिम� ने इतने तक�  

िदए, इतने आंकड़े िदए िक म� अपने भाषण के पहले थोड़ा कं�यू�ड हो गया । म� आपके मा�यम से 

सामा�य �प से देश क� जनता को भी स�बोिधत क�ँगा और इस सदन म� जो सरकार क� िव�ीय 

�यव�था है, उसके बारे म� चचा� क�ंगा । भारत म� इस बार का जो बजट पेश ह�आ, वह लगभग 28 

लाख करोड़ �पये का ह�आ, िजसम� हमार ेिलए सबसे मह�वपूण� है- िडफ� स । उसम� हम लोग� ने सवा 

चार लाख करोड़ �पये िदए ह� । अपने फौिजय� के िलए हम इतना पैसा रख�गे और ज�रत पड़ेगी तो 

सरकार आगे भी देने के िलए हमेशा तैयार है । �मखु �प से कई सार ेबजट थे, िजस पर हम लोग� ने 

कं�यूमर अफेयस� म� लगभग दो लाख करोड़ �पये, ए�ीक�चर म� 1.38 लाख करोड़ �पये िदए, िजसम� 

83 �ितशत क� विृ� ह�ई । �रल डेवलपम�ट म� 1.19 लाख करोड़ �पये, होम म� 1.19 लाख करोड़ 

�पये, एचआरडी म� 94 हजार करोड़ �पये, रोड से�टर म� 83 हजार करोड़ �पये, केिमकल एडं 

फिट�लाइजस� म� 80 हजार करोड़ �पये, रलेवेज म� 68 हजार करोड़ �पये, िजसम� लगभग 23 फ�सदी 

क� विृ� ह�ई थी । यह िसलिसला बड़ा ल�बा है । सरकार ने सोच कर इतना बड़ा बजट बनाया । 

हाउिसगं एडं अब�न डेवलम�ट म� 48 हजार करोड़ �पये, पे�ोिलयम एडं नेचरुल गैस म� 42 हजार करोड़ 

�पये, िजसम� 32 �ितशत क� विृ� ह�ई और अदस� म� 13 लाख करोड़ �पये है । स��ल से�टर �क��स 
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म� 8.7 लाख करोड़ �पये और स��ली �प�सड� �क��स म� 3.31 लाख करोड़ �पये है । इसम� मूल �प 

से देखा गया है िक भारत क� सरकार और �धान मं�ी जी के नेत�ृव म�, िजन िवषय� पर हम लोग� ने 

�ाय�रटी क� है, उसम� पीएम िकसान योजना एक बड़ी योजना है, िजसके िलए 75 हजार करोड़ �पये 

िदए ह� । उस िवषय पर म� आगे आऊँगा, िकस तरह से िकसान� के पास पैसा जा रहा है । शायद यह 

िव�ेषण का अभाव इनको िदख रहा है । मनरगेा म� 7 हजार करोड़ �पये, ये बार-बार कह रह ेह� िक 

मनरगेा म� पैसा नह� पह�चँ रहा है, कम हो रहा है, पता नह� िकस देहात म� रहते ह�, कहा ंरहते ह� । हमको 

थोड़ा समझ म� नह� आ रहा है ।…(�यवधान) पता नह� कहा ंसे ये है, लेिकन म� चचा�  राजनीितक �प 

से नह� कर रहा ह� ँ। नेशनल एजकेुशन म� विृ� 38 हजार करोड़ �पये, हे�थ िमशन म� 33 हजार करोड़ 

�पये, आईसीडीएस के बार ेम� कल �मिृत ईरानी जी बोल रही थी, हमारी ससंदीय दल क� बैठक म� 

उ�ह�ने बताया िक िकस �कार से ब�च� के कुपोषण क� एक बड़ी लड़ाई भारत म� लड़ी जा रही है । 

इसके िलए िकतना पैसा जा रहा है । शायद यह सब �ितप� के िम�� क� प�रभाषा है । पानी तो बह�त ही 

मह�वपूण� है । इस सदन म� पानी के िलए, मझेु लगता है िक इस पूर ेस� म� और िपछले स� म� अगर 

बार-बार िकसी िवषय पर सासंद� ने चचा�  क� तो म�ने िगनती कराई । 543 म� से 283 सासंद� ने िकसी 

न िकसी म�ेु पर पीने के पानी के सकंट के बार ेम� कहा और सरकार ने उसम� लगभग 10 हजार करोड़ 

�पये अलग से डाल िदए ह�, िजसम� 81 �ितशत क� विृ� है । ये आंकड़े इसिलए जानना ज�री है िक 

सरकार िकस तरह से देश म� काम कर रही है । 

महोदय, अब वष� 2019-20 क� जो स�लीम��ी िडमाड्ंस ह�, िजसको �वीकृत करने के िलए हम 

यहा ंआए ह�, इसम� लगभग 21 हजार करोड़ �पये, सरकार ने कुछ पैसे बचा िलए और अपना काम कर 

िलया । इस बार के बजट म� हम जो �वीकृित कर�गे, वह लगभग 18 हजार करोड़ �पये के आस-पास  

है । उसम� जो म�ुय म�ेु ह�- वह रीकेिपटलाइजेशन ऑफ इं�योर�स क�पनीज 2500 करोड़ �पये, इसम� 

पैसा एक बड़ा मह�वपूण� है । लगभग साढ़े 8 हजार करोड़ �पये एमएचए के िलए है, म� उस पर लौट कर 
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आऊँगा । पिुलस, स��ल पैरािमिल�ी फोस�ज़, उसका राशन, उसक� तन�वाह म� विृ�, ये बड़ी फौज है, 

पूर ेभारतवष� म� पैरािमिल�ी फोस�ज़ क� अलग भूिमका है । देश क� सरकार ने उन पर �यान िदया है 

और उनके िलए लगभग 37 हजार करोड़ �पये ह� । 

अंत�र� क� बात- दिुनया म� अगर अंत�र� क� बात करते ह�, सदन म� �पीकर साहब ने अंत�र� 

क� उपलि�धय� के बार ेम� चचा�  क� । देश के �धान म�ंी जी ने कई बार चचा�  क� । पूर ेभारत को गव� है । 

अंतरि� के �े� म� भारत पूरी दिुनया म� अमरीका, चीन, �स के बाद अपना �थान रखते ह� । उसम� 

लगभग 650 करोड़ �पये है । �ाइबल िमिन��ी के िलए छोटा सा है, लेिकन पैसे क� ज�रत ह�ई, हमने 

185 करोड़ �पये और बढ़ा िदये । अब तो ओलंिप�स म� भी जाने वाले ह�, हमार ेमं�ी जी को पैसे क� 

ज�रत थी, �पोट्�स के �े� म� भी हजार करोड़ �पये, तो लगभग ऐसे �े�� म� इस बार के बजट म� हमने 

प�रवत�न िकया है । यह जो 8 हजार करोड़ �पया गया है, उसम� म�ुय �प से एक रा�य के बार ेम� हम 

लोग� ने पैसा िदया है, हम सब लोग� का उसका किमटम�ट है । 14व� िव� आयोग के मा�यम से क� � का 

िकतना पैसा रा�य� म� जाना चािहए, के��-शािसत �देश� को िकतने पैसे जाने चािहए और इसम� ज�मू-

क�मीर के िह�से म� लगभग 8 हजार करोड़ �पया आया । यह 8 हजार करोड़ �पया िसफ�  अभी है । 

 महोदय, क�मीर के बार ेम� यह जो िनण�य हम लोग� ने, इस सदन ने िलया, �य�िक शिश थ�र 

साहब कुछ कह रहे थे, वे बाहर ही चले गए, लेिकन सरकार ने तो योजना बनाई है, चाहे यह धारा 370 

हटाते या नह� हटाते, लेिकन उसके पहले भी सरकार ने लगभग 80 हजार करोड़ �पये क� योजनाओ ं

क� �वीकृित का मन ज�मू-क�मीर म� बनाया था । िजसम� से लगभग 63 �ोजे�ट चलने ह� या चलने के 

�म म� ह� । मूल �प से उसम� �ासंपोट�  है, पीए�स पैकेज फॉर ल�ाख, कारिगल एडं ज�मू और क�मीर, 

हम सब लोग ज�मू-क�मीर और ल�ाख, कारिगल से श�ु करते ह� । म� हर श�द म� जोडूगँा िक ल�ाख 

पहले, कारिगल पहले और ज�मू-क�मीर हमारा अगं है, हमार ेसाथ है । उसम� जल जीवन िमशन है, 

�रल लाइवलीह�ड िमशन है, इसके िलए बड़ी योजना है । उड़ान क� भी योजना है, जो देश म� फोथ� 
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फेज म� जाएगा, वह क�मीर म� जाएगा । हम �नो लेपेड क� बात करते ह�, ल�ाख क� बात करते ह�, 

शायद दिुनया का अ�तु जानवर वह होगा, हम लेह, ल�ाख, कारिगल म� उतरकर �नो लेपेड को देख 

ल� । उस इलाके क� जो भ�यता है, हम� भी वहा ँजाने का मौका िमला, को�यारी जी, जो यहा ँनह� ह�, 

पहले हमार ेसाथ सासंद थे, वे हमार ेसाथ कमेटी म� वहा ँगए थे, हजार� िकलोमीटर का रिेग�तान, जो 

उस ल�ाख के �े� म� है, उसक� खूबसूरती का अंदाजा पूर ेभारत को नह� है । हम तो जा भी नह� पाते 

ह�, हम तो जा भी नह� सकते थे, वहा ँतो परिमट क� भी ि�थित उ�प�न हो जाती थी । लेह, ल�ाख 

और कारिगल के �े� क� बह�त बड़ी ताकत है । एक य�ु म� उसक� �याित बढ़ी । वहा ँपर भी हवाई सेवा 

�ार�भ करने के िलए �धान मं�ी जी ने िव� मं�ी जी को सलाह दी और जो फोकस ए�रयाज ह�, उस 

पर सरकार का�स��ेट कर रही है । इस िवषय पर हम आगे चलकर बताएगें ।  

 महोदय, 15व� िव� आयोग क� काय� अविध बढ़ा दी गई है । उसे अ�टूबर, िसत�बर म� अपनी 

�रपोट�  देनी थी ।…(�यवधान) 5-6 महीने के िलए उसक� काय�  अविध बढ़ा दी गई है । देिखए, सरकार 

हमेशा सोचकर कुछ काम करती है और जब धारा 370 हटी है, तो उसके लाभ �या ह�, वह तो पूर ेदेश 

ने देखा है । अब हमार ेिलए बह�त ज�री है िक 8 हजार करोड़ �पये तो द�, लेिकन ज�मू-क�मीर को 

हम� और भी बह�त कुछ देना है । इसिलए उसक� काय� अविध बढ़ा दी गई है । एन.के. िसहं साहब उसके 

अ�य� ह� । मझेु िव�ास है िक यह 15वा ंिव� आयोग यह तय करगेा िक अगले 5 वष� तक रा�य� को, 

कहा-ँकहा ँ िकतने-िकतने पैसे जाने ह�, िकतना िकसे िमलना है । क�मीर क� �ाथिमकता के कारण 

उसक� काय�  अविध को बढ़ाया गया है ।…(�यवधान) एक साल बढ़ाया है । जब भी हो, लेिकन मूल �प 

से क�मीर के कारण उसे बढ़ाया गया है । So that funds flow to the States and the UTs. 

Ladakh, Kargil, and Jammu & Kashmir remain very special to us. It is. वह �पेशल 

�टेटस हटा द� । It is special to the nation; it is special to the House, and special to all 

of us.  More special, after Article 370 has been removed. वह हमार ेिलए, भारत के िलए 
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सबसे बड़ा मह�व है । It will be on par with other States rather it would be much better 

than other States. This is the commitment; this is the commitment of the Prime 

Minister; and this is the commitment of the House. म� िफर से दोहराना चाह�गँा और सदन 

म� सब लोग� ने बोला है, म� भी िफर से बताऊँगा िक हम लोग� ने ज�मू-क�मीर को उस वोट क� 

राजनीित से बाहर िकया है । उस रा�य म� ��ाचार का एक बड़ा �व�प था, उससे उसे बचाया और 

बाहर िकया । उस रा�य क� राजनीित या धम� का जो िसबंल था, उससे उसे बचाकर बाहर िकया । 

का�ट, ��ब, कलर और ओ�रिजन पर जो िडि��िमनेशन था, हम लोग� ने सदन म� िनण�य लेकर 

उससे उसको बचाया और बाहर िकया । यह एक अ�थायी �ोिवजन था, िजसे समा� िकया गया । 70 

साल बाद यह िनण�य हमार ेसदन ने िकया । हम� अपनी आने वाली पीिढ़य� को यह बताने म� गव� होगा । 

हमार ेब�चे हमार ेबार ेम� यह कह�गे िक उस सरकार म� वह सद�य आप थे, िज�ह�ने इस बड़े िनण�य म� 

भाग िलया । हमार ेजाने के बाद भी इितहास इसे याद रखेगा और हम सब उसके भाग ह� ।  

 महोदय, जैसे जमीन क� बात है । म� सोच रहा था िक कैसे सरकार का कोई िनण�य जमीन क� 

क�मत� को बढ़ाता है । वष� 2001 म� म� इसी सदन म� बैठता था । माननीय राजनाथ िसहं जी यहा ंपर 

सड़क एवं प�रवहन मं�ी थे । म�ने उनसे कहा िक मेर े�े� म� छपरा से मजु�फरपरु तक एक सड़क है, 

उस सड़क क� ि�थित बह�त खराब है, उसे रा��ीय उ�च पथ घोिषत कर दीिजए और म� ज�मू-क�मीर 

के सदंभ� से इसे जोड़ना चाहता ह� ं। माननीय राजनाथ िसहं ने उसे घोिषत कर िदया । वष� 2001 क� 

घोषणा के बाद वष� 2015 म� उस रा��ीय उ�च पथ का िनमा�ण ह�आ, जो लगभग 100 िकलोमीटर का 

है । िजस सड़क के िकनार ेक� जमीन क� क�मत जहा ंपहले 5,000 �पये �ित क�ा थी, आज उस 

जमीन क� क�मत पाचँ लाख से लेकर दस लाख �पये �ित क�ा तक होगी । सरकार के एक िनवेश से 

वहा ंके अगल-बगल के �े�� के लोग� का जीवन िकतना ऊपर जाता है, उनक� आय िकतनी बढ़ती है, 

वहा ंके जमीन क� क�मत िकतनी बढ़ती है, इसका ��य� �माण हमने अपनी आखँ� से देखा है और 
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इससे उन सभी इलाक� का िव�तार होते ह�ए हमने देखा है । इसी �कार से, अगर वहा ंपर सड़क� का 

िनमा�ण होगा, अगर वहा ं इंवे�टम�ट आएगी तो �वाभािवक तौर से वहा ंक� आय बढ़ेगी, उस रा�य के 

लोग� क� आय बढ़ेगी । अगर सरकार के िनवेश से जमीन का भाव बढ़ता है तो इससे िकसान� को और 

बाक� लोग� को लाभ होता है । 

 महोदय, आज क�मीर म� सरकारी द�तर समय से खलु रहे ह� । पहले वहा ंसी.बी.आई. और 

कर�शन लॉज लागू नह� थे । अब वहा ंपहली बार सी.बी.आई. के केसेज दज� ह�ए । वहा ंकर�शन के 

मामले म� ब�क के कई अिधकारी पकड़े गए । ये सब जनता के पैसे थे, यह िकसी �यि� का पैसा नह�  

था । वहा ंकई सार ेकानून पास िकए गए ।  

 महोदय, यह सनुने वाली बात है, वहा ंज�मू-क�मीर म� 42,000 नए पद सिृजत िकए गए ह� । 

आप सोिचए िक उस रा�य म� वहा ंके नौजवान� के िलए िकतना बड़ा रा�ता खलुा है । 

 महोदय, हमारी सरकार के �यास� से वह रा�य 100 फ�सदी ओडीएफ हो गया । वहां हर घर 

तक िबजली सरकार ने पह�चंाई और क�मीर के एक-एक घर म� िबजली है । वहा ंके िश�क� को, िज�ह� 

पहले वेतन नह� िमलते थे, उ�ह� अब सी.जी.एच.एस. क� फैिसिलटी िमलेगी, िच��ेन एजकेुशन 

अलाउंस िमलेगा । ज�मू-क�मीर म� पढ़ाने वाले सभी िश�क� का वेतन लगभग दोगनुा हो गया है । यह 

तो ��य� �प से िदख रहा है और हम सभी लोग इस पर गव� कर�गे िक हमार ेएक िनण�य से इन सब 

लोग� को इतना बड़ा लाभ ह�आ । 

 महोदय, ल�ाख के बार ेम� तो कभी कोई चचा�  ही नह� करता । अब वहा ं िडवीजनल किम�र 

बैठ�गे । ल�ाख का िडवीजन इतना बड़ा है िक अगर उसे नापा जाए तो शायद पि�म बगंाल के एक कोने 

से भी बड़ा ल�ाख का एक �े� होगा । ल�ाख म� यूिनविस�टी के बार ेम� कभी िकसी ने ल�ािखय� के 

िलए ऐसी क�पना नह� क� होगी । मझेु याद है िक अभी हाल-िफलहाल म� एक हवाई जहाज म� मेर ेसाथ 

एक क�ान थे । म�ने उनसे पूछा िक आप कहा ं के रहने वाले ह�? उसने कहा िक म� ल�ाख का ह� ं । 
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िपछले 70 साल� म� वह पहला ल�ाखी था, िजसे हवाई जहाज उड़ाने का लाइस�स िमला । हम लोग� ने 

इतना बड़ा िनण�य िलया है िक वहा ंके ब�च� के िलए हम एक यूिनविस�टी द ेरहे ह� । इसे समझना तभी 

सभंव होगा जब हम वहा ंपह�चं जाए ंऔर इसे समझ सक�  । 

 महोदय, यह तो िव�ेषण है, बैक�ाउ�डर है । अब हम शिश थ�र क� बात� के सदंभ� म� चले 

आते ह� । ओ.ई.सी.डी. क� एक �रपोट�  िसत�बर म� आई थी । उसम� कहा गया िक weakest growth 

in the economy has been registered in the last ten years. दिुनया भर क� जो �ोथ है, वह 

लगभग 2.9 �ितशत से नीचे चली गई है । यह हमारी �रपोट�  नह� है । उसके कारण पूर ेिव� म�, चाहे वह 

अमे�रका का फेडरल �रजव� हो, यूरोिपयन से��ल ब�क हो या पीप�स ब�क ऑफ चाइना हो, सभी ने 

धड़ाधड़ अपने ल�िडंग नॉ�स� च�ज िकए और सब लोग� ने इसे पूरी दिुनया म� श�ु िकया है । अगर 

िनम�ला जी वह काम यहा ंकरती ह� तो आप लोग� को इसके िलए बेचैनी होती है और पूरी दिुनया ही 

इकोनॉमी को आगे बढ़ाने के िलए ये कदम उठा रही है । अगर हम िमड-कोस� कर�ेशन कर रह ेह� तो 

हमार ेऊपर आप आरोप लगा रहे ह� । हम दिुनया के साथ और दिुनया से आगे िनकलने क� तैयारी कर 

रहे ह� । 

 महोदय, म� कभी भी आिथ�क िवषय� पर नह� बोलता ह� ं। सब लोग समझते ह� िक म� पायलट ह� ं। 

म� इकोनॉिम�स का यूिनविस�टी �ोफेसर रहा, लेिकन म� कभी इसक� चचा� ही नह� करता ह� ं। मेर ेिजतने 

क�टे�पररीज़ ह�, वे मगध यूिनविस�टी म� इकोनॉिम�स के �ोफेसर ह� । यहा ंमेरा यह चौथा टम� है, लेिकन 

म� मूल �प से राजनीित� ह� ं। दूसरी चीज� क� चचा�  करने से राजनीितक मह�व कम होता है, इसिलए 

म� राजनीितक मह�व को ही आगे बढ़ाकर ही बात क�ंगा । 

 महोदय, इन सभी चीज� से चीन और अमे�रका के बीच झगड़े हो रहे ह� । उससे हमारा कोई 

लेना-देना नह� है । वहा ंके रा��पित का कोई िनण�य, वहा ंके �ेड के िकसी िनण�य से हमारा कोई लेना-

देना नह� है । आज चीन से सभी लोग िनकल कर बाहर जाना चाह रहे ह� । कह� पर कई �रि���शसं   
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ह� । वे भारत आए ं। हमने अपने कॉरपोरटे टै�स को कम िकया, तािक वे भारत आए ं। वे ताइवान नह� 

जाए, वे साउथ एिशया नह� जाए,ं वे िसगंापरु म� नह� जाए, बि�क हमार ेयहा ंआए ं। जब हम लोग िनण�य 

लेते ह� तो दिुनया के प�र�े�य म� लेते ह� । हम इसिलए िनण�य नह� लेते ह� िक यह िकसी एक या दो 

�यि� के िलए है । पूर ेदिुनया के प�र�े�य म� यह एक बड़ा िनण�य ह�आ है, िजसके हम लोग साथी ह� । 

कॉरपोरटे टै�स घटाकर उनको यहा ंलाया गया । श�ु मनाइए िक अभी यूरोप म� �ेि�जट नह� हो पाया 

है । अगर वह हो जाता तो शायद व�ड� इकोनॉमी और नीचे जाती ।  

 महोदय, आज �लोबल �लोडाउन तो है ही । उसको हम� �वीकारना पड़ेगा, �य�िक आज िकसी 

एक देश क� आइसोलेशन क� बात नह� होती है । India has to play a much bigger role. We 

have done enough to bring down the corporate taxes. सरकार ने �या कदम उठाया? इन 

सभी चीज� को पूरा करने के िलए अगर हम कई सार ेिनण�य� को भूलना चाहे तो भूला सकते है और 

कहना चाहे तो कह सकते ह� । सी.एस.आर. का कानून आया, उसम� यह था िक वह ि�िमनल ऑफे�स 

होगा । हम लोग� ने कहा िक उसको च�ज क�िजए और उसे िसिवल ऑफे�स बनाइए । अब वह िसिवल 

ऑफे�स हो गया । 

 महोदय, हम बार-बार कहते ह� िक रवेे�यू िडपाट�म�ट का �यवहार अ�छा नह� है । उनके िलए 

से��लाइ�ड िस�टम बनाया गया । उनके िलए ि���ट डायर�ेशसं इ�यू ह�ए । आई.टी. ऑड�र कैसे 

िनकालना है, नोिटस तथा स�मन कैसे देना है, इन सभी को से��लाइ�ड कर िदया गया है, तािक 

उनक� मॉिनट�रगं हो सके । Surcharge on capital gains was reduced. Angel tax on start-

ups was withdrawn. Bank lending rates, by RBI or through Government’s 

initiative, came down. जब ब�क� का पूरा लोन लौटा िदया जाता है, तो ब��स उनके कागजात 

लेकर बैठे रहते थे । सरकार का िनद�श ह�आ िक अगर मेरा ब�क का �लोजर हो गया, हमने पैसा लौटा 

िदया है, तो 15 िदन के अंदर कागज लौटाइए । देश के िजतने लोग अपनी पूजंी लगाते थे, अगर उनका 
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काम हो गया, उ�ह�ने पैसे लौटा िदए ह�, तो जो कागजात छुपा कर रख िलए जाते थे, उनसे कागजात 

लेने के िलए 15 िदन का मैनडेट िदया गया । ये जो छोटी-छोटी बात� ह�, उनके िलए सरकार ने िनण�य 

िलया है । मझेु नह� लगता है िक िकसी सरकार म� इस �कार के िनण�य ह�ए ह� । 

 इसके अलावा, हम लोग� ने जीएसटी के बार ेम� बह�त चचा�  क� । 17 टै�स� को एक टै�स बना 

िदया गया । जब रा�य� ने कहा िक मेरा �या होगा, तो सरकार ने एक सवैंधािनक िनण�य िलया । उ�ह�ने 

कहा िक इन सब को जोड़ कर पाचं वष� तक, वष� 2015-16 के बेस लेवल से अगर आपका रवेे�यू 

कले�शन नह� ह�आ है तो हम 14 परस�ट क� विृ� के िहसाब से द�गे । यह भारत सरकार क� इतनी बड़ी 

ताकत थी । इतना बड़ा किमटम�ट करके रा�य सरकार� को अपने प� म� लाया गया । देश म� जो रोड 

बै�रयस� लगे रहते थे, �क� का लंबा जाम होता था, आज वह ख�म ह�आ है । इससे आम आदमी का 

जीवन अ�छा ह�आ है और देश का भी िहत ह�आ है । अगर इसे देखने वाले को यह �वीकाय� था िक 

बॉड�र पर छह-छह िकलोमीटर तक लाइन म� खड़े रहे और उनका जीवन वैसा ही था । हमार ेजीवन को 

देश के �धान मं�ी जी ने कम से कम उससे सरल बना िदया है । पि�म बगंाल तथा आं� �देश जाने म� 

अब हम� िकसी भी बॉड�र पर एक घटंा खड़ा रहना पड़े, उसको हमने ख�म कर िदया है और आप सभी 

को भी इसम� सह�िलयत है । जो बॉड�र टै�सेस होते थे, ��स लगे रहते थे, वे सारी सम�याए ंख�म हो 

गई ं। We have simplified the tax system, removed check posts at borders, reduced 

tax burden. इससे िकसको लाभ ह�आ है? It is an estimate. I do not know what is the 

source but it has been said that this has benefited normal people.  

 महोदय, हमारी सरकार ने ब���ट्सी कोड लाया । उसके कारण जो �रकवरी ह�ई, वह तो ह�ई ही 

है । इसके कारण 70,000 करोड़ �पये सीधे वापस लौटे और लगभग 20,2000 करोड़ �पये का हम 

लोग� ने सेटलम�ट कर िलया है । NPAs have started being cleaned up. The NPAs in just 

one year reduced from 11.2 per cent to 9.3 per cent. इसका परस�टेज लाख� म� जाता 
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होगा । Bank consolidation, which was much required, has been done in a very 

beautiful way. FDI liberalisation was done. FIPB has been abolished. We can see 

the growth of FDI. In 2014 when the FDI in this country was around Rs.25 billion, 

in 2019 it has reached Rs.44 billion. दादा, यह अपने आप तो नह� ह�आ है । कुछ न कुछ तो 

सरकार का योगदान है । …(�यवधान) 

 �ी अधीर रजंन चौधरी (बहरामपुर): मोदी जी है तो ममुिकन है ।…(�यवधान) 

�ी राजीव �ताप �डी: यह सही है न, आप इसे �वीकार कर रहे ह� न? …(�यवधान) 

 महोदय, कम से कम एक बार म� अधीर रजंन जी को बधाई देना चाह�गंा, �य�िक उ�ह�ने 

�वीकार िकया िक मोदी जी है तो ममुिकन है ।…(�यवधान) अधीर रजंन साहब, आपको बधाई है । 

आप ऐसे ही अ�छी-अ�छी बात� करते रह� ।…(�यवधान) मोदी जी है तो ममुिकन है, आपने कह िदया, 

हम लोग� ने भी इसे �वीकार िकया ।…(�यवधान)  

�ी अधीर रजंन चौधरी : यह मोदी जी के सनुहर ेसपने ह� ।…(�यवधान) 

�ी राजीव �ताप �डी : अधीर रजंन जी, अब हो गया । आप िदल क� बात कह चकेु ह� ।…(�यवधान) 

अभी हम कालेधन क� बात छोड़ देते ह� । 

 महोदय, लगभग 100 करोड़ लोग� का आधार सीिडंग ह�आ है । अब उनके खात� म� सीधे पैसा 

जाता है । हम लोग� ने �ाय�रटी से�टर ल�िडंग म� िनण�य िलया है । हमने कृिष, हाउिसगं, ए�सपोट�  

�ेिडट तथा एजकेुशन के बार ेम� िनण�य िलया है । इसके कारण ही आज सरकार क� गित िदख रही है । 

एनबीएफसी िड��ेस म� था, हाउिसगं सै�टर िड��ेस म� था । मं�ी जी ने कहा और पैसे िनकाल कर 

िदए गए और काफ� पैसे िदए गए । नेशनल हाउिसंग बोड�  को लगभग 20 हजार करोड़ �पये िदए । 

पीएसयू ब��स, एनबीएफसीज़ को ढाई लाख करोड़ �पये िदए । …(�यवधान) ओ�रजनल बजट नह�, 

स�लीम��ी बजट पर ही बता रहे ह� । आपने सनुा नह� । आप बात कर रहे थे । आप सनुते नह� है । म� 
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देश क� उपलि�धय� के बार ेम� बता रहा ह� ं । 20 हजार करोड़ �पये तो हाल-िफलहाल का है । दादा, 

आप अखबार भी नह� पढ़ रह ेह� ।  

HON. CHAIRPERSON: Rudy Ji, please do not get distracted. Please address the 

Chair. 

SHRI RAJIV PRATAP RUDY: We have to come to the political point. This is the 

technical point. 

HON. CHAIRPERSON: Please go ahead. 

�ी राजीव �ताप �डी : आप लोग� ने मेरा समय ले िलया । ऐसा न क�रए । लगभग 9 लाख करोड़ 

�पये का एनपीए था । हम लोग बार-बार सदन म� बोलते ह� और देश को सनुाते ह� । हम बार-बार िफर 

जोर-जोर से कह�गे िक आप लोग जब सरकार म� थे, तो 9-10 लाख करोड़ �पये आपने द ेिदए । यह 

सकंट हमार े िलए है, हम� वसूलना पड़ता है और कानून बदलना पड़ता है । अगर आप ईमानदारी से 

काम करते होते, जो पैसा आपने िनकालकर देश के लोग� को दे िदया, पता नह� िकसको िदया, कहा ं

िदया, सकंट हमारा बना ह�आ है । हम तीन-सवा तीन लाख करोड़ �पये वापस लाए ह� । बाक� कहां ह�, 

हम ढंूढ़ िनकाल�गे । हम सब लोग उस काम म� लगे ह�ए ह� । …(�यवधान) पता नह� कहा ंगया? 

 महोदय, माननीय मं�ी जी बैठी ह�ई ह� । म�ुा एक ऐसी योजना है, िजसके बार ेम� म� चचा�  करना 

चाहता ह� ं। मेर ेपास एक बड़ी इं�ेि�टंग चीज है, �य�िक म� अपने �े� म� हर चीज को कह� न कह� लागू 

करता ह� ं। …(�यवधान) म� सब बताऊंगा । िमधनु साहब, मेरा समय पता नह� �य� कम कर रह ेह�?  

माननीय सभापित: हम कम नह� कर रह ेह� । 

…(�यवधान) 

�ी राजीव �ताप �डी: माननीय चेयरपस�न साहब, िपछले चार साल म� 6 लाख करोड़ �पये का 

हमने एक आंकड़ा िनकाला है । मं�ी जी, म� आपके पास इस िवषय को लेकर नह� पह�चं सका । म�ुा 
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योजना एक अ�तु योजना है । कल एक �वै�न का जवाब था, हमार ेपड़ोस क� एक सासंद ह�, उ�ह�ने 

कहा िक उनके िजले म� 600 करोड़ �पये म�ुा योजना म� गए ह� । म�ने अपने �े� म� इस काम को चनुाव 

के पहले श�ु िकया । म�ने �धान मं�ी जी को भी इसके बार ेम� बताया है । म� ब�क� के साथ सघंष� करता 

रहता ह� ं । जहा ंम� कामयाब हो गया, आप सनुकर ता�जबु कर�गे, हम कोई लाख, दो लाख या पाचं 

लाख करोड़ �पये क� बात नह� कर रह ेह� । आप कृपया सिुनएगा । ये सब ऐसे �यि� ह�, जो भारत के 

लोग ह�, गरीब ह�, िकसान ह� ।  

भारती देवी, �ाम ख�रका, उसको 40 हजार �पये �ृगंार क� दकुान के िलए, चूड़ी के िलए, 

कान वाले सामान के िलए िमले । हमको नह� पता है, बह�त सार ेआइट�स होते ह�, िज�ह� छोटी-छोटी 

बि�चया ंजाकर काउंटर पर खरीदती ह� । आप लोग� ने कभी देखा नह� है । अगर मेले म� जाएगें, तो 

देख�गे िक िकस तरह से यह िबकता है । भारती देवी को �ृगंार के िलए िदया । शमसीर अंसारी को म� 

खदु ही कागज देने गया था । शमसीर अंसारी से म�ने पूछा िक आप �या करते ह�? वह बोला िक मेरी 

मोबाइल �रपेयर क� दकुान है । हमने पूछा िक कभी पहले ब�क से पैसा िलए हो? उसने कहा, ब�क से 

नह� िलए । यह 100-110 लोग� क� सूची है । ये लोग ऐसे ह�, कोई दकुान लगाता है, कोई ठेला लगाता 

है और अपना �यापार पहले से कर रहा है । देश के �धान मं�ी ने इनको पैसा िभजवाया है िक जो बनी 

ह�ई दकुान है, इसम� मोबाइल �रपयेर भी है । …(�यवधान)  

यह सोनपरु म� एक छोटे से गावं क� �ाचं का है । राजकुमार ग�ुा, जो िमठाई का काम करता है, 

हलवाई है, उसे 50 हजार �पये िमले । िवजय शकंर भगत, गावं ख�रक�मर को िकस चीज के िलए 

िदए? पान के दकुानदार को 50 हजार �पये िदए । आप थोड़ा और आगे बढ़ने दीिजए । अ�ण कुमार 

भोला ठाकुर को नाई के काम के िलए 25 हजार �पये िदए । ऐसा नह� है िक 50 हजार �पये या 1 

लाख �पये ही ह�, िकसी को 25 हजार �पये भी िदए ह� । मैडम, आपने 10 �पये सैकड़ा सनुा है, देहात 

म� 10 �पये सैकड़ा लोग पैसे देते ह� । आहलूवािलया साहब जानते ही ह�गे । 10 �पया सैकड़ा, मतलब 
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100 �पये लीिजए तो 10 �पये �याज, उसका इंटर�ेट रटे 10 �पये �ित महीना है ।…(�यवधान) देश 

के �धान मं�ी जी ने इसको समझा । 100 �पये पर 300 �पये उसको लौटने पड़ते थे । यह देश के 

गरीब� क� योजना है । मालती देवी को �ृगंार के िलए, मकेुश कुमार चौरिसया को ि�ल मेिकंग के िलए 

िदए । हमार ेगावं म� एक मसुलमान, छोटा सा नौजवान मगु� क� दकुान चलाता है, काट-काटकर आवाम 

को िखलाता है । ब�क म� िलखा है िक िचकन शॉप के िलए, जािहर अहमद अजहर को 48 हजार �पये 

िदए ।     सबुोध महतो को चाट का ठेला लगाने के िलए 39,000 �पये िमले, कह� दिुनया म� देखा नह� 

था । कभी िकसी ने सोचा था? म� अब इस सूची को छोड़ देता ह� ं�य�िक बह�त ही बेहतरीन सूची है ।  

अब िवकास क� बात करनी है । जब म� बह�त छोटा था, म� एक उदाहरण देता ह� ंिक िवकास क� 

कड़ी �या होती है ।  कभी आपने सनुा था िक रलेवे गंगा म� ि�टमर चलाता है । िकसी सद�य ने नह� 

सनुा होगा । रलेवे कभी ि�टमर चलाता था, तब म� गावं जाने के िलए ि�टमर से गंगा नदी पार करता  

था । उस पार सोनपरु ज�ंशन को एिशया सबसे ल�बा ज�ंशन कहा जाता था । उस समय गावं जाने म� 

पूर ेएक िदन लगता था । िफर िवकास क� गाड़ी आगे बढ़ी । गंगा नदी पर महा�मा गाधंी सेत ुबना, उस 

पर जाने लगे, उस समय मेरी मा ँहािड�ग रोड से एक बस चलती थी, मेरा गावं वहा ंसे 65 िकलोमीटर 

दूर है । पटना से एक बस चलती थी िजसका नाम वन डे सिव�स था । वह सबुह छह बजे िनकलती था 

और 68 िकलोमीटर दूरी तय करके शाम छह बजे तक पह�चंती थी और मा ँउसम� सामान रख कर 

जाती थी । उसके बाद हमारी सरकार आई, िफर एक और पलु बना, िफर सड़क� का िनमा�ण ह�आ । म� 

पटना शहर म� नह� रहता ह�,ं हमारी सरकार का आगमन ह�आ और इसम� िबहार सरकार क� भी बड़ी 

भूिमका रही है । आज म� 55 िमनट म� पटना से अपने गावं पह�चं जाता ह�,ं इनको िवकास नह� िदखता 

है, प�रवत�न नह� िदखता है ।  

महोदय, आप भी पटना आइए । 70 साल� से पटना राजधानी क� तरकारी सबलपरु, राहर 

िदयरा, अक�लपरु और पतलापरु िदयरा �े� से आता था । पीयूष गोयल साहब ने चार सौ करोड़ �पये 
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इसके िलए िदए, जहां पूर ेिबहार क� तरकारी िनकलती है, एक-एक टोले तक ख�भा और �ासंफाम�र 

लग गया, आप चल कर पूछ लीिजए, वे�रफाई कर लीिजए िक िकस तरह से सरकार ने वहा ंपह�चं कर 

काम िकया है, जो िकसी सरकार ने नह� िकया ।  

हमार ेबह�त सार ेिम� यहा ंबैठे ह� । म� पाचं साल� से दहेात म� घूम रहा ह�,ं जब से हमारी सरकार 

है, म� िदन भर देहात म� रहता ह�,ं लोग� के बीच रहता है । िपछले पाचं साल� म� एक भी आदमी नह� 

िमला, िजसने कहा है िक मेरी नौकरी छीनी गई है । देहात के लोग� का हैपीनेस इंडे�स िपछले 70 वष� 

म� सबसे अ�छा है । आज देहात के लोग खशु ह� ।  

िद�ली के फाइव �टार होटल आजकल घाटे म� चल रहे ह� । वे घाटे म� इसिलए नह� चल रहे ह� 

िक वहा ंलोग� क� कमी हो गई है । वे घाटे म� इसिलए चल रहे ह� �य�िक िद�ली के गिलयार ेऔर कनॉट 

�लेस म� ताजमहल बेचते थे और खरीदने वाले ताजमहल घूमते थे, उनक� स�ंया िपछले पाचं साल� म� 

पाचं िसतारा होटल� म� ख�म हो गई है । उसी का दखु हमार ेदािहनी तरफ के िम��  को बह�त बेचैनी हो 

रहा है । यह बड़ा सकंट है ।  

महोदय, आपको अंदाजा नह� होगा िक िद�ली म� हम लोग� ने देखा है, गावं म� हमने कह� नह� 

देखा है । कई बार हमार ेिम� कह देते ह� िक �डी जी आप �या-�या बोल देते ह� । म� जो बोलता ह� ंवह 

अगले सौ साल के िलए बोलता ह� ं । कई बार गड़बड़ भी बोल जाता ह� ं लेिकन उसे सधुार लेता ह� ं । 

सरकार ने िपछले पाचं वष� म� �या-�या िनण�य िलए है?  

हम �व�ा थे, िनम�ला जी भी �व�ा थ� । 1996 से पाट� के �व�ा ह� । ि�पल तालाक पर म�ने िकतने 

घटें …  आिट�कल 370 पर िकतने … *  अयो�या पर िकतने घटें … * चचा� म� खच� िकए ह�गे । आने 

वाली पीिढ़य� के िलए एक ऐसा देश बनेगा, जो देश के ब�च� को इन सकंट� से हमेशा के िलए म�ु कर 

िदया है ।  

                                                           
 Not recorded. 
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इस देश को आगे बढ़ने से कोई नह� रोकेगा । अगला िनण�य भी आज या कल म� आ जाएगा । 

हम माननीय �धान मं�ी जी को बधाई देते ह� िक आने वाली पीढ़ी को सकंट नह� देखना पड़ेगा । 

पीिढ़य� के िलए िनण�य िकया है, हम लोग� ने उनके साथ बैठकर िकया है । 

 महोदय, हम लोग� क� नीित बह�त िस�पल है । यह देखने का नज़�रया है िक िगलास आधा भरा 

ह�आ है या खाली है? िकतना भी िगलास भरा हो, इनको खाली वाला िह�सा �यादा िदखता है, जबिक 

हम लोग� को भरा ह�आ िदखता है । यही इनके और हमार ेसोचने म� फक�  है । मछली िखलाने वाली 

सरकार चािहए या मछली पकड़कर अपना जीवन चलाने वाली सरकार चािहए? यहा ंसे तय क�िजए । 

हम सबको मछली मारने का तरीका िसखाते ह�, जीवन तो वह अपने आप चला लेगा । 

 एक छोटी सी कहानी है । राजा का एक दो�त बदंर था । बदंर राजा के कमर ेम� जाता था जबिक 

दरबा�रय� को परिमटेड नह� था । राजा बदंर को अंदर आना अलाऊ करता था और राजा बदंर के 

पास जाता था । एक बार राजा सोए ह�ए थे, राजा के बगल म� बदंर सोया ह�आ था । राजा क� नाक पर 

म�खी बैठी तो बदंर परशेान हो गया िक राजा क� न�द खराब हो रही है । उसने एक बार तौिलए से 

हटाया, तो कुछ नह� ह�आ, तब उसने सोचा िक म�खी को सबक िसखाना है । बगल म� राजा क� 

तलवार रखी ह�ई थी, उस बदंर ने तलवार से म�खी उड़ाई तो राजा क� नाक कट गई । आप जो कर 

रह ेह� आप इस बात को थोड़ा सा समिझए । हम बीजेपी वाले लोग तो बह�त अ�छे ह�, हमने आपको 

टोक-टाक कर छोड़ िदया, लेिकन आपने िनम�ला जी से माफ� नह� मागंी है । आप माफ� नह� मागं�गे तो 

आने वाले जीवन म� इस बात के िलए �ायि�त करना पड़ेगा । सदन आपको कभी माफ नह� करगेा, हम 

यहा ंचपुचाप बैठ�गे । 

 म� एक बात को सदन म� रखता ह�,ं इसका स�ंान िलया जाता है । देश म� िजतनी जोर से िसिवल 

एिवएशन का िव�तार ह�आ है, उस िहसाब से ��येक वष� 1,000 पायलट� क� ज�रत है । म�ने नीित 

आयोग से भी आ�ह िकया है और िम�� से भी िकया है । भारत म� मा� 250-300 पायलट बनाने क� 



04.12.2019  160 
 
�मता है । िपछले 20 वष� म� और आगे आने वाले 20 वष� तक 700-800 पायलट िवदेश� से ��ड ह�गे 

यानी भारत क� हाड�  कर�सी, 700-800 करोड़ �पये जो देश म� खच� हो सकते थे, िवदेश म� जा रह ेह� । 

 म� सरकार से मागं क�ंगा िक देश म� ही जवान �िशि�त ह� । उ�ह� �लो�रडा, यूएसए, कनाडा, 

िफलीपी�स न जाना पड़े । भारत म� पायलट� के �िश�ण क� बह�त आव�यकता है । हर सासंद के �े� 

के िनकट क� � बने, यह हर जगह तो नह� बन सकता है । पायलट �िश�ण के�� के िलए बड़े पैसे क� 

आव�यकता नह� होगी, लेिकन इस पर भी पािलसी लैवल पर िवचार िकया जाए । इसक� चचा� कह� 

नह� ह�ई है । खेलकूद म� ओलि�प�स का मामला है । 

 म� आपका आभार �य� करना चाहता ह� ंिक आपने मझेु बोलने का समय िदया और आगे भी 

समय देते रह�गे, यह मझेु िव�ास है । िजस ताकत के साथ िव� मं�ालय क� छिव बनाई है, म� इसके 

िलए िनम�ला जी और हमार ेछोटे िम� अनरुाग जी को बधाई देना चाहता ह� ं। ध�यवाद । 
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SHRI  DNV. SENTHIL KUMAR S. (DHARMAPURI): Vanakkam, Chairperson, Sir.  

Thank you for giving me the opportunity to speak.  The Appropriation Bill, 2019, 

also known as the supply Bill or spending Bill, authorises the expenditure of 

certain further Government funds from the Consolidated Fund of India for the 

current financial year. 

 There are so many Central Government schemes which are being given to 

the States, rural and poor, out of the tax payers’ money. The hon. Finance 

Minister spoke about it. It is good and they feel proud that they have eradicated 

corruption through certain schemes and by transferring money directly in the bank 

accounts of the MGNREGA workers. There is corruption at the ground level. I 

hope the hon. Finance Minister will take note of it and see to it that the benefits of 

the schemes, launched by the Central Government from the taxpayers’ money, go 

and reach the downtrodden, the poorest of the poor and the women.  

All the Government schemes should be useful. Let me give you one 

example of the Open Defecation Free scheme. Lakhs of toilets have been 

constructed throughout the country. Thousands of toilets have been constructed 

in my constituency. Let me say that not even 10 per cent of the toilets are in use. 

They have spent around Rs. 12,000 on the scheme for construction of toilet. The 

Central Government gives a share of Rs. 3500. Just imagine the amount of 

money that has been spent. They say that with the given amount, it is impossible 
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to construct a toilet. They have just taken the money and it is just a room which is 

not in use. If the hon. Minister can send some representatives, I will take them to 

my constituency. I would challenge them to prove that more than 10 per cent of 

the toilets are in use. So, what is happening to the money that is being spent? It is 

not that the lakhs and crores of rupees, which is being spent by the Government, 

have gone down the drain, rather in this scheme, it has gone down the sewage. 

When the Central Government has got a scheme, they should know within 

one year whether the said scheme is feasible or not, and whether they should 

think of revisiting the plan to try to make the things work out. That is the one 

suggestion which I would like to give. 

We want to be transparent; we want to be corruption-free and we want to 

serve the people. I think, let me take this opportunity to request the hon. Finance 

Minister to raise the salary of the MPs and also enhance the funds given under 

MPLADS. I think the hon. Members from both the Benches would agree with me. 

The MPLADS funds, which is given, is too meagre. I have six MLA constituencies 

and an MLA gets Rs. 3 crore for a constituency. I think it is high time that there 

should be an enhancement of the same. In the adjoining Kerala, they are getting 

Rs. 6 crore. If we want to do something constructive for them, it is impossible to 

do it within MPLADS fund, which is given to us. So, I would like the hon. Minister 

of Finance to consider it. I think both the Benches will agree and will take this 
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matter forward. …(Interruptions) In Tamil Nadu, it is Rs. 12000, whereas the 

Central Government gives …(Interruptions) 

HON. CHAIRPERSON: You just go ahead with your speech. 

SHRI DNV. SENTHIL KUMAR S.: So, while allocating funds, it is important that 

the efficiency criteria; like more tax revenues, the financial management and 

infrastructure needs for faster growth, should be considered for distributing funds 

to the States especially. 

 The States like Tamil Nadu should be rewarded because we have been 

affected not only by the vertical devolution, that is shaft between the States and 

the Union Territories, but also by the horizontal distribution in terms of the 

revenue of the States. There is a big difference between what we give and what 

we get. Like for example, the States’ share in the Central taxes amount to more 

than Rs. 30,000 crore. The Tamil Nadu Government’s total GST revenue 

estimation is around Rs. 64,023 crore. Tamil Nadu’s contribution to the Union Tax 

is large, but the State gets just one-tenth in return. As I have already said, the 

States are losing the legitimate share due to the vertical devolution. Tamil Nadu 

has recorded a faster growth rate of Indian economy than the national rate. The 

States which are contributing more, are getting less. It is also the second largest 

State in terms of Gross State Domestic Product.  

 In this Appropriation Bill, it is heartening to see that the transfer to the 

States has been increased. I would like to know if the States’ share of Rs. 7,825 
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crore of the Inter-State GST, would be released to the State of Tamil Nadu 

through this Appropriation Bill.  The States like Maharashtra, Gujarat, Haryana 

and Tamil Nadu receive less than Rs.30 out of Rs.100 whereas some States get 

more than Rs.100 and even more than Rs.200. 

 A developing nation’s growth is always judged on what the Government 

spends of its GDP on education and on health care.  It is very sad to see the 

amount spent on these two things.  I hope the Finance Minister takes a note of 

that and increases the share of GDP on education from what it is now.  It is 1.2 

per cent to 1.4 per cent on health care.  So the expenditure on health care should 

be increased.  The developed countries spend around 18 per cent of their GDP 

on health whereas we are at around 1.5 per cent. 

 I would also like to know about the AIIMS for Madurai which was 

announced in the Union Budget of 2014-15.   The foundation stone was laid by 

the Prime Minister in January 2019.  It is just that the foundation stone still exists.  

Not even one brick or stone has been added to it.   I hope that the required 

amount would be released soon for the Madurai Medical College to take off.   

 A railway line was promised by the Railway Minister just before the 

elections.  I do not want to see it as an election stunt.  It is a good thing and we 

would benefit from it.  It was Morappur-Dharmapuri railway line.  An amount of 

Rs.358.95 crore was sanctioned but just a few lakh of rupees have been 
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released.  I take this opportunity to kindly suggest to the Finance Minister to 

release the remaining amount to the Railways so that this work gets done. 

 We have high regards and respect for you, Madam.  We want to see this as 

an Appropriation Bill and it should not be judged as a ‘Misappropriation Bill’, 

especially for Tamil Nadu.  Please do consider.   

 Sir, I thank you for giving me this opportunity. 
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PROF. SOUGATA RAY (DUM DUM): Mr. Chairman, Sir, I rise to speak on 

Supplementary Demands for Grants, 2019-20.  I have already moved seven Cut 

Motions to the Supplementary Demands on which I will seek voting later.   

 The Supplementary Demands, as Dr. Shashi Tharoor mentioned are for a 

small amount which is a total of Rs.21246 crore and it is only 0.7 per cent of our 

Budget of nearly Rs.27 lakh crore.   

15.58 hrs   (Shrimati Meenakashi Lekhi in the Chair)  

 The net cash outgo is Rs.18,995 crore and recovery is Rs. 2,249 crore.   

Madam Chairperson, I will divide my short speech into two parts.  Firstly, let me 

speak about the proposals in the Supplementary Demands.  The maximum 

amount has been given for Jammu and Kashmir and Ladakh.  A total of Rs.8,820 

crore has been given.  I say that the Government has treated Jammu and 

Kashmir badly.  So many leaders have been arrested including Dr. Farooq 

Abdullah, Shri Omar Abdullah and Ms. Mehbooba Mufti who have all been 

Members of this House.  I demand their release immediately.  I also demand re-

introduction of internet services in Jammu and Kashmir.  Jammu and Kashmir 

cannot be kept as a jail permanently.  This is not the way to bring peace, 

tranquillity and normalcy to any place …(Interruptions). स�लीम�टरी िडमा�ड्स म� 8820 

करोड़ �पये ज�मू-क�मीर को िदए गए ह� । …(�यवधान) 



04.12.2019  167 
 
 Sir, the IDBI Bank has been given Rs.2,500 crore for re-capitalisation.  It is 

a Government Bank with the maximum amount of NPA.  Now the Government is 

trying to revive it by merging it with LIC. 

16.00 hrs 

But so far there has been no turn around. I would like to bring this fact to 

the notice of the hon. Finance Minister. The Department of Space has been given 

an extra amount of Rs. 666 crore. I do not know if the Department of Space has to 

be pulled up. The way our Chandrayan II failed, our rover failed to land on the 

moon. The Department of Space has been allocated an amount of Rs. 66 crore, 

including the expenses for Chandrayan III. The way the rover crashed on the 

moon has brought a bad name to the country. Those in-charge of Chandrayan 

should be pulled up for their failure to land a rover on the moon which many 

countries in the world have done successfully …(Interruptions) Madam, 

Chairperson, you seem worried about something. From your facial expression it 

looks you are not happy.  

HON. CHAIRPERSON : From the facial expression its displeasure about what 

you are saying. I think, you should know the history of all the Moon Missions 

which have been sent.  

PROF. SOUGATA RAY: Madam, I know it.  

HON. CHAIRPERSON: Not only about India but abroad also.  

PROF. SOUGATA RAY: It was a failure.  
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HON. CHAIRPERSON: It was not a failure.  

PROF. SOUGATA RAY: They were not able to land the Chandrayan on the 

moon.  

HON. CHAIRPERSON: They have done very well. It was a hard landing at best.  

PROF. SOUGATA RAY: A sum of Rs. 20 crore has been allocated for other 

charges for upkeep of shrines, temples etc., protection and upkeep of Ayodhya. 

So, slowly Ayodhya is being sought to be brought into the agenda. Now the 

Temple Trust will be formed and we shall see further drama in this area 

…(Interruptions) 

 Madam, please do not look so worried. It upsets my equanimity.  

HON. CHAIRPERSON: No. But that is what you have to learn.  

SHRI RAJIV PRATAP RUDY : Is he yet to learn? 

HON. CHAIRPERSON: I am saying about this particular aspect that how he 

disturbs the equanimity.  

… (Interruptions) 

िव� म�ंालय म� रा�य म�ंी तथा कारपोरटे काय� म�ंालय म� रा�य म�ंी (�ी अनुराग िसहं ठाकुर): 

यिद स�ुीम कोट�  ने आड�र िदया है, तो उसे न मान� ।…(�यवधान) 

HON. CHAIRPERSON: Hon. Member, Shri Ray, I am allowing one intervention 

since the hon. Minister wants to say something.  

PROF. SOUGATA RAY: Madam, I am not yielding …(Interruptions) 
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�ी अनुराग िसहं ठाकुर: सभापित महोदया, स�ुीम कोट�  ने सौ साल से �यादा ल�बे मकुदमे पर 

ऐितहािसक िनण�य िदया है और उसके बाद सार ेदेश म� कुछ नह� ह�आ । इसके बाद भी यिद माननीय 

सद�य यह बात कर�गे, तो ठीक नह� है । 

�ो. सौगत राय: ऐसा लगा िक अयो�या पर …  म� यही बात कह रहा ह� ं। Madam, a sum of Rs. 

3300 crore has been given for the … * towards their cost of salaries and ration. 

Now, it is for us to judge. The police, of course, has succeeded in keeping the 

protestors down in the Union Territory of Jammu and Kashmir, but all over the 

country the … * is not looked up to as an ideal Force. …(Interruptions) 

�ी राजीव �ताप �डी: सभापित महोदया, यह बात उिचत नह� है । इस बात को रकेाड�  म� नह� रखना 

चािहए । पूर ेभारतवष� क� पिुलस फोस� पर िट�पणी करना अनिुचत है ।…(�यवधान) 

PROF. SOUGATA RAY : A sum of Rs. 1000 crore has been sought for providing 

additional funds under the scheme of free LPG, under the Ujjwala Yojana. The 

Ujjwala is good Yojana, it is a vote getting Yojana. But there is a demand for more 

`Ujjwala’. So, I would say that if the hon. Minister had allocated more money for 

this scheme, then it would have been good. On the one hand, the hon. Minister is 

allocating more funds for the Ujjwala Scheme, on the other the Government has 

increased the prices of LPG four times in the last four months. So, the 

Government is pressing the middle class by hiking the LPG prices and they are 

saying that they are providing LPG connection under the Ujjwala connection.  

                                                           
 Not recorded 
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 The other point that I would like to make is that it is now time for me to look 

towards the economy. The country has had the worst rate of growth in the last 26 

quarters. Growth, dipping to 4.5 per cent, has been coming to what Professor Raj 

Krishna called the ‘Hindu rate of growth’. It is estimated that in the next quarter, 

the rate of growth will fall even further. We discussed the taxation laws in this 

House just the other day. Madam Finance Minister has given Rs. 1,45,000 crore 

of sops to the corporates so that they invest more. Unemployment is at an all-time 

high of eight per cent. In 45 years, such a high unemployment rate has not been 

there. The Government has failed to attract investment under any circumstances.  

 Madam, that is why, I was wondering where from the Government will get 

this sum of Rs. 1,45,000 crore. The budget deficit will rise anyway. With this huge 

tax sop and GST earnings not up to the mark, I was wondering from where the 

Government would find the money to fund these tax sops to the corporates.  

I found the answer, Madam. After much thought, I found the answer. The 

answer is that the Government has decided to sell 11 PSUs. When you are 

expecting for a better time, and you want to invest in the current business, you 

sell the family’s silver. That is what this Government is doing – indulging in 

rampant disinvestment. Airports will be sold. Six have already been sold, and six 

more are in line. Air India will be sold, BPCL will be sold, and there is a further list. 

It includes BHEL, Andrew Yule & Co., ITDC’s Ashok Hotel, Balmer Lawrie 

Investments and Balmer Lawrie Co., MTNL, National Textile Corporation, FCI 
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Aravalli Gypsum and Minerals India, Hindustan Copper, MECON, and Braithwaite 

& Co. This is the family’s silver which the Government has decided to sell. We are 

strongly opposed to this policy of disinvestment by the Government. The Railways 

is solely being privatised. Even trains have been given to private companies and 

corporates. Ordnance factories are sought to be corporatized. So, in this very 

critical situation of the economy, the Government’s response is to disinvest, 

disinvest and disinvest more. We strongly oppose all the efforts of the 

Government to disinvest in Public Sector Undertakings. …(Interruptions) 

 Lastly, I would like to say that today, there is some good news for those 

who love democracy. The former Finance Minister, Shri Chidambaram has been 

released on bail by the Supreme Court. It is very relevant in the sense that he will 

be able to take on the current Finance Minister in the Rajya Sabha, and point out 

the flaws.  

The other day, in the Economic Times Summit, the hon. Home Minister 

promised that we have done all the corrective measures, and now, it will be a free 

run. It means that they have arrested all those whom they wanted to arrest, those 

who were going against them, and now, they shall not arrest anymore. That was 

the message, the hon. Home Minister was speaking in the presence of the hon. 

Finance Minister, the other day. But fear is the key. This Government is ruling by 

fear and fiat. 
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 In this situation when there is no social peace, when there is social tension, 

when investors are afraid to invest, when bank managers are afraid to give loans, 

when officials are afraid to take decision, in this atmosphere of fear where fear is 

the key and the fear factor works, investment will not come. If you are really 

believing in opening up the country, if you are believing in investment coming in 

and if you are believing in more employment coming with investment, you must 

free the country of this atmosphere of fear. That is why, I have given cut motions, 

I am the only one who has given cut motions to the Supplementary Demands.  

Ultimately, supplementary demands are not voted down to spend extra money 

and the Government have to obtain the sanction of the Parliament for the same.  

They have done it in this way, but every aspect of the financial sector is in 

doldrums.   

The Finance Minister has admitted in this House that the total NPAs of 

banks amount to over Rs. 10 lakh crore.  Now, the banks are being put together, 

maybe into big entities in the hope that they will be competing with global class 

banks.   But that is not to be.  Tell me of one particular sector of economy that is 

working well. Real estate is not selling the flats and the main problem is that there 

is no consumer demand; consumption is less.  I mentioned to the Finance 

Minister the other day that unless they put more money in the hands of the 

consumer, they will not buy. So, FMCG will not sell; industries will not work; 

unemployment will not lessen and we are caught in a vicious cycle where the 
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different sectors of economy are showing signs of fatigue.  Added to it is the 

scams that are happening now, like the Punjab and Maharashtra Cooperative 

Bank which we discussed in this House where people are not being to draw their 

lifetime earnings.  She said that 78 per cent of people have withdrawn their 

investments.  All their investments are below Rs. 50,000. But ultimately, the 

Government does not ensure that the banks are able to return the money to the 

depositors.  How will investors/consumers’ confidence come back? You think of 

the DHFL and IL&FS.  These scams have not happened in UPA’s tenure. These 

scams have happened in present Government’s tenure. What are you doing to 

really punish those who sent the ILFS to the present condition? What are you 

doing about DHFL? These are all in doldrums.  I have my full sympathy with the 

Finance Minister. I am sure that she is hard-working. I also find that she is 

combative in Parliament. She replies to any criticism very spiritedly. But what I 

want to say is that all is not well in the state of Denmark in this and as Hamlet 

would have said, `to be or not to be’ is the question. The question mainly is 

whether the Government can take the economy out of the doldrums that are 

presently there.  We do not grudge you taking mere Rs. 21,000 crore. You take it. 

You take it even for putting down the people of Jammu and Kashmir, keeping Dr. 

Farooq Abdullah in jail, you take it for reviving the IDBI bank which has gone sick.  

You take it for giving more money to the police; you take it for giving money to the 

Department of Space, which fails to land its robotic mission on the moon; you take 
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it because you have to run a Government.  We do not grudge you the right to 

spend more.  What we grudge you is that you are hurtling towards a higher fiscal 

deficit; you are hurtling towards a lower rate of growth; you are hurtling towards 

more employment.  

 I do hope that the Government does come to the House with a package of 

measures that will take the Indian economy out of the doldrums that it is in.  In this 

Supplementary Budget, no extra money has been given for agriculture.  It is 

where 31 farmers are committing suicide in this country every day.  The agrarian 

sector is in the worst crisis that has been there.  The Finance Minister sometimes 

says that green shoots are showing.  Why? It is because the automobile sales 

have increased during the Diwali period.  No.  You go to the Maruti periods. 

Thousands of cars are lying there. It is a sea of cars.  You go to the JLR motor 

factory in Tamil Nadu.  Thousands of cars are lying there unsold.  We have to 

take the economy out of the morass that it is in. 

 With these words, Madam, I conclude my speech on the Supplementary 

Grants.  Thank you. 
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�ी िवनायक भाउराव राऊत (र�नािगरी-िसधुंदुग�): ध�यवाद सभापित महोदया, स�लीम�टरी 

िडमाड्ंस के ऊपर अपने िवचार �य� करने के िलए म� खड़ा ह�आ ह� ं। 

 महोदया, जैसा िक इस देश क� िव� मं�ी महोदया जी ने अथ� सकं�प पेश करते समय कहा था 

िक अपने देश क� अथ��यव�था को हम पाचं ि�िलयन डॉलर तक पह�चंाने क� कोिशश कर�गे, हम सभी 

सद�य� ने उनको बधाई दी थी । लेिकन दभुा��य से आज क� ि�थित को देख� तो अनइ��लॉयम�ट बढ़ता 

जा रहा है, िकसान� क� हालत बह�त खराब है, �यापारी परशेान ह� और कोई इनवे�टर नह� आ रहा है । 

हमारी अथ��यव�था क� आज क� ि�थित �या है, वह हम माननीय मं�ी महोदया जी से जानना चाहते  

ह� । म� आशा करता ह� ंिक अपने �र�लाई म� अथ� मं�ी जी हम� इसके बार ेम� जानकारी देने क� �यव�था 

ज�र कर�गी ।  

 महोदया, इस सरकार ने अनेक अ�छी योजनाए ंश�ु क� ह� । जैसा िक �डी साहब ने कहा िक 

म�ुा योजना इस देश म� रोजगार श�ु करने वाले लोग� के िलए बह�त अ�छी थी । लेिकन दभुा��य से मझेु 

कहना पड़ रहा है िक आज सबसे �यादा एनपीए, कम से कम दस हजार करोड़ �पये से भी �यादा के 

एनपीए, म�ुा �क�म के मा�यम से िजन लोग� ने लोन िलया, उस से�टर म� ह� । इसके बार ेम� समाचार 

प�� म� जो समाचार आते ह�, उनको पढ़कर म� बता रहा ह�,ं लेिकन असली जानकारी मं�ी महोदया जी 

�ारा देने क� आव�यकता है । िकसान� के बार ेम� बात कर� तो �धान मं�ी िकसान स�मान योजना एक 

अ�यंत मह�वपूण� योजना इस देश म� श�ु क� गई है । हम� यह योजना बह�त अ�छी लगी । इस योजना 

क� पहली इं�टालम�ट 11 करोड़ लोग� के अकाउंट म� गई । दूसरा इं�टालम�ट 7 करोड़ लोग� तक गया 

और दभुा��य से तीसरा इं�टालम�ट 3.77 करोड़ लोग� तक गया । म� समझ नह� पा रहा ह� ं िक पहला 

इं�टालम�ट 11 करोड़ लोग� तक गया तो तीसरा इं�टालम�ट िसफ�  तीन करोड़ लोग� को ही �य� िदया 

गया? इतना ही नह�, हमार े महारा�� के भ�डारा िजला के एक आदमी के अकाउंट म� पहली 

इं�टालम�ट के दो हजार �पये गलती से चले गए थे । उसे वापस लेने के िलए वहा ंसरकार के लोग गए 
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थे । योजना अ�छी है, लेिकन सही तरीके से लोग� के पास नह� जा रही है । इसके ऊपर कौन लोग 

काम कर रह े ह�, उनको इस तरफ �यान देने क� आव�यकता है । लोग� को गमुराह करने के िलए 

योजना श�ु नह� होनी चािहए । 

 सचमचु लोग� को योजना का लाभ िमलने क� आव�यकता है । इसीिलए आज िकसान पूर े

महारा�� के साथ, चाहे तिमलनाडु हो, केरल हो, कना�टक हो, बगंाल हो, असम हो, इन सभी �ातं� के 

िकसान िजस तरीके से उ�व�त हो रह ेह�, दभुा� �य से आज तक इस सभागहृ म� िनयम 193 िड�कशन 

के िलए नह� आया है । लेिकन म� आपसे �ाथ�ना करता ह� ंऔर माननीय अ�य� जी से भी यह �ाथ�ना 

करता ह� ंिक आप इस मह�वपूण� िवषय को �धानता द� और िकसान� के िहत� के िलए जो िड�कशन है, 

उसको भी इस सभागहृ म� लाने क� आव�यकता है । म� आपसे यह िवनती करना चाह�गंा िक िकसान� से 

सबंिंधत जो-जो योजनाए ंह�, उसम� कटौती मत क�िजए । जो-जो देना है, उसको �यादा से �यादा िदया 

जाए । जय जवान, जय िकसान क� घोषणा आदरणीय पतं �धान लाल बहादरु शा�ी जी ने दी थी, 

उसके ऊपर सचमचु �यान देने क� आव�यकता है ।  

 सभापित महोदया, म� आपका �यान िसिवल एिवएशन िडपाट�म�ट क� तरफ आकिष�त कराना 

चाहता ह� ं । आज देश म� एयर इंिडया है, इंिडयन एयरलाइंस तो बदं हो चकु� है, जेट बदं हो गया है, 

इंिडगो के अंदर भी झगड़ा चल रहा है । एयर इंिडया को आज बेच रह ेह�, कल बेच रहे ह�, कोई आता है, 

कोई नह� आता है । सभी कम�चा�रय� को सैलरी नह� िमल रही है । ऐसे सकंट म� फंसी ह�ई एिवएशन 

इंड��ी को बढ़ावा देने के िलए के�� सरकार को सही उपाय करने क� आव�यकता है । एक ‘उड़ान’ 

नाम क� अ�छी �क�म आई थी । लेिकन इस �क�म पर िजस तरीके से अमल होना चािहए था, वह 

दभुा� �य से नह� हो रहा है । आम आदमी हवाई सफर करने का सपना देख रहा था । माननीय �धान 

मं�ी जी से उसक� यह आशा थी, लेिकन वह सही तरीके से सफल नह� हो पा रही है । मेर ेमहारा�� का 

जो िसधंदुगु�  िजला है, वहा ंके एयरपोट�  के िलए म� माननीय नागर िवमानन मं�ी जी से भी बार-बार िमल 
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रहा ह� ं । लेिकन िपछले दो वष� से एयरपोट�  पड़ा है, उड़ान �क�म म� उसका िड�लेरशेन हो गया है, 

लेिकन वह श�ु नह� हो पा रहा है । ऐसे जो काम ह�, उनक� तरफ �यान देने क� आव�यकता है ।  

 सभापित महोदया, रोड एडं �ासंपोट�  एक अ�यंत मह�वपूण� िवषय है । स�ा�य से माननीय 

गडकरी साहब जी के नेत�ृव म� इस देश के कई रा�त� का भिव�य बदल गया है । टू लेन से फोर लेन हो 

गया है और फोर लेन से िस�स लेन हो गया है । लाख�-करोड़� क� फंिडंग आना श�ु हो गई है । लेिकन 

दभुा� �य से िपछले छः महीन� से रोड एडं �ासंपोट�  को िदया जाने वाला फंड �य� बदं ह�आ है और फंड 

क� वजह से रा�ते �य� बदं पड़े ह�, इसक� तरफ भी �यान देने क� आव�यकता है । इस देश म� ऐसे कई 

रा�ते ह� । खासकर मेर ेही �े� म� मुंबई-गोवा रोड है । वह एक मह�वपूण� नेशनल हाइवे है । लेिकन वह 

रा�ता 6-7 महीन� से बदं पड़ा है । गडकरी साहब ने आड�र द े िदया है, लेिकन उसके बाद भी फंड 

�रलीज़ नह� हो रहा है । गडकरी साहब अ�छा काम कर रह ेथे और सभी सासंद� के �े�� के लोग� को 

रा�त� क� सिुवधाए ंद ेरह ेथे । मझेु नह� पता है िक इतना अ�छा काम करने वाली िमिन��ी िक फंिडंग 

पर �य� कट लगाया गया है? �य� उसम� कमी हो रही है? वह लोग� के िहत� के िलए काम कर रहे ह� । 

गडकरी जी क� जो �शंसा हो रही थी, �या उसम� िकसी ने �ेक लगाया है? मझेु नह� पता                 

है ।…(�यवधान) लेिकन म� यह जानता ह� ंिक इस देश म� रोड्स क� आव�यकता है, रा�त� को बनाने 

क� आव�यकता है । चाहे बाक� जगह� पर कुछ कम कर िदया जाए, लेिकन रा�त� का �ोिवज़न पूर े

तरीके से होने क� आव�यकता है । 

 सभापित महोदया, �धान मं�ी �ाम सड़क योजना ��ये अटल िबहारी वाजपेयी जी के 

काय�काल क� योजना थी । सभी �ामीण इलाक� के सासंद� ने िपछली बार भी मं�ी जी से बार-बार यह 

कहा था और इस बजट म� भी माननीय मं�ी महोदय जी ने पीएमजीएसवाई के िलए अ�छे तरीके से 

�ावधान करने क� घोषणा क� थी । लेिकन �धान म�ंी �ाम सड़क योजना का फेस �ी का काम आज 

तक यहा ंभी चालू नह� ह�आ है । गजुरात हो, महारा�� हो, कना�टक हो, तिमलनाडु हो, इन रा�य� ने 
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पीएमजीएसवाई �क�म म� अ�छा काम िकया है । िजन रा�य� ने अ�छा काम िकया है, उन रा�य� को 

बोनस देने क� बजाय, िजन रा�य� ने अ�छा काम नह� िकया है, उनक� सजा िज�ह�ने अ�छा काम 

िकया है, उनको दी गई है, और वहा ं के भी रा�ते बदं कर िदए ह� । म� �ाथ�ना करना चाहता                

ह� ं।…(�यवधान) म� अभी क� बात कर रहा ह� ं। मं�ी जी ने कहा है ।…(�यवधान) मं�ी जी को यह �प� 

करने दीिजए िक आपने पीएमजीएसवाई के िलए िकतनी िनिध का �ोिवजन िकया है और िकतना पैसा 

�रलीज़ िकया है । बजट �पीच है, आप उसको पढ़ लीिजए ।…(�यवधान)    

सभापित महोदया, म� टू�र�म के बार ेम� कहना चाहता हूॅ ं । …(�यवधान) आप ज़रा बजट को 

पिढ़ए । …(�यवधान) महोदया, टू�र�म एक मह�वपूण� िवषय है । …(�यवधान) अपने देश के �धान 

मं�ी माननीय नर�े� मोदी साहब ने अपनी क�पना से �वदेश दश�न से एक अ�यंत मह�पूण� योजना 

टू�र�म को बढ़ावा देने का काम श�ु िकया था । िजसम� हरके रा�य के एक-एक िजले का चयन ह�आ, 

िजस िजले का चयन ह�आ, उसे कम से कम सौ करोड़ �पये क� िनिध देने का �ावधान उसम� िकया  

था । लेिकन दभुा� �य से, दो िदन पहले माननीय मं�ी महोदय से म�ने बात क� है । …(�यवधान) माननीय 

मं�ी जी से म� िमला और बताया िक नर�े� मोदी साहब ने जो घोषणा क� थी, वह योजना भी अभी 

अमल म� �य� नह� आ रही है? महारा�� का भी वैसा ही हाल था । अ�य कई रा�य� के हाल वैसे ही   

थे । अभी मेरी जानकारी म� आया है िक �वदेश दश�न योजना को �टे िदया गया है । उसका �र�य ुकरने 

का काम चालू है । लेिकन मेरी िवनती है िक �धान म�ंी �वदेश दश�न योजना एक मह�वपूण� योजना है, 

उसे �याय देने का काम माननीय िव� मं�ी महोदय को करना चािहए और उसम� िनिध का �ावधान भी 

करने क� आव�यकता है ।  

 सभापित महोदया, यूथ एवं �पोट्�स अफेयस� िवभाग क� तरफ जाते ह�ए म� एक ही बात कह�गंा । 

इस देश म� यवुक� क� तरफ �यान देने क� आव�यकता है । …(�यवधान) 
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HON. CHAIRPERSON: The Minister is saying something.  I am allowing her to 

speak. 

�ीमती िनम�ला सीतारमण: म� सही नह� समझी । आप मझुसे िमले थे? …(�यवधान) 

�ी िवनायक भाउराव राऊत : नह�, आपसे नह� िमला । टू�र�म िमिन�टर से िमला था । 

…(�यवधान) 

�ीमती िनम�ला सीतारमण: आप इसको �प� क�िजए । यह गलतफहमी हो रही है । …(�यवधान) 

�ी िवनायक भाउराव राऊत: म�ने ऐसा बोला ही नह� है । म� टू�र�म िमिन�टर से िमला था । म� आपसे 

नह� िमला, लेिकन िमलने क� आशा है । …(�यवधान)  म� टू�र�म िमिन�टर से िमला था । 

…(�यवधान) महोदया, म� यूथ ए�ड �पोट्�स अफेयस� पर बोल रहा था । आज देश के करोड़� यू�स को 

कोई रोजगार नह� है, काम नह� है, रा�ते पर भटक रहे ह� । इसीिलए भी �धान मं�ी कौशल िवकास 

योजना को अमल करने के िलए माननीय �धान मं�ी जी ने आदेश िदया । �धान मं�ी कौशल िवकास 

योजना के मं�ालय का श�ु म� पोट�फोिलयो राजीव �ताप �ढ़ी जी के पास था, अभी डॉ�टर पाडें 

साहब उसको देख रह ेह� । लेिकन मझेु मं�ी महोदय ने प� िलखा िक आपके �े� म� ये-ये कॉ��ै�ट्स ह�, 

कंस�ड�  ह�, उनके मा�यम से इस योजना क� श�ुआत होगी । तारीख द ेचकेु, व� द ेचकेु, लेिकन छह 

महीने से आज तक, छह महीने तो छोड़ो िपछले दो वष� से यह �क�म बदं हो चकु� है । इस देश के 

बेरोज़गार� को आिखर आप �या देने वाले ह�? एक तो कंपिनयां बदं हो ही रही ह� । ऑटोमोबाइ�स 

सै�टर बदं हो गया । �यापारी बाहर आ गए । ऐसे व� म� रोज़गार िनमा�ण कर यवुक� के हाथ के िलए 

आधार देने क� आव�यकता है । इसिलए रोजगार िनमा�ण करने के िलए सरकार का ए�जै�टली �या 

रवैया है, वह भी इस मा�यम से हम जानना चाहते ह� । ध�यवाद ।   
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SHRI P.V. MIDHUN REDDY (RAJAMPET): Thank you, Madam, for giving me an 

opportunity to speak on the Supplementary Demands for Grants.   

First of all, I would like to thank the hon. Finance Minister.  She was kind 

enough to waive off GST on tamarind.  It is because of the waiver of GST on 

tamarind, a lot of poor people and lakhs of tamarind workers in my constituency 

and in my State have benefited.  I am sure, Madam, you will have all their best 

wishes during this turbulent period you are handling this portfolio.  Thank you very 

much.  

 Coming to the Supplementary Demands for Grants, I would like to put forth 

my State’s perspective more than the national perspective.  The Central 

Government has brought in an Ordinance where corporates have been given 

incentives in income tax to the tune of Rs.1,45,000 crore.  This is a welcome 

move because it will provide a stimulus to the economy especially during this 

downturn.  I think, this is mitigated to an extent by the transfer of Rs.1,76,000 

crore from the RBI as a surplus.  But the fact is that all this is going to go into the 

non-tax revenues and this will not be a part of the devolution of taxes to the 

States.  Our State is already crippling due to lack of finances.  We are having 

huge stress on finances.  This will actually impact us to the extent of Rs. 2000 

crore. Before this Ordinance was given, our share of taxes was close to Rs. 

34,833 crore and with Ordinance, it is going to be Rs. 32,778 crore.  So, I request 
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the Government to take a positive view because we are already stuck with bad 

finances. We are having a huge revenue deficit.  So, I request the hon. Minister to 

take a positive view on this as a special case for our newly formed State. The 

bifurcation has resulted in adverse implications for the finances of our State.  We 

inherited 56 per cent of the population, 60 per cent of the debt and we also 

inherited only 46 per cent of revenues.  There is a huge mismatch and there is a 

huge deficit in the revenues for the State.  It would not be inappropriate to say that 

the bifurcation of the State took place with two promises.  

 The first promise is the special category status on this floor of this House 

and second is that they will fulfil all the conditions in the A.P. Re-organisation Act 

but the fact is that the special category status has not been addressed so far.  It 

was promised on the floor of this House.  It was promised in the manifestoes of 

both the BJP and Congress parties.  It was promised not only in the House but 

was also promised in various meetings by the hon. Prime Minister himself and all 

the other Ministers who have canvassed in our State. So, I think it is the need of 

the hour to support our State. We are in huge deficit financially and I think it is 

time for the Government to keep up the promises made and even though A.P Re-

organisation is there, a lot of promises have not been fulfilled. I think the 

Government should act in time to keep up what all have been promised in the 

A.P. Re-organisation Act. 
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 I want to just give the magnitude of financial losses that we are incurring. 

After the partition, we inherited almost Rs. 97,123 crore debt and in the past five 

years, the debt has risen to Rs. 2,58,000 crore.  This is huge and now the current 

Government, that is,  we are facing a huge burden because of this.  The interest 

part alone is Rs. 20,000 crore and the principal amount is again Rs. 20,000 crore. 

It is like Rs. 40,000 crore that we have to pay every year.  

 As of now, the Government is surviving purely on debt. We have unviable 

finances. We are having a huge revenue deficit. I appeal to the hon. Finance 

Minister to take a positive view and I also urge the Government to help our State 

very positively.   

 The only way forward for us is granting special category status. Our YSR 

Congress Party demands special category status and we request the Government 

to keep up the word which they had given us. It is not a demand.  Whatever we 

are asking, it is there in A.P. Re-organisation Act. It is not something new which 

we are asking. All these were promised and we are requesting what has been 

promised to us.   

 Madam, I would like to talk about Polavaram project.  It is a very important 

project. Andhra Pradesh is basically an agrarian State.  More than 60 per cent of 

the population thrive on agriculture. But in the past few years, the farmers have 

been hit with continuous drought and cyclones. The debt of the farmers is Rs. 

87,000 crore in 2014 and currently, it is at almost  Rs. 1,30,000 crore. We can 
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understand the plight of the farmers. Andhra Pradesh has the highest indebted 

farmers in the country.  So, it is time for the Government to help us in constructing 

the Polavaram project which is a part of the A.P. Re-organisation Act. It is a 

national project which has to be constructed by the Centre.  The Centre needs to 

support with funds.  There is almost Rs. 5,000 crore pending for the work already 

done in the Polavaram project.  We are already living on borrowed finances and 

the interest part on this Rs. 5,000 crore itself is almost close to Rs. 500 crore for 

our State which is a huge burden on us.  So, I appeal to the Government to 

release this fund immediately.  The project is also in full progress.  Very soon, it is 

going to reach the 41.5 metre level for the cofferdam which means that there will 

be submergence of land and a huge amount needs to go into land acquisition and 

also for rehabilitation.  So, it is time for the Government to release the amount for 

the State. An Expert Committee was constituted for this project and our new Chief 

Minister Jagan Mohan Reddy is in the process cutting costs and saving money for 

the State.  

 On the advice of the Expert Committee, reverse tendering took place and 

we have a huge savings of almost Rs.800 crore. I think this is a direct saving to 

the Central Government. So, please keep all this in mind. Please understand our 

positive attitude and help build the Polavaram project fast. It is because we do not 

have such conditions for the national highway projects to happen in our State. 

Everything is on fast track. The bills are paid in a few days’ time whenever the 
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work is done. But here we have delays for months. It is going to drain the 

exchequer with additional interest cost.  

 I would also like to bring to the notice of the hon. Finance Minister that as 

part of the A.P. Reorganization Act, we were promised a package like 

Bundelkhand where a backward district gets benefit. In our State, seven districts 

have been identified and every year Rs.350 crore has to be released in this 

regard but for the past two years, this amount has been pending and it is pending 

even for the current year also. So, a total of Rs.1,050 crore is pending for the 

State. I urge the Central Government to release this amount very soon. I also 

urge the Finance Minister to re-look into this Backward Area Grant. It is because if 

you see the actual Bundelkhand package, it is based on the number of districts 

but in Andhra Pradesh, we have lesser number of districts with a huge population 

and huge area. So, there is a mismatch in this. So, we urge the Central 

Government to re-work on this and take it on per capita basis. 

 I will give an example with reference to what has happened in 

Bundelkhand and what is happening in Andhra Pradesh. If you take the per capita 

grants which Bundelkhand is getting, it is almost Rs.4,115 per person but the 

same thing in Andhra Pradesh is just Rs.428 per person which is a big mismatch 

and it is nowhere close to the Bundelkhand package. We are getting only 10 per 

cent of what we were supposed to get. So, please consider this and re-work on 

this.  
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I would also like to bring to the notice of the hon. Finance Minister that 

during the bifurcation of the State in the first year, that is, 2014-15, it was 

promised that the revenue deficit will be bridged and it will be paid to the State but 

so far, of the total revenue deficit of Rs.22,948 crore, only Rs.3,979 crore has 

been released. Initially, there was a sort of dispute between the Central and the 

State Governments regarding this figure but the C&AG has ratified that it is only 

Rs.22,948 crore. There is no dispute on this right now. So, I request the hon. 

Finance Minister to take a view on this and release the revenue deficit whatever 

we have been expecting.  

As I have already said, ours is basically an agrarian State. So, if you take, 

we are majorly dependent on River Krishna. Though Godavari passes through our 

State, we are not able to use much of water from that river. So, as part of inter-

linking of rivers, I urge the Central Government to take up inter-linking of Rivers, 

Krishna and Godavari, as a national project because if you see, in the Krishna 

River, because of climate change or whatever reason or because of new projects 

being built, the water inflow into Andhra Pradesh, especially from Srisailam dam, 

has fallen from 1230 TMC to 456 TMC. This is the average figure I am giving. It is 

almost one-third of what water we need to get. So, the only way to improve the 

demographic dividend of the State is to inter-link these two rivers. Kindly support 

us because ours is an agrarian State and I think this will be the largest 
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employment generator for the State. It will help, especially the Rayalaseema 

region which is suffering from continuous years and years of drought.  

As part of the A.P. Reorganization Act, we were promised that the Central 

Government would sponsor and fund a port in our State. But what has happened 

is, Dugarajapatnam port was found to be unfeasible. Since Dugarajapatnam port 

seems to be unfeasible, we request that money be given for Ramayapatnam port 

which is a very crucial port and is part of the Vishakhapatnam-Chennai Industrial 

Corridor. We also request the Central Government to step forward because our 

hon. Chief Minister has announced that he will be going ahead with the Kadapa 

Steel Plant which is part of the A.P. Reorganization Act.  Please be kind enough 

to help our Government. Please help us with the funds to set up this steel plant 

and whoever comes forward, kindly help us to go ahead with our steel plant. 

 I think the most successful programme helping the poor is MGNREGA. I 

request the hon. Finance Minister to increase allocations for MGNREGA. During 

this tough period, it is going to help a lot of poor people. I also urge upon the hon. 

Finance Minister not to cut down allocations for PMGSY because it is very 

important for rural connectivity. I also request the Government to increase the 

housing allocation to the States, especially Andhra Pradesh because we have a 

lot of people living below poverty line in our State.  

 I also request the Government to help Andhra Pradesh in all the initiatives 

that the new Government has taken. We are going ahead with the renovation of 
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44,000 Government primary and secondary schools. This is going to help the 

poor in a big way. Kindly come forward and provide some grant for the 

development of these schools because it is only possible with good dedication 

that the poor can be lifted from the troubles they are facing. We are also going 

ahead with renovation of all the Government hospitals and public health centres. 

Please provide funds for this also.  

 Madam, there are many railway projects which have been pending for a 

long time and are getting crippled with escalation cost. Through you, I request the 

hon. Finance Minister to take up this cause also.  

 In the end, I would like to reiterate my request before the Government to 

keep up its promise of special category status for the State of Andhra Pradesh.  

With these words, I conclude.  
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Chairperson, I stand here 

to deliberate on the Supplementary Demands for Grants which is before us for 

consideration and passing.  

 The Finance Minister has moved this extra spending of around Rs.21,246 

crore as first supplementary, if I may say so. The Union Budget for Financial Year 

2020 presented in July had estimated a total Government spending of Rs.27.86 

lakh crore excluding expenses of public sector companies. Though the extra 

spending would be Rs.21,246 crore, actual cash outgo will be about Rs.19,000 

crore.  

 In the media and also in different circles, the idea that is being floated 

around for last some weeks is that there is rising fiscal fears and a comprehensive 

review is needed. There is also a suggestion for the Government to take action in 

that already a blue print to revive demand and growth in Indian economy is 

mooted to boost manufacturing and that the Government must send out signals to 

the bureaucracy, courts, States and investors. That is how we can improve our 

economic situation. 

 Madam, I would also like to mention here that the gloom worries economy 

watchers and that is what has been repeatedly said by our economists. But here I 

would like to mention that India is now deliberating mostly on the Gross Domestic 

Product or GDP growth and that is a topic which is repeatedly hounding most of 



04.12.2019  189 
 
the economists and thinkers of this country. That is the only measure through 

which we should aggregate our economic growth or fall.   

 Madam, I am reminded of the time when Shri Somnath Chaterjee was the 

Speaker of Lok Sabha. At that time, he had started alecture series by inviting the 

world’s eminent speakers and economists to speak on relevant subjects. I 

remember very clearly that there were number of people who had come to 

address in the Central Hall and a large number of Members of both Houses had 

attended it. We could hear the then Prime Minister of Bhutan talking about 

happiness - how to determine the happiness of a society - and that is how he had 

suggested that instead of just GDP, let us also try to calculate the happiness that 

ultimately is actually the growth of a society. …(Interruptions) The success of a 

nation is measured not only by the nation’s GDP but by better lives lived by its 

people.  

There has been a gradual global shift towards well-being economics with 

Bhutan rejecting GDP as the main economic metric in favour of gross national 

happiness as early as 1971. The United Kingdom has also introduced some 

elements of it in its economic policy, but recently in June, 2019, New Zealand 

became the first developed country to make well-being core to its entire budget 

and the key objective for all its Government Ministries. I believe, we can adopt this 

as a planning tool not only to achieve our targets for the Sustainable Development 

Goals like poverty, hunger and health but also to gradually shift our focus on 
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people rather than on productivity. The economy exists to serve our people and 

the environment, not the other way round. My friend, Shri Nishikant Dubey, had 

mentioned it, of course, in his own way. I think, this House should deliberate on 

this subject in great detail in future.  

 As the determination of our economic growth even today rests on GDP, I 

would also like to mention here that India’s gross domestic product for the second 

quarter of the ongoing fiscal year is only 4.5 per cent, the lowest it has been in at 

least six years. Even growth at current prices is only 6.1 per cent. There is little 

doubt that the Indian economy is in the midst of a slowdown, one that appears to 

be driven by both supply and demand side factors. The Government has 

attempted to revive demand by ensuring welfare growth and seeking to expand 

other aspects of its own spending, but that strategy is reaching the end of its 

usefulness.  

The Government’s final consumption expenditure or GFCE has grown at 

over 15 per cent year on year and is about 12.4 per cent of GDP. In other words, 

it contributes almost two percentage points of the 4.5 per cent overall growth in 

GDP. The non-government sector, therefore, may be growing only at about three 

per cent. Clearly, therefore, the picture is much worse than the headline number 

of 4.5 per cent and the Government spending is sucking dynamism out of the 

private sector. Therefore, the government will have to accept that this is a 

problem that cannot continue to be tackled by its own spending.  
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It has already sought to revive some animal spirits in corporate India 

through tax cuts. However, more is needed. Long pending structural reforms will 

have to be given some impetus. India is a high cost and risk economy to attract 

investment. At the moment, risk must be reduced through administrative, 

regulatory and judicial reforms. Here, I would like to focus on matters relating to 

my State, which we have been demanding for quite some time. 

 I would humbly want to bring the attention of this House and, through you 

Madam, of the Government to the amount of fund that has been transferred to 

any kind of project for promoting clean energy initiatives. Only Rs. 15,911.49 

crore of the total funds relating to coal cess, which is roughly 18 per cent of the 

total funds, have been utilised for the clean energy projects out of the National 

Clean Energy Fund. In spite of enough evidence of no action and multiple 

neglected requests of States to allocate the funds for the State-level projects, it 

seems to be in impasse.  

Supporting the federal structure of our Constitution, I, on behalf of my 

State, strongly argue for a definitive plan of action from the Government either by 

preparing a roadmap to spend the remaining unallocated funds within the next 

year dedicated to improve the clean energy production or by devising a 

mechanism to share the funds with the States enabling them to come up with 

more projects required in energy sector.  
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My next issue is related to various cesses that are being imposed by the 

Union Government. Since 2014 the Government has imposed multiple cesses for 

various causes, starting from clean India cess, increase in education and health 

cess, to increase in clean energy cess up to 800 per cent. Despite the 

Government’s GST vision to promote One Nation One Tax system the cesses are 

still cleaning the pockets of the citizens. Although the Central Government has 

failed to explain the non-utilisation of collected cesses on multiple occasions, still 

there has not been any indication to improve upon the current practices.  

I would like to get some clarifications from the Finance Minister on two 

aspects. First is, how these funds that are allocated are to be utilised? Second is, 

whether the funds have any negative implication on the States’ economic 

condition. Moreover, I would ask the Government to make a monitoring 

dashboard for various cesses and surcharges, like funds collected throughout the 

country and the projects funded through the collected funds in order to review the 

specific economic loss to the States and particular industries. This model can 

guide the Government to reduce the cess charges.  

There is a need to set up a dedicated expert committee to review all 

Central charges, except taxes for examining the necessity of these surcharges 

and cesses and present recommendations to promote more State-specific fund 

allocation.  
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I come to specific issues. I would not go into the details. I had marked the 

allocations relating to the Ministry of HRD, Sports, and Petroleum and Natural 

Gas. My colleague Prof. Saugata Roy has already deliberated on that. But here I 

would like to mention only two aspects. One is related to the amount of funds that 

is actually being spent for IDBI. The capital infusion into the IDBI Bank through 

issuance of recapitalisation bonds is Rs. 4,557 crore. The other is related to the 

additional requirement of Rs. 2,500 crore for recapitalisation of insurance 

companies. While going through that one can understand as to why we need this 

allocation. But I come to the other aspect which I think is necessary to mention. 

That is related to the Ministry of Home Affairs, to which around Rs. 8,820 crore 

have been allocated. A major part of it is for Jammu and Kashmir and Ladakh. It 

is because of the 14th Finance Commission’s recommendation the Union 

Government is providing this fund. It is necessary. I fully support it. We are all 

concerned that normalcy should return to Kashmir. But normalcy does not end 

with Dr. Farooq Abdullah.  Normalcy does not end with National Conference or 

PDP. Normalcy also has to be that we bring back the pandits who were driven 

out of Kashmir Valley. When are you going to take steps in that respect? A large 

number of people are staying in Delhi and other parts of the country. Many have 

gone out of the country and we can hear in international forums as to what their 

plight is.  
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 Books have already been published. I would like to understand this from 

the Government. Though it is a supplementary Demand for Grants, you are going 

to provide all type of support to bring in normalcy in Kashmir. But please think of 

those people who were driven out of this Valley. We should not forget about their 

plight. Justice also should be given to them. You have provided only Rs.20 crore 

for Ayodhya. That is, of course, as per the direction of the Supreme Court.  

Here, I would like to come back to other aspects also.  I hope that the 

Government will respond to the points that I have mentioned. Perhaps the most 

disturbing aspect of the current economic slowdown is that the middle class is not 

growing, or I would say it has stopped growing. The Government needs to 

address the overarching issues of agricultural and resultant rural distress. It needs 

to reform the market for agriculture. There is a need to ignite rural demand for 

quicker economic recovery. Madam, I have just two more points.  

The key problem of the Indian economy is the inadequacy of labour 

incomes. The share of labour income in manufacturing value added has been 

going down steadily from the mid-60s and, more sharply after 1990-91. It is now 

30 per cent. In the services sector, this share is 52 per cent. There is a need to 

boost labour income to revive growth. As one is aware, the principal demand 

impetus for growth comes from the bottom half of the income distribution.  

Now, I come to a report of the World Bank which estimated in 2018 that 

India needs to create around 8.1 million jobs a year to maintain its employment 



04.12.2019  195 
 
rate but there is a difficulty in measuring employment in the vast informal sector. 

As per the Economist Intelligence Unit, the unemployment rate is rising year after 

year and the rate rose to a three-year high of 8.4 per cent in October, 2019 from 

7.2 per cent in September, 2019.  

We are supposed to benefit from favourable demographic dividend but, 

actually, we are lagging behind. Therefore, various blockages in the economy’s 

arteries need to be cleared. These blockages are not limited to the banking sector 

or real estate sector. The Government and public sector must also start 

disbursing funds on time. The only way out for the economy is private investment 

reviving. It will require a genuine effort to increase the fund flow to productive 

sectors of the economy. With these words, I conclude.  
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DR. G. RANJITH REDDY (CHEVELLA): Madam, I rise to support the 

Appropriation Bill moved by the hon. Finance Minister. It is a formal procedure for 

the Finance Minister to come before the House during this Session to seek 

permission of the House to draw money from the Consolidated Fund of India to 

meet certain expenditure.  I welcome this as the funds are definitely used for 

some schemes and programmes including Rs.3,300 crore in Supplementary 

Demands to meet the ration and salaries of police. 

  The first point I wish to make is that the Finance Minister has proposed to 

infuse Rs.4,557 crore in IDBI through recapitalisation bonds and Rs.2,500 crore 

for insurance companies. But, as per the recapitalisation plan, the PSBs were 

supposed to collect Rs.1.1 lakh crore from the market. I want to know from the 

hon. Finance Minister how much they could collect out of this in addition to the 

capital which was supposed to be infused.  

 The Finance Minister has also proposed to infuse Rs.1,000 crore for the 

Pradhan Mantri Ujjwala Yojana to provide LPG connections to the poor. I want to 

know through you from the Finance Minister whether this Rs.1,000 crore will be 

sufficient for the demand because what I was told was that, in my State of 

Telangana, the number of connections which were demanded was much more 

than nine lakh connections which were given.  I was told that the same issue is 

there in other States also. 
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17.00 hrs 

 As we all know that the economy is definitely going through a turbulent 

phase and the GDP of 5 per cent in the First Quarter and 4.5 per cent in the 

Second Quarter is definitely the second-lowest after 4.3 per cent of 2012-2013. 

No one would really want the economy to go down. Everyone would want a 

growth, which should not be jobless, but we want a lesser growth, which has to 

create certain jobs for the youth of the country.  

As I said yesterday also, the growth story of the country is not dead. As per 

certain report, the growth in China is stalled whereas the growth in India is still 

growing, but we know that there is a perfect storm in the country and the storm 

has engulfed the auto sector, real-estate sector and the manufacturing sector. 

The immediate concern is the crash in demand, and the Finance Minister has 

definitely given some tax benefits to the corporate sector to push the 

manufacturing sector. It is definitely welcome, but the investments have to 

definitely come from the saved exemptions only.  

When it comes to the demand for houses, it is also crashing. I would want 

to know this from the Finance Minister. How she will take care of it to correct this 

demand? It is because the money has to come into the hands of poor be it 

through NREGA wages or MUDRA Yojana or increasing support to the farmers or 

to increase the threshold of income tax limits. 
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I have also read in certain sections of the media that a GST Council is 

looking to rationalise the tax structure. I would definitely recommend 2-3 slabs. I 

also agree with the hon. Prime Minister who said that ‘milk and Mercedez’ cannot 

come under the same rate. The Experts are sitting in the Council, and I am sure 

that they are good enough to rationalise such good decisions to push the 

economy. 

In yesterday’s discussion , when the Amendment was taking place, the 

Finance Minister had said that there will be a deficit of Rs. 1.4 lakh crore, which 

will result in a fiscal deficit of 3.8 per cent and 4 per cent whereas the expected 

deficit was only 3.3 per cent. I would want to make a point here also. The fiscal 

deficit is there to cross the FRBM limit of 3 per cent, which was pegged at 3 per 

cent and it may go up to 4 per cent. I also know that it was 5.5 per cent during the 

UPA regime. The point that I am trying to make here is that the Government of 

India can cross the FRBM limit of 3 per cent, but when it comes to individual 

States, a State like Telangana, where the FRBM limit was 3 per cent, it was 

increased to 3.5 per cent to finance the DISCOMS. But the request of our Finance 

Minister was to enhance the limit of FRBM to 4 per cent. It is not only my State, 

but many of the States are requesting to enhance the FRBM limit. I would request 

the hon. Finance Minister to look into this issue. 

I have read in some other article also, which said that : “I really do not know 

whether such schemes will definitely boost up the economy of the country 
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because we are going through a lull phase”, but in a country like Indonesia when 

they have announced a VDS, nearly Rs. 24 lakh crores where collected. They had 

said that for any undisclosed income only 4 per cent of the tax can be paid and 16 

per cent of that amount can be put as a deposit in the country’s banks, which are 

going to release bonds and which will be repaid in the coming five years. If in a 

country like Indonesia can really collect Rs. 25 lakh crores, then why cannot we 

also come up with such schemes? 

With these observations, I support the Bill moved by the hon. Finance 

Minister, but I would really request her to support a newly formed State like 

Telangana by announcing a National status to the Kaleshwaram Project. 

17.04 hrs   (Shri Rajendra Agrawal in the Chair)  

 If not the Kaleshwaram Project, then at least consider it for the upcoming 

Palamuru Rangareddy Project, and also support Mission Kakatiya and Mission 

Bhagiratha, which were recommended by the NITI Aayog. Thank you for giving 

me this opportunity.  
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SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Thank you, Sir, for 

giving me this opportunity. I think that this week has been Nirmala ji’s week. She 

has been here almost every day with some Bill or the other. I must congratulate 

her because yesterday what Prof. Saugata Da Ray ji said was true that she is 

combatively fighting circumstances.  

I remember her saying yesterday or day-before-yesterday that she has 

been called names. She has been called the worst Finance Minister, and how 

deeply she is in pain and rightly so.  I would be, if I were in your place. She was 

pilloried from her side. But what I feel is – I would like to say one thing to you – 

that you have got the job in the challenging times. This is not something which 

you have created. Challenging circumstances were there when you took this job. 

So, I fully understand and I see you making genuine efforts to make a difference 

to people’s lives. I do appreciate that clearly. But there are a few suggestions and 

questions I would like to ask you regarding this matter, which have already been 

come up. So, I would not take too much time in it. But clearly, I would like to seek 

a little indulgence with a clarification from you regarding the IDBI Bank.  

 I think, Mahtab ji and Saugata babu have already talked about it. I just have 

a little caveat to add to it. You are doing this, I am sure, your intent is very good. 

Eventually the insurance company is going to pay for this. Who owns the 

insurance company? It is the common man. So, it is from one pocket to the other. 
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So, both those organizations may go down. What is  the thinking of the 

Government? What is the policy of this Government to take this forward? I am not 

sure that this is the solution for the problems that we have because it is the 

common people’s money. Where is this money getting used? Is it for the social 

sector schemes? Where is it getting used that there is such a big gap or hole? I 

would like to know.  

 About the Ministry of Home Affairs, I appreciate the Ladakh MP talking this 

morning. He was really sounding deeply pained. Here, there is so much money 

given. I feel, Jammu & Kashmir deserve more than anybody else. It is not just like 

Mahtab ji rightly said, it is not about one human being. It is the Kashmir people 

who definitely need. So, the entire money that you have asked for, if you ask me 

personally, it is inadequate. They need a lot more. I still remember, the hon. 

Home Minister had said over here that in the first three months, they would have a 

Summit to make investments in Jammu & Kashmir. I do not see that happening. 

So, what is the status of the entire situation?  

 In this entire situation, there is one small caveat. Gaurav Gogai ji is there. I 

was actually taking some advice from him. There is this point of promoting 

industry and internal trade. In that, there is transport freight subsidy that is being 

given to the North East. If I remember right, when the UPA Government was in 

power, these subsidies did exist. Then, they were withdrawn. It is a welcome step 

that you are doing it. But what was the logic of withdrawing them? What were the 
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reasons? Was it unemployment? Or was it a crisis in the North East? That is why 

this has happened. I think, none of these decisions that come over the economy 

should be political. It has to be fair. Whoever governs whichever State, I think, 

everybody deserves good governance.  Till elections, we have differences. Once 

we have done with our elections, we all work for a common goal of building a 

good and a strong nation. If she could kindly clarify on this, it would be good.  

 Even with regard to the CRF, in my own State, Maharashtra, CRF money is 

not coming. Now, it has been moved from the Transport Ministry. Be it CAMPA, 

be it USFO, be it the cess, all these cesses and all these monies which the States 

used to get, we are not getting now.  

 I would like to quote Rajiv Pratap Rudy ji. He was complimenting. I do not 

know the situation in his State but in my State, it is different and smaller States 

are totally suffering. In his opening speech, he talked about the GST and the 

monies that are going and the compensations that are going to the States.  My 

State is not getting any compensation. From whatever little I have read from the 

media is that the GST collections have dropped in my own State. In today’s 

newspapers, it is about a gap for all the States –Rs.35 crore. In my own State, 

which is a larger State, it is over Rs.10,000 crore. If my State is struggling,  I can 

imagine States like in the North East where Gaurav Gogai ji comes from, how 

those States are struggling? I am not sure. I request the Minister if she could 

clarify on this. He has spoken from the Treasury Benches. I would like to ask for a 



04.12.2019  203 
 
clarification. Is his State getting something we are not getting? What is the 

situation of the GST Code on compensation to States?  

 He talked about the IB Code. We also supported that Code. We all thought 

that if the system is going to get cleaned up, it is a welcome step. He 

complimented it. He said that so much money has come back. Well, we have lost 

more money in it. The whole idea of getting  this IB Code is for the stronger 

economies. I am not sure ours is an economy ready for it.   

About the haircuts that are given, there are some haircuts, I am not against 

them. I do understand. Your intent is very good. Is this the direction because there 

are some haircuts which are up to 90 per cent that we have given. He talked 

about the NPAs. On NPAs, he said, `I do not know where Rs.6 lakh crore has 

gone, it is up in the air’. Where is it gone? It is not up in the air. He said that the 

haircuts were given by the Government to clean up. I understand that you are 

trying to clean up the whole system but I think it is a little bit like Rambo. You are 

attacking everything. Everything is dying in that process. Hence, the fear 

psychosis is what one is hearing which is coming from the people. I think the 

Rambo solution is not going to work. We will have to do it piece by piece, get 

solution, build confidence and clean up. We are completely supporting the 

cleaning up of the system but whether that is hurting the economy is something 

we all have to put our minds to and see where it is going to take us. 
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 Regarding FDI, it was really surprising this morning because in a reply to a 

question today, it was said that the FDI is only going up. I would like to quote the 

reply given in the morning: “The FDIs in 2015-16 were 55 US billion dollars and in 

2016-17, it was 60.22 US billion dollars”. These are provisional figures which is 

only 60 US billion dollars. So, the growth is from 60 US billion dollars to 60.97 US 

billion dollars and in 2018, again which is provisional, is 62 US billion dollars. At 

one time, it was from 55 US billion dollars to 60 US billion dollars. From 60, it 

should have actually gone up to 66 US billion dollars and from 66 US billion 

dollars, it should have gone up to 73 US billion dollars but it is completely 

stagnating. I come from a State where there used to be tall claims but none of 

those claims is shown here because it is all provisional. A lot can be said in 

provisional figures but there is no action and there is no investments. FDIs have 

not come even to my State which is one of the top-performing developed States in 

the country. 

 I would like to bring another point to the notice of the hon. Finance Minister. 

It is again from my State. Poverty has increased in a lot of States like Bihar, 

Jharkhand and Odisha, but now, even in my State, it has gone up. These are all 

reports of today. Rural inflation stood at 4.29 per cent in October which was 3.24 

per cent in September. Urban food inflation is something I would really like to 

highlight to the hon. Finance Minister. I even spoke in front of her the last time. 
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She is a woman who runs her house even though she is a Finance Minister. I do 

realise that most women who even work do know how the home is run.  

The food inflation in the urban areas has jumped to 10.47 per cent and 

inflation in urban areas is 5.11 per cent vis-à-vis 4.78 per cent last month. Urban 

food inflation was at 10.47 per cent, that is why, there was an uproar on the prices 

of onions. Rural inflation is 6.42 per cent vis-à-vis 3.2 per cent last month. 

Vegetable inflation is at 26 per cent vis-à-vis 15 per cent last month. Even pulses 

inflation is at 11.74 per cent. What ‘Aam admi’ would eat when he has no job and 

inflation is high. So, what intervention is this Government going to bring? Even the 

real consumption or expenditure dropped across the entire rural economy. The 

entire rural economy is in the doldrums. I was actually expecting something more 

for agriculture but there is nothing substantial unfortunately for agriculture at all in 

this. The Hunger Index and Poverty Index, both the data show that India is not 

doing well.  

I would like to ask a question to the hon. Minister because, earlier, one of 

the hon. MPs, I think, Saugata babu, talked about selling the family’s silver. Just 

today, there was a lot of discussion about operating ratios to balance the 

economy. I agree with the hon. Minister because I have a modern thinking. I feel 

the economy should be open and vibrant. Even during our Government, Dr. 

Manmohan Singh ji was in favour of liberalisation. I am not against any of the 

measures taken for liberalisation and privatisation but at what cost? I still 
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remember, when this Government came in, they talked about operational ratio 

which even the Railway Minister himself talked about today. He gave a big 

explanation on it. They talked about Air India, at one time. BSNL, first, was a blue 

chip, now they are saying, no, it needs Rs. 70,000 crore. The same thing is 

happening to Railways. My concern that I voiced before and I reiterate, does that 

mean that even Railways are going to be privatised? Categorically, it was denied. 

But what about the operational ratio today? We asked about it.  So, which way are 

we really headed is my serious concern. I would ask the hon. Minister to clarify 

this. I have two very short points just to clarify for my own self. I remember the 

CBDT Chairman in a press conference talked about revenue collections which 

you clarified by saying that the revenue collections have gone up during Diwali, 

but you said that the tax collections have gone up. Whatever we read in the media 

and the reports come to us do not show that and the CBDT Chairman himself said 

that there is a shortfall of Rs. 2.3 lakh crore. Earlier, I think Dr. Shashi Tharoor ji 

quoted you and there was a little discrepancy in what he said. I still remember you 

saying that there is a slowdown but we are not in a recession. I could be corrected 

if I am misquoting you. I do understand that a lot of things are happening. There is 

a slowdown and the Finance Minister admitted to it, which I appreciate. A lot of 

suggestions are made. I would urge the Minister to consider them.  

There were two Cabinet Committees set up within the two weeks of the 

Prime Minister taking oath in 2019. One was on unemployment and one was on 
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economy. What is their status? What is the outcome of those Committees? I do 

not hear about it or see about it. I really do not know what their status is. I do 

understand these things but all the Supplementary Demands for Grants are 

slightly disappointing. I would just like to make a small suggestion and finish my 

speech, Chairman Sir, you have been very indulgent with time. 

There are two books I would request this Government to have a look at and 

put on the reading list of the Government. One is by the Nobel laureate Richard 

Thaler called the ‘Nudge’. I think this economy does not need just a nudge but it 

needs a push. But let us start with a nudge and then get a push. The other book 

is, ‘Good Economics for Hard Times’ by Abhijit Banerjee, the son of the soil who 

just got the Nobel prize. I think if we get some ideas through these books, and 

take some feedback from all the Members it will be useful.  

I am sure we are committed to supporting and improving the economy. 

Even if we are in the opposition, we do not want our country to suffer at the cost 

of our differences. So, if there is anything more we can do to help, suggest, 

recommend, we would be happy to help the Finance Minister in whatever way we 

can. We do support these Grants but we are a little disappointed that the 

Government did not really do justice for people who really needed the push. 

Thank you. 
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�ी िनहाल च�द चौहान (गगंानगर): सभापित महोदय, म� अनदुान क� अनपूुरक मागं� 2019-20 के 

समथ�न म� बोलने के िलए खड़ा ह�आ ह� ं। माननीय मं�ी जी ने वष� 2019-20 के िलए 21,246 करोड़ 

�पये का �ावधान िकया है । म� समझता ह� ं िक िकसी भी देश क� अथ��यव�था को मजबूत करने के 

िलए उसक� अनदुान मागं� के अनसुार बजट होना बह�त ज�री है । आज भारत िवकास के मामले म� 

कह� भी पीछे नह� है । पूर ेिव� म� यिद भारत को िव� ग�ु माना जाए, तो यह कोई छोटी बात नह� है । 

म� समझता ह� ंिक इस देश के 70 साल� के इितहास म� आज तक जो-जो सरकार� देश म� रही ह�, अगर 

देश के �धान मं�ी नर�े� भाई मोदी के नेत�ृव म� चलने वाली सरकार के तरीके से काम िकया होता, तो 

आज भारत क� ि�थित ऐसी नह� होती । आज दस साल के अंदर भारत िव� के अंदर िव� ग�ु बनने 

जा रहा है । इसका सबसे �यादा �ेय यिद िकसी को िदया जाना चािहए, तो देश के �धान मं�ी और 

इस सरकार को देना चािहए । म� यह बात इसिलए कह रहा ह� ं�य�िक देश क� आजादी के 70 साल� 

बाद देश के अंदर वष� 2014 म� पहली बार जब यह सरकार बनी थी, तो उसने �ाम पचंायत के िलए 

सीधा पैसा देने का �ावधान िकया था । एक-एक �ाम पचंायत को 14व� फाइन�स किमशन का तीस 

लाख, चालीस लाख, पचास लाख �पया यिद िकसी ने िदया, तो देश के �धान मं�ी ने िदया । जब ये 

लोग यहा ंबैठा करते थे, तो साठ साल तक इ�ह�ने जीवन म� कभी नह� सोचा िक गावं का िवकास होना 

चािहए । गावं के अंितम छोर म� बैठे ह�ए �यि� को आगे बढ़ाने का काम िकया जाना चािहए । उसके िलए 

खाने क�, उसके िलए पीने क�, उसके िलए मकान क� �यव�था है या नह� है, इसके बार ेम� इ�ह�ने कभी 

नह� सोचा । इस वजह से इनका �थान सदन म� यहा ंसे वहा ंहो गया । म� कहना चाहता ह� ंिक आजादी 

के 70 साल� बाद पहली बार 14व� फाइन�स किमशन का, 15 फाइन�स किमशन का पैसा �ाम पचंायत 

को सीधे जा रहा है । आज �ाम पचंायत क� सारी क� सारी सड़क�  बन रही ह� । �ाम पचंायत� अपने 

बलबूते पर खड़ी ह� । हमारी फाइन�स िमिन�टर यहा ं बैठी ह� । इ�ह�ने िजस तरह से बजट बनाया है, 
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पहली बार देश क� �ाम पचंायत� पाचं साल का बजट तैयार कर रही ह� । इस बात का �ेय यिद िकसी 

को िदया जाना चािहए, तो वह क� � सरकार और देश के �धान मं�ी जी को िदया जाना चािहए । 

 महोदय, अभी हम म�ुा योजना का िज� कर रहे थे । म� समझता ह� ंिक यह योजना हमार ेिलए 

सबसे अ�छी योजना है । अभी म� अपने ससंदीय �े� के दौर ेपर गया था । एक लौहार अपनी गाड़ी 

लेकर जा रहा था । उस गाड़ी के पीछे िलखा ह�आ था ‘�धान मं�ी म�ुा योजना’ । जब म�ने उनसे बात 

क�, तो उ�ह�ने बताया िक देश के �धान मं�ी जी ने ‘�धान मं�ी आवास योजना’ और ‘म�ुा योजना’ म� 

यह जो गाड़ी हम� लेकर दी है, इसके िलए यिद हमारी उ� भी देश के �धान मं�ी को लग जाए, तो 

अ�छा होगा । आम लोग� क� आज यह सोच देश के �धान मं�ी के िलए है । िपछले पाचं साल� म� देश 

क� सरकार ने देश के िलए जो काम िकया है, वह िकसी ने आज तक नह� िकया है । आजादी के बाद 

िपछली बार जब �धान म�ंी जी ने िसचंाई का �ावधान िकया, तब 53 हजार करोड़ �पये इस बजट म� 

रखे थे । मझेु इस योजना के िलए, मेर ेससंदीय �े� म� एक केनाल के िलए चार हजार करोड़ �पये क� � 

सरकार ने िदए थे । राज�थान क� जीवनदायनी राज�थान केनाल के िलए चार हजार करोड़ �पये यिद 

िकसी ने देने का काम िकया है, तो देश के �धान मं�ी ने िकया । िव� मं�ी जी बैठी ह�, म� इनके मा�यम 

से कहना चाह�गंा िक आपने रा�य के िलए पैसा िदया है, लेिकन वह पैसा सही लग रहा है या नह�, यह 

देखने क� बात है । जब राज�थान म� सरकार बदली तो सरकार बदलने के बाद ऐसे कई िडिसजसं ह�ए, 

आज वह काम अधूरा पड़ा है । के�� सरकार ने चार हजार करोड़ �पये िदए । जो नहर� बननी थ�, वे 

बन गई ं और जो बीच म� थ�, वे बीच म� रह गई ं । ऐसी कई के�� सरकार क� योजनाए,ं रा�य� म� जा कर 

�क गई ह� । यहा ंपर ‘आय�ुमान भारत’ योजना का िज� हो रहा था ।  

 सभापित महोदय, आज सबुह म� �धान मं�ी जी के काया�लय म� एक लंबी िल�ट लेकर गया । 

मेर ेससंदीय �े� से एक िल�ट आई है, वह क� सर पेश�ट्स क� है, उनको पैसा िदया जाना चािहए । आप 

जानते ह� िक �धान मं�ी राहत कोष से क� सर पेशे�ट्स से सबंिंधत 35 केसेज म� मदद िमलती है, 
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लेिकन अभी तक राज�थान म� ‘आय�ुमान भारत’ योजना चालू नह� ह�ई है । यह योजना राज�थान 

और बगंाल म� नह� चल रही है । यह एक-दो रा�य� म� नह� चल रही है ।  

 म� आपके मा�यम से कहना चाह�गंा िक �धान मं�ी जी गावं के अंितम छोर पर बैठे ह�ए लोग� को 

फायदा देने क� बात कर रहे थे, लेिकन अभी तक रा�य सरकार ने के�� सरकार को डाटा भी नह� 

भेजा है, आज आम लोग� क� ऐसी हालत इन लोग� क� वजह से ह�ई है । मझेु कहते ह�ए कोई शकंा नह� 

है िक आज गावं म� बैठे ह�ए अंितम �यि� को उसका लाभ नह� िमल रहा है तो कई िनगेिटव सोच के 

लोग, कई िनगेिटव सोच क� सरकार� वहा ंपर बैठी ह�, िजनक� वजह से लाभ नह� िमल रहा है । िकसान� 

के िलए उ�ह�ने जो िकया था, उसे कहने म� मझेु कोई शकंा नह� है, म� वह कह भी सकता ह� ंिक आप ने 

कभी जो घोषणा क�,  उसे आपने कभी पूरा नह� िकया । �धान मं�ी जी ने ‘िकसान िनिध’ योजना क� 

घोषणा क� थी, उसका भी डाटा अभी तक राज�थान सरकार ने नह� भेजा है और हम लोग कहते ह� 

िक िकसान� को फायदा नह� िमल रहा है । अभी सौगत दादा कह रहे थे िक िकसान� को फायदा नह� 

िमल रहा है, एक िक�त आई है, दो िक�त आई है या तीन िक�त आई है । जब रा�य सरकार के�� 

सरकार को डाटा ही नह� भेजेगी तो के�� सरकार उसे पैसे देने का �ावधान कैसे करगेी, यह मेरी 

समझ से बाहर है ।  

 म� आपके मा�यम से के�� सरकार से अनरुोध क�ंगा िक इन बात� को गंभीरता से लेकर रा�य 

सरकार पर �यान द�, तािक इन योजनाओ ंका लाभ, �धान मं�ी जी क� योजनाओ ंका लाभ, सीधे गावं 

के लोग� को िमल सके ।  

अभी ‘उ��वला’ योजना क� बात हो रही थी । गावं के अंितम छोर पर बैठे ह�ए िकसी �यि� ने 

जीवन म� कभी नह� सोचा था िक मेर ेघर म� गैस का चू�हा जलेगा । उनके घर म� गैस का चू�हा जलाने 

का काम देश के �धान मं�ी जी ने िकया है । आज उनके घर म� गैस का चू�हा �धान मं�ी जी और 
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के�� सरकार क� वजह से है । म� अपनी ओर से एव ंराज�थान �देश क� तरफ से �धान मं�ी जी को 

ध�यवाद देना चाह�गंा िक ऐसी योजनाओ ंक� श�ुआत के�� क� सरकार ने क� है ।  

�धान मं�ी जी ने ‘�धानमं�ी फसल बीमा’ योजना क� श�ुआत क� थी । जब से इस योजना क� 

श�ुआत ह�ई है तब से िकसान� को बह�त बड़ा बेिनिफट िमला है । म� पूर ेदेश क� बात नह� क�ंगा, म� 

अपने ससंदीय �े� क� बात क�ंगा । मेर े लोक सभा �े� म� दो िजले ह� । हमार ेलोक सभा �े� म� 

‘�धानमं�ी फसल बीमा’ योजना के तहत �ीगंगानगर म� िकसान� को 227 करोड़ �पये और हनमुानगढ़ 

म� 34 करोड़ �पये का लाभ िमला है । लगभग 60 हजार से �यादा िकसान इससे लाभाि�वत ह�ए ह� । 

अगर वह िकसी क� देन है तो वह इस सरकार और देश के �धान मं�ी जी क� दने है ।  

माननीय सभापित महोदय, िकसान क� जमीन कैसी है? अगर आज देश के िकसान� के िलए 

देश के �धान मं�ी जी ने सोचा है । देश म� सॉइल हे�थ काड�  क� श�ुआत मेर ेससंदीय �े� �ीगंगानगर 

से ह�ई थी । हम ने अपने एक िजले म� ढ़ाई लाख सॉइल हे�थ काड�  बनवाए ह� । हम ने हर जगह लै�स 

�थािपत िकए, तािक िकसान� को फायदा िमले । हम ने योजना बनाई है, सरकार ने योजना बनाई है । 

अगर ऐसी योजना सारी सरकार� बनाने लगे तो िकसान� का िकतना उ�थान होगा, यह मझेु कहने क� 

ज�रत नह� है ।  

म� एक िकसान ह� ं। यह जीडीपी क� बात कर रहे ह� । म� जीडीपी को नह� मानता ह� ं। अगर मेर े

खेत म� �ित बीघा दस ि�वंटल कॉटन ह�ई है, तो मेरी जीडीपी अ�छी है ।…(�यवधान) िकसान� क� 

जीडीपी वही है । जब देश के �धान मं�ी जी ने एमएसपी तय कर िदया, उस एमएसपी पर हमारी फसल 

िबक रही है । जहां पर हमारी सरकार नह� है, तो उधर बैठे ह�ए लोग थोड़ी गड़बड़ कर रह ेह�, इसके बार े

म� म� नह� कह सकता ह�,ं लेिकन म� कह सकता ह� ंिक जो इधर बैठे ह�ए लोग ह�, ये वहा ंपर कोई गड़बड़ 

नह� कर रहे ह� । अगर िकसान� क� फसल सही दाम पर िबके तो म� कह सकता ह� ं िक िकसान क� 
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जीडीपी वही है । वह िकसान आगे बढ़ेगा, वह िजला आगे बढ़ेगा, वह �देश आगे बढ़ेगा, वह देश िशखर 

के पथ पर आगे बढ़ेगा । 

 माननीय सभापित महोदय, म� आपके मा�यम से सरकार से िनवेदन करना चाह�गँा िक कई  

मामले िवचाराधीन ह�, उनको सरकार के रहते ह�ए पूरा िकया जाना चािहए । लेिकन इस सरकार ने जो 

काम िकया है, मझेु वष� 1996 म� पहली बार यहा ँआने का सौभा�य िमला । म� कुछ समय को छोड़कर 

िपछले 25 वष� से इस सदन म� ह� ँ। मझेु कई रा�य� म� भी जाने का सौभा�य िमला है ।  

 रले के इंजन िबजली से चलते ह� । राज�थान के लोग� ने नह� सोचा था िक यहा ँभी कभी 

िबजली के रले इंजन चल�गे । रले मं�ी �ी पीयूष गोयल जी यहा ँ बैठे ह� । म� इनका ध�यवाद करना 

चाह�गँा, �य�िक मेर ेससंदीय �े� म� भी िव�तु के रले इंजन चल रहे ह� । अगर इतना बड़ा काम िकसी ने 

िकया है, तो इस देश के �धान मं�ी के नेत�ृव म� चलने वाली सरकार ने िकया है । यह कोई छोटी बात 

नह� है । 

 पय�टन क� �ि� से भी हम पीछे नह� ह� । अगर िव� के पय�टक� ने सबसे �यादा स�ंया म� कह� 

आने क� कोिशश क� है, तो भारत म� आने क� कोिशश क� है । इसिलए म� कह सकता ह� ँ िक भारत 

पय�टन के �े� म� आगे िनकला है । मेर ेससंदीय �े� म� ऐसे दो िजले ह� । मेर ेससंदीय �े� के अंतग�त एक 

स�यता कालीबगंा है । जब इनका राज था, तो कालीबगंा स�यता म� एक कंकाल था, जो नौ फ�ट का 

था । उसे भी लोग उठाकर ले गए थे । ये लोग उसको भी नह� सभंाल पाए । म� कह सकता ह� ँिक पय�टन 

के �े� म� हम सबसे आगे ह� ।  

 म� आपके इशारे को समझ रहा ह� ँ। लेिकन म� सौभा�यशाली ह� ँिक जब मझेु बोलने का अवसर 

िमलता है, तो आप यहा ँपर बैठते ह� । इसिलए मझेु कुछ समय और िदया जाए । 

 म� �यादा कुछ नह� कह�गँा । म� सरकार को सझुाव देना चाह�गँा िक मेर ेलोक सभा �े� म� ही 

नह�, बि�क के�� सरकार ने पूर े राज�थान के िलए रा�य सरकार और पजंाब सरकार को िसचंाई 
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प�रयोजना के तहत चार हजार करोड़ �पये िदए ह� । हम लोग पजंाब का गंदा पानी पी रहे ह�, िजसक� 

वजह से हम लोग� को क� सर, पीिलया और थायराइड जैसी बीमा�रया ँहो रही ह� । राज�थान के आठ 

िजल� के लोग इन बीमा�रय� से �िसत ह� ।  

 माननीय िव� मं�ी जी यहा ँबैठी ह� । म� के�� सरकार से आ�ह करना चाह�गँा िक पजंाब का जो 

केिमकलय�ु गंदा पानी राज�थान म� आ रहा है, शगुर िमल� का जो गंदा पानी आ रहा है, उसको 

रोकने का काम कर� । आपने पैसे दे िदए ह� । आप भी पजंाब सरकार से बात कर� । इसके साथ-साथ, म� 

सरकार से िनवेदन करना चाह�गँा िक मेर ेलोक सभा �े� म� दो िजले ह� । दोन� िजल� म� सरकार ने 

मेिडकल कॉलेजे खोले ह� । म� इसके िलए सरकार को और �धान मं�ी जी को ध�यवाद देना चाह�गँा । 

इस काम के िलए दोन� िजल� म� से ��येक को 325 करोड़ �पये िदए गए ह� ।  

 म� सरकार से यह भी िनवेदन करना चाह�गँा िक मेरा लोक सभा �े� पूरी तरह से ए�ीक�चरल 

�े� है । यहा ँका पूरा �े� िसचंाई पर िनभ�र है । यहा ँपर तीन नहर� आती ह� । राज�थान म� �ीगंगानगर 

ही एक ऐसा िजला है, जहा ँपूरा पानी िसचंाई के काम म� जाता है । इसिलए म� के�� सरकार से यह मागँ 

करता ह� ँ िक �ीगंगानगर म� एक कृिष िव�िव�ालय खोला जाए और एक ए�ीक�चर �रसच� से�टर 

खोलने क� मंजूरी दी जाए ।  

 म� वष� 2019-20 के िलए अनदुान� क� अनपूुरक मागँ� का समथ�न करता ह� ँ।  

 बह�त-बह�त ध�यवाद । 
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SHRI SU. THIRUNAVUKKARASAR (TIRUCHIRAPPALLI): Hon. Chairperson, 

Sir, thank you for giving me this opportunity. In the Budget presented for the year 

2019-20, the estimated Government expenditure was Rs. 28.86 lakh crore. Now, 

through this Supplementary Budget, the Finance Minister has asked for an 

additional amount of Rs. 21,246.16 crore, mainly for the following items: Rs. 2500 

crore for Department of Financial Services, Rs. 666 crore for Department of 

Space, Rs. 1000 crore for Ministry of Petroleum and Natural Gas, Rs. 8820 crore 

for Ministry of Home Affairs, Rs. 3377 crore for Ministry of Coal, Rs. 565 crore for 

Department of Promotion of Industry and Internal Trade and Rs. 2000 crore for 

Defence.  

The fiscal deficit estimated by the Government at the time of the Budget 

was only 3.3 per cent. Sir, due to this additional expenditure, the fiscal deficit is 

likely to increase to 3.7 to 3.8 per cent.  The GDP growth rate fell to 4 per cent, 

the lowest in more than six years.  It has come down from 4.54 per cent to 4 per 

cent.  GDP growth in 2018-19 was 7.1 per cent.  In the second quarter of 2012-

13, it was 7.49 per cent and now it has come down to four per cent. 

 Economists like Subramanyam Swamy, a senior leader in BJP and MP 

also, says that 4.5 per cent GDP growth is not correct.  It is only 1.5 per cent.  It is 

a false statement.  People around the Finance Minister are not telling the truth.  
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They are giving an enhanced figure of 4.5 per cent.  It is his statement.  I do not 

know whether it is true or not. 

 The dream of Shri Modi or this Government was to achieve a 5 trillion dollar 

economy by 2022-2023.  Looking at the growth rate, it is estimated that the 

Government can achieve a five trillion dollar economy only after ten more years, 

that is, by 2033-34. 

 Sir, the main reason for the economic slow down is the low investment and 

unemployment.  It is good that our hon. Prime Minister is making frequent visits to 

foreign countries.  More than 100 times he has visited foreign countries.  I do not 

know how many countries he has visited and how many are yet to be visited.  

People, particularly those in foreign countries, appreciate him.  They treat him as 

the … . They are all happy but our people in India are sad because they are not 

able to see him frequently.  Out of 550 districts, there are a number of districts 

where our Prime Minister has not gone yet but very few countries are left which 

he has to visit yet.  It is good.  Let him visit but I would like to know from the hon. 

Minister the number of agreements signed with regard to FDI with these more 

than 100 countries which he has visited so far.  Which are the countries he has 

visited so far; what are the agreements, what is the amount signed and what is 

the amount invested State-wise?  I come from Tamil Nadu and I do not know how 

                                                           
 Not recorded 
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much money is invested in Tamil Nadu.  So far as I know, nothing is invested in 

Tamil Nadu. 

I would like to ask about the industrial sector. How many industries have 

come up with FDI? How much employment opportunities are being created? In 

America, the working age population of adults is above 67 per cent.  

HON. CHAIRPERSON: Please conclude.  

SHRI SU. THIRUNAVUKKARASAR: In India, the working age population of 

adults is nearly 50 per cent only. Low income, low per-capita consumption, 

increase in unemployment and slow growth is due to low investment mainly in 

industrial sector. These are the main reasons. So, growth is not possible without 

investment in manufacturing industry. How are you going to compensate it? How 

are you going to increase the economy? So, the Government is planning to sell all 

the public sector units.  

 The hon. Finance Minister had her school and college education from 

Trichy. Madam, Trichy is your place also. I would like to request you to stop 

selling off the Trichy International Airport. It is in the second list for private sale. 

Already eleven public sector units, including MTNL, BSNL and also Railways, are 

going to be sold. 

HON. CHAIRPERSON: Please conclude. 

SHRI SU. THIRUNAVUKKARASAR: I am concluding. You are also going to sell 

more than 51 per cent share to the private partners. The Government is going to 



04.12.2019  217 
 
become minor partners in the public sector units. So, I insist that the profit-making 

public sector units should not be sold.  

 I just want to make one or two requests on behalf of my State of Tamil 

Nadu. I would request the hon. Finance Minister to increase the number of days 

under MGNREGA to 200 days and also increase the salary of the workers to 

Rs.300. It will help the women folk in rural areas.  

 As has been requested by another hon. Member, I would also like to 

request the hon. Finance Minister to increase the funds under the MPLADS. As 

others have spoken here that for an MLA, it is Rs. 3 crore in Tamil Nadu; it is Rs. 

6 crore in Kerala; and in Delhi, they are planning to increase to Rs. 10 crore. So, 

at least, there should be an increase of Rs. 2 crore per MLA constituency. 

HON. CHAIRPERSON: Please listen to me. Kindly conclude. समय का पालन तो 

करना होगा । 

…(�यवधान) 

SHRI SU. THIRUNAVUKKARASAR: Kindly give me only one minute. In every 

constituency, there is an office for MLAs. MPs must also have one office in every 

parliamentary constituency. Rs. 50 lakh can be allotted within the MPLADS fund 

also.  

 The unemployed youth should be helped with the monthly allowance until 

they get employment. In Tamil Nadu, about one crore people are unemployed. 

More than 30 crore people are unemployed throughout the country. Some 
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monthly assistance should be given to them till they get employment. During the 

off-season, farmers and fishermen community should be helped with some 

monthly allowance. Agriculturalists should be helped with the pension scheme. 

 

HON. CHAIRPERSON: Shri P.K. Kunhalikutty. You will get five minutes. Please 

be brief.  

 

SHRI P.K. KUNHALIKUTTY (MALAPPURAM): Many hon. Members, who have 

spoken from the other side, were claiming that everything is fine and the country 

is marching ahead with prosperity. What kind of a prosperity is this? We do not 

know. We have seen better times.  They talk about the prosperity of the nation.  

But we do not see anything.  There is no movement in the market.  There are no 

jobs for the youngsters.  We see sleeping towns since there is no buying and 

selling or anything in the shops.  There is no real estate movement.  There is no 

financial movement.  There is no purchase or sale or anything.  What kind of 

prosperity is this?   

 Sir, it seems we are in a very difficult situation.  We are not marching ahead 

to prosperity.  The economists are talking that people at large have the doubt that 

we are going ahead.  We are going towards a poverty situation.  Look at the 

situation in the country.  The prices of essential commodities are going up.  Food 

is becoming very costly.  It is becoming very difficult for the common people to 
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keep their health.  Education is becoming very costly for the people.  What kind of 

prosperity is this?   

 When the demonetisation was started, Dr. Manmohan Singh, the former 

Prime Minister, had warned about such a situation.  At that time, you did not 

agree with him.  You mocked him and you even said that he is taking bath after 

wearing raincoat and all that.  But actually, that kind of a situation has now 

emerged in the nation.  I am afraid the country is losing its credibility among the 

comity of nations.  There is talk that we are even going below the neighbouring 

countries like Bangladesh and Pakistan in many areas.  Is it a happy situation?  

The Finance Minister should think about it as it is something which is very serious. 

 Giving concessions to big business houses again and again will not help.  

That is what many economists say.  So, a real solution has to be thought about.  

Otherwise, the fear among the people at large is that we are heading towards 

poverty kind of situation.  The price of onion is an example.  We know that the 

common man apart from roti,  needs onion and salt.  This is a mere need which 

they have.  We know that is not a nutritious food.  They cannot buy even onions 

for a taste.  So, you can see what kind of a situation we have landed in.  The 

situation is very serious.   

The workers are losing jobs.  Major industries are not running.  Middle class 

people are not able to employ people.  In the unorganised sector, the workers are 

losing their jobs.  They do not have jobs at all.  They are not working at all.  Then 
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how are they going to buy their bare minimum needs every day?  So, I would 

again say that the situation is very serious.   

Take for example the small and medium scale industries.  This is where we 

found major jobs.  This is a sector where ordinary people are given jobs.  But 

small and medium scale sectors are in great difficulty.  Many have said earlier that 

the GDP is in its lowest stage during the last seven years.  Somebody was saying 

that we need not take into account the GDP.  We can take into account the 

happiness of the people.  That is equal to say that we should be contended with 

what we have. We are happy with what we have. Even if we do not have onion to 

eat, we should be contended with roti only. That is what it is. Should we be a 

country like that? India was a prospering country. It was a country which was 

fighting to be a major voice in the world. Now, a stage has come when we are 

advised that we should be happy with what we have. So, it is a very difficult 

situation.  

 Take for example, the situation in the State of Kerala. Kerala is one State 

where we could find a minimum standard of living. People could buy things and 

there was no poverty. But even in that State, today reports of poverty are creeping 

in. So, the economic situation that the country is facing is very serious. Mere eye-

washing will not help. The hon. Finance Minister and the people in-charge and the 

Government should do something very seriously to address this problem, 

otherwise this country will break down and economically it will rank below our 
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neighbouring countries. Something has to be done seriously to get out of this 

situation, rather than just talking politics.  

 Thank you.  
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ADV. A.M. ARIFF (ALAPPUZHA): Sir, thank you for giving me this opportunity to 

speak on the Supplementary Demands for Grants.  

 Sir, I remember what our hon. Finance Minister said in her Budget speech 

about the GDP growth and achieving a five trillion economy. Presently, our GDP 

growth rate has fallen to 4 per cent. But even then, the Government says that our 

country is on way to becoming a five trillion-dollar economy. Our country’s 

economy is now like a time bomb and it can burst at time. The hon. Prime Minister 

and his dear corporate friends are saying that India is shining. Government is not 

reducing poverty but are reducing the number of poor in the data sheet. I am 

saying about withholding of the Consumer Price Index data of 2017 and 2018 

published by the National Statistical Institute. Villages of this country in this Ram 

Rajya are facing the worst poverty in the last four decades. But the Government is 

fooling the people by manipulation and by hiding data. If the Government releases 

the real data, then the people will get to know the real picture of our country.  

 Unemployment is another issue that the propaganda makers are hiding 

under the carpet. More than half of the working age population is out of labour 

force in India. What was the promise made by this Government? The Government 

promised 2 crore new jobs a year which comes to 8 crore jobs in four years. But it 

has generated only 18 lakh jobs during this period.  
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 Sir, no doubt our hon. Prime Minister is a dream-seller. Agriculture has 

become a death game for our poor farmers in our country. The absence of a 

supporting system from the Government such as subsidies, credits etc. has 

pushed more than 3 lakh farmers to suicide. Take for example, the much-touted 

scheme, namely the Pradhan Mantri Fasal Bima Yojana started in 2016. 

Astonishingly, the fundamental problems and issues remained almost the same in 

both the old crop insurance schemes and the new PMFBY. The C&AG has 

spotted huge gaps in PMFBY and other crop insurance schemes with 45 per cent 

of the false claims made under this scheme. So far, this scheme is a huge failure. 

While a sum of Rs. 10 lakh crore of corporate debts have been written off, only 10 

per cent of our farmers have gained by way of loan waivers. The question is, with 

whom is the Government standing – corporates or farmers?  

 Sir, a 7.5 per cent hike in subsidy for food, fertilizers and petroleum is also 

hiding facts. A 15 per cent subsidy was announced last year for food, fertilizer and 

petroleum. There is a cut of Rs. 1000 crore for food and Rs. 413 crore for fertilizer 

in the current year’s Budget.  

 What is `Make in India’? It is not `Make in India’, it is `Selling India’. The 

Modi Government has penchant for selling our PSUs including one of our 

Maharatna company, namely, BPCL. MSME is another sector which has been 

neglected by the Government which has borne the maximum brunt of 

demonetisation, misadventure and the sub-optimal GST implementation.  
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 Sir, another joke is giving pension under Pradhan Mantri Shram Yogi to the 

workers after 32 years. More than 82 per cent of India’s workforce is employed in 

the unorganised sector in India as noted by the International Labour Union. There 

is an estimate of about 40 crore workers in this sector. The average life 

expectancy of an Indian is 68 years. Again, a casual worker who works under 

precarious conditions will have an average life expectancy much lesser than that. 

How many would be alive to receive the Government pension after 32 years? 

 An example of Modi Government’s duplicity is visible in the allocation for 

the much publicised Beti Bachao Beti Padhao Programme. Funds for this 

Programme have been cut from an already embarrassing Rs. 255.9 crore to just 

Rs. 100 crore. The important Mid-Day Meal Scheme has seen an increase of just 

Rs. 51 crore, compared with the last year’s expenditure. In reality, this means an 

actual decline, harming crores of school-going children.  

 What is the attitude of the Government towards the SCs and STs? Dalits 

and Minorities are the social segments that are worst hit by the policies of the 

Government. They are having the feeling of fear, fear and fear everywhere.  

 It is achhe din’ for corporates. Diversion of funds in the name of banking 

recapitulation is another tricky game of the NDA Government in favour of the 

corporates. In reality, all the banks are under debt crisis due to Non-Performing 

Assets. 
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 Some of the country’s biggest banks are reporting losses with lakhs of 

crores of gross Non-Performing Assets amounting to about 5 per cent of the 

country’s GDP. This has caused due to the non-payment of loans given to the 

corporates. Last year, Rs. 5 lakh crore have been earmarked for banking 

recapitulation. This year, it has crossed Rs. 10 lakh crore.  

 Sir, all the promises of this Government are, therefore, yet an eyewash to 

fool the people. Through manipulated and inflated data, it hides the grim realities 

on the ground, and this Government is another example of how crony capitalism 

could worsen the miseries of the common man.  

 Sir, I have one request to make. As all the other hon. Members requested, 

the MPLAD fund may be hiked by at least Rs. 2 crore in an Assembly 

Constituency. With these words, I conclude my speech. 

 

माननीय सभापित: कंुवर दािनश अली जी ।  

 माननीय सद�य, आप थोड़ा स�ेंप म� बोिलएगा । भूिमका छोटी रिखएगा और सीधे पॉइंट पर 

आइएगा ।  
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KUNWAR DANISH ALI (AMROHA): Thank you very much, hon. Chairperson Sir, 

for allowing me to speak on the Supplementary Demands for Grants. 

देश म� जो आिथ�क माहौल है, वह बह�त ही गंभीर है । जब इस कृिष �धान देश म� 31 िकसान 

रोज आ�मह�या कर रहे ह� ।…(�यवधान) यह डाटा है ।…(�यवधान) तो देश म� िकतना िवकास हो रहा 

है, यह िकसी से िछपा ह�आ नह� है ।…(�यवधान)  

महोदय, अभी तो म�ने अपना भाषण श�ु भी नह� िकया है और �ेजरी ब�चेज से रिनगं कम��ी 

श�ु हो गई है ।…(�यवधान) जब भी म� बोलने के िलए खड़ा होता ह�,ँ तो ये �य� परशेान हो जाते ह�? 

…(�यवधान) जब भी म� यहा ँपर िकसान� क� बात करता ह�,ँ दिलत�, वंिचत समाज क� बात करता ह�,ँ 

तो ये �ेजरी ब�चेज पर बैठे ह�ए लोग परशेान हो जाते ह� ।…(�यवधान) 

माननीय सभापित : आप अपनी बात बोिलए । 

कंुवर दािनश अली: महोदय, म� कहना चाहता ह� ँिक आज यहा ँपर जो सरकार है, ‘सबका साथ सबका 

िवकास’ क� बात करने वाली हमार े आदरणीय �धान मं�ी जी के नेत�ृव म� यह सरकार                    

है ।…(�यवधान) जीडीपी का �या हाल ह�आ? अब जीडीपी 4.5 परस�ट रह गई । अभी एक माननीय 

सासंद, हमार ेसाथी ने यहा ँकहा है िक स�ुम�यम �वामी साहब ने कहा िक 4.5 परस�ट …  बोल रहे 

ह�, केवल 1.5 परस�ट है । म� उनक� बात पर कभी यक�न नह� करता, लेिकन कभी-कभी कोई आदमी 

ठीक बात भी कर देता है । उ�ह�ने जीडीपी को 1.5 परस�ट बताया है और वे खदु बीजेपी के सासंद ह� । 

ब�क� का �या हाल ह�आ है? एनपीऐज िकतने ह�? जो ब�क घाटे म� थे और जो ब�क सही चल रहे थे, उन 

दोन� को मज� कर िदया । अब यह होगा िक जो ब�क सही चल रहे थे, उनको भी डुबाने का काम यह 

सरकार करने जा रही है ।    

                                                           
 Not recorded. 
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 महोदय, �धान मं�ी फसल बीमा योजना इस सरकार का एक �लैगिशप �ो�ाम है । म� जब 

अपने �े� म� ‘िदशा’ क� बैठक म� गया तो यह पता चला िक इस योजना से िकसान� को कोई फायदा 

नह� होता, इस देश म� जो इं�योर�स से�टर है, जो म�टीनेशनल इं�योर�स क�पनीज ह�, अ�टीमेटली 

उ�ह� फायदा पह�चंाने क� यह �क�म है । म� उसका िजलावाइज आंकड़ा द ेसकता ह� ं िक िकसान� से 

�ीिमयम के नाम पर िकतना वसूला गया, सरकार ने िकतना शेयर िदया और उसके �रटन� म� िकसान� 

को �या िमला । पर, म� उसक� िडटेल म� नह� जाना चाहता ।  

सभापित जी, म� आपके मा�यम से िसफ�  इतना कहना चाहता ह� ंिक जब स�चाई बोली जाती है 

तब दद� होता ही है ।…(�यवधान)  

 यह सरकार ‘मेक-इन-इंिडया’ क� बात करती है, लेिकन ‘मेक-इन-इंिडया’ म� �या हो रहा है? 

यहा ंपर जो बन रहा था, जो �ॉिफट-मेिकंग पी.एस.यूज़. थे, उ�ह� भी िडसइंवे�ट िकया जा रहा है । 

बी.पी.सी.एल. को बेचा जा रहा है, एयरपोट्�स को �ाइवेटाइज िकया जा रहा है । यहा ंपर आप ही के 

एक व�र� माग�दश�क सासंद डॉ. मरुली मनोहर जोशी जी क� पि�लक अकाउंट्स कमेटी क� �रपोट�  थी 

िक िद�ली एयरपोट�  म� िकतना घोटाला ह�आ । उस �रपोट�  को भी इ�ह�ने नह� देखा । उसके बाद भी ये 

और एयरपोट्�स को �ाइवेटाइज कर रह ेह� ।  

 माननीय सभापित महोदय, मेरी पाट� का भी कुछ टाइम है । म� उसी िहसाब से आ�ह कर रहा 

ह� ं । िडमॉनेटाइजेशन ह�आ, जब माननीय �धान मं�ी जी ने इस देश म� नोटबदंी क� तो सब लोग� को 

लगा िक शायद यह एक बड़ा �ािंतकारी कदम है िक जो नकली नोट्स ह�, वे सब इसम� ख�म हो   

जाएगें । पर, पता यह चला िक 99 �ितशत से �यादा नोट्स वापस आ गए और जो लोग आर.बी.आई. 

के से�टस� पर इसके िलए लाइन म� लगे थे, उ�ह� लािठय� से भगाया गया वरना 100 �ितशत से भी 

�यादा आ जाते और पता चलता िक असली के च�कर म� नकली भी अ�दर आ गए । अभी भी िकतने 
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आए, यह मझेु नह� मालूम है ।…(�यवधान) उसका �या नतीजा ह�आ? पूर ेदेश क� इकोनॉमी नोटबदंी 

के चलते गड़बड़ा गई ।…(�यवधान) 

 ये ‘सबका साथ, सबका िवकास’ क� बात करते ह� । ये सबके िव�ास क� बात करते ह� । मझेु यह 

बता दीिजए िक जो िशड्यू�ड कॉ�ट्स, िशड्यू�ड �ाइ�स और माइनॉ�रटीज़ क� �कॉलरिश�स थ�, 

उनम� आपका �या एलोकेशन है?…(�यवधान)   

 सभापित जी, म� उ�र �देश से आता ह� ं । उ�र �देश के अ�दर पहले एस.सीज़. और 

एस.टीज़. को �कॉलरिश�स िमलती थ�, उनके एडिमशसं डायर�ेट होते थे, कॉलेज� म� पैसे जाते थे । 

पर, इस वष� एस.सी., एस.टी. के �टूड�ट्स के एडिमशसं नह� ह�ए �य�िक �कॉलरिश�स नह� आई ं । 

माइनॉ�रटीज़ के िलए एक मदरसा मॉडना�इजेशन क� �क�म भारत सरकार क� है िक उसम� 

भारत सरकार उदू� टीचस� के िलए अपना शेयर देगी, लेिकन वह पैसा के�� सरकार ने उ�र �देश 

सरकार को नह� िदया । अकेले मेरी कं�टीट्य�ुसी म� ऐसे हजार� उदू� टीचस� ह�, िजनके घर� म� चू�हे 

नह� जल रहे ह� । 

 माननीय सभापित जी, म� आपके मा�यम से िसफ�  इतना ही आ�ह करना चाहता ह� ं िक यह 

ठीक है िक आप कह रहे ह� िक आप डायर�ेट बेिनिफट �क�म म� िकसान� के खाते म� पैसे �ासंफर कर 

रह ेह� । आप िकसान� को दीिजए, लेिकन िकसान� क� जो असली सम�या है, उसे देिखए । िकसान� को 

उसक� फसल का वािज़ब दाम िदलाइए । िकसान� को जो आप तीन हजार �पये और छ: हजार �पये 

देते ह�, उसम� िकसान उस छ: हजार �पये म� उलटा और साठ हजार �पये कज� लेकर अपनी खेत म� 

फसल बोने का काम करता है । ऐसा वह इस िव�ास म� करता है िक जब मेरी फसल आएगी तो उसका 

मनुािसब दाम मझेु सरकार िदलाएगी और बाजार से िमलेगा । लेिकन, जब उसक� फसल आती है तो न 

तो सरकार खरीदती है और न ही जो िबचौिलए माक� ट म� बैठे ह�, वे ही खरीदते ह� ।…(�यवधान)  

महोदय, म� आपके मा�यम से सरकार का �यान इसक� ओर िदलाना चाहता ह� ं।…(�यवधान) 
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 Thank you very much hon. Chairperson Sir, for ):امروہہ( علی دانش کنور

allowing me to speak on the Supplementary Demands for Grants.  

 کس جب ہیں۔ گمبھیر ہی بہت وه ہیں حالات معاشی جو میں ملک محترم،  

 ہے۔ ڈاٹا یہ ۔۔)مداخلت( ہوں۔ رہے کر کشی دخو روز کسان 31 ملک پردھان کرشی

 ہے۔ نہیں ہوا چھپا سے کسی یہ ہے، رہا ہو وِکاس کتنا میں ملک تو ۔۔)مداخلت(

  )مداخلت(

 سے بینچ ٹریزری اور کی نہیں بھی شروع تقریر اپنی نے میں ابھی جناب،  

 اکھڑ لئے کے بولنے میں بھی جب  ۔۔)مداخلت( ہے۔ گئی ہو شروع کمینٹری رننگ

 کرتا بات کی کسانوں یہاں میں بھی جب ہیں؟ جاتے ہو پریشان کیوں یہ تو ہوں ہوتا

 ہوئے بیٹھے پر بینچز ٹریزری یہ تو ہوں کرتا بات کی سماج ونچِت دلتوں ہوں،

  ۔۔)مداخلت( ہیں جاتے ہو پریشان لوگ

 کا سب ساتھ کا سب ہے، سرکار جو پر یہاں اجٓ کہ ہوں چاہتا کہنا میں جناب،  

 سرپرستی کی صاحب اعظم وزیرِ  مابٓ عزت ہمارے والے کرنے بات کی اسوِک

 فیصد 4.5 جی۔ڈی۔پی۔ اب ہوا؟ حال کیا کا جی۔ڈی۔پی۔ ۔۔)مداخلت( ہے سرکار یہ میں

 سبرامنیم کہ ہے کہا یہاں نے ساتھی ہمارے ممبر، معزّز ایک ابھی ہے۔ گئی ره

 ہے۔ فیصد 1.5 صرف یں،ہ رہے بول ؟؟؟؟؟؟؟؟ فیصد 4.5 کہ کہا نے صاحب سوامی

 بات ٹھیک ادٓمی کوئی کبھی کبھی لیکن کرتا، نہیں یقین کبھی پر بات کی ان میں

 خود وه اور ہے بتایا فیصد 1.5 کو جی۔ڈی۔پی۔ نے انہوں ہے۔ دیتا کر بھی

 این۔پی۔ایز۔ ؟ ہے ہوا حال کیا کا بینکوں ۔ ہیں پارلیمنٹ ممبرافٓ کے بی۔جے۔پی۔
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 ان تھے، رہے چل سہی بینک جو اور تھے، میں اٹےگھ بینک جو ہیں؟ کتنے

 بھی کو ان تھے، رہے چل سہی بینک جو کہ ہوگا یہ اب گیا۔ دیا کر مرج کو دونوں

  ہے۔ رہی جا کرنے سرکار یہ کام کا ڈبُانے

 پروگرام فلیگشِپ ایک کا سرکار اس یوجنا بیما فصل منتری پردھان جناب،  

 سے یوجنا اس کہ چلا پتہ گیاتو میں بیٹھک کی دِشا میں حلقہ اپنے جب میں ہے۔

 جو ہے، سیکٹر انشیورینس میں ملک اس ہے، رہا ہو نہیں فائده کوئی کو کسانوں

 اسکیم یہ کی پہنچانے فائده انہیں میٹلی الٹی ہیں، کمپنیز انشیورینز نیشنل ملٹی

 کے پریمیم سے سے کسانوں کہ ہوں سکتا دے انٓکڑا وائز ضلع کا اس میں ہے۔

 کو کسانوں میں بدلے کے اس اور دیا شیر کتنا نے سرکار گیا، وصولا کتنا پر منا

  چاہتا۔ جانا نہیں میں ڈیٹیل کی اس میں پر ملا۔ کیا

 کہ ہوں چاہتا کہنا اتنا صرف سے ذریعہ کے اپٓ میں صاحب، چیرمین محترم  

  ۔۔)مداخلت( ہے ہی ہوتا درد تب ہے جاتی بولی سچائی جب

 رہا ہو کیا میں میک۔ان۔اِنڈیا ہے،لیکن کرتی بات کی انِڈیامیک۔ان۔ سرکار یہ  

 ڈِس     بھی تھےانہیں پی۔ایس۔یوز میکِنگ پروفٹِ جو تھا، رہا بن جو پر یہاں ہے؟

 کو پورٹس ائر ہے، رہا جا بیچا کو بی۔پی۔سی۔ایل۔ ہے۔ رہا جا کیا انویسٹ

 پارلیمنٹ افٓ ممبر نمارہ سینئر ایک کے ہی اپٓ پر یہاں ہے۔ رہا جا کیا پرائیوٹائز

 ائر دہلی کہ تھی رپورٹ کی کمیٹی اکاوُنٹس پبلک کی جی جوشی منوہر مرلی ڈاکٹر

 بعد کے اس دیکھا۔ نہیں نے انہوں بھی کو رپورٹ اس ہوا۔ گھوٹالا کتنا میں پورٹ

  ہیں۔ رہے کر پرائیوٹائز کو ائرپورٹس اور یہ بھی

 حساب اسی میں ہے۔ وقت کچھ بھی کا پارٹی میری صاحب، چیرمین محترم  

 صاحب اعظم وزیرِ  مابٓ عزّت جب ہوا، ڈیمونیٹائزیشن ہوں۔ رہا کر گزارش سے
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 انقلابی بڑا  ایک یہ شاید کہ لگا کو لوگوں سب تو کی بندی نوٹ میں ملک اس نے

 ہے چلا یہ پتہ پر، گے۔ جائیں ہو ختم میں اس سب وه ہیں نوٹ نقلی جو کہ ہے قدم

 سینٹرس کے  ارٓ۔بی۔ائٓی۔ لوگ جو اور ہیں گئے آ  واپس نوٹ هزیاد سے فیصد 99 کہ

 100 ورنہ گیا بھگایا سے لاٹھیوں انہیں تھے، لگے میں لائن لئے کے اس پر

 آ  اندر بھی نقلی چکرمیں کے اصلی کہ چلتا پتہ اور جاتے آ  زیاده بھی سے فیصد

 کیا نتیجہ کا اس ۔۔۔)مداخلت( ہے معلوم نہیں مجھے یہ ائٓے، کتنے بھی ابھی گئے۔

 کا سب یہ ۔)مداخلت( گئی گڑبڑا چلتے کے بندی نوٹ ایکونامی کی ملک پورے ہوا؟

 ہیں۔ کرتے بات کی وِشواس کے سب یہ ہیں۔ کرتے بات کی وِکاس کا سب ساتھ،

 کی اقلیتوں اور ٹرائبس شیڈیولڈ کاسٹس، شیڈیولڈ جو کہ دیجئے بتا یہ مجھے

   ۔۔)مداخلت( ہے ایلوکیشن کیا کا اپٓ میں ان تھی شِپ اسکالر

 پہلے اندر کے پردیش اتُر ہوں۔ اتٓا سے پردیش اتُر میں صاحب، چیرمین  

 ہوتے ڈائریکٹ ایڈمیشن کے ان تھی، ملتی اسکالرشِپ کو ایس۔ٹیز اور ایس۔سیز

 طلباء کے  ایس۔ٹی۔ ایس۔سی۔، سال اس پر تھے۔ جاتے پیسے میں کالیجز تھے،

  ائٓے۔ نہیں اسکالرشِپ ہوئےکیونکہ نہیں داخلے کے

 ہے کی سرکار بھارت اسکیم کی  ماڈرنائزیشن مدرسہ ایک لئے کے اقلیتوں  

 پیسہ وه لیکن گی، دے شیر اپنا لئے کے ٹیچرس اردو سرکار بھارت میں اس کہ

 میں حلقہ پارلیمانی میرے اکیلے دیا۔ نہیں کو سرکار پردیش اتُر نے سرکار مرکزی

  ہیں۔ رہے جل نہیں چولہیں میں گھروں کے جن یںہ ٹیچرس اردو ہزاروں ایسے

 کرنا گزارش سی اتنی صرف سے ذریعہ کے اپٓ میں صاحب، چیرمین محترم  

 میں اسکیم بینیفِٹ ڈائریکٹ اپٓ ک ہیں رہے کہہ اپٓ کہ ہے ٹھیک یہ کہ ہوں چاہتا
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 دیجئے، کو کسانوں اپٓ ہیں۔ رہے کر ٹرانسفر پیسے میں کھاتوں کے کسانوں

 کی اس کو کسانوں دیکھیئے۔ اسے ہے، سمسّیا اصلی جو کی کسانوں اپٓ لیکن

 روپئیے ہزار 6 اور روپئیے ہزار 3 جو اپٓ کو کسانوں دلائیے۔ دام واجب کا فصل

 قرض روپئیے ہزار 60 اور الُٹا میں روپئیے ہزار 6 اس کسان میں اس ہیں، دیتے

 کرتا ساتھ کے یقین اس وه ایسا ہے۔ کرتا کام کا بونے فصل میں کھیت اپنے کر لے

 سرکار مجھے دام مناسب کا اس تو گی ائٓے کر ہو تیار فصل میری جب کہ ہے

 سرکار تو نہ تو ہے اتٓی فصل کی اس جب لیکن گا۔ ملے سے بازار اور گی دلائے

 ہیں خریدتے ہی وه ہیں بیٹھے میں مارکیٹ بچولئیے جو ہی نہ اور ہے خریدتی

  ۔۔)مداخلت(

 کی اس دھیان کا سرکار سے ذریعہ کے اپٓ میں حب،صا چیرمین محترم  

   ہوں۔ چاہتا دلانا طرف
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माननीय सभापित: अभी बोलने वाले माननीय सासंद� क� लंबी सूची बाक� है, इसिलए इस िवषय पर 

चचा� के िलए, अगर सदन क� सहमित हो तो एक घटें का समय बढ़ा िदया जाए । �या िफलहाल एक 

घटें का समय बढ़ा िदया जाए? 

अनेक माननीय सद�य: जी हा ं। 

माननीय सभापित: ठीक है ।  

18.00 hrs 

SHRI HASNAIN MASOODI (ANANTNAG): Hon. Chairman, Sir, some of the hon. 

Members referred to the situation in Kashmir and the steps taken recently.  The 

revocation of special status of Jammu and Kashmir does not only injure and 

violate the fundamental principles of Indian polity, what about the unilateral 

breach of the pledges made in 1947, 1952 and 1975, that is, Kashmir Accord, 

Delhi Accord? It violates the fundamental principles of federalism.  The decision 

also tramples upon the Constitution.  

 It was expected that once the Constitution Bench of the Supreme Court has 

decided to examine the constitutional validity of all the steps, the Government will 

put things on hold and  allow the hon. Supreme Court to examine the matter and 

wait for its decision.  Be that as it may.  The decision of 25th August has been 

marketed by untruths.  I would not say ‘lies’ because that may not strictly be  as 

per parliamentary  conventions.  
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 Here, one of the hon. Members has said that now CBI is there.   CBI was all 

along there.  We had two police stations of CBI all along there right from 1956.  

One of the hon. Members said that now a university is there in Ladakh.   But we 

already had a university in Ladakh; and its Vice-Chancellor was Mr. Phunsog, 

someone from Ladakh.  They say that now discrimination is over.  We already 

had the Ladakh Hills Development Council headed by someone from Ladakh 

running the administration of Ladakh. 

 Same way, Jammu has fair share of opportunities …(Interruptions) 

HON. CHAIRPERSON: Hon. Member, please speak on Supplementary 

Demands. 

SHRI HASNAIN MASOODI: This was marketed by all the untruths. It was, in 

detail, referred to by one of the hon. Members. 

 Mr. Mahtab said that ‘liberty does not start with Dr. Abdullah and end with 

it.’ It is not a question of Dr. Farooq Abdullah only.  It is the question of 10 million 

people, who are without internet facilities, without prepaid phone facilities for the 

last more than four months. 

 Article 21 does not only promise animal existence but a quality life; and a 

quality life you cannot conceive of without internet in the modern days. 

 Secondly, tomorrow, the 5th December, is the Birthday of Sheikh 

Mohammad Abdullah.  I am told that the District Administration has allowed a few 

people to go and pray at his Mazaar.  See, this is the kind of normalcy! 
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 Now, let me come to the subject …(Interruptions) He mentioned about the 

situation there. So, I have a right to respond …(Interruptions) 

माननीय सभापित: मसूदी साहब, मं�ी जी कुछ कहना चाहते ह� । 

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF 

NORTH EASTERN REGION, MINISTER OF STATE IN THE PRIME 

MINISTER’S OFFICE, MINISTER OF STATE IN THE MINISTRY OF 

PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF STATE 

IN THE DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF STATE IN 

THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Hon. Chairperson, 

even though the hon. Member is entitled to put across his views, and though it is 

not related to the debate that we are having, but we should not be misled by what 

somebody says.  

Firstly, CBI jurisdiction was there. But after the UTI comes into being, that 

rider of taking consent is not there. 

You would recall, just two years back, we had a very notorious Kathua 

Rape Case, which was covered all over India through all channels.  It enraged the 

conscience of the entire Indian nation, but the then Government refused to refer it 

to CBI.  That is one difference between then and now that the arrangement has 

been in put in place after 31st October …(Interruptions) 

 I am telling you.  I am not contradicting anything else.  I will just put the 

record straight on technical points.  



04.12.2019  236 
 

Secondly, as far the internet is concerned, it has been, time and again, 

reiterated by the hon. Home Minister in both the Houses that it is because of 

certain restrictions like internet that many of the untoward incidents could be 

averted.  And, I tell you, how. I will give you two incidents.   From Lakhanpur, 

which is the border town between Jammu and Kashmir and Punjab, there were 

militants on the run, who were being chased by the Forces.  

There is another half-truth. Internet is not being suspended in Jammu 

Region.  Only mobile network is suspended.  People are using wi-fi.  That is what 

is common practice these days, the moment youngsters entered into a mall or a 

corporate office, they immediately ask for the password if it does not automatically 

switch over.  So, because of the absence of the mobile network, these militants, 

who were under chase, lost their way because they could not have their 

coordinates.  They have a mechanism.  This militancy, being sponsored by 

Pakistan, is following a pattern and, therefore, they got liquidated.   

Similarly, there was another incident two months back when there were 

militants on the run from Kishtwar.  The hon. Member, hailing from that place, 

would recall that there were serial killings happening in Kishtwar over the last one 

or two years.  First, there were two BJP workers killed.  Then, there was another 

social worker killed.  So far, they could not be apprehended.  Finally, when those 

killers were nabbed, they were on the run.  They reached a place called Batote 

and when the forces were chasing them, because of the absence of mobile 
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network, they could not find their coordinates and, therefore, in desperation, they 

tried to stop a car.  This car was being driven by a youngster who was very fast.  

He drove away and went to the nearby CRPF camp and the CRPF personnel 

then started chasing them.  I am just giving you the evidential facts which you can 

check.  The CRPF personnel chased them.  They again lost their way.  In 

confusion, they entered into a small street and entered into a house of a person 

who happened to be one of my booth workers.  Luckily, this person was rescued 

and they were liquidated.  All this has happened in the interest of the control of 

militancy. There is evidential proof. Since 5th of August, it has been by and large a 

violence-free season and, I think, in one of the most peaceful festive seasons in 

the last 20 years or 30 years.  We had Eid.  We had Ramzan.  We had 

Independence Day.  Then, we had another Eid.  Now, the pain is that of some of 

the leaders are under arrest.  There is also a view in a section that this peace has 

persisted because they have been under-arrest and this is not even house arrest.  

When Congress put Sheikh Abdullah under house arrest, I am sure the Members 

would bear me out……(Interruptions)  

कंुवर दािनश अली: यह चचा� करनी …(�यवधान) 

डॉ. िजते�� िसहं: यह चचा� करनी ज�री है । …(�यवधान) It is because a point has been 

raised.…(Interruptions) No, I am concluding now. …(Interruptions) But I am 

entitled to put the record straight. …(Interruptions) I have to put the record 
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straight.  When I am entitled to put the record straight, I would rather 

say…..(Interruptions) Adhir da, I am concluding.…(Interruptions)  

 

HON. CHAIRPERSON: The Minister can intervene. Please sit down.  

… (Interruptions) 

माननीय सभापित : अधीर बाबू बैिठए । दािनश अली जी बैिठए ।  

…(�यवधान) 

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): We have a right to 

respond.…(Interruptions) 

DR. JITENDRA SINGH: Yes, you have a right and I have a right to put the record 

straight.…(Interruptions) Adhir da, I am, now, concluding with just two 

sentences.…(Interruptions) 

SHRI ADHIR RANJAN CHOWDHURY: You cannot encroach the territory of an 

hon. Member. …(Interruptions) 

माननीय सभापित : आप बैिठए । 

…(�यवधान) 

HON. CHAIRPERSON: Nothing will go on record. Hon. Members, your words are 

not going on record. 

…(Interruptions)…  

                                                           
 Not recorded. 
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DR. JITENDRA SINGH: I am concluding. …(Interruptions) I am not yielding. 

…(Interruptions) Let me conclude. …(Interruptions) I would rather say that Amit 

Shah is one of the most kind-hearted Home Ministers India has 

seen.…(Interruptions) He has violated the definition of jurisprudence, putting 

these people under house arrest in their own houses!.…(Interruptions)  Look what 

Congress Party did when Sheikh Abdullah was put under house arrest.  He was 

his party’s patriarch. …(Interruptions) He was sent 2,000 kilometers away to 

Kodaikanal.  That is called house arrest. …(Interruptions) That is the 

jurisprudence definition of house arrest. …(Interruptions) Where is this house 

arrest?  I think, Amit Shaw is being very kind.…(Interruptions) 

माननीय सभापित : अधीर रजंन साहब, आप बैिठए । 

…(�यवधान) 

�ो. सौगत राय : अभी �या हो रहा है? …(�यवधान) 

�ी अधीर रजंन चौधरी : अभी �या है? 

डॉ. िजते�� िसहं: अभी कुछ नह� ह�आ है । अभी वे आराम से घर पर बैठे ह� । …(�यवधान) These 

allegations are misplaced. …(Interruptions) There are visuals every day in the 

newspapers.  …(Interruptions) The Sunday market is so crowded. 

…(Interruptions)  

�ी अधीर रजंन चौधरी: सदन को गमुराह कर रह ेह� । …(�यवधान) 

माननीय सभापित : बैठ जाइए । 

…(�यवधान) 
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माननीय सभापित : मसूदी साहब, आप �टाट�  क�िजए । 

…(�यवधान) 

माननीय सभापित : आप बैिठए । 

…(�यवधान) 

माननीय सभापित : मसूदी साहब, आप बोिलए । 

…(�यवधान) 

SHRI HASNAIN MASOODI : Sir, allow me to complete. …(Interruptions) 

माननीय सभापित : �लीज, आप िडमाडं पर बोिलए । 

…(�यवधान)  

HON. CHAIRPERSON: Hon. Member, you are a very learned person.  

… (Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

AND MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND 

PUBLIC ENTERPRISES (SHRI ARJUN RAM MEGHWAL): Adhir da, after 

getting the permission from the Chair, the Minister can speak and he can 

intervene. …(Interruptions) 

DR. JITENDRA SINGH: I am just putting the record straight. …(Interruptions) The 

Member has tried to mislead the House.…(Interruptions) The Member has tried to 

mislead the House. …(Interruptions)  

SHRI ARJUN RAM MEGHWAL: The Chair has given him permission. 

…(Interruptions) He is a Minister. …(Interruptions) 
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माननीय सभापित : चेयर क� परिमशन से बोल रहे ह� । He is an hon. Minister. He can 

intervene.  

… (Interruptions) 

 

माननीय सभापित: मसूदी साहब, �लीज आप बैिठए ।  

…(�यवधान) 

SHRI HASNAIN MASOODI: Sir, it is the entire population including 1.5 million 

students who are without net facilities. …(Interruptions) By denying them net 

facilities, they cannot access the Prime Minister Scholarship Scheme and things 

like that. …(Interruptions) 

माननीय सभापित: मसूदी साहब, एक स�कड बैठ जाइए । िजतनी बार चाह�गे रोक सकते ह� । This 

right is with the Chair.  

… (Interruptions) 

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF COAL AND 

MINISTER OF MINES (SHRI PRALHAD JOSHI): The hon. Minister is also a 

Member of this House. …(Interruptions) He has got all the right to intervene and 

he is intervening. …(Interruptions) What is wrong in it?  Has he not got a right? 

…(Interruptions) 

माननीय सभापित: अधीर बाबू, आप बैठ जाइए; you are not permitted.  Please sit down.  

…(Interruptions) 
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HON. CHAIRPERSON: Only the hon. Minister. Please cooperate. 

… (Interruptions) 

SHRI PRALHAD JOSHI: Sir, I have a request.  Let him complete his speech.  

After that, I would request you give five minutes to Dr. Jitendra Singh sahib. 

…(Interruptions) 

18.12 hrs          (Hon. Speaker in the Chair)  

माननीय अ�य�: आपक� हो गई बह�त िडबेट । अब आप श�ु क�िजए ।  

�ो. सौगत राय: अ�य� महोदय अब आप आ गए ।  

माननीय अ�य�: हा,ं अब म� आ गया ह� ं।  

SHRI HASNAIN MASOODI: Let me complete, Sir. I will take another five minutes 

only. 

माननीय अ�य�: हा,ं आप पाचं िमनट बोिलए ।  

SHRI HASNAIN MASOODI: Now, let me come to the Appropriation Bill. 

�ी असादु�ीन ओवैसी (हैदराबाद): महोदय, हम भी आपक� पनाह� म� पड़े ह� ।  

 माननीय अ�य�: आपको भी बलुाएगें ।  

�ी अधीर रजंन चौधरी: �पीकर साहब के आने से रौनक बढ़ जाता है ।  

माननीय अ�य�: माननीय सद�यगण, आप सभी अपनी बात रख�, आप िजतना चाह�गे उतना सदन 

चला ल�गे, लेिकन आप ही थोड़ी देर के बाद कहने लग�गे िक माननीय मं�ी जी का जवाब होना चािहए । 

आज िकसी का �ले�रिफकेशन नह� होगा, जो बोलना है पहले ही बोल ल� । मं�ी जी, आज िकसी का 

�ले�रिफकेशन नह� होगा इसिलए �ले�रिफकेशन का जवाब नह� देना ।  
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SHRI HASNAIN MASOODI: Sir, it is said that a provision of Rs.8,000 crore is 

made for Jammu and Kashmir.  It is far less than what was promised and the 

dreams that were shown to the people of Jammu and Kashmir.  In any case, 

whatever are the projected figures, they do not reflect the concerns of Jammu and 

Kashmir.  To illustrate in civil aviation, the Awantipora Airport in south Kashmir 

stands transferred to civil authorities; no provision is made for that.  Jammu and 

Kashmir produces 2.5 million metric tonnes of fresh fruit.  There is infrastructure 

only for five per cent of the fresh fruit produced.  There are no allocations or no 

demands for the Ministry of Food Processing industries and there is no provision 

for Jammu and Kashmir.   

 In the same way, coming to the Ministry of Health and Family Welfare, in far 

flung areas, we do not have any facility for basic health amenities to meet acute 

health problems like dialysis.  Middle income families end up spending Rs.2 lakh 

to Rs.3 lakh on dialysis without any source to support. 

 If we talk about the Ministry of Road, Transport and Highways, Jammu and 

Kashmir highway remains blocked for 150 days in a year. Four tunnels are to be 

constructed. One tunnel is under construction and three tunnels are proposed. 

We do not have any promises made or any allocations made on the roads and 

highways.  
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 Again, tourism is the backbone of Jammu and Kashmir. We do not have 

any fresh commitments and adequate allocations in this Bill. Nothing is earmarked 

to promote tourism in Jammu and Kashmir.  

 Now, I come to the Ministry of Women and Child Development. It is almost 

a non-starter. We had seven commissions there. One of the untruths on which the 

5th August, 2019 decision was marketed was that they do not have a Women 

Development Commission and they do not have an Information Commission.  We 

were pushed to stone-age.  Jammu & Kashmir was projected as the place where 

there is maximum women participation.  They are touching new heights. It was 

only after two months, there was a u-turn and they told us that you are living in 

stone-age and we are now going to push you on the path of development. In any 

case, seven commissions were wound up which were in existence.  Hon. Minister 

knows about it. Nothing has been provided about that.   

 Again, in the case of Railways, a promise was made for Baramulla – 

Kupwara railway line.  Nothing has been achieved on the ground and no provision 

is made in this Bill.  

 These are the key areas.  There should have been thrust and focus on 

these areas in the current Bill but unfortunately, Jammu and Kashmir does not get 

the attention that was promised on the day of revocation of special status, that is 

on 5th August, 2019. They tried to market untruths projecting that all these 

facilities are available in Jammu and Kashmir and they wanted to push Jammu 
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and Kashmir on the path of development.  So, from the view point of Jammu 

and Kashmir, it is disappointing. We expect hon. Minister to respond to all these 

things at the time we get the reply from the Minister to whatever has been 

projected.   

 Sir, I would take this opportunity to make a request for the discussion on 

Jammu and Kashmir.  Hon. Prime Minister has promised on day one that we will 

go for a short duration discussion on Jammu and Kashmir.  Time and again, we 

have been making a request.  I would take this opportunity to make a request to 

hon. Speaker to ask the Government to agree to a short duration discussion so 

that all these points that are now to be dilated upon by the hon. Minister can be 

dealt in a dispassionate manner, in an objective manner, and in a fair manner 

during that discussion.  

 Again, tomorrow is birthday of baba-e-kaum, we call him father of the nation 

- Sheikh Mohammad Abdullah. Some unconfirmed reports are there stating that 

district administration will not allow even a small group of people to go to the 

mazhar to just offer prayers.  This is the level of normalcy that is being projected.  

After all, he was the leader who went all the way to UN Security Council and Dr. 

Farooq Abdullah is the person who was deputed to Geneva to defend human 

rights of the country.  Shri Omar Abdulllah is the person who was the Minister of 

State in the Ministry of External Affairs under the Vajpayee Government.   
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माननीय अ�य�:  माननीय सद�य, बजट के अलावा शू�य काल म� बोल लीिजएगा । 

…(�यवधान) 

�ी �हलाद जोशी:  माननीय अ�य� जी, माननीय राजे�� अ�वाल जी चेयर पर बैठे थे, तब यह इ�यू 

चल रहा था । 

माननीय अ�य�: माननीय सद�य को दो िमनट बोल लेने दीिजए । इसके बाद दूसर ेमाननीय सद�य 

बोल�गे, िफर माननीय मं�ी जी बोल ल�गे । ज�मू-क�मीर पर नई िडबेट श�ु हो जाएगी । 

…(�यवधान) 

�ी �हलाद जोशी: महोदय, इ�ह�ने िसफ�  दो िमनट म� �ले�रिफकेशन करनी है । …(�यवधान) 

माननीय अ�य�: मसूदी जी, आप ज�मू-क�मीर पर दो िमनट और बोल लीिजए । 

SHRI HASNAIN MASOODI: Hon. Minister did reply to whatever I said earlier.  

There is no occasion for him to reply again. My request was that this cannot be a 

substitute for short duration discussion because that is going to be a frank, fair 

and dispassionate discussion where everybody will have a chance to speak. But 

now, in the name of normalcy, whatever is being stated, that is far from reality. 

How can you justify the arrest of political leaders across all the political parties?   

 Internet facilities for the 1.5 million students, hoteliers and businessmen are 

stopped.  They cannot communicate with the rest of the world. They cannot 

receive orders. Businesses were affected badly.  
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डॉ. िजते�� िसहं : अ�य� महोदय, म� केवल दो िमनट म� just to put the record straight 

because आपने ठीक कहा िक यह कोई शॉट�  टम� चचा� नह� है और इसको बनाना भी नह� है । हम� 

सदन क� मया�दा के अनकूुल चलना है । पहली बात तो यह कहा गया िक कोई ए�ट नह� लगे थे । 

वा�तिवकता यह है िक भारतीय सिंवधान के 854 ए�ट ह� । There are 854 Central Acts. Out 

of which, less than 200 were implemented in the erstwhile State of Jammu and 

Kashmir and that too in truncated form. आपने कहा िक सार े ए�ट लगे थे । आपका जो 

कर�शन ए�ट था, वह आपने खदु ही नेशनल का�ं� स ने बनाया था । अभी जो ि�व�शन ऑफ कर�शन 

ए�ट है, उसके अम�डम�ट्स भी डीओपीटी लाई थी । …(�यवधान) अब आप ठहर जाइए, मझेु दो िमनट 

बोलने दीिजए । म� त�य� के आधार पर बोल रहा ह� ं । The amendment was brought in this 

House. As per that amendment, the bribegiver is also now culpable to punishment 

and there is a fixed timeline of two years. यह सब नह� था । इसके अित�र� आपके यहा ं

चाइ�ड मै�रज ए�ट नह� लगाया गया । Now tell me, in which part of the world, which 

section of society will have objection to the Child Marriage Act? डौरी ए�ट आपके यहा ं

नह� था, राइट टू �� एजकेुशन ए�ट आपके यहा ंनह� था । जो ए�ट लगाए गए थे, वे by default, 

truncated अपने ढंग से लगाय गये थे । आपको जो सिुवधा लगी, उसको आपने लगा िदया । इंिदरा 

जी के काल म�, इमरज�सी म� िवधान सभा को छ: साल करने के िलए 42 वा ंऔर 43 वा ंअम�डम�ट 

आया । आपक� सरकार थी । शेख अबद्�ुला ने तरुतं उसको छ: साल कर िदया । जब मोरारजी भाई ने 

उसको �रवस� िकया, तब आपने नह� िकया । So, you were actually misusing this provision. 

शेख अ�द�ुला साहब के ज�मिदन क� बात आई है । म� उस पर नह� जाऊंगा । That is a whole 

political issue. It was an arbitrary subjective decision by the National Conference 
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Government to declare Sheikh Abdullah’s birthday as well as his death 

anniversary as holidays. I am not raising objection to that. But simultaneously, 

there was a demand to have a holiday on the death anniversary of Shyama 

Prasad Mookerjee who had died in Kashmir. There was a demand to have a 

holiday on the birthday of Maharaja Hari Singh who had signed the Instrument of 

Accession. So, all these decisions were taken by pick and choose which suited a 

particular political party. We will talk about it in the Short Duration Discussion. 

आपके यहा ंअनलॉफुल एि�टिवटी ए�ट अब लगा है । …(�यवधान) आप सीबीआई क� बात कर रहे  

ह� । सीबीआई का पहले और अब का फक�  यह है, अ�य� महोदय आपक� �मिृत म� होगा, अभी दो 

साल पहले कठुआ काडं ह�आ था । …(�यवधान) हां, वह म�ने बोला । आपक� सरकार, वहा ंदूसरी पाट� 

क� थी, लेिकन वह सरकार क�मीर के अधीन थी, उसको रफेर नह� िकया । Now the CBI has a 

direct jurisdiction. अब पीड़ा इस बात क� हो रही है िक जब से��ल ए�ट सीधे-सीधे लग जाएगें तो 

वहा ंजो क�मीर क� ि�त राजनीित होगी या जो भी पाट� होगी, वह अपनी सिुवधा के अनसुार सीबीआई 

को रफेर नह� कर पाएगी । 

 जहा ंतक आपने हाउस अर�ेट क� बात कही है, म� इस बात को कहकर समा� करता ह� ंिक I 

do not want to interfere with the debate on the Supplementary Demands for 

Grants. I would again reiterate this that Amit Shah Ji is one of the kindest Home 

Ministers we have ever seen. �य�िक जब शेख साहब को नेह� जी ने in spite of his 

personal bonding, sent him for a house arrest. He was sent 2000 kilometres away 

to Kodaikanal for 11 years. जहां तक हालात का ता�लकु है, आप रोज िवजअु�स देख रहे ह� । 

िजस �कार क� वहा ं सडें माक� ट है,  It is such a busy Sunday market happening in 
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Srinagar. I do not think these visuals are required to be contradicted. The pictures 

speak the story.  

 

�ी अधीर रजंन चौधरी: सर, म� एक ��ताव लाना चाहता ह� ं । ज�मू क�मीर म� िकसी पोिलिटकल 

लीडर को नह� जाने िदया जाता है । वहा ंयूरोिपयन एमपीज़ आते ह� । मेरी तरफ से एक �पोजल है िक 

�पीकर के नेत�ृव म� ऑल पोिलिटकल डेिलगेशन एक बार ज�मू-क�मीर चले । …(�यवधान)  

माननीय अ�य�: जब मझेु जाना होगा, म� चला जाऊंगा । 

…(�यवधान) 
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SHRI ASADUDDIN OWAISI: Sir, I start from where the hon. Minister left. In the 

Supplementary Demands for Grants, Rs.8,820.62 crore has been allocated for the 

Union Territory of J&K. Now this pitiable amount itself exposes the hallow claim of 

this Government to develop the Valley. I am sure the Minister knows what the 

Jammu and Kashmir Chamber of Commerce and Industry has said. It has said 

that since the removal of Article 370, economic loss of more than Rs.10,000 crore 

has happened. I am sure that you have forgotten that. But it is a statement of the 

Chambers of Commerce and Industry, Jammu & Kashmir that there has been an 

economic loss of Rs.10,000 crore. ....(Interruptions) स�चाई चभुती है, मझेु मालूम है । 

....(Interruptions) I am not yielding. ....(Interruptions)  

 Now, I come to another point of disinvestment. The disinvestment target of 

the Government was Rs.1,05,000 crore. But they have realised only 17 per cent 

as of now.  

 Thirdly, I strongly oppose this infusion in IDBI Bank through recapitalization 

bonds. IDBI is a black box. LIC is a piggy bank. The Government has forced LIC 

in January 2019 to spend Rs.21,000 crore to buy 51 per cent equity in IDBI. Why 

IDBI? It is because of the scam of Shivashankaran. You are not able to pay the 

compensation to the States, the rightful share of the States in GST, which is 

constitutionally mandated, but you are very much interested in IDBI. I do not know 
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why. What is there in IDBI that the States cannot get their share of 

compensation? I strongly oppose the infusion of Rs.4557 crore in IDBI. 

 Fourthly, the revenue collection in April 2019 to October 2019, that is, 

seven months period, is Rs.9.3 lakh crore. The Budget Estimate is Rs.20.8 lakh 

crore in 2019. I want to know from the hon. Finance Minister what magic she has 

that she would collect the balance amount of Rs.11.5 crore in the remaining 

period of this financial year.  

 Coming to the net tax revenue, to meet the Budget targets, the Government 

needs to collect Rs.9.7 lakh crore in the period from November 2019 to March 

2020. In the same five months last year, the Government could collect only Rs.6.6 

lakh crore. Who are you fooling? Last year during the same period, the net tax 

collected was Rs.6.6 lakh crore and now you are saying that you will collect 

Rs.9.7 lakh crore from November 2019 to March 2020. 

 Let me now take corporation tax. The Government targets to collect Rs.4.9 

lakh crore from November 2019 to March 2020. During the same period last year, 

you collected only Rs.3.9 lakh crore. These are data figures. I know you do not 

like the truth. Same is the case with income tax. To meet the target, the 

Government needs to collect Rs.3.2 lakh crore in the period from November 2019 

to March 2020. In the same period last year, this revenue collection was only 

Rs.2.3 lakh crore.  
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 So far as GST is concerned, to meet the Budget target, the Government 

needs to collect Rs.3.2 lakh crore in the period from November 2019 to March 

2020. In the same period last year, the Government could collect only Rs.2.5 lakh 

crore. You are also foregoing Rs.4.5 lakh crore in Corporation tax. I want to know 

from the hon. Finance Minister whether the Government is going to the World 

Bank for this revenue shortfall or again you are going to fall back on LIC to make 

up your revenue shortfall and dress up your fiscal deficit.  

 Sir, LIC’s cumulated investment in public sector was Rs.11.9 lakh crore in 

2014. When the Modi Government came to power in 2014, they have done a 

great job. मबुारक हो आपको । At the end of Financial Year 2018-19, it jumped to 

Rs.22.6 lakh crore. I mean, from 1956 to 2014, the cumulated investment of LIC 

was Rs.11.9 lakh crore and within six years, you had utilized Rs.10.7 lakh crore of 

LIC. Amazing, Sir! 

 Sir, my last point is about the terms of reference of 15th Finance 

Commission. It is a very strong point, which I want to make over here. The 

Government is saying that defence and internal security allocation will be looked 

into. You are violating fiscal federalism. What have the States got to do with 

defence expenditure? It is a subject of the Union Government. What have the 

States got to do with this security aspect? Allocation to defence is the 

responsibility of the Union Government. That is why I say that it is against the 

spirit of parliamentary control over expenditure allocations.  
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 I hope when the hon. Finance Minister stands up, she will definitely talk 

about the question which I have put to her. 

 Lastly, I was really surprised when the Minorities Minister made a public 

statement that 10 lakh people of minority communities would get scholarships. 

What is this, Madam? In fact, you have already cut down Rs.180 crore from Pre-

Matric, Post-Matric, Merit-Cum-Means, and all these scholarships. What you are 

saying is not matching up with your budgetary allocations. I end up by saying - 

‘ल�ह� ने खता क�, सिदय� ने सजा पाई ।’ 

माननीय अ�य� : माननीय सद�य, आप अपनी बात दो-दो िमनट म� कह द� । जो माननीय सद�य रह 

जाएगें, उ�ह� भाषण सभा पटल पर रखने क� इजाजत द ेदूगंा । लेिकन सभी �ानी, माननीय सासंद दो-

दो िमनट म� अपना �ान बोल द� । 

 डॉ. मनोज राजो�रया, आप दो िमनट म� बात समा� क�िजएगा । 
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डॉ. मनोज राजो�रया (करौली-धौलपुर): अ�य� महोदय, आपका बह�त-बह�त ध�यवाद । आपने मझेु 

अनदुान क� मागं�, 2019 पर बोलने का अवसर िदया, लेिकन दो िमनट क� समय सीमा रखी, इसके 

िलए �ाथ�ना क�ंगा िक आप इस सीमा को बढ़ाए ं। 

माननीय अ�य� : कोई गुंजाइश नह� है । 

डॉ. मनोज राजो�रया: अ�य� महोदय, आज आपका भारतीय ितिथ के अनसुार ज�मिदन है, आपको 

बह�त-बह�त शभुकामनाए ं। 

 अ�य� जी, म� सबसे पहले िव� मं�ी जी को बधाई देता ह� ंिक उ�ह�ने 21,246 करोड़ �पये 

क� अनदुान क� मागं� का बजट सदन म� ��ततु िकया है, इसम� सरकार ने सभी पहलओु ंका �यान 

रखा है, चाहे वह �वा��य का �े� हो या कोई भी अ�य �े� हो । �धान मं�ी जी के नेत�ृव म� िजस 

�कार से आय�ुमान भारत योजना के मा�यम से देश के 50 करोड़ लोग� का पाचं लाख �पये तक का 

�वा��य बीमा िकया गया, वैसे राज�थान क� का�ेंस सरकार ने उसे अभी तक लागू नह� िकया है । यह 

बात आम जनता के िहत से जड़ुी है, इसिलए म� आपके सरं�ण म� आ�ह क�ंगा िक इस िवषय को 

गंभीरता से ल� िक जो �धान मं�ी जी क� नीयत है िक ��येक गरीब प�रवार को म�ुत िचिक�सा सिुवधा 

िमले, उसम� राज�थान सरकार सहयोग कर ेऔर आय�ुमान भारत योजना वहा ंज�द से ज�द लागू   

हो । चाहे िडफ� स सिव�सेज ह� या फाइन�िशयल सिव�सेज ह�, मोदी सरकार ने �धान मं�ी म�ुा योजना के 

मा�यम से गरीब� को, यवुाओ ंको रोजगार देकर पैर� पर खड़ा करने का काम िकया है । इसी �कार 

��येक िजले म� लोन मेले लगाए ह� । जहा ंतक इंटरनल िस�यो�रटी क� बात है, उसके िलए भी इस 

बजट म� बह�त अ�छा एलोकेशन िकया है । देश म� हमार ेरा��ीय अ�य� और गहृ मं�ी अिमत शाह जी 

के नेत�ृव म� अन�ुछेद 370 और अयो�या को लेकर गहृ मं�ालय ने िजस तरीके से कुशलतापूव�क देश 

क� आंत�रक सरु�ा और बाहरी द�ुमन� से देश क� र�ा क� है,  उसके िलए भी म� उनको बधाई देता   
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ह� ं। म� माननीय िव� मं�ी जी को बधाई देता ह� ंिक गहृ मं�ालय के िलए आव�यक बजट देने म� उ�ह�ने 

कोई कंजूसी नह� क� । म� अपने �े� के दो मह�वपूण� िवषय उठाना चाहता ह� ं।…(�यवधान) 

माननीय अ�य� : डॉ�टर साहब, यह बजट नह� है, यह स�लीम�टरी िडमा�ड है । आप बजट के समय 

मागं रखना ।                                     

                                                   …(�यवधान) 

डॉ. मनोज राजो�रया: महोदय, मेर े �े� म� �धान मं�ी जी ने दो मेिडकल कॉलेज िदए ह� । 

…(�यवधान) 

माननीय अ�य� : देिखए, माननीय सद�य, हम� सांसद� को �िशि�त करना ही पड़ेगा िक बजट �या 

है और िडमा�ड �या है । यह ससंद के अंदर ऐसा करना ही पड़ेगा, नह� तो अगले स� म� तैयारी करा 

द�गे । 

�ी �हलाद जोशी: कभी भी स�लीम�टरी िडमा�ड्स पर चार घ�टे िडसकशन नह� ह�आ है । आपने 

इजाजत दी है, अभी चार घ�टे हो गए ह�, इसिलए अब �र�लाई करवा दीिजए ।…(�यवधान) 

डॉ. मनोज राजो�रया: माननीय अ�य� जी, मेर ेससंदीय �े� म� धौलपरु और करौली, दो िजले आते 

ह� । �धान मं�ी जी ने दोन� िजल� के िलए मेिडकल कॉलेज िदए ह�, उनके िलए म� �धान मं�ी जी को 

ध�यवाद  देना चाहता ह� ं। दोन� िजल� को इसके िलए 325-325 करोड़ �पये िदए गए ह� ।  

 मेर ेरा�य क� दो मह�वपूण� मागं� ह� और एक मागं मेर ेससंदीय �े� क� है । ई�टन� राज�थान 

कैनाल �ोजे�ट एक बह�त मह�वपूण� मागं है । साथ ही, मेर ेससंदीय �े� धौलपरु-करौली, गंगापरु िसटी 

रले लाइन का एक िवषय है । म� आपसे आ�ह क�ंगा िक िव� मं�ी जी इन पर भी �यान द�गी ।  

 महोदय, बह�त सार ेिवषय थे, बजट के िलए बह�त सारी बात� थ�, लेिकन आपने दो िमनट क� 

सीमा बाधंी है, उसम� जो बात� अपने ससंदीय �े� और रा�य से सबंिंधत थ�, उनको म�ने आपके सामने 

रखा है । आशा करता ह� ंिक आप हम� अगली बार और समय द�गे । बह�त-बह�त ध�यवाद । 
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�ी राम मोहन नायडू िकंजरापु (�ीकाकुलम): अ�य� महोदय, सबसे पहले हमारी तरफ से एवं इस 

सदन क� तरफ से आपको ज�मिदन क� बह�त-बह�त शभुकामनाए ं। आप इसी तरह हमेशा म�ुकुराते रह� 

और �व�थ रह�, यह हमारी इ�छा है ।  

 सर, म� अपनी पाट� का अकेला �पीकर ह�,ं इसिलए मझेु थोड़ा समय दे दीिजए । I would like 

to use this opportunity to raise the ‘Demands for Grants’ for the State of Andhra 

Pradesh which have been pending for the last six years, since the time of 

bifurcation. Any Member who is present here from the previous Lok Sabha would 

also remember that whenever a Parliamentarian from the State of Andhra 

Pradesh was speaking, he or she had always raised these demands and that was 

part of his or her agenda. It is still an agenda. It has become a tradition which we 

are not able to break off even today because the Central Government has not 

fulfilled its part of the deal.  

 The assurances that were made as part of the Andhra Pradesh 

(Reorganisation) Act are still pending the way they were pending in the year 2014. 

That is why I reiterate my demands. One of the most important demands is the 

demand for special status. The assurance for special status has been given by 

the Party which is in power right now. They had spoken about it. They had 

assured the people of Andhra Pradesh that it will be granted when they come into 

power. But it is still pending. I take this opportunity to demand that as soon as 

possible the State of Andhra Pradesh should be granted the special status.  
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 Let me inform this House, the Government, and the hon. Finance Minister 

also that there is no difference of opinion among the people of Andhra Pradesh 

about this. People cutting across caste, colour, community, creed, religion, and 

party are unequivocally demanding special status.   

 Other than that, educational institutions were promised. They were all 

granted. But that is not enough. Just granting of institutions is not enough. 

Allocating funds to build these institutions is also necessary. The agreement was 

to build these institutions in ten years. But six years have already passed. Only 

four years are left. It is the responsibility of the Central Government to complete 

them before this term. So, proper roadmap and planning should also be provided 

by the Central Government in completing these educational institutions.  

 A railway zone was also promised. Of course, South Coast Railway Zone 

has been established. But for starting this Railway Zone, adequate Budget 

allocation is very important. I have spoken with the Railway officials. They said 

that it would be put in the Supplementary Demands for Grants, but it is not seen 

anywhere.  So, I would request again, through this House, that proper allocation 

for the new Railway Zone to the State of Andhra Pradesh also be made so that 

the initial infrastructure that is needed for starting the Railway Zone is built.  

 My next issue is Polavaram project. Around 72 per cent of the work has 

been completed. Our leader and also the former Chief Minister of Andhra 

Pradesh, Chandra Babu Naidu garu, was committed to this project. He took pride 



04.12.2019  258 
 
in completing this project. As I said, 72 per cent of the work has been completed. 

So, the funds should continue to be given to this project. Proper release of funds 

should be ensured. Timely completion of this project be ensured for the welfare of 

the people of Andhra Pradesh. …(Interruptions) 

 Other than that, I want to mention about the Capital, Amaravati. It is a very 

prestigious project not just for the State of Andhra Pradesh but also for the whole 

country. It is a futuristic Capital. It is a Capital of world-class facilities. The Andhra 

Pradesh (Reorganisation) Act specifies that funds will be allocated by the Central 

Government for the creation of this Capital. That is still pending. 

 Let me now come to Backward District Fund. The district that I come from, 

that is Srikakulam, was supposed to get an allocation of Rs. 50 crore per year. 

The fund was given for the first three years, but it was stopped for the next three 

years. Seven districts in Andhra Pradesh were notified as backward districts. I 

request that fund also be released.  

 Then, highway projects are very important. Many of the projects interlinking 

various parts of the State to Amaravati, the Capital, are also pending. For one 

project in my constituency, that is the NH 16 six-lane project, adequate funds 

have not been provided. I request that also may please be speeded up.  

 Several other prestigious projects like the Kakinada Petro-chemical 

complex have been mentioned in the Andhra Pradesh (Reorganisation) Act. All 

the assurances should be fulfilled by the Central Government. I request the 
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Finance Minister to reassure, in her reply, that all the assurances made in the 

Andhra Pradesh (Reorganisation) Act will be fulfilled by the Central Government 

in a timely manner.  

 I want to raise a couple of issues regarding the Supplementary Demands 

for Grants. 

माननीय अ�य� : नो  । 

 कुलदीप राय जी, आप अंडमान-िनकोबार क� मागं रिखए । आप एक िमनट म� अपनी मागं रख 

दीिजए । 

 नायडू जी, आपको बोलने के िलए तीस सेक� ड का समय िदया जाता है । 

…(�यवधान) 

SHRI RAM MOHAN NAIDU KINJARAPU: I want to raise only a couple of issues. 

I will take only one minute. 

माननीय अ�य� : आप इतनी देर से सि�लम��ी िडमाड्ंस फोर �ाट्ंस पर �य� नह� बोल रहे थे? 

…(�यवधान) 

�ी राम मोहन नायडू िकंजरापु: सर, वह आं� �देश का सि�लम��ी िडमाडं था, अभी यह नेशन का   

है । 

माननीय अ�य� : नो  । 

�ी राम मोहन नायडू िकंजरापु: सर, म� एक िमनट म� अपनी बात समा� कर रहा ह� ं। 

माननीय अ�य� : आप अपनी बात तीस सेक� ड म� समा� कर� । 

SHRI RAM MOHAN NAIDU KINJARAPU: While speaking on the Supplementary 

Demands for Grants, all the hon. Members who spoke before me made a mention 
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about the crisis that our country is facing right now, and about the state of the 

economy. That is why I would like to say that rather than looking at temporary 

solutions, I think it is time we look at permanent solutions on how to get the 

economy back on track. Unemployment is a very serious issue for the youth 

today. I hope the Central Government takes necessary steps to curb 

unemployment and also to improve the investments that are happening to 

improve the micro and medium level industries that are facing a lot of difficulties 

since demonetisation. These are some of the important aspects that the Central 

Government should look into.  

 The figures that are being spread regarding GDP, inflation etc., are very 

dubious. Different figures are coming out. So, the Central Government should 

give a proper picture, a clarity because unless we understand the problem, we 

cannot think about the solution.  

 So, the Central Government should come clean on the figures that are 

there right now. There should be no dubious figures. It should clearly pave the 

way for the future. There is two months’ time for the Budget also. All the 

suggestions that have been given by all the different Members should be taken 

seriously and proper measure should be taken so that India gets back on its 

economic track. Thank you very much. 

माननीय अ�य�: �ी कुलदीप राय शमा�  जी, आप सीधे अंडमान और िनकोबार के िलए जो मागँ� ह�, वे 

रख द� । 
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�ी कुलदीप राय शमा� (अडंमान और िनकोबार �ीप समूह): माननीय अ�य� महोदय, आपने मझेु 

स�लीम�टरी िडमाड्ंस फॉर �ाट्ंस पर बोलने का मौका िदया, इसके िलए आपका ध�यवाद । 

 म� अंडमान और िनकोबार क� पूरी जनता क� ओर से आपको ज�मिदन क� बधाई देता ह� ँ। 

 माननीय िव� मं�ी महोदया यहा ँपर बैठी ह� । जब म�ने स�लीम�टरी िडमाड्ंस फॉर �ाट्ंस को 

देखा, तो मझेु उसम� अंडमान और िनकोबार के िलए कुछ भी नह� िमला । इसिलए मं�ी महोदया से मेरी 

मागँ है िक अंडमान और िनकोबार को एक साल म� पाचँ हजार करोड़ �पये का बजट िमलता है, 

उसको बढ़ाकर कम-से-कम दस हजार करोड़ �पये िकया जाए । 10 हजार करोड़ �पये इसिलए िकया 

जाए, �य�िक िपछले िदन� म� देख रहा था, जब दमन दीव और दादरा तथा नागर हवेली को मज� िकया 

गया, तो वहा ँके सासंद� ने कहा िक दोन� यूटीज सात हजार करोड़ �पये रवेे�यू जेनरटे करते ह� । यह 

खशुी क� बात है िक जो उनके पास �रसोस� है, उनसे वे सात हजार करोड़ �पये का रवेे�यू जेनरटे 

करते ह� । अंडमान और िनकोबार हर साल पाचँ-छ: हजार करोड़ �पये के लगभग से�टर से लेता है । 

अंडमान और िनकोबार के पास इतनी �मता है िक अगर िफशरीज़, टू�र�म और अंडमान सी म� जो 

गैस है, उसको सही तरीके से कैश िकया जाए, तो हम लोग हर साल 10 हजार करोड़ �पये से��ल 

गवन�म�ट को द ेसकते ह� । इस तरह से, हम पाचँ वष� म� 50 हजार करोड़ �पये से��ल गवन�म�ट को द े

सकते ह� । हमको जो पाचँ हजार करोड़ �पये िमलते ह�, पाचँ साल म� 25 हजार करोड़ �पये को िमला 

द�, तो 75 हजार करोड़ �पये अंडमान और िनकोबार देश को द ेसकता है । हमार े�धान मं�ी जी पाचँ 

ि�िलयन इकोनॉमी क� बात करते ह�, उसम� अंडमान और िनकोबार कम-से-कम 75 हजार करोड़ �पये 

कं�ी�यूट कर सकता है ।  

 

 दूसरी बात, स�लीम�टरी िडमाडं फॉर �ाट्ंस क� बात �य� क� जा रही है? आप देिखए, 1 लाख 

47 हजार िमि�क टन िफशेज़ अंडमान सी म� ह� । उसके िलए बजट म� केवल 10.99 करोड़ �पये 
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एलोकेट िकया गया । इतना बड़ा िफशरीज़ का �कोप है और मा� लगभग 11 करोड़ �पये ही द�गे, तो 

इससे �या होगा? इस तरह के बह�त-से इ�यूज ह� । आपने मझेु बह�त कम समय िदया है, म� अ�य बात� 

म� नह� जाना चाह�गँा । एक िमनट म� म� अपनी बात ख�म क�ँगा । आप ज़ीरो आवर म� तो दो िमनट का 

समय देते ह�, इसिलए कम-से-कम आज तो मझेु दो बात� बोलने का मौका दीिजए । 

 अंडमान और िनकोबार म� बह�त-से इ�यूज ह� । सबसे बड़ा इ�यू अनए��लॉयम�ट का है । म� 

आपके मा�यम से सरकार से कहना चाह�गँा िक वहा ँपर अनए��लॉयम�ट एलाउंस िदया जाए । हमार े

यहा ँजो ओ�ड एज िवडोज और ह�िडकै�ड लोग ह�, उनको िसफ�  दो हजार �पये भ�े के �प म� िमलता 

है । महगँाई को देखते ह�ए, इसे बढ़ाकर पाचँ हजार �पये िकया जाए । आगँनबाड़ी वक� स�, आशा वक� स� 

और �ी-�ाइमरी टीचस� को तीन हजार �पये और नौ हजार �पये िमलते ह�, उनक� सैलरी बढ़ाकर 15 

हजार �पये क� जाए । ये सभी बेिसक िडमाड्ंस ह� । आज एक गरीब आदमी को जीने के िलए इतने पैसे 

क� ज�रत है । एक आशा वक� र मा� तीन हजार �पये म� कैसे अपना प�रवार चलाएगी? अपने प�रवार 

को देखना, घर का िकराया देना कभी बीमारी ह�ई, तो उसम� खच� होता है । आप सभी बात� को समझते 

ह�, म� �यादा समय नह� लेना चाह�गँा । इस तरह के जो इ�यूज ह�, उन पर �यान िदया जाए । 

 म� एक और बात कहना चाह�गँा िक अंडमान और िनकोबार म� 84 परस�ट फॉर�ेट ए�रया है । 

अगर वहा ँपर एक फॉर�ेट कॉलेज खोला जाए, तो देश के िलए अ�छा होगा । हमार ेयहा ँचार� तरफ 

पानी है, वहा ँ मे�रन बायोलॉजी और िफशरीज़ के कॉलेज खोले जाए,ं तो अडंमान और िनकोबार के 

िलए बह�त अ�छा होगा और देश के िलए भी अ�छा होगा । इस तरह के काफ� इ�यूज ह�, िजन पर 

हमको काम करना है । इसके िलए पैसे क� ज�रत है । 

 म� आपके मा�यम से सरकार से यही �र�वे�ट क�ँगा िक अगर आप वहा ँ पर वन-टाइम 

इनवे�टम�ट क�िजएगा, तो उसके बाद अंडमान और िनकोबार से�फ एिफिशएटं हो जाएगा और उसको 

से��ल गवन�म�ट के पैसे क� ज�रत नह� पड़ेगी ।  
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 आपने मझेु बोलने का मौका िदया, आपका बह�त-बह�त ध�यवाद । 

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you very much, Sir. This is 

the first batch of supplementary Demand for Grants of the second NDA 

Government of Rs.21,246 crore. For its sanction, approval of Parliament is 

required.  

Out of the Rs. 21,246 crore, the cash outflow is Rs. 19,000 crore. The 

major demand is Demand No. 46 of Rs. 8,820 crore, that is, 40 per cent of the 

total Supplementary Demands for Grants is for the newly formed Union Territories 

of Jammu and Kashmir and Ladakh. We fully approve and support Demand No. 

19 of Rs. 2,000 crore for Defence. I also fully support Demand No. 29 of Rs. 

2,500 crore towards the recapitalization of the State-owned Insurance 

Companies. As regards Rs. 4,557 crore for capital infusion for IDBI, the matter 

has to be clarified as rightly stated by the hon. learned Member. 

 Regarding the Union Budget for the Financial Year 2019-2020, it was 

presented in the month of July and stamped by the Parliament in the month of 

August. Subsequently, Rs. 27.86 lakh crore have been stamped by the 

Parliament for spending by the Government. Out of this, from April to October, 

that is, in seven months you have already spent 59.5 per cent of the full year’s 

target. I would like to know from the hon. Minister that the Budget was passed in 

August, and day-before-yesterday we have discussed about the corporate income 

tax being reduced as a result of which Rs. 1,45,000 crore corporate tax is 
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deducted. Now, you are coming with an additional expenditure of Rs. 21,000 

crore as Supplementary Demands for Grants.  

My question is this. The criticism that we had made during the course of 

discussion of the General Budget was that the Budget for 2019-2020 miserably 

failed in addressing the concerns of economic slowdown as well as the issues 

and concerns that were expressed in the Economic Survey of 2019. Those two 

criticisms are being ratified now. I am saying this because with regard to the 

economic slowdown the Minister and the Government are not accepting it and 

they are saying that there is no recession, but some issues are there. 

 I am confining my speech to two points regarding the GDP and fiscal deficit. 

Mr. Nishikant Dubey is not here. He has made a new philosophy regarding the 

GDP and I am not going into the details of it. If you see the first quarter GDP, it 

was 5 per cent and in the second quarter, it has come down to 4.5 per cent. GDP 

numbers have been declining for seven consecutive quarters. The hon. Minister, 

day-before-yesterday while replying to the Bill, has elaborately discussed that in 

2018 also there was a decline, but subsequently it increased. But during the last 

seven consecutive quarters this has been declining, and it will be worst in the third 

quarter. This is being said by the economic experts. In the second quarter of the 

year 2018-2019, it was 7.1 per cent. All this shows that we have lost the economic 

momentum in our country, and the fiscal position of both the Union and the State 
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Governments are worrying with no clear solution in sight. This is the problem that 

we are facing. 

 Coming to the second point regarding fiscal deficit, it is only numerical. We 

are all common men, and we are not economic experts. Madam, while presenting 

the Budget, expected a fiscal deficit target of 3.3 per cent, but after all your 

stimulative measures, it is being expected that it will go up to 3.7 per cent or 3.8 

per cent. It is not my opinion, but most of the economic experts in their research 

and study have stated that it will go up to 3.7 per cent or 3.8 per cent because of 

Rs. 1,45,000 crore corporate tax deduction and additional spending of Rs. 21,000 

crore.  

My specific question to the hon. Minister is this. How are you going to 

address the fiscal deficit target envisaged in the Budget for the year 2019-2020? 

Regarding tax collection, the data presented in the Parliament shows that direct 

tax collection plunged 17 per cent in October. This means that gross tax collection 

slipped further from 4.7 per cent in the first half of the year against the expected 

growth of 17 per cent for the full year. This is an alarming situation as far as tax 

collection is concerned, and the GST collection is also not encouraging. How are 

you going to address the basic issue of fiscal deficit? This is the basic issue that I 

would like to know. 

 I would like to make one more point. The Government is finding a solution 

in disinvestment like with BPCL. The UPA Government has invested Rs.20,000 
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crore in BPCL; the NDA Government  subsequently, in the last year, invested 

Rs.20,000 crore. In total, Rs. 40,000 crore have been invested in BPCL. Now, 

concerning BPCL, 100 per cent proposal is there. How will that be legitimately 

explained by the Government after investing the huge money of the country in the 

BPCL? Now, it is for 100 per cent sale. Now, I would like to state that selling of 

the PSUs is not an option to address the fiscal deficit and the growth of the GDP. 

Please review the policy of disinvestment of BPCL and 11 other PSUs. Otherwise, 

this would be called selling of the national wealth. So, please review the policy. 

With these words, I conclude.  

 

डॉ. िनिशकातं दुबे (गोड्डा) : महोदय, इस चचा� म� मेरा नाम लगातार िलया जा रहा है । भारत एक 

ऐसा देश है, जो िक दिुनया को रा�ता िदखाता है । पूरी दिुनया म� �पये क� जो कनविट� िबिलटी है, वह 

वष� 1971 के बाद डालर म� चली गई है । लेिकन जब भारत को अपने दो�त �स क� मदद करनी थी, 

जब पूरा यूएसएसआर टूट-फूट गया था, तो भारत ही एकमा� ऐसा देश था, िजसने �पया और �बल 

क� कनविट� िबिलटी �टाट�  क� थी । आप अमे�रकापर�त क�यिुन�ट रा�य से आते ह�, लेिकन जब आप 

अमे�रकन �योरी को अपनाते ह�, तो उसने ईरान और इराक पर बह�त बड़ा स��शन इ�पोज़ कर िदया 

था । ईरान के साथ पूरी दिुनया म� कोई भी िबजनेस करने को तैयार नह� था । भारत ही एक ऐसा देश 

था, िजसने �पये के साथ ईरान का साथ िदया और अमे�रका क� बात नह� मानी थी । पूरी दिुनया म� 

अमे�रका क� जीडीपी क� जो �योरी है, उसके िखलाफ एक माहौल है और लोग यह चाहते ह� िक वह 

�योरी बदले । का�ेंस का, क�यिुन�ट का और अपोज़ीशन का माइंडसेट ऐसा है िक वे उसको बदलने 
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के िलए तैयार नह� ह� । महोदय, मेरा आ�ह इस सदन और आपसे यह है िक एक बार जीडीपी के बार ेम� 

चचा�  हो जाए, तो दूध का दूध और पानी का पानी हो जाएगा ।  

�ी अधीर रजंन चौधरी  : महोदय, एक िमनट । 

माननीय अ�य� : इनको भी एक िमनट बोल लेने दीिजए । 

…(�यवधान) 

माननीय अ�य� : आप एक िमनट के िलए बोल लीिजए । 

…(�यवधान) 

माननीय अ�य� : म�ने इनको एक िमनट बोलने क� परमीशन दी है । 

…(�यवधान) 

माननीय अ�य� : मैडम, आज आप िकसी भी �लै�रिफकेशन का जवाब मत दीिजएगा । म�ने यह 

�यव�था द ेदी है िक आज आपके जवाब के बाद िकसी का भी �लै�रिफकेशन नह� होगा । 

…(�यवधान) 

�ी अधीर रजंन चौधरी  : महोदय, इस सदन म� चचा� के दौरान म�ने हमारी िव� मं�ी जी को, िजनका 

नाम िनम�ला है, उनको ‘िनब�ला’ कहा था । हमार े�ामर म� मै��यिुलन ज�डर और फेिमनाइन ज�डर है । म� 

िनम�ला बोलने के पहले �य� बोल रहा ह�,ं म�ने इसके बार ेम� भी बयान िदया है । िनम�ला जी, मेरी बहन 

जैसी ह� और म� उनका भाई जैसा ह� ं। अगर भाई क� िकसी बात पर मेरी बहन को कोई चोट पह�चंी है, 

तो म� उस पर खेद �कट करता ह� ं ।…(�यवधान) दो बात� ह� ।…(�यवधान) महोदय, बस एक         

िमनट ।…(�यवधान)   

 

 महोदय, इस सदन म� बह�त चचा� हो रही है । म�ने ऑलरडेी एक �पोजल िदया है िक हमार े

�पीकर के नेत�ृव म� एक ऑल पाट� डेिलगेशन को क�मीर म� जाना चािहए । हम यह देखना चाहते ह� 
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िक क�मीर क� हालत �या है । दूसरी बात यह है िक �ेमच��न जी ने अभी-अभी �ाइवेटाइज़ेशन क� 

बात क� है, िडसइ�वे�टम�ट क� बात क� है । देिखए आज रोड का �ाइवेटाइज़ेशन हो रहा है, िसिवल 

एयरलाइंस का भी �ाइवेटाइज़ेशन हो रहा है । अभी रले म� भी �ाइवेटाइज़ेशन का दौर श�ु हो गया है । 

मैडम, आज रले क� हालत बह�त बरुी है, आपको उतनी जानकारी नह� है िक ऑपरिेटंग रिेशयो 140 

�ितशत है । मतलब रले को 100 �पये कमाने के िलए 140 �पये खच� करने पड़ते ह� । रले का 

ऑपरिेटंग रिेशयो 140 �ितशत है । आज 150 �ेन� को �ाइवेटाइज़ कर िदया गया है । एयरलाइंस 

�ाइवेटाइज़, रोड �ाइवेटाइज़, रले �ाइवेटाइज़, यह नौबत कभी न आ जाए िक हमारी सरकार भी 

�ाइवेटाइज़ हो गई है । इसीिलए, म� यह चाहता ह� ं िक आप रले के �ाइवेटाइज़ेशन को रोकने का 

इंतजाम क�िजए । पूर ेिह�द�ुतान क� जो आिथ�क हालत है, वह जज�र है । Under the leadership 

of Prime Minister, Shri Narendra Modi ji country has been facing the worst 

economic crisis.  
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DR. SHRIKANT EKNATH SHINDE (KALYAN): I would like to express my views 

on behalf of my party Shiv Sena on the First Batch of Supplementary Demands 

for Grants, 2019-2020 which has been brought by the Hon'ble Finance Minister 

Shrimati Nirmala Sitharaman Ji and Minister of State Mr. Anurag Singh Thakur Ji. 

We are discussing additional grants to the tune of 21246 crore which include 

17441 crore of revenue expenditure and 3804 crore of capital expenditure.  

 The Appropriation Bill has listed out the amount and purpose for this 

additional expenditure by various ministries.  

 The Government has been talking about a 5 trillion dollar economy but the 

recent GDP figure point to a grim picture and though our country is now ranked 77 

in Ease of doing Business, but there are certain sectors of the economy which 

have witnessed decrease in demand and consumption resulting in slowdown in 

the economy. From the fastest growing  economy we have now shifted to lowest 

growth rate in 6 years. There are certain systemic issues that the Government 

needs to tackle.  

 Some major provisions under this demand include: 

The historic decision in the  Monsoon Session  to abrogate Article 370 and 

35A taken by the Government has led to a new beginning for Jammu, Kashmir 

                                                           
 Speech was laid on the Table.  
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and Ladakh. This is a fulfillment of the dream of the founder of our Party 

Balasaheb Thackeray Ji and the Chief Minister of Maharashtra Uddhav 

Thackeray Ji. Shiv Sena has been consistent on its stand to remove Article 370 

which created a barrier in the efforts to develop these regions. The Government is 

allocating Rs. 8820 crore as mandated by the award of 14th Finance Commission 

which include share of Revenue deficit grant ('5892.50 crore @1178.50 

crore/month), local body grant ('725 crore) and SDRF ('139.50 crore) and State 

Share of net proceeds of taxes for month of November and December, 2019 

('2063.62 crore). The Government should now focus on developing the economy 

of these states keeping in mind their unique history and strategic location.  

 A big challenge that our economy is currently facing is the rise in NPA's  

and negative impact on banking sector. The Standing Committee on Finance in its 

68th report has remarked in its report on the banking sector in India, where it 

observed that banks' capacity to lend has been severely affected because of 

mounting NPAs.  

 According to the latest RBI data, the flow of funds from banks and non-

banks to the commercial sector has been Rs. 90,995 crore in 2019-20 so far (April 

to mid-September) against Rs. 7,36,087 crore in the same period last year.  
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 Bank credit growth continues to languish, with similar trends observed in 

the NBFC space. There has been a fall in consumption demand, especially in 

home loans, auto and service segments; and decline in industry credit, primarily 

on account of risk aversion on the part of banks to lend to MSMEs. 

 The 2019 Nobel Prize winner for economics Abhijit Banerjee has said the 

current crisis in the Indian banking sector is frightening. Overall risk management 

at Public Sector Banks needs to be taken in a higher level. This certainly requires 

strengthening of PSB boards.  We need to induct more high-quality professionals 

on PSB boards and compensate them better.  

The case of IDBI is a glaring example of how banks are running into losses 

and Government is trying to revive them through recapitalization. After fresh 

capital infusion through this grant, IDBI Bank is expected to be able to 

subsequently raise further capital on its own and come out of the RBI's Prompt 

Corrective Action (PCA) framework which restricts a bank's normal lending. The 

IDBI Bank stock has dropped 53% so far in 2019, reflecting its poor balance 

sheet. It reported a loss of '3,801 crore for Q1 FY-20 compared with '2,410 crore 

in the year-ago quarter.  

The Government has made a provision for recapitalization of IDBI Bank 

and state-owned insurance companies for which a provision of 2500 crore has 

been made.  
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1500 crore will be spent as additional expenditure towards payment of pay 

and allowance of armed forces and another Rs. 666 for meeting expenditure of 

Department of Space which includes Chandrayaan III, Polar Satellite Launch 

Vehicle Continuation Project, Liquid Propulsion Systems Centre, Laboratory for 

Electro Optics Systems and GSAT. 

Major launches by ISRO during the last few years include Microsat-R, 

Kalamsat-V2, GSAT-31 India's Communication Satellite launch from French 

Guiana, PSLV-C45 successfully launched EMISAT and 28 customer satellites, 

PSLV-C46 successfully launches RISAT-2B and the landmark Chandrayaan 

Mission has made the country proud. 

Our scientist and team at ISRO has made the whole country proud by their 

achievement and I would like to thank our scientist and ISRO on behalf of my 

party and the House for their role and dedication towards making India a 

technological superpower.  

However an area of concern is the lack of funds for Department of Space 

which has seen a marginal hike in the budgetary allocation from Rs. 11,200 crore 

in 2018-19 to Rs. 12,473 crore in 2019-20. I would also request the Government 

to enlighten this house on the budget announcement of Public Sector Enterprise, 

New Space India Limited (NSIL) which has been incorporated as new commercial 
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arm of Department of Space to tap the benefits of the Research and Development 

carried out by ISRO.  

One of the visionary schemes announced by our Prime Minister which not 

only changed the lives of women in rural areas but also promoted sanitation and 

healthy practices was UJJWALA yojana under which our Government provided 

free LPG cooking gas connection to the poor and I would congratulate the 

Ministry for reaching the target of 80 million connections in September this year, 

six months ahead of the planned deadline of March 2020. Through this demand 

the Government is also providing around Rs. 1,000 crore as additional funds 

under the scheme.  

The economic survey 2018-19 has stated that ensuring that Ujjwala Yojana 

beneficiaries keep using clean cooking gas is a key task for the Government. A 

Petroleum Ministry study shows that the high cost of refills for a 14.2 kg cylinder is 

one of the main reasons why lower number of LPG cylinders are being used by 

BPL families. Therefore, I would request the Government to come up with Ujjwala 

2 which includes provision for 5 kg cylinders and also a subsidy on refill to further 

expand the scheme and help rural household.  

According to the Petroleum Planning and Analysis Cell, India's LPG 

consumption in financial year 2014-2015 stood at 18 million tonnes. During the 
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financial year 2018-19, LPG consumption rose of 24.92 mt, just 38 per cent higher 

than the 2014-2015 levels despite the number of connections doubling.  

I would now like to bring to the attention of the honourable Minister certain 

issues which require the consideration of the Government: 

In response to an RTI application it has been revealed that in the first 

quarter (April-June) of financial year 2019-20, the railways earned a revenue of 

Rs. 13,398.92 crore from passenger fare. This dipped to Rs. 13,243.81 crore in 

the July-September quarter.  

Similarly, in the first quarter, the railway earned Rs. 29,066.92 crore from 

freight loading. In the second quarter, the earnings from freight came down to Rs. 

25,165.13 crore. The slowdown also affected the ticket bookings, which witnessed 

a 1.27 per cent decline in April-September 2019, as compared to the 

corresponding period last year. Even suburban rail travel figures showed a 

decline of 1.13 per cent during this period, as compared to last year.  

The Indian Railways recorded its worst operating ratio in 10 years in 2017-

18 at 98.44%, as per the Comptroller and Auditor General (CAG) report laid 

yesterday in Parliament. The audit analysis of the finance accounts of Indian 

Railways revealed a declining trend of revenue surplus and the share of 

international resources in capital expenditure. The net revenue surplus decreased 

by 66.10% from Rs. 4,913.00 crore in 2016-17 to Rs. 1,665.61 crore in 2017-18. 
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The Minister Piyush Goyal Ji has today while replying in the question hour 

stated about the reasons for the same and how Government will address this 

issue and one of his suggestions of segregating the public utility and commercial 

functions during budget allocation needs active consideration.  

As per Economic Survey 2017-18 (Volume -2), public health expenditure as 

percentage to GDP in 2017-18 (BE) was 1.4% as compared to 1.2% in 2013-14.  

Government has increased the total public health expenditure (Centre and States) 

from Rs. 1.49 lakh crore in 2014-15 to Rs. 2.25 lakh crore in 2017-18. In India, 65 

per cent of health  expenditure is out-of-pocket, and such expenditures push 

some 57 million people into poverty each year.  

Budget Allocation of other countries as percentage of GDP-2017 

Country Percentage 

USA 17.8 

Switzerland 12.3 

France 11.5 

Germany 11.3 

Sweden 10.9 

Japan 10.7 

Canada 10.4 
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Research by Observer Research Foundation stated that "new challenges 

posed by non-communicable diseases, are posing an additional burden on the 

healthcare delivery system, which is still geared more towards and 

communicable, maternal, neonatal and nutritional health conditions. Adapting to 

the fast-changing disease transition requires significant additional financial 

resources within the health sector.  

 A study by the Center for Disease Dynamics, Economics and Policy 

indicates that India has a shortage of an estimated 600,000 doctors and two 

million nurses.  A lack of skilled labour in administering antibiotics is preventing 

patients from accessing life-saving drugs and contributing to a crisis of antibiotic 

resistance in the country. The lack of skilled labour is pronounced in the 

healthcare sector, with around 25 percent of India's healthcare workforce lacking 

the necessary qualifications.  

 This staff crunch across the country needs to be addressed at the earliest 

to ensure an effective healthcare delivery system. Can providing insurance 

through Ayushman Bharat work, if there is a lack of quality service being 

provided? 

 The Lancet Commission finding for India claims that a $ 1 investment in 

health would yield at $ 10 increase in GDP by 2035. At a time when India is 

struggling with an employment crisis and economic slowdown, it is imperative to 
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utilise the healthcare sector as a growth driver along with acting as a catalyst to 

improve the social well being of its population.  

 I would also like the Government to give a status report on the Budget 

Announcement related to Healthcare from 2014 and what is the progress in the 

same. 

Year Announcements 

2014 1.Free Drug Service and Free 

Diagnosis Service to achieve "Health 

For All". 

 

2. 12 new government medical colleges 

to be set up.  

2016 1.National Dialysis Service Program 

with funds through PPP mode to 

provide dialysis at all district hospitals.  

2017 1.Mahila Shakti Kendra will be set up 

with an allocation of Rs. 500 crore in 14 

lakh ICDS Anganawadi Centres. This 

will provide one stop convergent 

support services for empowering rural 
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women with opportunities for skill 

development, employment, digital 

literacy, health and nutrition.  

2. Additional 5,000 Post Graduate seats 

will be created per annum to ensure 

adequate availability of specialist 

doctors to strengthen Secondary and 

Tertiary levels of health care.  

2018 1. 24 new Government Medical 

Colleges and Hospitals will be set up, 

by up-grading existing district 

hospitals in the country. This would 

ensure that there is at least 1 Medical 

College for every 3 Parliamentary 

Constituencies and at least 1 

Government Medical College in each 

State of the country.  

 

 The MoHUA has already released INR 99.4 billion to states under the 

Smart Cities Mission as revealed by the government data of February 2018. An 

outlay of INR 500 billion has been earmarked for AMRUT for five years ending 31 
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March 2020, INR 5 billion has been set aside for HRIDAY, while the Swachh 

Bharat Mission – Urban has received INR 27.5 billion just for FY 2019-20. 

However, these schemes provide external sources of funding and do not address 

the important issue of revenue enhancement of municipal corporations, which 

form the backbone of these cities. While they end up tackling some aspects of 

urban rejuvenation, none of these schemes address the root of the problem by 

solving issues of municipal funding.  

 Today, the municipal revenues of cities in India account  for 0.75 percent of 

the country's GDP, against cities of BRICS countries such as Brazil (8 percent) 

and South Africa (6.9 percent). 

 The 74th amendment of the Constitution, under its 12th schedule defined 18 

functions of Municipalities. It is seen that only 12 of 18 functions have a 

corresponding finance source while the municipal corporation is expected to take 

care of all functions. A 2014 Reserve Bank of India study titled 'Municipal Finance 

in India – An Assessment', studied the finances of 35 ULBs in India and found the 

"mix of municipal revenues in India – taxes, user charges and fees, transfers and 

loans – is narrow compared to international benchmarks with  regard to the 

financing of local public services.  

 Several projects aimed at making train commute smoother and expanding 

capacity of the suburban network are yet to take off.  
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 One such project is the segregation of the long-distance and local train 

traffic sanctioned under the Mumbai Urban Transport Project (MUTP) 2 in 2010. 

The aim was to create additional lines and stop trespassing to reduce the 

pressure on suburban lines and improve the frequency and speed of trains. 

However, the work on the fifth and sixth lines between Kurla and Chhatrapati 

Shivaji Maharaj Terminus (CSMT), and the Thane and Diva has been going slow, 

with the deadline for the latter being extended from 2019. Also, there is not much 

progress on the work on the sixth line between Mumbai Central and Boriveli. 

 Sanctioned in 2015-2016, MUTP-3 is another project that is stuck. It 

includes doubling the existing Panvel-Karjat railway line, quadrupling of Virar-

Dahanu railway line and acquiring 47 new AC local trains. The Railways are yet to 

make loan arrangements to begin the work. The land acquisition for the project is 

expected to start in a few months.  

 I will conclude my speech with the suggestion that the Government should 

take urgent steps to fix the issues plaguing the economy and not deny it.  
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SHRI H. VASANTHAKUMAR (KANYAKUMARI) : Hon'ble Finance Minister 

presented the first Supplementary Budget for 2019-2020 to the tune of Rs. 21.246 

crore to meet various expenditure.  

 The Indian GDP now is 4.5%, I urge upon the Government to take serious 

steps to save the Indian economy. 

 Two days back when the taxation law was passed I demanded to know 

from the Government what impact it has on reduction of corporate tax especially 

in the investment, job creation and public spending. But, there has been no 

impact. Instead of job creation more youths are losing the job instead of 

investment, more companies are reducing the employment then what is the need 

for reducing the corporate tax.  

 This Government is making tall claims that economy will grow into 5 trillion 

dollar in 2024 but what steps taken to achieve this, the Government claims that it 

would invest 100 lakh crore infrastructure I want to know whether it is possible 

considering the current situation. LPG price is going up every month having 

severe impact on the Budget of middle class and poor people.  
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 The pinch will be largely felt by the salaried and professionals, about 

income tax rates? Why they have not been decreased? If the Government 

decreases the personal income tax, people would have more money in their 

hands and the consumption would increase and the economy would be revived. 

But the Government is clueless about reviving the economy. The Government is 

taking ad hoc measures, but they have not taken any concrete steps. Again, in 

the next budget, they will tinker the taxation system because they do not have any 

taxation policy or any programme or roadmap to revive the economy.  

 Many of the other home appliances, the GST is levied at the rate of 18% in 

order to give a boost to the consumerism which would result in more economic 

activities in the country the Government should reduce the GST to 5%. On some 

of the home appliances the GST is levied at the rate of 28% even. For example, a 

smart TV is levied at the rate of 28% GST.  This rate should be reduced to 18%. 

 Restaurants and others have to pay 18% GST on rent which results in 

increase in the price of goods and services they offer. I request that the GST to be 

reduced to 5% in order to provide relief.  

 In Madurai there is a proposal to set up an AIIMS at the cost of Rs. 1264 

crore but for this year I want to know how much money has been allocated I 

understand that only 5 crore has been allocated. With this rate   this project will 
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never see the end of the day even after 5 years how the project is proposed to be 

finished by 2022. 

 Last year the then Minister of Chemical and Fertilizer made the state that 

NIPER would be set up at Madurai at the cost of 1100 crore but so far no single 

rupee has been allocated I want to know from the Government. This Government 

makes only announcements but takes no action to fulfill it.  

 I also made a request for allocation of money for the following  long 

pending public demands, in my Constituency:  

 To promote tourism projects, to setup Helipad at Kanyakumari and Airport 

at Swamithoopu; Rs. 178 crore for upgradation of Government Hospital at 

Nagercoil to Multi Specialty Hospital; to repair and maintenance of NH-47 and 

NH-9 from Kaliiakavilli to Kavalkinaru. Request to widening the service lanes 

under the Marthadam flyover. And also FOB is required at Thengapattinam to 

Iraiyamanthurai to save the fishermen at the time of  emergency; to save the 

fishermen village and their house from sea erosion, the 72 kms. Length of  sea 

shore to be covered by concrete walls and Tetrapod to save the concrete walls. 

To set up number of Fisheries harbour at Kanyakumari; to set up Coastal Guard 

station at Kanyakumari; to set up Rubber Park, Industrial cluster for rubber 

product to save the Rubber Industry and Honey Research Centre; long pending 

public demand in Railway to upgrade Kanyakumari, Nagercoil station to be world-
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class standard, and a train between Chennai to Kanyakumari in Night time, and 

also to construct ROBs and RUBs in my Constituency, like Kappiyarai, 

Kuzhithurai-Eraniel, Virikoddu, Marthandam, Agastheeswaram; (Over bridge is 

required at Inter-locked level Crossing No. 15 KM 215/500-600 between 

Kuzhithurai and Eraniel Railway Stations near Viricode on Marthandam – 

Karungal Road. Sub-way (Foot over bridge) near Kuzhithurai Railway Station to 

cross over the Railway Line for the use of General Public. Over bridge is required 

at Kappiyarai-Karavilai Railway level crossing no. KM266/3-4 and Br. No. 207 

between Kuzhithurai and Eraniel stations.  Underground Tunnel Road is 

required at Madathuvilai Railway level crossing No. KM263/9 near Palliyadi 

Railway Station. Underground Tunnel Road is necessary to cross over to other 

side (agricultural land) at Nagercoil Town Railway Station No. KM285/10-11 for 

the convenience of local public.) To   set up a National Tourist Circuit to join 

Kanyakumari; to remove the legal hurdle points in Neyyar channel for getting 

water for the benefit of people of my Kanyakumari Constituency; in the AVM 

Channel, necessary maintenance has not been taken up, with the result that salty 

water gets mixed with the general supply; to set up facilitation center with free 

legal aid and also Toll free number at all Indian Embassy to save the Indian 

Citizen at foreign land;. 
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 I demand the Government to allocate necessary funds and to take concrete 

steps to complete all the projects in my Kanyakumari Constituency. I urge upon 

the Government to revive the economy at the earliest. 
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SHRI SAPTAGIRI SHANKAR ULAKA (KORAPUT): Through the 

Supplementary Demands for Grants, I would like to put some key demands of my 

constituency-Koraput (Odisha) that required urgent attention of the Government: 

(1) Rs. 935 crore was allocated for Gunupur-Therubali railway line in the 

Central Budget.  Unfortunately, this project has gone on the back burner citing 

negative RoR and only Rs.10 lakh was allotted in the current budget.  I would 

urge on the Government to allocate more funds to this project and revive the 

project. 

2. A new day time train from Jeypore/Koraput to Bhubaneswar via Rayagada 

has been a long-standing demand.  I would request the Government to approve 

the same with necessary allocations. 

3. Jeypore-Malkangiri and Jeypore-Nabarangpur rail project needs the urgent 

attention of the Government.  I would request the Government to allocate 

necessary funds to fast track the projects. 

4. I welcome the decision of creation of Rayagada Division.  With 

development, comes the responsibility of rehabilitation.  I would urge on the 

Government to help rehabilitate 3000 plus families. 
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5. I have repeatedly stressed on the necessity for the construction of Rail-

cum-Road bridge over Kolab reservoir between Suku and Koraput under 

Kothavalasa-Kirandul Railway line.  Due to submergence by the Kolab reservoir  

about  25,000  residents  have  to  cross  60-70  kms  via Nandapur and 

Semiliguda to reach Koraput.    I would request Rail-cum-Road bridge in 500 

meters section in Kolab region which will allow road connectivity to these cut off 

areas. 

6. Six GPs of Lamtaput and Koraput blocks are detached from main land due 

to storage of water in the Kolab reservoir for construction of Kolab Dam project.  

The request is for immediate construction of 1200 meters road over Kolab 

reservoir under CRF. 

7. NH 26 and NH 326 are in dilapidated status due to heavy rainfall and wear 

and tear.  I would request Government to allocate necessary funds and repair the 

roads.  Also the bypass around Jeypore Koraput and Rayagada needs to be 

completed at the earliest.  Also I would require the approval of new bypass road in 

Kakiriguma (NH 326). 

8. The road between Bhawanipatna to Parvatipuram via Rayagada needs to 

be declared as National Highway and four lane construction needs to be taken up 

immediately. 

9. Rayagada and Koraput districts in Southern Odisha are filled with rich tribal 

culture, lush valleys, wildlife, religious and historical heritage and provides huge 
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potential for development of tourism and job creation.  I would urge upon Mithe 

Government to approve ‘tribal’ and ‘religious’ circuits under ‘Swadesh Darshan 

Scheme’ that has huge potential for development of tourism. 

10. I would request the Government to consider and accord ‘Bali Yatra’ festival 

status of ‘National Maritime Heritage Festival’. 

11. The Ministry of Tourism has identified 17 sites in 12 clusters for 

development under Iconic Tourist Sites Development Project.  Unfortunately, key 

tourist destinations in Odisha couldn’t find a place in list of iconic tourist sites.  

Kindly consider ‘Puri’ or some key tourist destination in Odisha in the list of iconic 

tourist site. 

12. History of Indian freedom struggle is full of stories of courage and 

determination.  Papadahandi in Nabarangpur District is one such place which still 

carries the scars of one of the bloodiest massacres in Indian histry.  I would 

request you to kindly consider declaring ‘Sahid Minar’ in Papadahandi a ‘National 

War Memorial’. 

13. Mobile connectivity is not available in most of the areas in my constituency.  

No single tower has been constructed by BSNL in my constituency since last 2-3 

years.  51 GPs in Koraput district ad 69 GPs in Rayagada district have little or no 

network coverage.  I would urge Government to advise BSNL to provide mobile 

connectivity by setting up mobile towers.  Also I would request Government to 

ensure BSNL provides 4G connectivity in these areas. 
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14. The Cabinet Committee on economic affairs chaired by PM has given its 

approval for establishment of 75 additional Government Medical Colleges by 

2021-22 attached with existing district/referral hospitals under Phase-111 of 

ongoing Centrally Sponsored Scheme.  Rayagada being one of the most 

deserving districts given the social and economic condition, I would request the 

Government to approve the establishment of Medical College at Rayagada 

attached with Rayagada DHH. 

15. 1500 villages in Rayagada and Koraput districts are still not connected by 

all weather roads under PMGSY.  Kindly provide additional funds to construct 

roads and connect the villages. 

16. KBK special fund, IAP and other centrally sponsored schemes are 

discontinued.  I would urge upon the Government to provide special funds for 

undivided Koraput District which needs all the support from the Government. 
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SHRI RITESH PANDEY (AMBEDKAR NAGAR): �ित स�ाह, माननीय सद�यगण 

जलवाय ु प�रवत�न और पया�वरणीय ददु�शा  पर अपनी आवाज़ उठाते  ह�  ।  India ranks 120 

among 131 countries in female labour force participation rates and rates of 

gender-based violence remain unacceptably  high. It is hard to develop in an 

inclusive and sustainable way when half of the population is not fully participating 

in the economy; in India labour force participation of women is quite low. There 

are many reasons and  one of them is insecurity. Women just don't feel safe to go 

to school or to go to work. It is a fixable problem. It requires a commitment to 

make it safe. International Monetary Fund Managing Director Kristaline Georgieva 

said recently multiple research studies have shown that safety along the route of 

offices and colleges plays a major role when women are assessing their 

education and professional options. Innumerable number of women don't join 

educational institutions they're eligible for, jobs they are qualified for simply 

because it is not safe for them to get there; there are umpteen reports of rapes 

and molestations across media channels on daily basis. How is it that we are a 

country that is safer for cows than women? Even after spending an additional 

3387.5 crores on revenue expenditure of police over and above the budgetary 

allocation, why is it that there is no improvement in the safety conditions of 

women; be it in rural or urban areas? According to Mckinsey, increasing women's 

labour force participation by 10 percentage points could add $ 770 billion to 
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India's GDP by 2025; Reaching gender parity would have a bigger impact in India 

than in any other region in the world; by not ensuring a safe environment for our 

women, we are not only hurting them but also the economy of the entire nation.  

 I would like to ask the Honourable Finance Minister, what is being done to 

boost consumer demand? As many members of the House have already 

mentioned, until we get  

 म� माननीय िव� मं�ी  से पूछना चाहता ह� ंिक लोग� क�  जेब� म� पैसा डालने के िलए ये सरकार 

�या कर रही है ? नोटबदंी और GST  के खराब प�रपालन के बाद, मेर े�े� के तमाम यवुा बेरोज़गार  ।   

According to Nielsen, a global market research firm, rural household 

consumption slumped to a 7-year low in the September quarter which is a sign 

that the prolonged agrarian distress and near-stagnant rural incomes have eroded 

demand for consumer goods.  

We have now entered the 6th consecutive quarter of slowing growth. For a 

nation that was supposed to overtake China and become one of the world's 

superpowers by now, we're doing awfully poor.  

Himanshu, a professor at Jawaharlal Nehru University's Centre for 

Economic Studies and Planning, said: "In the last five decades at least, there has 

never been a period that consumption expenditure in real terms has declined. 

This data clearly shows that poverty levels would have gone up substantially. A 
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back of the envelope calculation would suggest that the percentage of population 

in poverty would have gone up  by at least 10 percentage points." 

न जल के राख ह�ए ह�, न आग भड़क� है 
न पूछ कैसे मंिजल से हम गजुर रह ेह� 
हवा म� जहर क� यू ंहो गई है िमलावट 

िक सासं लेते ह�ए भी हवा से डर रहे ह�  । 
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�ी जगदि�बका पाल (डुम�रयागजं):  सरकार अनदुान� क� पूरक मागं लाने क� आव�यकता �य� 

पड़ी  । इसिलए िजन मागं� का उ�लेख वािष�क बजट म� शािमल नह� था  ।  उस समय उन 

आव�यकताओ ं को �ि�गत सरकार के स�ंान म� नह� था, लेिकन अब जब सदन म� माननीय 

सद�यगण िनयम 193 के अंतग�त देश के िविभ�न  िह�स� म� दैवी आपदा एव ंिकसान� के फसल� को 

ह�ये नकुसान क� �ितपूित� क� मागं उठ रही है, इसिलए सरकार ने एडीशनल एलोकेशन टू द �टेट 

गोवन�म�ट फॉर द नेशनल िडसै�टर �रलीफ, फंड के िलए इस अनपूुरक अनदुान म� दस हजार 

(10,000) करोड़ �पए का �ावधान िकया गया है  ।  इससे प�रलि�त होता है िक सरकार िकसान� के 

िलए अितसवेंदनशील है इसीिलए सरकार के सव��च �ाथिमकता म� िकसान ह� ।  भारत म� हमारी 

सरकार ने ज�मू का�मीर से धारा 370 एवं 35ए को समा� िकया है ।  आज ज�मू क�मीर एव ंल�ाख, 

दो नये यूिनयन टेरिटरी का सजृन ह�आ है ।  इसिलए यूिनयन टेरिटरी ऑफ ज�मू क�मीर और ल�ाख 

को 14व� िव� आयोग के अवाड� के बेिसस पर रवेे�यू डेफ�सीट के िलए 5892 करोड़ िदया जा रहा है ।  

ज�मू क�मीर एवं ल�ाख के िवकास के िलए सकार ने कइ मह�वपूण� िनण�य िलए ह� िजससे ज�मू 

क�मीर एव ंल�ाख म� के�� सरकार ने 12 लाख मीि�क टन सेव उ�पादक� को खरीदने का काम करगेी 

जो �देश के कुल उ�पादन का  60% है  ।   के�� सरकार ने 85 के��ीय योजनाओ ंको लागू िकया  

गया  ।  के�� सरकार ने ज�मू क�मीर एवं ल�ाख के नौजवान� को  रोजगार उपल�ध कराने के िलए 

फौज म� 2780 क� भत� होगी  ।  बी.एस.एफ. एवं सी.आई.एस.एफ. म� 1356 भत� होगी करीब 45000 

करोड़ �पयो के योजनाओ ं को ज�मू क�मीर एवं ल�ाख म� �थािपत िकया जायेगा  ।  भिव�य म�  

ल�ाख सोलर इनज� का पावर हब बनने जा रहा है  करीब 7500 मेगावाट का सोलर �ोजे�ट ल�ाख 

म� लगाने का िनण�य के�� सरकार ने िकया है  ।  ज�मू क�मीर एव ं ल�ाख म� यूिनविस�टी,मेिडकल 
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कालेज एवं �टेिडयम के�� सरकार ने �वीकृत िकया है  ।  भिव�य म� 80% योजनाओ ंको �थानीय 

लोग� के �ारा �थािपत िकया जायेगा  ।  इसी तरह आईडीबीआई ब�क  (इंडि��यल डेवलपम�ट ब�क 

ऑफ इंिडया) को 4557 करोड़ �पया  �रकैिपटलाइजेशन के िलए िदया जा रहा है िजससे उसम� 

जमाकता�ओ ंके िहत� क� र�ा हो सके तथा उनका पैसा सरुि�त रहे  ।  

 हमारी सरकार ने अपक�प�ग ऑफ �ाइन, टे�पल इ�यािद (�ोटे�शन & अपक�प�ग ऑफ 

अयो�या के मंिदर� के सरं�ण एवं आयो�या के रख रखाव के िलए 20 करोड़ का �ावधान अनपूुरक 

अनदुान म� िकया गया है  ।  हम लोग सौभा�यशाली है िक इस सदन के सद�य है भिव�य म� इितहास 

इस बात का सा�ी होगा िक हमलोग� ने नये लोक सभा के डेवलपम�ट और �रडेवलपम�ट ऑफ 

पािल�याम�ट िबि�डंग के िलए 33.3 करोड़ �पये का �ावधान इस अनपूुरक अनदुान म� के�� सरकार ने 

�यव�था क� है  ।  देश के गरीब एवं िनध�न मिहलाओ ंको एलपीजी गैस कने�शन उपल�ध कराने के 

िलए पे�ोिलयम और नेचरुल गैस मं�ालय को 1000 करोड़ �पया का �ावधान िकया गया है  ।  इस 

अनपूुरक अनदुान म� आम� एयर�ा�ट एडं इंजीिनय�रगं के िलए 1000 करोड़ �पया िदया जा रहा है  ।  

नेवी के िलए 1250 करोड़ �पये का �ावधान िकया जा रहा हे देश के छोटे शहर� को एयर 

कनेि�टिवटी �दान करने के िलए एयरपोट�  ऑथ�रटी क� �रजनल कने�टीवीटी के िलए 200 करोड़ 

�पया िदया जा रहा है िजससे च�पल पहनने वाला �यि� भी �ी नर�े� मोदी जी क� सरकार म� हवाई 

या�ा कर सके  ।  

 इस अनपूुरक अनदुान म� साइ�लोन (फेन) के िलए (इंिडयन क�िसल फौर ए�ीक�चरल �रसच�) 

41.7 करोड़ �पये का �ावधान िकया गया है  ।  �धानमं�ी िकसान िसचंाई योजना के िलए (Tribal 

Area) के िलए 85 करोड़ �पया क� �यव�था क� गई है कृिष के �सार के िलए 20 करोड़ �पये क� 

�यव�था क� गयी है  ।  पहली बार  फॉरमेशन एडं �ोमोशन ऑफ फारमस�  �ोड्यूस� ऑग�नाइजेशन के 

गठन के िलए 30 करोड़ �पये का �ावधान िकया गया है  ।  ऑरगेिनक वै�यू च�ज डेवलपम�ट फािम�ग 
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(एन.ई.) के िलए 5 करोड़ क� �यव�था क� गयी है  ।  नेशनल ससटेनेबल ए�ीक�चर के िलए 14.8 

करोड़ �पये का �ावधान िकया गया है  । देश के सैिनक� के पेम�ट एव ंएलाउ�सेज के िलए आम� को 

1500 करोड़, नेवी के िलए 300 करोड़ तथा एयरफोस� के िलए 200 करोड़  यपये क� �यव�था क� 

गयी है  ।  अत: हमारी सरकार ने िजन योजनाओ ंके िलए बजट म� �ावधान नह� था लेिकन आज 

उसक� आव�यकता पड़ने पर �थम अनपूुरक अनदुान लाकर के उन योजनाओ ं को पूरा करने का 

सकं�प िलया है  ।  इसी के साथ म� माननीय मं�ी जी के �ारा ��ततु अनपूुरक अनदुान� क� मागं� का 

समथ�न करता ह� ं ।  
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�ीमती िनम�ला सीतारमण  : अ�य� महोदय, म� पहले सभी जो सासंदगण है, nineteen of them, 

िज�ह�ने इस स�लीम��ी िडमाड्ंस फॉर �ाट्ंस के िवषय पर चचा� म� भाग िलया, उन सबको ध�यवाद 

कहना चाह रही हूॅ ं । बह�त सार ेऐसे िवषय ह�, िजनको एक माननीय सद�य ने उठाया, उसी को दूसर े

और तीसर ेमाननीय सद�य ने भी उठाया है । । म� हर िवषय पर जवाब देने क� कोिशश करती हूॅ ं। अगर 

आपके आदेश के अनसुार, िपछली बार मझेु याद है, आपने कहा था िक िजन सद�य� ने �� पूछा है, 

अगर वे सद�य अभी जवाब के समय नह� ह� तो उनका जवाब देना आव�यक नह� है । म� उसका पालन 

करना चाहती हूॅ ं । इसीिलए 19 लोग ह�, उनके नाम म� �पीडीली पढ़ लेती हूॅ ं । डॉ. शिश थ�र, �ी 

राजीव �ताप �डी, it is not in a particular order, �ी डी.एन.वी. स�िथलकुमार एस., �ो. सौगत 

राय, �ी िवनायक भाउराव राऊत, �ी पी. वी. िमधनु रड्ेडी, �ी भतृ�ह�र महताब, डॉ. जी. रणजीत 

रड्ेडी, �ीमती सिु�या सदानंद सलेु, �ी िनहाल च�द, �ी स.ु िथ�नव�ुकरासर, �ी पी.के. 

कुनहिलकु�ी, एडवोकेट ए.एम. आ�रफ, कंुवर दािनश अली, �ी हसनैन मसूदी, �ी असाद�ुीन 

ओवैसी, डॉ. मनोज राजो�रया, �ी राम मोहन नायडू िकंजराप,ु �ी एन. के. �ेमच��न, और आिखर म� 

�ी अधीर रजंन चौधरी जी ने �वाइन िकया था ।  

 Specifically, Supplementary Demands for Grants do come once or even 

twice in a financial year. This is the first batch of Supplementary Demands for 

Grants.…(�यवधान) 

माननीय अ�य� : माननीय मं�ी जी, म� एक िमनट के िलए आपको रोक रहा हूॅ ं । एक िमनट िवराज 

जाए ं। म� बीच म� टोकंूगा, वह ठीक नह� लगेगा, इसिलए अभी समय क� �यव�था दे देता हूॅ ं। आज सदन 

का समय आप सब क� सहमित हो तो िवधेयक पास होने तक बढ़ाया जाए? 

…(�यवधान) 
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अनेक माननीय सद�य: जी हा ँमहोदय । …(�यवधान) 

�ी �हलाद जोशी : सर, उसके बाद ए�ोि�एशन िबल भी पास करना है । …(�यवधान) 

माननीय अ�य�: िबल पास होने तक नह�, िबल क� समाि� तक सदन का समय बढ़ाया जाता है । यह 

टैि�नकल श�द िकसी ने मझेु बताया था िक पास होने तक नह�, िबल समाि� तक होता है । पा�रत हो 

या नह� हो यह तो हम� पता नह� है न ।  

…(�यवधान) 

SHRIMATI NIRMALA SITHARAMAN: Sir, the first batch of Supplementary 

Demands for Grants of 2019-20 is what have been discussing for the last couple 

of hours. In this discussion, about sixty-four grants out of hundred and two 

appropriations have been discussed. So, not all of them are on discussion. In 

these demands and appropriation, authorisation is being sought for gross 

additional expenditure of Rs. 21,246.55 crore. Some come under capital 

expenditure and some come under revenue expenditure.  

For just one minute, I would like to elaborate on the three heads under 

which Supplementary Demands normally come. The first, wherein you were 

talking about cash Demand for Supplementary Grants, comes under the cash 

outgo head, the second comes under the technical supplementary and the third 

comes under token supplementary. So, as always and forever, in the scheme of 

budget and budget process, Supplementary Demands for Grants which normally 

derive from the Budget, which have been passed normally not beyond the 

Budget, is only under these three categories.  
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Now, why do they get categorised under these three categories? I just want 

to broadly tell you about the cash outgo under which comes the J&K, if I take that 

example. The allocation of Rs. 8,820 crore comes under a different heading 

altogether. Although we are dealing with the 14th Finance Commission’s awards 

and this is the last year of that award, the award amount is, as decided by the 

formulation, given by the 14th Finance Commission. I will tell you the reason why 

we have to now state it. Let me please dispel this notion that this is all being given 

for J&K, not at all. 

19.00 hrs 

Under the 14th Finance Commission award, this being the last year, 

whatever has been given for Jammu & Kashmir as a State now has to also go to 

a different Head or a line which puts Jammu & Kashmir as a Union Territory with 

an Assembly and which puts Ladakh as a Union Territory. So, what was given for 

the united State of Jammu & Kashmir has now got to go to a different Head for 

Jammu & Kashmir as a Union Territory with Assembly and for Ladakh as a Union 

Territory. Hon. Members will obviously be aware, I do not want to say it here in so 

many different words, that Union Territories draw from the Centre’s Pool, and 

States get it directly from the Consolidated Fund of India because they are 

devolved directly post the Finance Commission’s awards.  
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In the course of 14th Finance Commission’s tenure itself it so happens that 

the Union Territories have come into being from the 31st of October. So, the 

devolution should happen to it even within the term of the 14th Finance 

Commission which has already dealt with it as one State. So, naturally the line or 

the Head under which it has to go has to be redone. Therefore, we are now 

putting it under the Supplementary Demands. It is not that we are just giving only 

Rs.8,000 crore and the story has ended. The need for it to come is because, as 

all hon. Members are aware, any small change in the Budgetary Heads, vertically 

or horizontally, will have to come for approval in this hon. House. Therefore, 

Jammu & Kashmir comes here. So, let me please remove this thought from all 

your minds that this is all that we give to Jammu & Kashmir, they need a lot more. 

Obviously, they need a lot more and that will now come through the 15th Finance 

Commission’s recommendations like everybody else is going to get it through the 

15th Finance Commission’s recommendations. This is for the last year. So, that is 

one of the reasons why the amount is what it is. It is part of what it was in the 

larger Budget of July. We have now only sought to appropriate it through a 

different Head because the status is different; it is no longer a State, it is a Union 

Territory. That is one explanation. 

Now, recapitalisation for the insurance company also comes under this net 

cash outgo head, the first heading under the Supplementary Demands for Grants, 

so do the pay and allowances and so does the space project. I was a bit hurt to 
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hear Prof. Sougata Roy tell the whole House that you need to give ISRO the 

space programme now that they have failed at Chandrayaan-2. Professor, you 

are fairly familiar with how experiments work, especially in frontier sciences. Do 

you think one hard landing is a sign of failure? The entire world admires our 

ISRO. I would not want a senior Member like you to come and say in this House - 

which feels extremely proud of ISRO and I am sure, going back home you will feel 

extremely proud about ISRO – why should you give this money. …(Interruptions) 

PROF. SOUGATA RAY: Somebody should reply for the failure, why it broke 

down. …(Interruptions) 

SHRIMATI NIRMALA SITHARAMAN: That is a different story. But then to deny 

them funds, I do not think anyone would suggest. I am sure your intention is not to 

punish ISRO; your intention is also to say, please do it next time better. But that 

does not mean that we should stop the money which should go to them. I am sure 

the entire House and you too in your heart of hearts agree to it. So, I will allow 

that.  

 So, this is the way we explain what goes out under cash supplementary, 

which is the first heading under which we come for any Supplementary Demands 

for Grants. 

 The second is the technical supplementary under which we have quoted 

Rs.2,249.37 crore of which Rs.1,000 crore go to the local bodies as grants and 

the other part goes for the LPG for poor households. Now, why does the technical 
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supplementary happen? Technical supplementary happens when there is a 

change from one to another within a particular Ministry, if there is some 

expenditure here and moves over, which I would call not so technically a 

horizontal movement from one heading to another within a particular scheme. It 

could be revenue which was voted for revenue moving to capital which is voted 

for capital, or the other way round. So, the need for us to come to the House for 

an approval or ask for a supplementary grant, clearance from this House is 

needed because the heading change is there, revenue to capital or capital to 

revenue. 

 The final one is the token supplementary. Within a particular grant and 

within the same section which is within the same silo, if it moves from one 

heading to another, then this token supplementary happens. That is why Rs.1.28 

crore are being sought here for approval under the token supplementary. 

So, supplementary demands for grants is looked at from these different 

silos. This is nothing beyond what July Budget has given us and the hon. House 

has cleared for us. So, we are not going to say here we give additional, there we 

do not. It is not like that. It is only a reallocation on very many heads and 

recategorization because of which the House has to be informed and House’s 

permission has to be sought. So, I just want to make that absolutely plain when 

we are talking about supplementary grants. 
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Now, I just move from one to another on the various questions which very 

many Members have asked. It was mentioned by one hon. Member that only after 

5-6 months of July Budget, you have come with a change in allocations and your 

revenue is all not being up to mark. I just want to give you this particular data. 

Before that, the first speaker, Shashi Tharoor mentioned even for fisheries, you 

have not even done anything, whereas you have promised that you would give a 

separate Ministry. A new Department of Fisheries has been started, and in the BE 

of 2019-20, Rs.804.75 crore have been allocated for them. As on date, that 

department, which is specialising only in fisheries has expenditure already cleared 

for Rs.291.99 crore. It is not that we have not given money. We have allocated 

money and it is also getting spent. 

There were some questions about revenue receipts and questions about 

what is the kind of expenditure. I just want to give you a figure which is relevant 

up to October 2019. These are all estimates but actual expenditures, what I am 

giving you are subject to correction. There is a growth of 15.06 per cent in 

revenue receipts and up to October 2019, it is Rs.9,07,634 crore. So, please let 

us at least, in this House take the data that it is going up and not coming down. 

Revenue expenditure which is important, especially, when I have heard a lot of 

hon. Members saying Government should spend, consumption needs boost, you 

have to give consumption stimulus. Revenue expenditure has gone up by 13.61 

per cent and capital expenditure has also gone up by 13.7 per cent. So, 
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Government and its expenditure is not remaining still. In order to boost 

consumption from the Government side, we are really moving ahead with clearing 

the bills, paying all the dues, and so on. 

Then, it was mentioned in MGNREGA, you have cut down wages, rural 

consumption is very poor, rural demand is lying low, you have to do something. 

Even two days ago, while responding to the Taxation Bill, I said how much has 

the loan outreach by the public sector banks both in October and in November 

have extended to the various categories of people who want it. But then, you said 

that is low, what are you doing regarding MGNREGA’s wages, in fact, you have 

cut it. No, we have not cut it and I will give you the data for it. Actually, GNREGA 

has received funds like never before. I will start from the year 2012-13. In 2012-

13, the Budget Estimate was Rs. 33,000 crore, Revised Estimate was Rs. 29,387 

crore and the actual expenditure was Rs. 30273.60 crore. In that order, it was Rs. 

33,000 crore in 203-14, Rs. 34,000 crore in 2014-15 and so on. What is it now? It 

is Rs. 60,000 crore. You would say that is the Budget Estimate and let us go to 

the Revised Estimate and the actual expenditure of the previous year. In 2018-19, 

which is the last financial year, the Budget Estimate was Rs. 55,000 crore, the 

Revised Estimate was Rs. 61,084 crore and the actual expenditure was Rs. 

61,829 crore. I will read this out for all the years. But Dr. Shashi Tharoor asked 

about his State Kerala and later I heard Supriya ji ask about Maharashtra. I have 
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just managed to cull out something urgently. In 2013-14, for Kerala, it was Rs. 

1277 crore. In 2018-19, it was Rs. 2,355 crore. …(Interruptions) 

DR. SHASHI THAROOR: The workers are not getting the money. 

SHRIMATI NIRMALA SITHARAMAN: Workers are not getting it? I will come to 

that also. DBT is actually making the actual workers rich, and not the dalals. 

…(Interruptions) There is no dalal, no cheating and it actually goes to workers. 

…(Interruptions) There is no dalal anywhere. 

SHRI KODIKUNNIL SURESH (MAVELIKKARA): There are no dalals in Kerala. 

…(Interruptions) 

SHRIMATI NIRMALA SITHARAMAN: When we talk about Kerala, what was the 

expenditure in 2013-14? It was Rs. 1,277 crore. What is it as on 4th December 

2019? It is Rs. 2,199 crore. Now, I come to Maharashtra. …(Interruptions)  

SHRIMATI SUPRIYA SADANAND SULE: I did not ask about it. I asked about the 

GST collection. 

SHRIMATI NIRMALA SITHARAMAN: That is all right. If you are convinced, I lay 

it here and you can always take it. So, MGNREGA is better implemented, gets 

more money, it goes through DBT to workers themselves, there is no dalaal, and 

therefore, be sure that we are actually doing well on that. Let me also say this on 

this particular data which will be of interest to all of us. Does DBT really mean that 

we are saving money? Are we not letting go any leakages unattended? No, every 

leakage has been plugged. What are the total savings since DBT has started 
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getting implemented under different headings? It may have started earlier under 

one heading, and a bit later under some other heading. But on an average, for the 

last five years, DBT is active. An amount of Rs. 1,41,676 crore is what has been 

saved by stopping leakages. For that, the data is available under different 

headings of schemes. I leave it on the table of the House for any Member who will 

be interested. 

SHRI ADHIR RANJAN CHOWDHURY : Do we have the data of average days of 

employment?  

SHRIMATI NIRMALA SITHARAMAN: I will give you all the record. Money would 

not go to workers for sitting at home, Sir. Money goes to them only when they are 

working. I will come again to MGNREGA. In 2019-20 up to now, 6.2 crore 

individuals have been provided employment and they belong to 4.4 crore 

households.  

SHRI ADHIR RANJAN CHOWDHURY: How many days per year have they got 

employment? 

SHRIMATI  NIRMALA SITHARAMAN:  I am coming to that. Please listen to me. 

169.71 person-days of employment have been generated. Sir, 169.71 person-

days of employment has been created.  That is the performance of MGNREGA.   

DR. SHASHI THAROOR: But the payments have been derailed.…(Interruptions) 

SHRIMATI NIRMALA SITHARAMAN: Hon. Member Shri Senthilkumar from 

Dharmapuri, raised an issue about the establishment of AIIMS in Madurai.  The 
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Union Cabinet has approved establishment of AIIMS in Madurai at a cost of 

Rs.1264 crore in December 2018.  The Ministry has appointed RITES as the 

agency to carry out the pre-investment work.  The work is going on.  The project 

was approved and taken under the rolling plan by the Department of Economic 

Affairs for external development assistance under the Japanese International 

Cooperation Agency (JICA).  

 As on 2019-90 an amount of Rs.5 crore has been transferred by the 

Ministry of Health and Family Welfare to AIIMS, Madurai for the construction of 

boundary wall.  The preparatory survey work by JICA is expected to be completed 

by the first week of January, 2020.  That is just the status of AIIMS Madurai for 

you to be informed because you did raise the question. 

 Hon. Member, Shri Senthilkumar again spoke about rural sanitation and 

wondered how many toilets are still being used.  He said that they are all being 

constructed but they may not be under use.  The National Annual Rural Sanitation 

Survey of 2018-19 has found that 96.5 per cent of all households, having access 

to a toilet, use them regularly.  And, therefore, let us not have apprehension about 

it. 

SHRI DNV. SENTHILKUMAR S. : You can send a team for inspection.  I can 

challenge that not 10 per cent of the toilets constructed are in use in my 

constituency. 
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SHRIMATI NIRMALA SITHARAMAN: Maybe, your constituency is one among 

the several constituencies which are surveyed.…(Interruptions)   Your intention 

and the Government’s intention are not very different.  But this is not my survey.  

It is done by an independent agency. 

SHRI DNV. SENTHILKUMAR S. : That is why I am saying that you can send a 

team.…(Interruptions) 

SHRIMATI  NIRMALA SITHARAMAN: I am not here to inspect any constituency.  

You are the MP of that area.  I am sure, you can take care of it.…(Interruptions)  

You are the MP of that area and you will ensure that the Government’s money, 

which is spent for the public cause of sanitation, will have its right fruits.  You are 

the MP.  You are the elected person there.  You should take care that the public 

money, which comes from both Centre and State Government, is spent properly.  

You are there representing all of us.  I am sure you will talk in your concerned 

Committees about it. 

SHRI  S. S. PALANIMANICKAM (THANJAVUR):  He has already taken his seat.  

You can continue with your reply. 

SHRIMATI NIRMALA SITHARAMAN: I will continue with my reply.  Thank you 

very much.  That is very considerate. 

 I will go back to talking about the outreach.  The concern expressed by 

Members is about rural demand, rural economy and money not reaching rural 

areas.  I just want to highlight it.  In November and October, MSMEs, NBFCs, 
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corporates, retails, agriculture sector borrowers, all of them have been reached 

through the loans which were given to them.  MSME loans alone totalled to 

Rs.37,210 crore in October and Rs.35,775 crore in November.  So, nearly, 

Rs.72,000 crore has been given only to MSME in those two days.  NBFCs, who 

will further lend money to customers, were given Rs.17,163 crore in October and 

Rs.25,005 crore in November. Then, home loans were Rs. 12,166 crore in 

October and Rs. 15,088 crore in November; vehicle loans were Rs. 7,085 crore in 

October and Rs. 4,003 crore in November; education loans were Rs. 425 crore in 

October and Rs. 686 crore in November; agriculture loans were Rs. 40,504 crore 

in October and Rs. 37,870 crore in November and there are other loans. So, 

totally, Rs. 2,52,589 crore in October were disbursed for all these headings and 

Rs. 2,39,245 crore were disbursed in November. As I have said earlier, this 

happened in 400 districts of the country in the hinterland and not in the 

metropolitan cities.  

 There was also this concern that FDI inflows are all affected. We are not 

getting money. Professor, I remember your very strong words, ‘fear everywhere, 

no investment will come’.  

PROF. SOUGATA RAY: Fear factor. 

SHRIMATI NIRMALA SITHARAMAN: Yes, fear factor is fear. That is what you 

have said, ‘fear everywhere’. …(Interruptions) 
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SHRIMATI MEENAKASHI LEKHI (NEW DELHI): I need to seek one clarification 

from Professor Sougata Ray. 

SHRIMATI NIRMALA SITHARAMAN: Sir, if you permit. …(Interruptions) 

SHRI N. K. PREMACHANDRAN: Professor Sougata Ray Ji is not a Minister. 

…(Interruptions) 

SHRIMATI NIRMALA SITHARAMAN: Sir, I would like to talk about FDI inflows. I 

am talking about the net inflows. I am not even giving the gross figures. The net 

FDI inflows were 17 billion dollars in H1 of 2018-19 and in H1 of 2019-20, which is 

this year’s first half, it is 20.9 billion dollars. That was 17 billion dollars and this is 

20.9 billion dollars. Professor Sougata Ray, the ‘fear factor’ does not exist. So, 

that is one figure for you, particularly about investment. 

PROF. SOUGATA RAY: It should have been 25 plus. 

SHRIMATI NIRMALA SITHARAMAN: It can be 550 plus. I agree. It can be even 

more. 

 The capital infusion to banks has happened and as you are aware, I had 

announced this in the Budget also, inclusive of IDBI. We had to give that money 

to the IDBI. I want to give a bit of a detail on it. That is a bit of a long answer. But 

before I go to talking about the IDBI, I want to talk about onions. Season-wise 

area and production estimates of onions, as given by the Horticulture Division, 

Ministry of Agriculture and Farmers’ Welfare, as on 15.11.2019 are as follows. 

The hon. Minister is here. There has been definitely a reduction in the area of 
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cultivation. In 2017-18, the area for the Kharif was 2.68 acre and in 2018-19, it 

was 3.30 acre, which is more. But in 2019-20, it has come down to 2.60 acre. So, 

the area of production has come down.  

 Now, I come to the production quantity. In 2017-18, it was 44.08 lakh metric 

tonnes; in 2018-19, it was 50.64 lakh metric tonnes. This year, the first estimate 

and the advanced estimate is 38.87 lakh metric tonnes. There is a shortfall. There 

is also a shortfall for late Kharif. Acreage has come down from 1.63 acre to 0.81 

acre and the production has come down from 30.18 lakh metric tonnes to 13.19 

lakh metric tonnes. There is a drastic fall in the output in the late Kharif.  In the 

Rabi season, the area under cultivation was 8.54 acres in 2017-18 which in 2018-

19 was 8.23 acres. I cannot give you the acreage now because sowing has just 

started. Therefore, the assessments are yet to be received. So, there is a 

reduction in the area of cultivation and also reduction in the output. 

…(Interruptions) I have not finished.  

SHRI ADHIR RANJAN CHOWDHURY: The market is on fire.  

SHRIMATI NIRMALA SITHARAMAN: I have not finished yet. I will tell you what 

steps the Government has taken in this regard. I am stating the background and 

what kind of steps we have taken to ensure that onions reach the market.  

�ी अधीर रजंन चौधरी: आप बाजार म� दाम म� कटौती क�िजए, अवेलेिबिलटी बढ़ाइए, बाजार म� आग 

लग गई है । …(�यवधान) 

माननीय अ�य�: अधीर रजंन चौधरी जी को एक श�द याद है – आग लग गई । 
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…(�यवधान) 

 �ी अधीर रजंन चौधरी : 140 �पये िकलो दाम हो गया है । लोग कैसे खरीद�गे?  लोग� क� जेब 

खाली और सरकार बजाए ताली, ऐसे नह� चलेगा । …(�यवधान) 

SHRIMATI NIRMALA SITHARAMAN: Sir, the Price Stabilisation Fund has been 

used and a buffer stock of about 57302.90 MT of onions was built and this was 

based on the Rabi harvest of April and May, 2019. From the State of Maharashtra 

48,184 MTs and from Gujarat 9189 MTs of onions were procured for that 

purpose, out of which quantity a quantity of around 26,842 MTs which is about 

46.78 per cent of procurement was supplied to the various Governments, 

agencies, cooperatives and sold in various mandis through open auction during 

the period ending October, 2019. So, it is not as if we have not taken some steps. 

You have mentioned some steps and I am telling you some of the steps which we 

have taken …(Interruptions) 

माननीय अ�य�: माननीय मं�ी जी के अलावा िकसी क� बात �रकॉड�  म� नह� जाएगी । 

…  

SHRIMATI NIRMALA SITHARAMAN: A quantity of around 11,513 MTs which is 

again 20 per cent of low quantity onions were disposed by NAFED in local 

markets. I just want to give you the figures as a percentage also. Total 

procurement, buffer stock position of Rabi based onions as on 2nd December, 

                                                           
 Not recorded.  
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2019 is 57,372.90 MTs. That is the total quantity procured. Total storage is 56,000 

and so on.  

I want to let you know the steps which we have taken other than 

procurement. Distribution is happening through open auction in mandis such as 

Kolkata, Bhubaneswar, Lucknow, Hyderabad and Chennai. Onions also have 

been supplied to States and other agencies for retailing, distribution and supply to 

Delhi NCR through Mother Dairies. For direct retailing at regulated prices, NCCS 

and NAFED and Government of NCT of Delhi have been distributed. Also, I want 

to say that the export of onions has been banned by the DGFT’s notification in 

September, 2019. The notification was on 29th of September and so it must have 

come into implementation by the fag end of September, 2019. Stock limits on 

onions have been imposed through that same notification of 29th September, 

2019. Under the Essential Commodities Act a limit of hundred quintals on retail 

traders and 500 quintals on wholesalers have been invoked. Government has 

decided to import or procure from open market 1 lakh MT of onions from surplus 

countries and regions. In this regard, you must have seen in the media that 

MMTC has already floated the tenders.  

SHRI ADHIR RANJAN CHOWDHURY: But it has no tangible impact on the 

market. In spite of all the measures that you have taken, it has no tangible impact 

on the market …(Interruptions) 
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SHRIMATI NIRMALA SITHARAMAN: NAFED was directed to procure surplus 

onions from Rajasthan and other distribution centres and to send it to deficit 

States. So, that activity is also going on. Dispatch of onions from Alwar, Rajasthan 

is the information which I want to give you, because that procurement has 

definitely gone to certain parts. If we talk about Delhi, 28 truck loads have gone to 

Delhi, directly from Alwar. 442 metric tonnes of onions have come from there. 

Eight truck loads have gone to Bihar, that is, 263. 03 metric tonnes of onions have 

been sent from Alwar directly to Bihar. Five truck loads have been sent to 

Jharkhand, that is, 179.64 metric tonnes of onions have gone to Jharkhand 

directly from Alwar. There are many other propositions that MMTC is importing it 

from Egypt, MMTC has placed an order from Turkey, and they are also coming in. 

So, I just want to let you know that various steps have been taken for the 

distribution of onions in the shortage-ridden areas. These are some steps which I 

have talked about. There are many others which the concerned Ministry will also 

speak about. …(Interruptions) 

PROF. SOUGATA RAY: 50 per cent of the stored onions have been damaged. 

…(Interruptions) 

SHRIMATI NIRMALA SITHARAMAN: Then, Supriyaji also raised this question 

that agriculture has not been included in the Supplementary Demands for Grants. 

I just want to say that allocation for agriculture, in the BE of 2018-19, was Rs. 46, 

700 crore, whereas in the BE of 2019-20, it has risen to Rs. 1,30,485 crore, which 
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is 250 per cent increase for agriculture allocation between last year and this year. 

So, I just want to draw hon. Member Supriyaji’s attention to this.  

 I am not sure if the Member who raised this issue is here around but for the 

benefit of the House, without taking his name, as per your order, hon. Speaker 

Sir, I will just respond. One Member did say passionately that the allocation for 

Scheduled Castes and Scheduled Tribes are coming down. I just wanted to reply 

to him. Is he here? …(Interruptions) I cannot see him. …(Interruptions) Okay, you 

are here. It is alright. …(Interruptions)  

 I just want to let you know, Sir, that the allocation for Scheduled Castes as 

per the actuals of 2017-18 Budget was Rs. 49,492 crore, which went up to Rs. 

56,618.5 crore in the BE of 2018-19. In the RE of 2018-19, it was reconciled to be 

Rs. 62,473.86 crore. Just for you, before you ask me the question, I can see you 

waiting to ask me a question, these allocations are across all demands. Those 

number of demands in the Budget are about 100. All put together is what I am 

giving you the figures. Hence, not of one particular Scheme. Is it alright? If that is 

in RE of 2018-19, BE of 2019-20, which is what is going on now, hon. Members 

will be happy to know that what was Rs. 49,492 crore in 2017-18 has now in the 

BE of 2019-20 gone up to Rs. 81,340.74 crore. This is only for Scheduled Castes.  

 Now, I will come to the Scheduled Tribes. Actuals of allocation for 

Scheduled Tribes for 2017-18 is Rs. 31,913.72 crore. I will not go step by step but 

BE was Rs. 39,134 crore for the next year, Rs. 41,093 crore for the RE of 2018-
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19 but what is it now, that is, BE of 2019-20. From Rs. 31,913.72 crore, it is now 

Rs. 52,884.82 crore. So, allocations for SCs and STs have only grown and grown 

substantially, for hon. Member Ritesh to be sure. Is it alright? …(Interruptions) 

You can always move on to something else. I just have last two points.  

…(Interruptions).  Since you have raised it, I will finish this. …(Interruptions).   

Now, I come to IDBI.  I am sure all of us will like to hear this �य�िक 2008 से 

लेकर 2014 तक, इनके समय म� सब कुछ फोन पर चला, इनको दो, उनको दो, लोन देते जाओ, 

चाचा, भतीजा, भाई, बहन, सबको िमला । …(�यवधान). So, due to the aggressive lending 

between 2008 and 2014, gross advances of IDBI Bank increased from Rs. 82,664 

crore to Rs. 2,03,376 crore.  Rampant!!   सबको दे दो, सबको द ेदो, यह ह�आ । दूसरा देख 

लीिजए, अभी �या हो रहा है, एक महीने के बाद अगर इं�े�ट नह� िदया तो कानूनन, �ूड�िशयल नॉ�स� 

के तहत इं�े�ट नह� िदया तो ��े�ड लोन, िफर ��े�ड-1, ��े�ड-2, िफर एनपीए हो जाता है । यह हम 

सबको मालूम है ।  Stressed loans were not even recognized as NPAs.  छोड़ िदया, 

हमारा है । छोड़ दो, खाएगा पैसा । छोड़ िदया गया ।  IDBIs loans were all left without being 

categorized as NPA, stressed accounts continued, the loans kept going. Under 

Asset Quality Review, stressed loans were recognized as NPA transparently 

since after 2015. उससे पहले नह� ह�आ and losses were provided for.  अभी भी सब लोग 

पूछते ह� िक लॉसेज द ेरहे हो, मतलब राइट ऑफ कर रहे हो, राइट ऑफ नह� करते ह�, मगर िहसाब-

िकताब म�टेन करने के समय, any Chartered Accountant will know that one has to 

provide for the books to be balanced, मगर इसका मतलब यह नह� है िक उनको छोड़ देते ह� । 

उनके पीछे पड़ते ह�, उनक� स�पत्ित को ज�त करते ह� और उसे ऑ�शन करके उस पैसे को वापस ले 
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आएगें । मगर यह सब काय��म 2015 से श�ु ह�आ । उससे पहले नह� ह�आ । आईडीबीआई क� हालत 

के ऊपर इतने सार ेलोग� ने, �ोकोडाइल िटयस� शेड कर रह ेह�, कैसे शेड कर रह ेहो? और सिुनए ।  

As a result, gross NPAs of the banks rose from Rs. 12,685 crore. उधर से माच�, 

2015 को इतना एनपीए हमने �रक�नाइज िकया । 12,685 करोड़ �पये हमने 2015 म� �रक�नाइज 

िकया, वह बढ़ते-बढ़ते कहां तक पह�चंा – िसत�बर, 2018 तक 60,875 करोड़ �पये ।  यह 

आईडीबीआई क� हालत थी । …(�यवधान). �ोफेसर जी का �� यह है िक 2018 का मतलब है िक 

आपका टाइम है । तब का लोन मे�योर होते-होते एनपीए बना हमार ेटाइम म�, लेिकन यह लोन आपक� 

देन है । …(�यवधान) आपके समय का लोन है, वह बाद म� आकर एनपीए ह�आ । …(�यवधान). Yes 

Supriya Ji.  

SHRIMATI SUPRIYA SADANAND SULE: I have two small questions.  I 

appreciate everything that you are saying but a lot has been said about the Mudra 

loans. So, my question to you very humbly is, since Mudra was started by you, 

according to the data that is accessible to us, about 53 per cent of the loans are 

NPA which is Rs. 4 lakh crore. …(Interruptions). मिहला स�म है, मिहला सबला            

है ।…(�यवधान). She does not need to be defended.  There is one more small 

question.  Since you talked about onions, I just have a small query.  I appreciate 

that you managed getting onions from Egypt.  I come from Maharashtra, which is 

the largest pool collector of onions. 

 Firstly, why has the production of onion come down?  Bharati Pawar is 

sitting right here.  She represents Nashik; and she will agree with me here.  This 

is not at all a political point  that I am making. But when the onion prices had hit  
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rock-bottom, that was the time they needed support.  Was that the reason that 

they did not get the right price because the MSP was not good, and hence the 

production went down?  I take great pride in being an Indian, I am proud to be an 

Indian, which feeds every Indian’s mouth. So, why has the production come 

down? I am not happy eating Egyptian onions.  Why should India do it?  We 

export rice; we export milk and many other products.  We are the second largest  

producer of rice and wheat in the world.  Why are we doing this? Is it not a 

regressive step?  If you could kindly clarify both the points about the Mudra loans 

NPAs as well as the onions.  The onion grower is a small farmer.  The onion 

farmer is not  having 20 acres or 30 acres. He is a small farmer with less water. 

So, he really needs to be protected.  That is my request …(Interruptions) 

PROF. SOUGATA RAY (DUM DUM): Do you eat onions? 

�ीमती िनम�ला सीतारमण : म� लहसनु, �याज नह� खाती ह� ं । म� ऐसे प�रवार से आती ह�,ं जहा ं

लहसनु, �याज से मतलब नह� रखते ह� ।  So, do not worry.  

Hon. Member, Supriya-ji, I must say that from 2014, I have also been part 

of some of the Group of Ministers, which monitored the ups and downs in onion 

markets.  Sometimes, when there was a surplus of crop, we have also facilitated 

by giving the support to those people, who want to export it.  I have, overnight, 

passed orders for helping with five to seven per cent assistance for exporting it. 

 There are severe structural problems related to onions. One is, we do not 

have scientifically advanced methods of storing; and I must appreciate the effort, 
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Nitin Gadkari-ji, my senior colleague in the Cabinet, has made.  He even went to 

the extent of getting the Bhaba Atomic Research Centre to come and tell how 

through radiation, we can remove the moisture content of the onion and preserve 

it for a longest shelf-life. There was a great effort of Nitin Gadkari-ji.  So, that is 

one of the things. 

 So, we need to have greater scientific storage facility for onions, and we 

have started working on it.   

SHRIMATI SUPRIYA SADANAND SULE: Your stand on research for GE is of 

the Government. So, they are not so keen. 

SHRIMATI NIRMALA SITHARAMAN: No, no. One minute.  Not every radiation, 

as much as I know, is harmful. Particularly, for perishable food items, there are 

scientifically accepted levels, which do not harm the human element.  All that is 

kept in mind. 

PROF. SOUGATA RAY: Dr. Bharati Pawar is from your party. 

SHRIMATI NIRMALA SITHARAMAN:  It is all right.  Supriya-ji is not from my 

party, but still I hear her. Professor, do not worry …(Interruptions) 

 So, you know about the storage capacity, the type of storage that we have. 

I think, most of us have heard about Lasalgaon. Thanks to Nitin-ji. Again and 

again, he has spoken to us about the freight that is in terms of onion capacities.  

So, we are looking at ways in which we can improve the post-harvest capacities 

for onions.  This year, particularly, we have also had some of these districts with 
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undue weather conditions, flooding, as a result, the acreage has come down.  

Therefore, I think, we have to keep the context in mind.  I would want to, and as a 

matter of fact all of us will have to look at the way in which onion, which is a  

seasonal crop and does not have a long shelf life is truly a perishable vegetable. 

So, it is something, where all of us will have to look at ways. 

 The last point is about the IDBI.  After four hours, I have repeatedly spoken 

…(Interruptions) 

�ी अधीर रजंन चौधरी: म� कहना चाहता ह� ंिक जब अिनयन का शाट�फाल हो रहा था, तो ि�व�िटव 

मैजर के तहत तरुतं बाहर से अिनयन �य� नह� आयात िकया गया? अगर समय पर अिनयन का 

आयात िकया जाता, तो आज यह हालत नह� होती । 

 दूसरी बात यह है िक आप �वय ंकहते ह� िक िबचौिलए आ गए, जमाखोर आ गए । अिनयन 

शाट�फाल क� �या वजह है, �या िबचौिलय� के कारण, जमाखोरी के कारण या आपक� सरकार के 

रवैये के कारण? सरकार के काम-काज क� किमय� के चलते, िबचौिलय� के चलते, जमाखोर� के चलते 

या सही व� पर आयात नह� िकया गया, इसके चलते, वजह �या है, हम यह जानना चाहते ह� । 

SHRI N. K. PREMACHANDRAN: Onion is not the only issue here.  

SHRIMATI NIRMALA SITHARAMAN: No, I am addressing everything 

also.…(Interruptions)Premachandran ji, I am addressing every issue. I am also 

addressing the issue raised by one of the hon. Members and, therefore, you 

should have the patience to listen to that also.…(Interruptions) I will listen to you. 

…(Interruptions) Onion is something, which, even Adhir ji and Maharashtra MPs 
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raised, so, it is my duty to respond to them also…(Interruptions) You just hold on. 

…(Interruptions)  

So, in four hours, we adopted reorganising, restructuring and recognising 

that there was an NPA problem.  The recapitalisation was done by the 

Government by infusing Rs. 21,157 crore into IDBI since 2015, after we came, 

and LIC infused Rs. 21,624 crore.  So, both put together have given Rs. 42,781 

crore to the IDBI only because of the rampant loan largesse which happened 

during 2008 and 2014.  Now, this has reduced the net NPAs.  Therefore, the NPA 

ratio from the peak of 17.3 per cent in September, 2018, has come down to 5.97 

per cent in September, 2019.  So, it has come down from 17.3 per cent to 5.97 

per cent which is below the RBI’s 6 per cent net NPA threshold.  Therefore, under 

the prompt corrective action, IDBI has come out because of this infusion of cash 

done by the Government and also by the LIC.  Therefore, if the Supplementary 

Demands for Grant comes in, it is only because we are constantly correcting 

those errors, those largesse, those benefits, which were given between 2008 to 

2014 as a national responsibility.  So, I hope that address the majority of the 

questions.   

 There were questions raised on railways which I do not want to take too 

much time.  I will probably stop with this.   

 There is a question of insurance companies.  I have given you one on the 

IDBI.  There are a few other things which I would like to explain.…(Interruptions)  
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SHRIMATI SUPRIYA SADANAND SULE: There are certain other 

things.…(Interruptions) 

SHRIMATI NIRMALA SITHARAMAN: I am coming.…(Interruptions) There is 

something which you have flagged today.  I am not giving it as an assurance but 

that is something which I have heard from you.  I am, certainly, not giving an 

assurance but I will have to go back and see.  You have given me some data.  I 

will have to go back to see where does it come from.  Is it all NPA?  What is it?  I 

have to see that. So, let me go back to see that.   

 As regards the last word, Sir, इसे म� समा� क�ंगी, to maintain the regulatory 

minimum solvency across the three public sector general insurance companies, 

the United India Insurance, the National Insurance and the Oriental India 

Insurance, this solvency is required.  That which has been claimed here under the 

Supplementary Demands for Grants and, therefore, I want this infusion be cleared 

as a Supplementary Demands because to write any new business, the pressure 

being faced by these companies on their balance-sheets and margins will have to 

be eased-out.  To bring in sustained growth and momentum to these companies, 

we need this infusion and that is where the Supplementary Demands for Grants 

includes Rs. 2,500 crore.…(Interruptions) I have not finished.…(Interruptions) I 

have not even sat down, Mr. Kodikunnil Suresh. …(Interruptions) I have not even 

sat down. …(Interruptions)  I have not even sat down. …(Interruptions) 
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 As regards NPAs on MUDRA, I have just been given something which I can 

share as a preliminary input.  I will, of course, have to come back.   Against the 

total loans disbursed under MUDRA, 2.52 per cent is all that we have as NPAs. 

Against the total loans given under MUDRA, 2.52 per cent only is the NPA against 

the total amount outstanding.  How much is outstanding?  Six per cent is all that is 

outstanding.  So, outstanding is something beyond due time.  But I have already 

given you the input.  So, with that I suppose, Speaker, Sir, आपने मझेु बोलने के िलए 

इतना समय िदया, इसके िलए म� आपका ध�यवाद करती ह� ँ । मझेु इलैबोरटेली जवाब देने का मौका 

िमला । इसके बाद म� �र�वे�ट करना चाहती ह� ँिक हाउस के मे�बस� स�लीम�टरी िडमाड्ंस फॉर �ाट्ंस 

को पा�रत कर�, िजससे सरकार चलाने म� सिुवधा हो । 

 ध�यवाद । 

 

माननीय अ�य�: �ो. सौगत राय ने वष� 2019-2020 के िलए अनदुान� क� अनपूुरक मागँ� के सबंधं म�  

कटौती ��ताव स�ंया 1 से 7 ��ततु िकए ह� । म� सभी कटौती ��ताव� को सभा के सम� मतदान के 

िलए रख रहा ह� ँ।  

कटौती ��ताव मतदान के िलए रखे गये तथा अ�वीकृत ह�ए । 

माननीय अ�य�: अब म� वष� 2019-2020 के िलए अनपूुरक अनदुान� क� मागँ� – �थम बैच को सभा 

के सम� मतदान के िलए रखता ह� ँ। 
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 �� यह है: 

“िक काय�-सूची के �त�भ 2 म� मागँ स�ंयाओ ं 1 से4, 7,8,10,11,14 से 17, 
19,20,22 से 27, 29, 32 से 34, 38, 40 से 44, 46 से 49, 51, 53, 56 से 
58, 60 से 62, 64, 68, 69, 71, 72, 74, 75, 79, 82 से 84, 86, 89 से 91, 
93, 94 और 96 से 100 के सामने िदखाए गए मागँ शीष� के सबंधं म�, 31 माच�, 
2020 को समा� होने वाले वष� म� सदंाय के दौरान होने वाले खच� को अदा करने 
के िलए काय�-सूची के �त�भ 3 म� िदखायी गयी राज�व लेखा तथा पूजँी लेखा 
सबंधंी रािशय� से अनिधक सबंिंधत अनपूुरक रािशया ँभारत क� सिंचत िनिध म� 
से रा��पित को दी जाए ँ।” 

��ताव �वीकृत ह�आ । 

माननीय अ�य�: अनपूुरक अनदुान� क� मागँ� – �थम बैच पा�रत ह�आ । 
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19.54 hrs 

APPROPRIATION (NO. 3) BILL, 2019 

 

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS 

(SHRIMATI NIRMALA SITHARAMAN): I beg to move for leave to introduce a Bill 

to authorise payment and appropriation of certain further sums from and out of the 

Consolidated Fund of India for the services of the financial year 2019-20. 

माननीय अ�य�: �� यह है: 

“िक िव�ीय वष� 2019-2020 क� सेवाओ ंके िलए भारत क� सिंचत िनिध म� से कितपय 

और रािशय� के सदंाय और िविनयोग को �ािधकृत करने वाले िवधेयक को परु:�थािपत 

करने क� अनमुित �दान क� जाए ।” 

��ताव �वीकृत ह�आ । 

SHRIMATI NIRMALA SITHARAMAN: I introduce the Bill. 

 

माननीय अ�य� : आइटम नबंर 19. िवधेयक पर िवचार िकया जाना है । 

SHRIMATI NIRMALA SITHARAMAN: I beg to move: 

“That the Bill to authorise payment and appropriation of certain 
further sums from and out of the Consolidated Fund of India for 
the services of the financial year 2019-20, be taken into 
consideration.” 

 
                                                           
 Published in the Gazette of India, Extraordinary, Part II, Section 2, dated 04.12.2019 
 Introduced with the recommendation of the President.  



04.12.2019  325 
 
माननीय अ�य� : �� यह है: 

“िक िव�ीय वष� 2019-20 क� सेवाओ ं के िलए भारत क� सिंचत िनिध म� से 

कितपय और रािशय� के सदंाय और िविनयोग को �ािधकृत करने वाले िवधेयक 

पर िवचार िकया जाए ।” 

��ताव �वीकृत ह�आ । 

 

माननीय अ�य� : अब सभा िवधेयक पर खंडवार िवचार करगेी । 

 

खंड 2 और 3 

माननीय अ�य�: �� यह है : 

  “िक खंड 2 और 3 िवधेयक का अंग बन� ।” 

��ताव �वीकृत ह�आ । 

खंड 2 और 3 िवधेयक म� जोड़ िदए गए । 

अनसूुची को िवधेयक म� जोड़ िदया गया । 

खंड 1, अिधिनयमन सू� और िवधेयक का पूरा नाम िवधेयक म� जोड़ िदए गए । 

 

माननीय अ�य� : माननीय मं�ी जी ��ताव कर� िक िवधेयक को पा�रत िकया जाए । 

 

SHRIMATI NIRMALA SITHARAMAN: I beg to move: 

“That the Bill be passed.” 
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माननीय अ�य� : �� यह है: 

“िक िवधेयक पा�रत िकया जाए ।” 

��ताव �वीकृत ह�आ । 

माननीय अ�य� : सभा क� काय�वाही ग�ुवार, 5 िदस�बर सबुह 11.00 बजे तक के िलए �थिगत 

होती है ।  

 

19.57 hrs 

The Lok Sabha then adjourned till Eleven of the Clock on  
Thursday, December 5, 2019/Agrahayana 14, 1941 (Saka) 
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